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By

Thursday, March 22, 1984/Chaiira 2
1606 (Suka)

The Lok Subha met at Four minutes past
Eleven of the Clock.

[MR. SPEAKER in the Chair)

QRAL ANSWERS TO QUESTIONS

SHRLAATI GEETA MUKHERIJEE :
Sit, three minutes of your time have been

robbed.

MR, SPEAKER : Four minutes, An-
other minute is going by.

VOHR! M RAM GOPAL REDDY : 1
tin:k cooanmunists would not  like more
time to be wasted.

MR. SPEAKER : Now Shri Dharam
Dass Shastri, Qn. 364,

Magnctic Band Transport system developed
in West Germany

+

*364, SHRI DHARAM DASS
SHASTRI :

SHRI SANTOSH MOHAN
‘ DEV :

[
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether Government have recently
.one through in detail and appraised the

2

system developed by the M. Bahn of
West Germany in regard to non-require-
ment of roads for buses or tracks for
trains ;

(b) whether it is also a fact that,
Delhi, Tamil Nadu and Karnataka have
shown their keen interest in the magnetic
band transport system ;

(c) what are the details of the system;

(d) the reaction of the Government
thereto ?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI K. VUAYA
BHASKARA REDDY) : (a) No, Sir,

(b) The concept of the M-Bahn was
explained by its promotors at a semi-
nar in Delhi on 25th February, 1984 and
the interest in the concept was expressed
by the participants from Tamil Nadu and
Karnataka.

(c) M-Bahn refers to system using
magnetic levitation by permanent magnets
to carry the vehicle and a linear motor
for propulsion. It is claimed that this
leads to reduced constructions costs and
construction time, as also reduced requi-
rements of land for construction but high
carrying capacity making it suitable for
mass rapid transit in urban centres.

(d) Does not arise at this stage,
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A wifge w11 g W ay, 9@ Y,
FATIT TF AR FULT a1t arg JO
aa% § 7g) "rd

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND
WORKS AND HOUSING (SHRI BUTA
SINGH) : 1 do like everything remaining
on the record except acjectives, invec-
tives, insinuations and other things.

DR. SUBRAMANIAM SWAMY :
During ihe question hour, he cannot in-
terruption like that., There is nothing un-
parliamentary. He is dissatisfied with the
Minister. The whole country is dissatis-
fied with the Government.

SHRI BUTA SINGH : In a question,
you cannot pass a remark about the per-
son of a Minister,

(Inierruptions)

DR. SUBRAMANIAM SWAMY :
Will you tell us what remarks were
passed ?

(Interruptions)

SHRI K. VIJAYA  BHASKARA
REDDY : Sir, if the question is put
knowing what he has asked, I hope—I
wish—he would not have said all these
things. He has read some reports some
where and he has asked this question,
and unnecessarily he is passing some
remarks. There was a Seminar.........
(Interruprions)

MR. SPEAKER : Mr. Minister, do
you want to say the that the boot is on
the other leg ?

SHRI K. VIJAYA BHASKARA
REDDY : 1 only want to say the facts.
Then it is far the othere to decide.

DR. SUBRAMANIAM
The Minister has got no leg,

SHR1 K. VIJAYA BHASKARA
REDDY : There was a Seminar arranged
by the School of Planning and architecture
and the Ministry of Works & Housing.
Representatives of various State Govcern
ments also were there A picture wa
being shown there A picture of this

SWAMY :
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system of transport was shown there, By
secing a picture if somebody can take a
decision, I think so many other things
could have been done It is not put in
action anywhere Even in Germany where
it is invented, they are going to construct
now and it will be ready somewhere
towards the end of this year. The other
city which is showing some intercst is
Bangkok. Nobody has seen it. Only the
picturcs have been shown. One of our
Government officials, who went there, was
also shown only the picture and not the
road and all that, When we have not seen
actually how it performs, and what are
the advantages, how are we to decide for
the future, without knowing what we are
deciding ?  How can the Government
decide, in spite of somebody taking some
other view ?

SHRI SATYASADHAN CHAKRA-
BORTY : He has joined the party after
sceing your picture,

wY yHDA WEAY © Sedy HYIAA,
# a3 gra s a[ig /Ay SY FoAg
Fgar aigar g f& g8ia A fag=y
A gar &Y afEa gqA iz Ay aqri
fwfras 2 ar 4% # g% (T 7 T 347

A8 g, 4A1A% F AfgFrd) Fm AT
g T a1y § wedipTw aard o

DR. SUBRAMANIAM SWAMY : He
wants to give a general certificate.

SHRI K. VIJAYA BHASKARA
REDDY : Our officers’ view is also that,
no where it is being used, it is still under
consideration in Germany, in a small
place. Unless we see it and its perform-
ance, we cannot decide.

PROF., MADHU DANDAVATE : 1
object to this, He should not quote the
officials’ view, He should quote the
Government’s view,

SHRI K. VIJAYA BHASKARA
2#REDDY : I am comming to that. The
i officers who have seen that, they have told
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me. Even those people, they have not
made up, They have not advised us, We
have no idea what it is, Government has
not made up its mind,

PROF. MADHU DANDAVATE :

Minister, you never quote officers in this
House,

DR. SUBRAMANIAM SWAMY : You
should send a Parliamentary delegation to
Germany to seen for ourselves,

AN HON, MEMBER : Refer to that
report.

SHRI K. VIJAYA BHASKARA
REDDY : 1 know that responsibility.

SHRI SONTOSH MOHAN DEO: I
fully appreciate the stand taken by the
hon. Minister, in view of the fact that it
was projected to a group of officials. Will
it be possible for the Ministry to exhibit
the same to the Members of Parliament
so that we can come to certain decisions ?

DR. SUBRAMANIAM SWAMY : Go
to Germany,

SHRI SONTOSH MOHAN DEO:
You should go to China,

MR. SPEAKER : He wants to go to
Germany with you.

SHRI SONTOSH MOHAN DEO: I
want to know whether it is possible to
exhibit this film to the Members of Parlia-
ment so that cawe can take certain ideas
and whether it is in the knowledge of the
Minister that any other country is going
to introduce this. And if so when ?

SHRI K. VIJAYA BHASKARA
REDDY : That picture is not available
with the Government, The representative
of the company which has produced this,
W. H. Huzz, when he attended the
Seminar, he exhibited it and it is not with
the Government now.

According to the information we have,
Bangkok as I mentioned earlier, and
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Caracas, these are the two cities which are
showing some interest. Even there they
have not final:sed it.

MR, SPEAKER : Shri R P. Gackwad.
Absent.

Dbarmanagar-Kumarghat Railway
Line

#366. SHRI AJOY BISWAS : Will
the Minister of RAILWAY be pleased to
state °

(a) what is the target date for com-
pletion of the work of railway line from
Dharmanagar to Kumargat;

(b) whether it is a fact that the Cen-
tral Government is not placing adequate
money in this project and due to this
whole work is being delayed;

(c) if so, whether the Central Govern-
ment will consider to give entire funds
required for this project considering
the backwardness of this arca; and

(d) what are the other reasons for the
delay in the completion of the project in
time ?

THE MINISTER OF RAILWAYS
(SHRI A B.A. GHANI KHAN CHOU.
DHURY) : (a) to (d) A statement is laid
on the Table of the Sabha,

Statement

(a) The first phase between Dharma-
nagar and Pechartaal (23 kms) is expected
to be completed by Apri‘l, 1985 and the
2nd and final phase between Pechartaal
and Kumarghat (10 kms ) by the and of
December, 1986.

(b) and (¢) No, Sir. The maximum
possible outlays have been given for this
project consistent with the overall alloca-
tions for New Lines Projects from year
to year, The anticipated expenditure on
this project upto 31.384, is Rs 970
crores and an allotment of Rs. 4,75

MARCH 22, 1984

Oral Answers

crores has been proposed for this work
for 1984.85. Balance funds amounting
to about Rs. 15 crores will be provided
for completing this project according to
the target dates of completion,

(d) The progress of this work has
been somewhat hampered in the past due
to problems in movement of critical items
of construction materials and also to
some ecxtent due to malarial conditions
and consequent failure of some contrac-
tors. Construction of two tunnels between
Pechartaal and Kumarghat, is expected to
take some time.

SHRI AJOY BISWAS :
through the Minister’'s reply. He has
tried to mislead the House, Practically,
the original target date has not n.entioned
here. The revised target date has been
mentioned here, And, the original esti-
mate of this project was Rs. 8.5 crores;
now it has gone to about Rs 20 crores.
Now, it has gone upto about Rs, 30
crores, because of the delay of the
project, The Minister has said that the
first phase is expected to be completed by
April 1985 Then the Government will
take up the second phase. You say that
the second phase w.ll be completed by
December, 1986 and you have to spend
Rs. IS5 crores on that. Butl do not
think the project will be completed w'thin
20 months i.e. by December, 1986  This
is the factual thing.  You have said that
money is no barrier But money is the
barrier. 1 am quoting from the report of
the NER Council. You have given top
priority for the construction of the broad-
gauge line from New Bongaigaon to
Gauhati, What is the condition of the
top priority 7 The report of the NER
Council says that though this project was
started four years ago, inadequacy of
funds has delayed its completion. The
NER Council says that the Central
Government is not providing money for
this on-going project  So, he is mislead-
ing the House, The NER says that when
they go to the Central Government for
funds, they say that it is not possible to
give any money for the industry because
the infrastructure has not developed there.
When we are asking for the development
of the infrastructure, even that you are

I have gone
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not doing. So, it is a criminal offence
on the part of the Central Government.
Will the Government give higher priority
for the construction of railway line from
Dharmanagar to Kumarghat ? Will the
Minister assure the House Lhat by the end
of December, 1985 this project will be
completed and funds will not be a barrier
for its construction ?

SHRI A, B. A. GHANI KHAN
CHOUDHURY : The construction of a
new BG line from Dharmanagar to
Kumarghat (33 Kms) in Tripura State,
was included in the Railway Budget of
1978-79 at a cost of Rs. 967 crores,
Now because o' escalation this estimate
has gone upto Rs. 29,59 crores. The
anticipated expenditure on th.s work upto
31.3.84 is Rs. 9,70 crores and an alloca-
tion of Rs. 4.75 crores has been proposed
during the year 1934-85. This time we
have given quite a big allotment. The
balance amount of Rs, 15 13 crores still
remains to be spent, The overall physical
progress till January 1984 is 18 6 per cent.
Efforts are being made to commission the
first 23 kms, He has said that I am
misleading the House. [ cannot mislead
the House. Whatever our officers tell us
that we can commission this on a parti-
cular date, I am passing that information
on to you. It is not with the intention of
misleading anybody. After that there are
two tunnels and you know that it is very
difficult in our country to construct the
tunnels. But anyway, there again they
have given the time as December 1986
and 1 think we will be able to stick to
that time.

The hon. Member has said about the
paucity of funds. We always admit that.
There has been a debate also the other
day in the House about the paucity of
funds. It is nothing new that the hon.
Member is telling us. But if it is said,
because there happens to be anti-Congress
government, we do not have sympathy
with them, that is not a fact. We are
not satisfied with the overall allocation.
If the overall allocation becomes dis-
appointing, in that case every project is
bound to be affected.

Coming to the North-Eastern region,

CHAITRA 2, 1905 (SAKA)
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I want to say that in the North-Eastern
region we have given in 1984-.85 Rs. 21.51
crores out of the allocation of Rs. 90
crores, That means we have given
24 per cent to the North Eastern
region.

SHRI AJOY BISWAS : In Tripura,
after the Independence, we have got only
12 kilometers of railway line and I think
if the construction of the 33 kilometres
line is delayed like this, then it will take
at least 100 years to connect Agartala.
So, my second supplementary is that there
is an alternative proposal from the
Government of Tripura before the
Government that Agartala can be conn:c-
ted from another way and that will reduce
the amount as also the length of the line
by one-third. So, 1 want to know whether
the Government will accept that pro-
posal.

SHRI A. B. A, GHANI KHAN
CHOUDHURY : Sir, a survey from
Dharam Nagar to Agartala is in progress
So far we have made 53 per cent progress,
The State Government wants a different
alignment which is not supported by the
Defence Department, Final decision on
alignment will be taken after consulting
the Defence Department, the State
Government and the North-Eastern
Council,

sl gagARmw Afer: & geAr
argar g fa fed) s arsar &1 g
37 ¥ fau ag sararar ? fv gafss
yafayar @ urFr R 2 73
A% argwg W IAFT Agq fRaiur
AgY @1 faq® F1T0 I8 AFAT F9
g Y 3IFT F1E qar A& @ar... .

weqs HEIAT ¢ 1986 FT TA(T &7
faar |

st gegmerw wfeav: &4 gqer
q71 A ¥ faatere &1 qdt=w 6.
faaar & w1 <& &, fFg 9o wfa
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g€ % 42 sfma ag ®a gd
g ag & ST argar g 7

Working of State Remand Homes for
Children

<+
*367, SHR1 DAULAT RAM
SARAN :

SHRI B.D. SINGH :

Will the Minister of SOCIAL WEL-
FARE be pleased to state :

(a) whether attention of Government
has been drawn to the Press Report
appearing in the ‘Statesman’ dated 7/
January, 1984 captioned ‘‘Schooling in
Brutalization™ highlighting the short-
com'ngs and physical abuse in the
working of the State remand homes for
children ;

(b) if so, whether any irquiry has
been made by Central Government into
the working of remand homes for child-
ren ; and

(¢) if not, whether Government pro-
pose to make any inquiry now in this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) Yes,
Sir.

(b) and (c) Administration and mana-
gement of Remard Homes for Children
covered under the Children Acts is the
responsibility of State Governments,
The Central Government has not made
any inquiry into the working of the
Remand Homes for Children in States,
nor is there any proposal to do
30,

st A TR arRw - qE@ Y, N
g §aX 7 IAqQ, 1984 F ‘wEada”
§Hid § 7@ QETAITL & T &R
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i g P IR R W
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SHRI P, K, THUNGON : We have
been advising the State Governments to
provide adequate facilities to the Child-
ren’s Homes. This advice is conveyed
to the State Governments through various
confercnces like the Conference of State
Ministers and Secretaries and also the
Zonal Council. Besides, the National
Institute of Social Advance has prepared
a manual and distributed it to all the
State Governments to take up adequate
measures for the welfare of these
Children.

&t Raa T AN VST JIFU
FT ATFA TAA) FFRIT A 334 faa13.
famar & arzaz feq, aadwl gwig X
g o & AT IAF A 99 W,
a7 o § fafey fegfa f& a=91
% |19 eI AT ARAAT YL
fFar srar 2, wafes a@F swam
ATH , T AEIT § YT AT ST
FIE #1 foar g f& @ sig W
g AN 37 feafam Y HiF fear
1 T wqufagt & gAr & q7 ?

SHRI P. K, THUNGON : 1 quite
appreciate the concern of the hon. Mem.
ber regarding the plight of these children,
which has been mentioned in the news-
paper., We really feel bad about it,
The main problem is that because of the

increase in population, the provision
made for the children of such homes is
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never adequate, But, as I mentioned in
the main answer, this is primarily the res-
ponsibility of the State Government.
However, realising the difficulties of these
children and the importance of these wel-
farcimeasures, we are thinking of having
certain proposals for allotment of funds
to this Ministry to help the State Govern-
ments in this regard.

st o o fag: e HEEE,
a foare e gt avg wsaaedr &
farere & 1 g WO A wow S |
g qea-a&F A 9T g fear & &3
A% F1¢ gaafea aff & e
I9%T Ia<arfaes A8 § a1 5§ vefge
& & Fr Wfza qr

& aqrar 9gar g fE 1 giem free
HE, T A AgF F TS WIT A £
Fgl I1F § ag qar FEY | 1980-81 #
206 59, 1981-82 # 202 459 1T
1982-83 ®¥ 705 I=¥ 81 & Wi 77 |
F41 a7 arq 9 & fF zasy d@v| 1
FEY s7qaT g § f9eF Fwr aqgi §
I WM AT E ! A AT TH
T T AATTA FET 3 Fifam §
fe =3 Wt wgt M1 g, #2190
HR AT & 7 T 4F 48 JEAFTN
g g a1 agi #1 gufagi w7 f8
X fear sgar? & =igmfF ogw
9FR & faaq gra ww @ 2, sAst
St gt fgy AT Igi F) wegacar
F1 g fwar srar aifen ) #31 wAraw
£9 97 famiT w3 ?

SHRI P, K. THUNGON : Sir, the
Hon. Member's contention is that we
have the responsibility. Therefore, 1
would like to state as I have already said,
that we are also responsible and we do
not want to shake off from our responsi-
bility, That is why the technical guid-
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ance or advice are given from the Minis-
try of Social Welfare of the Government
of India,

Secondly, the Hon. Member has raised
a point about the inadequacy of facilities
in the Homes in Delhi, In this conec-
tion I would say that the Delhi Admiais-
tration has set up a working group and
they have submitted certain interim reco-
mmendations, According to those reco-
mmendations the Delhi Administration is
going to carry out certain remedies where-
ver necessary,

) gEE W0 §ETH WQIRd,
T @ us 3 wfqem 1 fafw g

st AAYTm ) ¢ gg fEE e
FY aar fzar ?

Wt qEEE I w@EAdA A O@
78Y, g9 @A § "y w@r 2 fF s
* q9 wuA 7 sAagix v 7z &) fam
¥ F17 gD ARA GF T FF J14
g fasr g4y, ) ogwry wEsmiw &
WY 7ot 8 fasd gt el & fea-fea
JUTUIE ¥1 F3-79 Q@ fear s
Fa1 g fogr ?

SHRI P, K, THUNGON: Sir, 1
have already mentioned that these are
under the supervision of the State
Governments and we advice them.

(Interruptions)

o AR . RAT WERT T &ar
fear 2 fF ag #1702z wadsiza v
&1 3 N g awT & R ag sAwy
fasagrar 214

(vazmm)

weger wgtaw A3 Fg7 & fRoag
wax 3 §, WifeaT w3 § @7 way
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% fow geefesw wt gon wTfifen 3@
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Wt ogATm wmA@ ;o AF )
T H JRX BE I59 greAl "/
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Mg gerage grar & 1 & HAY AT
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nege AFAY : T I F1 AT T
FANT FT | FF A7 QT A
fazr &1

Restoration of Negotiation Facilities

*368. SHRI A K. ROY : Will the
Minister of RAILWAYS be pleased to
state :

(a)y whether he has received the repre-
sentation dated 10 February, 1984 from
the All India Rai'way Employee's Con-
federation regarding ‘Dharna’ by All
India Railway Employees Confederation
before his New Delhi  residence on 2
March, 1981 pursuant to the decision of
the meeting of the Central Working Com-
mittee of AIREC held at Delhi on 27th
and 28th November, 1933 for restoration
of negotiation facilities and withdrawal
of all penal actions against Trade Union
leaders and workers; and

(b) if so, the action taken by the
Ministry for amelioration of the said
demands in the interest of harmonious
industrial relations?

THE MINISTER OF RAILWAYS
(SHRI A B.A. GHANI KHAN CHOU-
DHURY): (a) and (b) A Statcment
is laid on the Table of the Sabha.

Statement

(a) Yes, Sir. The representation
dated 102,1984 from the President, All
India Railway Employces’ Confederation
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was received in my Ministry and the
‘Dharna’ mentioned therein also took
place on 2.3.1984,

(b) On the Railways, negotiating
facility has been given to two all India
Labour Federations, namely, All India
Railwaymen's Federation and National
Federation of Indian Railwaymen, who
by virtue of their membership from
amongst all the categories of staff includ-
ing those represented by All India Rail-
way Employees Confederation) represent
the grievances of the staff and these are
settied by negotiations across the Table
thus maintaining harmonious industrial
relations, Recognition has not been
given to All India Railway Employces
Confederation but in 1978 this group was
granted restricted ncgotiating facility with
the hope that it would respond by ado-
pting a consultative approach to solving
problems across the Table put this
group resorted to many agitations and
disruptive methods and hence the facility
given was withdrawn in 1981, It is not
the policy of the Government to pena-
lise any rdilway employee for his legiti.
mate trade union activities. Any action
taken against staff is in conformity with
the relevant Disciplinary Rules of the
Government.

SHRI A K. ROY : Mr, Speaker, Sir,
in the Statement, the Minister has acce-
pted that he has rrceived the representa-
tion dated 10th February and there was
a Dharna in front of his residence on 2nd
March. But he did not mention what
did he do there. I would like to know
whether he had a talk with the workers
who were staging Dharna there or what
steps he has taken in that connection,
Mr. Speaker, Sir, it appears that the
Railway is heading for a big show-down
like the one in 1974. Soonon 10th
April there will be another demonstration
of the Railwaymen, And the Railway
Minister’'s negative ‘reply does not show
that he is aware of the serious situation.

In part (b) of his reply the Minister
has said that the restricted negotiation
facilities to the All India Railway Em-
ployees’Confederation given in 1978 was
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withdrawn for resorting to many agita-
tions and for adopting disruptive methods.
I would like to know what are the disrup-
tive methods which have been adopted
by the Confederation for which they
were withdrawn this negotiation facility?

My second point, which is the most
important point, is that you have given
negotiation facilities to two Federations.
What was the basis of giving negotiation
facilities to these Federations? Are they
representative? Total Membership of
both the Federations is less than three
lakhs out of the seventeen lakh emplo-
yees. Who would represent the rest of
the employees? Either you follow the
procedures as in other things like coal
and steel and you invite all the federa-
tions and ncgotiate or you determiie the
representative one through bllot, you
take the vote, you se2 which of the fede-
rations command thc majority of the
opinion and support of the workers. Why
should there be only two federations and
not there? Why two federations are reco-
gnised and not...

MR. SPEAKER : Don't give a lecture
Mr. Roy. You just put the question.

SHRI A. K. ROY : Through you,
Sir, 1 ask him to kindly explain the basis
of recognising the two federations and
giving the monopoly of negotiation to
them.

SHRI SATYASADHAN CHAKRA-
BORTY : That is a pertinent question,
we are all interested in it.

SHRI A B.A. GHANI KHAN CHOU-
DHURY : MR. Speaker, Sir, on the
Railways there are two recognised Fede-
rations. One is the All India Railway-
men's Federation and the other is the
National rederation of Indian Railway-
men, (In:erruptions). I have given you
the answer, Ycu asked mc the basis.
Normally we take the advice from the
Labour Department and then the reco-
gnition is extended to them according to
the advice and the suggestions given by
the Labour Department, This is the pro-
cedure that we follow,
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With regard to the redressal measure,
in consultation with these two large Fede-
rations, an elaborate machinery has been
set up for grievance redressal. Regular
meetings are held with each' federation
separately at the divisional level by the
Divisional Railway Manager and his
officers, at the zonal level by Zonal Gene-
ral Manager and his heads of Depart-
ment and at the Railway Board level by
the Member (Staff) and the officers of
the Railway Board. In addition, infor.
mal as well as joint meetings are also
held whenever necessary.

This arrangement known as the Per-
manent Negotiating Machinery has pro-
ved quite successful,

Also, since all railway employees are
Government employees, discussions are
held at the Government lcvel, at meetings
presided over by the Cabinet Secretary
or his nominee, where aiso railway em-
ployces are represented through these
federations along with the representation
of employees from other Departments of
the Government under the Joint Consul-
tative Machinery, Deriving from this
JCM scheme, the Member (Staff) as
Secretary in the Ministry of Railways
holds departm:ntal council meetings with
the two unions, It is, therefore, to be
seen that there is plenty of opportunity
for railwaymen to redress their grievances,

It has aiso been the policy of the
Government to tackle individual grieva-
nces referred directly from employees of
group grievances when referred by Mem-
bers of Parliament, The Government
believes in  healthy industrial relations
with the employees but cannot obviously
encourage Dharnas, Gheraos and stop-
page of work.

It is also the policy of the Government
not to encourage multiplicity of Trade
Unions as it will be neither in the interest
of the employees nor in the interest of the
country, Any such step would merely
lead to fragmentation of Trade Unions on
the Railways, Negotiation with unrecog-
nised organisations such as the All India
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Railway Employees Confederation s,
therefore, not practicable,

SHRI A. K. ROY : Sir, from what the
Minister has said, the answer difinitely is
not satisfactory evea to you,

You say that recognition is extended as
per the advice of the Labour Department,
I would like to ask ween the Labour
Department has extended such an advice
last,

SHRI A. B. A. GHANI KHAN
CHOUDHURY : I do not have the date
with me.

SHRI A K, ROY : You are not to
answer now., At the end you should
answer.

SHRI A, B, A. GHANI KHAN
CHOUDHURY : I said, that is what is
normally done.

SHR! A, K. ROY : But I tell you... ...

MR, SPEAKER : You put the ques-
tion,

SHRI A. K. ROY : Iam putting the
question. The main cause of grievance of
the railway men is that though they are
industrial workers, they are clubbed as
Government employees, There is no
wage Board. There is a great difference
between their wage and the wage of the
Public sector employees. Difference is
more than Rs, 300/-,

I would like to ask the Minister and he
shouid answer only ‘yes’ or ‘no’, whether
the Railway employees......

MR, SPEAKER :; Is that binding ?

SHRI A. K. ROY : Are they Railway
employees industrial workers or are they
Government employees ? Please answer
‘yes’ or ‘no’. You just tell me,

SHRI A. B, A, GANI KHAN CHOU-
.DHURY : I have given an elaborate ans-

MARCH 22, 1984

Orol Answers 20

wer on this, I do not want to say any-

thing further,

MR, SPEAKER : That is why I asked
him—is it binding or not, as he has
already replied,

SHRI A B.A. GHANI KHAN CHOU-
DHURY : I thought I have read out that
and I do not want to take time of the
House, But if he insists I may say that
all Railway employees are Govermment
employees. Are you satisfied ?

SHRI A, K, ROY : No, As per Indus-
trial Disputes Act... ..

MR, SPEAKER : No question.

o TATAATT TER? | HAY WY,
gH I F g A F wgr & f& o
gfear WY oA Figzma wY
wremar afi &1 % g feeg 1978
™ 99 ®1 difeq argEld A gfawm
wwwm gh A &3 g
qIY &3 T qEEAHT F AW F
fae mazraE gfeain samr )
Ffe 37 70 7 FAF ATEAANEF AW
Fong 7OF F1 0T faar o
setfon o7 1 & f gfaar 198 ¥
argg & wE g ar & ggi gg JAAT
AT fF F97 AIRIFT FIT 9T AW
FIqFAMmAE? wAFFM A Z
aa a1 91T T FFAT AT 27 AFAT & W
fre & gz W wAAT =g fE Hw A
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SHRI A, B. A. GHANI KHAN
CHOUDHURY : Agitatior cannot be
banned in democratic set up. That is not
our intention. But we have to see their
attitude. When there is a proper machi-
nery for having any grievances redressed,
we would like that instcad of having this
agitation, first let us try this machinery,
*f this machinery fails, then the workers
can always come to us and sit with us and
we can find a way out, What I feel is if
every time they start some sort of agita-
tion and refuse to sit across the table, we
cannot find a solution.

SHRI RAMAVTAR SHASTRI : They
did not refuse. They are still ready
to talk to you Sir, he is refusing.

qgr 2 TAT AT W@ & |

SHRI A. B. A. GHANI KHAN
CHOUDHURY : Respected Member, I
want to humbly submit, it is a question
of attitude, The other two faderations
belicve in the machinery we have. But
unfortunately, the federation of which you
are taking. They do not have that atti-
tude. I am talking of the attitude.

SHRI RAMAVATAR SHASTRI : You
call them. It is left to you.

SHRI A, B. A, GHANI KHAN
CHOUDHURY : Mr, Speaker, Sir, the
All India Railway Employees Confedera-
tion is a loosely knit federation of nine
sectional association claiming to cover
the interest of various categories of Rail-
waymen, namely, Stations Masters, Guards,
Commercial Clerks, Loco Mechanical
Staff, Telecorhmunication Staff, Ministerial
Staff, Ticket Checking Staff etc. etc,
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These categorywise sectional units are
splinter groups of recognised federations as
they did not agree with the general consu-
Hative approach of the recognised federa-
tions,

Sir, regarding the figures, | do not
have the figures with me and therefore I
could not pass on to Shri Shastriji.
(Interruptions).

MR. SPEAKER : I have gone to the
next Question,

Renovation of Modernisation of Dry
Docks of Calcutta Port

*369. SHRI NIREN GHOSH : Wil
the Minister of SHIPPING AND TRANS.-
PORT be pleased to state :

(a) whether dry docks of Calcutta
Port are old and have become almost
unusable;

(b) how many dry docks of Calcutta
Port require renovation and modermisa-
tion;

(c) have any steps been taken to
renovate and modernise those dry docks;

td) if not, reasons therefore;

(¢) have Calcutta Post Authorities
made any representations in this regard;
and

(fy if so, the details thereof ?

THE MINISTER OF SHIPPING AND
TRANSPORT (SHRI K. VIJAYA
BHASKARA REDDY): (a) and (b)
Calcutta Port has 5 dry docks all of which
are very old and need renovation and
modernisation.

(¢) to (f) Yes Sir, Calcutta Port has
forwarded a scheme comprising replace-
ment of some vital plant and machinery
of the dry docks at Netaji Subash Docks
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and Kidderpore Docks with a total outlay
of Rs, 475.76 lakhs. The scheme is under
examination,

SHRI NIREN GHOSH : Sir, of the 9
dry docks in India, 5 are located in
Calcutta Port as for as I know.

PROF, MADHU DANDAVATE
Calcutta is very dry,

SHRI NIREN GHOSH : Bombay is
wet,

SHRI SATYASADHAN CHAKRA-
BORTY : That is why, more sanity is
found in Calcutta.

SHRI NIREN GHOSH : Sir, for a
long time these dry docks are not being
put to use because modernisation and
renovation has not been made, For
various purpose, these dry docks are
essentail component of the port system.
With the high dry docks out of commi-
sion, the Port authorities feel that their
entire operations are being hampered.
Don’t you give a thought to the represen-
tation made by the Calcutia Port Trust
to take up the renovation and modernisa-
tion of those dry docks immediately ?
Would you set a time-limit for its comp-
Jetion ?

SHRI K, VIJAYA BHASKARA
REDDY : Sir, it is a fact that these dry
docks have been neglected for long time
and most of them are out of use. That
is why the Port Trust has recommended a
scheme with a total outlay of Rs. 475
lakhs. The Government is seriously
considering to sanction this scheme of
renovation of these docks and the Govern-
ment is seized of the matter,

SHRI NIREN GHOSH : Sir, now the
hon, Minister says that the Government
is giving serious consideration, It is not
a question of giving mere serious conside-
ration, They should approve of the
scheme and take up the scheme, because
various works of the Calcutta Port are
being hampered without those dry docks
being renovated, As for as I know from
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the Chairman, Calcutta Port Trust, They
want to undertake various sorts of activi-
ties in those dry docks, So, it is nota
question of merely giving consideration.
I would like to ask the Minister to give
an assurance to the House that he will
approve of it and he will renovate and
modernise it as quickly as possible because
the Poit has gradually be:n neglected for
a pretty long time.

MR. SPEAKER : [ can sum up Mr.
Niren Ghosh's question in two words,
oversee this,

SHRI K., VIJAYA BHASKARA
REDDY : I share the view of the hon.
Member. The Governnient is also very
serious about it.  W¢ are sanctioning the
works at an early date, We are positively
considering it.

SHRI SOMNATH CHATTERIJEE :
When did the Caicutta Port Trust send
the proposal to the Central Government ?
1 would like to know the date. The
amount is not that much. Would the
Government  sanction  the necessary
amount 7 I takc it that, as a policy deci-
sion, the Government has decided to go
on with the woitks, It s only a question
of when to implement it, May I know
whether the decision has been taken to
renovate them and, if so, how long it is
going to take to finalisc it and start the
works ?

SHR!I K. VIJAYA DBHASKARA
REDDY ; 1 do not have the exact date.
But this was meant to be in this year's
budget. This is a part of the total dry
dock facilities in the country. A decision
has been tuken to improve these facilities,
As to when itis going to be done, as 1
said, the Government is seriously conside-
ring to take up the works.

SHRI XAVIER ARAKAL : The hon.
Minister just now mentioned that the
Government is scriously considering it.
It is a statutory requirement to have the
dry docks for the vessels. According to

- the latest report submitted by Mr. Narpati

Dutta, 7200 dry docks asc required for the
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vessels whereas we have got only 2400 dry
docks in the country. The answer given
by the hon, Minister is welcome. But
the point is that we are spending so much
money in foreign exchange in regard to
this matter. May I know from the hon,
Minister what steps the Government is
taking to develop indigenous dry dock
facilities to the country 7 Calcutta port is
second to Cochin port. Cochin port has
the largest dry dock facilities, May I
know what action the hon. Minister is
going to take in the matter in regard to
Cochin Port ?

SHRI K. VIJAYA BHASKARA
REDDY : Ia view of the recommendations
of the export committec headed by Mr.
Dutta, the Government has taken so
many steps. One of the important steps
that has been taken is to improve the
facilities at Cochin Port. The hon,
Member knows how far the amount
that we have invested there s
remunerative; how many strikes are there
and all that I hope, the hon. Member
will look irto that, In addition, we have
recently mllowed dry dock facilities at
Bombay port by a private company and
another dry dock is going to be in
Madras. The recommendation of the
expert committee have been partly imple-
mented. It is a recommendation for 15
years; it is a perspective plan. The first
part we have started.

Third line between Bandel and Bhadreswar

*372. PROF. RUPCHAND PAL :
Will the Minister of RAILWAYS be
pleased to state :

(@) whether it is a fact that steps have
already been taken to construct a third
line between Bandel and Bhadreswar: and

(b) if so, what progress has already
been made in this regard ?

THE MINISTER OF RAILWAYS
{SHRI A. B, A. GHANI KHAN CHOU-
DHURY) : (a) and (b) A statement is
laid on the Table of the Sabha.

CHAITRA 2,1906 (SAKA)
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Statcment

(a) A survey for augmentation of line
capacity between Sheoraphulli and Bandel
section including Tarakeshwar Branch is
already in progress. ‘This is an Engineer-
ing-cum-Traffic Survey which will decide
whether and when the main line has to be
extended and if so, the proposed align-
ment of the third line, the lay out of the
stations, signally system to be provided
etc. for augmenting the line capacity.

(b) Cumulative progress is about 50%;.

PROF. RUP CHAND PAL : Sir, it is
supposed that the Railway Minister who
particularly belongs to a particular State
should have some geographical knowledge
about the railway lines in the State. 1 had
asked the Question about a third railway
line on the Howrah—Burdwan main line
between Bandel and Bhadreswar Section,
The teply which has been given does not
mean anything, It has been said :

“A survey for augmentation of line
capacity between Sheoraphulli and
Bandel section including Tara.
keshwar Branch is already in
progress.’’

That is a completely different thing.

SHRI SUNIL MAITRA : Either you,
Sir, help us or God help us,

PROF, RUP CHAND PAL: I am
making the question more clear to help the
hon. Minister. Between Bandel and
Howrah, since independence there are
only two lines operating, Up and UDown
cach. There is only ore third line from
Howrah up to Bhadreswar. If this 15 KM
line from Bhadreswar to Bandel is laid,
the railway convenience to th: commuters,
railway passengers and the 80 suburban
trains would improve. At present, punc-
tuality in the running of the trains has
become the first casualty. Punctuality can
be improved  The running of trains will
become more punctual

1 have been making representations to
this effect to the Government since 198Q
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but the Government is going on giving
the same reply that the survey is under-
taken by it. It is oaly just 15 KM distance
to be completed to lay the third line,

It has been stated in the reply of the
Government that 509 progress has been
made. How can such progress be made
even without the Government knowing
what is the distance to be covered and
what is the line to be laid ?

SHR! A BA. GHANI KHAN CHOU-
DHURY : Bhadreswar-Bandel Section has
already been taken in hand Provision of
a third line between Bhadreswar and
Bandel will be studied during the survey.

SHRI A B A. GHANI KHAN CHOU-
DHURY : By survey we mean that the
traffic and all that has to be taken into
account first Later one, we have to take
into account the cost and the return,
Unless the survey is completed first of all.
1 cannot answer anything,

It is the usual practice always to
acquire the land only after the project is
approved but not during the survey,

SHRI SATYASADHAN CHAKRA-
BORTY : What about the supreme ques-
tion of knowledge of geography ?

MR SPEAKER : That is last to Prof,
Rup Chand Pal,

SHRI A.B.A. GHANI KHAN CHOU-
DHURY : This is the monopoly of my
Communist friends.

SHRI SATYASADHAN CHAKRA-
BORTY : Geography is not for all,

SHR1 A B.A. GHANI] KHAN CHOU.
DHURY : Their knowledge is only of
Bay of Bengal, no other knowledge.

(Interruptions)

Prima facie, it appears that the provi-
sion of this 12 KM third line would be
necessary to deal with the expected traffic
on this Section.
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However, the exact position will be
available only after the survey is comple-
ted.

At present, a progress of 509/ has been
made in the survey work. The survey
work is expected to be completed by the
end of 1984,

PROF, RUP CHAND PAL: I have
been making representations to the
Government from 1980 onwards and 1 had
also written to the Hon, Minister of
Railways that if the survey is to be made,
the private lands by the side of the
railway lines over the track there should
be taken over at once as early as possible
in which case the compensation to be
paid by the railway would be far less. But
since 1480 uptil now, Government is going
the same reply that survey has been
undertaken and that 50% progress has
been made,

My question is whether this 50%, pro-
gress includes the taking over or acquiring
of the private land of that 12 KM distance
by the side of the railway track,

T WER : FWSIT Ao 377, A
uw faqrg qraame )
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MR. SPEAKER : That has been lost in
transit,

DR, SUBRAMANIAM SWAMY : Has
the Railway Minister derailed ?
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Said to contain” rule regarding R/R bilties

+
*377. SHRI RAM VILAS PASWAN :
SHRI BHIKU RAM JAIN :
|
Will the Minister of RAILWAYS
be pleased to state :

(a) Whether Government have seen
the reports appearing in the ‘Hind Beopar’
(Hindi) dated the 6th November, 1982
wherein it has been stated that a number
of businessmen have been put to heavy
loss under “Said to Contain” Rule
remarks on R/R-bilties and the claims are
refused on the same grounds;

(b) whether the scals of the railway
wagons arc broken in various railway
yards, such as Mughal Sarai and Kharag-
pur and the railway wagons are rescaled
by manipulated seals by anti-social ele-
ments in league with Railway authorities;

(c) whether it is also a fact that
bookings of railway wagons to Howrah
Railway Station have gone down in com-
parison to the last five years due to the
reasons mentioned in part (b) above; and

(d) whether Government propose to
amend and avoid purting “*Said to Con-
tain” remarks on R/R bilties and if not,
the reasons thereon ?

THE MINISTER OF RAILWAYS
(SHRI A. B. A, GHANI KHAN CHOU-
DHURY) : (a) to (d) A Statement is laid
on the Table of the Sabha,

Statement

(a) No such news item has come to
the notice of the Government.

(b) There have been some cases of
breaking of seals of wagons in
Mughalsarai and Kharagpur
Yards. No instances of manipula-
tion of seals by anti-socia!
clements in league with Railway
officials have so however, come to
the notice of the Government.

CHAITRA 2, 1906 (SAKA)

Written Answers 30
(c) No, Sir,

(d) No, Sir, In cases where it is not
possible for Railway staff to
check/count the number of bags/
packages loaded in a wagon due
to loading being done directly
from trucks to wagons or from
Sidings where Railway staff are
not available, ‘Said to contain’
Railway Receipts will have to be
issued.

WRITTEN ANSWERS TO QUESTIONS

Centre for promotion of technique in
Translation and Interpretation

*365. SHRI R. P, GAEKWAD : Will
the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether lack of good translation
in regional and foreign languages had not
allowed the growth of science, technology
and literature as also national integration;

(by whether there is shortage of good
interpreters for regional and international
languages for providing assistance at the
meetings, seminars and conferences at
national and international levels; and

(c) whether a centre for promotion of
art and technique of translation and inter-
pretation would be set up to fulfil the
need of the country ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON): (a) to (c) The
Ministry of Education and Culture has
already taken suitable steps for bringing
out university level text-books in Hindi
and other Indian languages, About
3,87,500 Scientific and Technical terms
have been evolved in Hindi by the Com-
mission for Scientific & Tcchnical
Terminology. 195 university level books
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in Agriculture, Medicine, Pharmacy,
Veterinary Science and Engineering have
been published in Hindi by the same
Commission. About 7730 books pertain-
ing to differente disciplines of Science and
Humanities in Hindi and Regional langu-
ages have also been published through
various book production agencies under
the scheme of Ministry of Education,

2.  The National Book Trust has also
brought out about 551 books under its
‘Adan Pradan’ Scries representing the
translation of selected literary works from
the major Indian language into another.
Besides, the Sahitya Akademi has a large
number of titles under ‘“Makers of Indian
Literature” series wh'ch are translated
from one Indian language into another in
respcct of the 22 languages recognised
by it.

3. Several universities provide facilities
for the teaching of fore'gn Indian langu-
ages conducive to translation and inter-
pretation from one foreign or Indian
language into another forcign or Indian
language. Some universities also provide
facilities for training in translation aod
interpretation,

4. Thus, it will be seen that a good
deal of effort has been made to bring out
suitable publications in translations into
varic-us Indian languages, keeping in view
the primary need of such publications in
the interest of the promotion ot national
integration and growth of Science,
Technology and literature,

§ It is true that there is a shortage
of good inter-preters for regional and
international languages for providing
assistance at the meeting, seminars and
conferences at national and international
levels, However, the Government is
alrcady seized of the problem. The
Ministry of External Affairs is in the
process of setting up an Interpreters Cadre
with a view to recruiting Interpreters of
su'table qualifications, It is also proposed
to set up ‘Translation and Simultancous
Interpretation Unit® in the Central
Institute of Indian Languages, Mysore, in
the Seventh Five Year Plan.
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UGC Pay Committee for Madhya Pradesh
University/College Teachers

*370. SHRI GHUFRAN AZAM :
Wilt the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether the University Grants
Commission had recently appointed a
pay commiltee to look into the grievances
of college and university teachers in
Madhya Pradesh; and

(b) ifso, by when the commitee
appointed by the University Grants Com-~
mission is likely to give its report?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) No,
Sir. However, the UGC has appointed
a Committee to review the scales of pay
of teachers in universities and colleges in
the country,

(b) According to the UGC it is diffi-
cult to indicate and firm time limit at
this stage for completion of the work of
this Committee,

Details of loss of life and property in Beirut

*371. SHRI MANGAL RAM
PREMI :
SHRI JAGPAL SINGH :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether any assessment has been
made of the loss of life and property in
Beirut and its adjoining areas as a result
of bombardment for the third time in
the conflict between Labanon and Isracl
due to their mutual differences and if so,
the details thereof; and

(b) Government of India’s reaction
to the ceasefire there?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V, NARASIMHA
RAQO): (a) There has been considera-
ble loss of life and property .in Beirut
and its adjoining arcas in recent months
duk to, among other causes, bombard-
ment by Israceli aircraft of alleged Pales-
tinian positions, No reliable estimate
has as yet been made, nor is it possible
at this juncture,

(b) Government has welcomed all
attempts at bringing about national recomn-
ciliation in Lebanon and wslcomes the
present discussions amongst  various
Lebanese leaders currently taking place
in Lusanne, Switzerland, Till date several
cease-fires have been agreed upon, but
unfortunately, none has held so far,

Regquirment of Laco, Coach.s EMU

and wagons
®373, SHRI NAVIN RAVANI :
SHRI MOHANLAL PATEL :
Will the Minister of RAILWAYS be

pleased to lay a statement showing:

(a) what are the annual requirements
of the new locomotive, coaches, electric
multiple units and wagoens in the country;

(b) the total number of locomotives,
coaches, electric multiple units and
wagoas manufactured in India during the
year 1983-84;

(¢) whether it is a fact that India is
still facing shortage thereof:

(d) if so, what stens are being taken
to increases their production in the year
1984-85; and

(c) whether there is any programme
of importing them to meet the demand
and if so, the details thereof?

THE MINISTER OF RAILWAYS
(SHRI A,B.A. GHANI KHAN CHOU-
DHURY) : (a) The requirements of loco-
motives, coaches, electrical multiple units
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and wagons are worked out for 5 years
at a time, coinciding with national Five
Year Plans. Within the requirements so
worked out, the annual production is
fixed on the basis of plan allocation and
the level or traffic anticipated,

The production programme for 1984-85
envisage production of 168 locomotives
1229 coaches, 174 electrical muitiply units
and 12,000 wagons (in terms of four
wheelers),

(b) The number of locomotives, coa-
ches, clectrical muitiple units and wagons
expected to be manufactured in 1983-84 .
is :

Locomotives - 170
Coaches — 1100
Electrical multiple
units — 72
Wagons (in terms of .
four wheelers) —_ 16,600

(c) Adequate capacity is available for
production of wagons and by and large
for lecomotives. The existing produc-
tion capacity for coaches falls' short of
requirements. and, therefore, the capacity
for production of coaches in the Integral
Coach Factory -is being opfimised at 1000
and action to set up a new coach factory
has already been initiated,

(d) Target for production of rolling
stock for 1984-85 are given in answer to
part (a) the plan allocation for the year
would not permit any further increase,

(¢) No Sir; expect that some proto-
type electric locomotives of higher horse
power and of modern design are proposed
to be imported, ‘
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Plan outlay for techuical and vocatioasl
education In Kerala

376, SHRI A. NEELALOHITHA-
DASAN NADAR : Will the Minister
of EDUCATION AND CULTURE be
pleased to lay a statement showing:

(a) what was the total plan outlay
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for technical and vocational education
during each of the last Five Year Plans;

(b) what was the respective plan out-
lay for Kerala during each of these plan

periods;

(c) whether Government of Kerala
have requested Union Government to
increase the plan outlay fostechnical and
vocational education in Kerala at least
in the Seventh Plzn period; and

(d) if so, details of their demand and
action taken by the Union Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) The
total outlay for Technical Education,
both Central and State Level, during each
of the last Five Year Plans is as under:—.

Plan Qutlay (Rs. in lakhs)
1st Plan 2156
2nd Plan 5503
3rd Plan 13444
4th Plan 10951
5th Plan 15600
6th Plas 30000

(b) The total plan outlay for Techni-
cal Education Kerala during each of the

Five Year Plan period is as under : —

Plan Outlay (Rs. in lakhs)
ist Plan The State of Kerala came
into existence in 1956

2nd Plan 237

3rd Plamg e 378

4th Plan . 232

5th Plan 236

6th Plan 700

(c) No, Sir. The draft 7th Five, Government of Kerala yet.

Year Plan has not been prepared by the

NGB, :
eannot be identified separately.

(d) Does not arise.

As outlay on Vocational Education is included in the General Education, it
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Desigaing of School and College Syllabi
for National Integration

*378, PROF. NARAIN CHAND
PARASHAR : Will the Minister of
EDUCATION AND CULTURE be
pleased to state :

(a) . whether Government have issued
any guidelines to ensure the designing of
courses and syllabi of the school and
college levels in such a way as to provide
national integration communal harmony
and inculcate spirit of patriotism among
the students ; ’

(b) if so, the nature of steps taken in
this regard and whether Government con-
sider them adequate ;

(¢) if not, whether any more steps
would be taken to promote these concepts
and values through education ;

(d) if so, the nature thereof ; and

() if not, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL
WELFARE ( SHRIMATI SHEILA
KAUL) : (a) to (¢) The school education
is primarily the responsibility of the State
Governments and is mostly managed by
them. It is, therefore, for the State
Governments to frame and prescribe
syllabus, get the textbooks written or
approve them and to frame the general
scheme of studies at the school stage,
At the pational level the NCERT has
framed model syllabus and model text-
books which are used/adapted by some
*of the State Governmenty/Boards of
Secondary Educations. The NCERT has
also evolved ‘Corriculum for Ten Year
School—a Framework' as a guideline in
various subjects at the school stage. The
model syllabus and the model books
prepared by the NCERT are guided by
the objectives of excelience in instruction,
promotion of national integration,
removal of communal and caste bias
and inculcation of the spirit of patrio-

tism, .

CHAITRA 2, 1906 (SAKA)

Written Answers 38

2, The Education Minister through
the NCERT has taken up the work of
evaluating textbooks in use, History and
Languages (English and Hindi only) in
the first phase, in various States through
the agency of State Governments from
the point of view of national integration,
The NCERT has prepared criteria and
tools for cvaluating textbooks from the
point of view of npational integration,
All the States/U.Ts,, have undertaken
this programme of revision of school
textbooks in History and Languages from
the point of view of national integration.
The textbooks are to be reviewed with
reference to the following prejudices and
attitudes : ’

(i) Communalism

(ii) Casteism and untouchability
(iii) Regionalism and linguism
(iv) Racialism

(v) Obscurantism and superstition.

The NCBRT, Central Board of Secondary
Education and several States have already
completed the work of evaluation and
have revised their textbooks. The other
States are in the process of completing
the work,

At the college level the University
Grants Commission has in February 1982
circulated guidelines to all universities
requesting them to review textbooks to
see that such books do not contain any
material that will generate disharmony
among the communities.

3. Some time back the States/U.Ts.,
have been requested to undertake a
review of school textbooks so as to
include a graded introduction of history
of freedom movement.

4, The Government is reviewing the
curriculum and the textbooks from time
to time with a veiw to ensure that tlte
concept of national integration is adequa-
tely taken care of in the textbooks at
various stages.
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Introduction of ssother Pair of Trains
between Haldia and Howrah
via Panskura

#379, SHRI SATYAGOPAL MISRA :
will the Minister of RAILWAYS be
pleased to state

(s) whether there is a proposal under
consideration of Government to introduce
another pair of trains from Haldia to
Howrah via Panskura and back in the
South Eastern Railway ;

(b) whether it is a fact that the pro-
posal is awaiting clearance for a long
time ;

(¢) what is the decision thereon ;
and

(d) if not, what are the reasons for
delay in taking a decision to introducs
another pair of trains for the benefit of
the people of the areca ?

THE MINISTER OF RAILWAYS
(SHRI A. B, A. GHANI KHAN
CHOUDHURY) : (a) Yes, Sir.

(b) to (d) Itis proposed to provide
one more service to Haldia by extending
one of the existing EMU locals running
between Howrah and Panskura to Haldia
1-4-1984,
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Dispute regarding take-over of Rallway
Tracks and establishment of certain
Ports in Saurashtra region of
Gujarat State

®382. DR, VASANT KUMAR
PANDIT : Will the Minister of SHIP.
PING AND TRANSPORT be pleased to
state :

(a) whether there is sdome dispute
regarding take-over of Railway-tracks and
establishment at Ports of Okha, Bedi,
Porbandar and Veraval in Saurashtra
region of Gujerat State ;

(b) whether the Ports and Maritime
Board of Gujarat has maintained that the
Railway lines and structure of - these ports
belong to the Western Railway;

(c), whether it is a fact that Western
Railway are ready to take over if requisite
amount is paid by the State Governmen:
for “‘Deposit Survey” ;

(d) whether the development of these
important all weather ports .is sufféring
without the Railway infrastructure ;
and ’

(e) if so, what fresh efforts are being
made to arrive at some reasonable com-
promise with the State Government to
improve - cargo management, savings in
freight and fuel and cheaper disposal of
Import-export goods ?

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI K, VIJAYA
BHASKARA REDDY): (a) to (¢)
Under Article 295 of the Constitution of
India, the railway tracks and .structures
connected therewith in the ports  in
questions, vest with the Central Govern-
ment and therefors, cannot be the pro-
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perty of Minor Ports which are under the
State Government, . .

(d) to (¢) The Ports of Okha, Bedi,
Porbandar and Veraval are minor ports.
The responsibility for development and
management of minor ports is that of the
State Government concerned. As far
as railway infrastructure is concerned, it is
provided subjoct to traffic justification and
inter-se priorities within the overall avai-
lability of funds,

Contraceptive u'lled ‘Norplant’

=383, SHRI K, MALLANNA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whetheritis a fact that recent
device and most dbrable contraceptive
called ‘Norplant’ has been proved very
successful : :

(b) if so, whether it has been linked
and popularised in foreign countries also ;
and

(c) if so, the details in this regard ?

THE MINISTER OF HEALTH®”AND
FAMILY WELFARE ( SHRI B.
SHANKARANAND) : (a) to {(¢) “Nor-
plant’ is a long acting contraceptive device
which has undergome clinical trials in
about |5 countries including India. Expe-
rience gained so far indicates that this
method provides protection for three to
five years and that it is reversible in
charactor.
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Service for Unauthorised Absence

4196, SHRI E. BALANANDAN :
‘Will the Minister of RAILWAYS be plea-
sed to state :

(a) the number ol’ employees removed
from service from GOC workshops,
Tamiloadu for unauthorised absence dur-
ing 1964 and afterwards;

(b) number of such employees rains- -

tated/re-employed;
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(<) number of cases condoned for
work in service after re-appointment
afterwards; and

(d) number of cases involving with-
holding of increment in which - the
punishment already imposed once was
enhanced ?

THE MINISTER OF RAILWAYS
(SHRI A. B. A, GHANI KHAN
CHOUDHURY) : (a) to (d) Information
is being collected and will be laid on the
Table of the Sabha.

Procedure to transfer senior doctors
from one state to another '

4197, SHRI A, R. MALLU: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state @

(a) whether senior doctors of Cen-
tral Health Scheme and Central Govern-
ment Health Scheme are being transferred
from one State to another States; and

(b) if so, the details regarding the
procedure adopted by Government in this
regard keeping in view the grounds and
advantages attached therewith?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI) : (a) and (b)
The Central "Health Service provides
medical manpower to a number of parti-
cipating units such as Posts and Tele-
graphs Department, Ministry of Labour
(Coal Mines Welfare Organisations, Beedi
Workers Organisation), Assam Rifles,
Governments of Andaman & Nicobar
Islands, Arunachal Pradesh, Delhi Admi-
pistration and Central Government
Establishments such as Safdarjang Hos-
pital, Dr. Ram Manohar Lohia Hospital,

. Lady Hardinge Medical College, Jawahar

lal Institute of Post-graduate Médical
Education & Research, Pendichery, and
various CGHS dispensaries lpcated all
over the country. The Central Health
Service Rules provide that the officers
recruited to this Service bave a liability to
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serve anywhere in India. Transfers from
one station to another are ordered in
accordance with the pattern of transfer
orders which was issued in 1971, a copy
of which is laid on the Table of the
House, [Placed in Library-See No, LT-
8018/84].

The Central Health Service Officers are
not utilised by most of the State Govern-
ments as particularly all the States except
a few Union Territories have their own
medical service.

Inclusion of Orissa in DANIDA Programme

4)98, SHRI CHINTAMANI JENA :
Will the Minister of EDUCATION AND
CULTURE be plecased to state :

(a) whether it isa fact that some
States including the State of Orissa have
been sclected for inclusion in DANIDA
programme for expansion of primary and
clementary education if so, the details
thereof;

(b) whether the State of Orissa was
asked to send in their scheme in this
regard ; and

(c) if so, the details of the scheme
sent by the Orissa Government and the
decision taken by the Centre in this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) to (c)
In December, 1982, Project profile for
development of primary education in
tribal areas of Orissa State involving
Danish assistance to the tune of Rs. 8.02
crores was posed to the Danish authori-
ties for their consideration. This project,
apart from costruction of school buildings
with teachers quarters, provides for train.
ing of teachers, curriculum improvement
and supervision, From the trend of
bilateral discussions held subsequently, it
appears that Danish .authorities, on
account of their intention to concentrate
on a limited nsmber of sectors and due
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to. other administrative and technical
limitations, are not in a position to
finance this project at present,

Paddy seizurc thwarted by rmilway officers

4199. SHRI DS.A. SIVAPRAKA-
SAM : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government’s attention
being drawn to “a news item in the Indian
Express dated 17 February, 1984 (Madu-
rai Edition) captioned ‘‘Paddy seizure
thwarted by Railway officials"; and

(b) if so, whether Governmént pro-
pose to take any action against the Sta-

tion Master, Shencottah Station, Soughern
Railway.

'I:HE MINISTER OF RAILWAYS
(SHRI A B A. GHANI KHAN CHOU.- -
DHURI) : (a) Yes, Sir.

(b) Enquiry revealed that paddy was
scized by the revenue officials and the
Railway staff of Shencottah Station were
not involved.

More bostels fcr working girls ia
metropolition cities and
state capitals .

4200. SHRI AMARSINH RATHAWA:
Will the Minister of SOCIAL WELFARE
be pleased to state :

(a) the estimated accommodation re-
quired for the working girls in Delhi and
the accommodation available to them in
the present working girls hostels;

(b) whether there is any proposals to
construct more working girls hostels in
Delhi; if so, the details thereof}

(c) whether such facilitics are being
peovided in other Metropolitan Cities
and State Capitals also; if not, what are
the reasons; and
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(d) whether Governmeat will consi-
der to provide such facilities in thoss
areas also?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K, THUNGON) : (a) There
is no information available about the
estimated accommodation required for
ths working girls in Delhi, However the
number of hostels sanctioned in Delhi
upto 31.12,83 is 7, with total capacity of
928 inmates,

(b) Ministry of Social Welfare assist
voiuntary organisations by way of giving
grants for construction of working
wome.n‘s hostels. If any proposals arc
received according to the Scheme, they
will be considered.

(c) and (d) The Scheme is applicable
throughout the country and the volunary
organisations fulfilling eligibility criteria
provided under the scheme can come
forward with their proposals which have
to be recommended by the State Govern-
ments concerned, ~

Hostels for working womes ie Dejhi

* 4201. SHRIN_ E, HORO : Will the
Minister of SOCIAL WELFARE be
pleased to state :

(a) whether Government are aware
that there is an acute shortage of accom-
modation for working women in the
Capital and that a number of organisa-
tions are running such hostels for work-
ing women with financial assistance from
Government;

(b) whether Government are aware
that these hostels have put limitation on
the duration of the stay of inmates in
their hotels;

(c) if so, the reactlon of Government
in this regard; and

MARCH 22, 1984

Writren Answers 48

(d) whether Government have aay
check on these organisations to follow
the directions of the Ministry?

THE DEPUTY MINISTER IN THB
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIA! WELFARE
(SHRI P, K, THUNGON) : (a) Yes,
Sir,

(b) and (c) No, Sir. For hostels
constructed with financial assistance under
the Scheme of the Ministry, there is no
limit on the duration of stay of the in-
mates in the hostels,

(d) The organisation has to follow
the directions provided in the Scheme
and for any deviation thereform, they
are required to obtain the permission of
this Ministry.

Retail pharmacists in the comtry state-wise

4202. SHRI RAM SINGH SHAKYA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) total number of retail pharma-
cists as in 1981 State-wise;

(b) the total number of fresh licences
issued during the year 1982-83 State-
wise; )

(c) the total number of Pharmacists
available for the trade State-wise;

(d) estimated projection of the retail
outlet required in the ocountry (0 meet
the projected sales, particularly in the
rural areas; and .

(¢) eannual growth rate of the phar-
macists from 1975 to 1982 in cach State?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY  WELFARE (KUMART
KUMUDBEN M. JOSHI): (a) to (e)
Information is being collected and will be
laid on ths Table of the Sabha.
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Acquisition of Off-shore supply Yessels

4202, SHRI HARIKESH BAHADUR:
Will the Minister of SHIPPING AND

“TRANSPORT be plcased to state:

(a) the number of Off-shore. supply
vessels the ONGC intends to acquire upto

1985;

(b) the name of the private sector
companies, who have been given permis-
sion 10 acquire Off-shore supply vessefs,
their number and at what price;
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(cy the number of Off-shore supply
vessel the Shipping Corporation ofyJndia
are going to acquire and at what prices;

(d) the number of applications al-
ready cleared by the Shipping Develop-
ment Fund Committee, but not cleared
by the Ministry; and

(¢) the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI) :
(a) The ONGC intends to acquire 36
OSVs upto the first quarter of 1985.

(b) Name of Company No. of vessel Price per
permitted vessel
(In Million)

1. Great Eastern Shipping

Company (new) 4 US$ 4.35
2. Garware Shipping

Corporation (new) L US$ 4.55
3, Hede Ferrominas Pvt. Ltd,,

(Second hand) 1 US$ 1.95
4. Essar Bulk Cygriers "

(new) 4 US$ 5.5
5. Varun Shipping Company o

(new) 2 USS$ 3.2

(¢) The S,Cl. is acquiring 10 OSVs ’

at a price of US$ 4.598 million per
vessel,

(d) and (¢) Six. These applications
have not been approved as it was feit
that the number of vessels required for
charter hire by ONGC had already been
meet and permilting further acquisitions
would only cause problems for the ac-
quiring companies,

Direct Express Trains Between Howrah
and Samastipur and Jaynagar and Varanasi

4204. SHRI BHOGENDRA JHA :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether there have been persistent
demands for direct daily express trains
between Howrah and Samastipur and bet-
woen Jayanagar and Varanasi; and

(b) if so, steps taken in this regard ?

THE MINISTER OF RAILWAYS
(SHRI A B. A, GHANI KHAN CHOU.
DHURY) : (a) Yes, Sir.

(b) For lack of resources such as
coaches, engines, line and terminal capacity
it has not been found feasible to do so
between Howrah and Samastipur. How.
ever @ weekly express has been introduced
between Barauni and Howrah from
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January, 1984. A regards a train betweea
Jayanagar and Varanasi sufficient justifica-
tioa does not exist. -

Quality of meals lemd' in
long distance Trains

420S. SHR1 CHHITTUBHAI GAMIT :
Will the Minister of RAJLWAYS be
pleased be state :

(a) whether Railway authorities con-
cerned check the meals which are being
made available to passengers of long dis-
tance journey;

(b) whether it is a fact that the meals
which are being made available in packets
are not of good quality as well as fresh;

(c) if so, steps taken by Government
to provide quality food and varnety of
items in meals in the trains particularly
for the passengers travcliing on long jour-
nies; ]

(d) if not, whether the catering
department of railways has recently revie-
wed the situation in the running trains;
and

(¢) if so, the details regarding the
method or procedure decided for the quick
availability of mcals in the trains ?

THE MINISTER OF RAILWAYS
(SHRI A. B. A. GHANI KHAN CHOU-
DHURY) (a) Yes, Sir,

(b) No, Sir,

(c) In the long disiance trains, lunch
and dinner are served with different menu.
Apart from this, different food jtems are
also served on demand on a-la-carte
basis,

(d) and (c) Constant efforts are being
made by the Railways to improve
the catering service in all trains and at all
stations.
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Iatroduction of Mobile Hospitals

4206. SHRI B, V. DESAI ; Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the mobile hospitals with
diagnostic and therapeutic facilities pro.
vide an effective alternative law-cost
system of health care suited to developing
countries:

(b) if so, whether this was communi-
cated by the Medical Adviser to the
Commonwealth Secretariat;

(c) if so, whether the mobile hospitals
have also been introduced in India;

(d) if so, whether assistance was pro-
vided to them by the Commonwealth
Secretariat; :

(e) ‘in how many States mobile hospi-
tals have been introduced;

(") what are achievements obtained in
India; and

(8) whether more mobile hospitals
have been introduced in the country
during the current year ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI  MOHSINA
KIDWALI) : (a) Mobile hospitals with dia-
goostic and therapeutic facilities can
provide bealth care facilities only as a
temporary measure till static facilities are
made available,

(b) No.

(c)to (g) There is no Scheme of
estabjishing mobile hospitals,

Consiruction of Budge Puige
Namkhana Railway Line

4207. SHRI AMAL DATTA : Wil
the Minister of RAILWAYS be pleased to
state :
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(a) whether construction of the Budge
Budge Namkhana Railway line will be
taken up in the year 1984-85; and

(b} if not, when it is intended to be
taken up ?

THE MINISTER OF RAILWAYS
(SHRI A. B, A. GHANI KHAN CHOU-
DHURY): (a) and (b) The project has
not becn cleared by the Planning Commi-
ssion for warl of resources, Necessary
action will be taken on receipt of the
clearance,

Trafiic Explosion in the Capital

4208. SHRIMATI JAYANTI
JPATNAIK : Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state :

(a) whether Government are aware of
the inexorable traffic explosion in the
capital;

(b) if so, the measures proposed to be
taken to meet the persent situtation; and

(c) the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z, R. ANSARI) :
(a) Yes, Sir. There has been considerable
growth of the vehicle population in the
capital.

(b) and (v) A number of steps have
already been taken to cope with increased
traffic in the capital. These Include wid-
ening of roads, removal of roundabouts
at importam inter-sections, building of
flyovers, introduction of a system of
physical removal of wrongly parked vechi-
cles by cranes, stricter checking and
direction of the flow of traffic.

Traffic violations have been sought to
be cyrbod through the M. V. (Amend-
ment) Act, 1982 which provides that
every driver must carry a driving licence
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along with him while driving, and that
the driving licence must have a photo-
graph of driver affixed on the licence, A

“. provision has been made for compounding

of certain types of traffic violations so
that the cases are disposed off expediti-
ously. The amount of penalty/fine has
been enbanced in respect of traffic off-
ences like allowing unauthorised persons
10 drive a vehicle, driving at excessive
speed, driving recklessly and dangerously
racing and trials of speed etc, - Further,
Delhi Traffic Police has also made the
following suggestions to Delhi Administra-
tion to mect the situation :

t1) Road conditions should be impro-
ved with adequate lighting facili-
ties.

(2) The strength of Delhi Traffic
Police should be increased in view
of the growing population of vehi.
cles on Road.

(3y Movement of slow moving vehi-
cles in Delhi should be phased,
out,

(4) No teh-bazari be allowed on pave-
ment by M. C. D,

(5) Transport godowns and other
commercial establishment should
be shifted and given places in the
outskirts of Delhi,

(6) Enforcement and education meas-
ures should be stepped up.

HAEG IO Ovat ¥ feqa oy
fwmil; g wt weimer
wiwat wtt Igwy
w fg=t & fow

T AN o

4209. & TwEATC @t W@

Aagw alv afcag o ag qary &t
T &Y fir <.



35 Written Answers

(¥) % swsg §
1982-83 ¥ 198384 ¥
aqu-aq, vawar sfwfagw, 1963
FIWA & AR AW & w w!
AN ew’ vegl A feqq qoa fawm,
g7 AT gdaey srtedl Sow w
g fena & o fag ;

(@) FTyg@ oA ¥ ¥ THWAR
aR ad-a7, fear g@ oy fdr &
AT fear Fa o & fa® o ;

(1) @ awt & Ay,
ITS TAwT Y I <F ow’ AR
tar” Trsgl & feqa warAg ¥ far,
d#q¢ WX ey wratagy &Y 39-
%l ¥ F-A fraw g v gt
ge; AR

(7)) gg o & §, T9@-A
fea gm ox fg=y ¥ o frat @'
¥ e g ?

Wtagy ok afemga sten § o
0 (st fageagwm eEd)
(%) & (%) q==7 owfaa #1 a1 G
& T ez 9T o & St

Recovery of Loans Outstanding
Agaimet Shipping Companies

4210. SHRI K. PRADHANI: Wil
the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether itis a fact that for the
Iast seven years, shipping companies have
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not been able to pay back the loans
granted to them for development purposes;

(b) {f so, which are these companies
in the private and public sectors and the
amount of loan outstanding against each

v of them till the end of December, 1983 by
way of principal and interest; and

(©) how do Government propose tu»
recover these loans particularly when theie
is presently a recession in the shipping
Industry ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARD:
(a) and (b) A few shipping companies
have no$ paid the loans granted to them
by the S.D. F. c, since 1977. The
amounts of principal and interest outstand-
ing against these companies as on
31-12-1983 are given in the attachad state-
meats.

v

(¢) In those cases where the compa-
nies appeared viable in the long run, the
SDFC has re-scheduled the amounts due
from the companies upto 1982-83 and also
granted & moratorium on the repayments,
It is expected that the recession will be
over i 8 year or so after which these
companics, are expected to make the
repayments of the reschoduled amounts
In the case of M/s, Nilhat Shipping
Companx Ltd., Calcutta, Government have
decided to foreclose the morigage and

" recover its dues by the sale of the.vessels
of the company.
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Statement .

Name of the Shipping Principal Amount

Co. over due as on
31-12-83

Half yearly interest Year from which amo-

over due as on
31.12.83

unt is outstanding

(a) Principal (b) Interest

(a) PUBLIC SECTOR :

Mogul Line Ltd. 13,25,77,631.29 8.25,50, 83.17 1977 1980
(b) PRIVATE SECTOR :
1. Nilhat Shipping 2,91,32,000.00 4,39,45,491.58% 1977 1977
Co. Lud.
2. Damodar Bulk 13,89,68,865.00 3,1,,53,263.20 1977 1982
Carrier Lid.
Seats in Delhi University L L.B, Classes Scheduled Castes and Tribes in these

411, SHRI BHEEKHABHALI : Wil
the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) the total number of secats for the
L.L.B. Classes in Delhi University day
and evening classes for the Law Classes,
during 1983 Session;

(b) total number of Scheduled Castes
and T-ibes candidutes admited in the
L.L B. Classes (day Class and Evening
Class) during 1983, session;

(c) whether it is a fact that Scheduled
Castes and Scheduled Tribes candicates

quota of seats was not filled up by the .

Delhi Unive;sity during 198¢;

(d) if so, the Government Policy for
reservation of seats ig the LL.B Class,
in day and Night classes in the Delhi
University;

f¢) whether Delhi University propose’
to increase the L. L B. Class seats; and

(f) if so, the total number of such
seats and what will be the percentage for

classes in Delhi ?

THE DEPUTY MINISTER IN THE
MINISTERIES OF EDUCATION AND
CULTURE AND SOCIAL VELFARE
(SHRI P. K. THUNGON): (a) to (d)
Total number of students admitted in first
year (1983.84), in L.L B. Classes and
number of SC/ST candidates admi:ted are
given below (—

Class Total No. of No. of
No. SC ST
‘Day Class - 630 69 4

‘Evening Class 8658 206 11

As per Government/UGC  guidelines 15%

of seats are reserved for Scheduled Castes
and 74%, for Scheduled Tribes carididates,

The Universily is making ‘all efforts to

ensure that seats reserved for Scheduled

Castes/Scheduled Trives candidates are

filled by such candidates. As per infor-

mation made available by the University,

no student belonging to SC/ST has been

denied admission to these classes,

(¢) and (f) At present there is no pro-
posal to increase the number of seats in
L.L B. Classess, '
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Fertility Coatrol Measures

4212, SHRI ARJUN SETHI: Will
the Minister of HEALTH AND FAMILY
WELFARE be piecased to state :

(a) whether it is a fact that India
has been experimenting during the last
couple of years with various fertil.ty
control Measures with mixed success,
and in a bid to put more teeth into its
efforts, various national laboratories have
been working on newer and  better tech-

pologies ; and

(b) if so, what has been the per-
formance based on studies made by the
Indian Council of Medical Research, New
Dethi and how much money has been
spent and since when it has been work-
ing on such experimeats ctc, ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI) : (a) and (b)
For the last about four years, the Indian
Council of Medical Research has estab-
lished a National Programme of Research
in Human Reproduction involving va-
rious institutions as Coltaborating
Centres The main approaches of the
rescarch being foflowed are :

(83} lmp‘roving the efficacy and accent-
ability of existing contraceptives ;

. (2) Studying the efficiency, safety and
acceptability of newer/improved
methods of contraception ;

(3) Studying the psycho-social, cul-
tural and behavioural aspects, in-
cluding the service delivery for
improving acceptance and conti-
nuation rates of Family Planning

) methods ; and

(4) Mission-oriented basic research
for evolving newer methods of
contraception.  Following these
broad approaches, a number of
research projects have been taken
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up which are at various stages of
progress. The total expenditure
incurred by the Indian Council of
Medical Rescarch in this. con-
nection during the last four years
is about Rs. 827 lakhs.
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Stoppage of Excavation at
Ballsl Dhipi

4214, SHRI R.P. DAS: Will the
Minister of . EDUCATION AND CUL-
TURE be pleased to state :

(a) whether it is a fact that excava-
tion at Ballal Dhipi in the current season
has to be stopped duc to shotage of
fund ; and

(b if so, the reasons for not allotting
adequate funds in view of the importance
of the excavation ? -

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI PK. THUNGON) : (a) and
(® No Sir. The work of the excava-
tion at Ballal Dhipi, District Nadia,
West Bengal, has been closed in Febru-
ary, 1984 for the scason 1983-84. An
armoount of Rs, 1,25,073.02 has been
spent on this excavation. After reviewing
the results of the current season's work,
future programme of excavation at the
site will be decided.
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Delbi University Teacher’s Demands’

4215. ° SHRI PIYUSH TIRKI : Will
the Minister of EDUCATION AND
CULTURE be pleased to state ;

(a) whether it is a fact that for the
last fortnight the teacher's of Delhi Uni-
versity have been agitating for ful filment
of certain demands ;

() if so, details of their de-

mands ; and

{c) what steps are being taken by
Government to fulfil the demands of the
teachers ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL. WELFARE
(SHRI PK. THUNGON) : (a) Ac-
cording to the information furnished by
the Dclhi University, the Delhi Uni-
versity Teachers’ Association ‘has been
submitting various demands from time
to time. On February 8, 1934 they in-
formed the University that they have de-
.cided to launch a relay hunger strike,
On February 25, 1984 they inforined that
th: relay hunger strike has been lifted in
view of positive response on many of
their demands.

(b) The major demands made by the
Association are : —

(i) Take over of the Ayurvedic and
Unani Tibbia Coll:ge by the
Dethi University ;

(ii) Revision of the pay fixation for-
mula under the Merit Promotion
Scheme ;

(i) Promotion of teachers who were
not found fit for higher grades ;

(iv) Removal of stagnation and Selec-
tion Grade Teachers ;

(v) Scrapping of the requirement of
M_Phil/Ph.D, qualifications. for
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. »
grant of increments after 8 years
of service ; .

(vi) Extension of the service condi-
tions of University teachers of
those working in Government
Colleges ; and

(vii) Scrapping of the U.G.C. com-
mittee's Report on Central Uni-
versities,

(c¢) The QGoverning Board of the
Tibbia College has been reconstituted by
the Delhi Administration, The University
has taken up with the agencies concerned
the question of revision of pay fixation
formula, extension of the conditions of
service of University teachers to teachers
of Government colleges etc. The Re-
vort of the U.G.C. Committee on
Central Universities is yet to be examin-
ed by the Government.
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Ho-oontﬂc.'Ayurvodlc and Unanmi
Doctors in Railways

4217. *HRI ASHFAQ HUSAIN :
Will the Minister of RAILWAYS be

pleased to state :

(a) oumber of Homeopathic, Auyur-
vedic and Unani Doctors in various
2onal Railways as on 31 January, 1984
zone-wise and system-wise ;

(b) whether Railways give recognition
to Homeopathic, Ayurvedic and Unani
system ; and

(c) if so, pay scale of the doctors
employed by the Railways under these
systems ?

THE MINISTER OF RAILWAYS
{SHRI A.BA GHANI KHAN CHOU-
DHURY) : (a) Railways do not have
any Homeopathic, Ayurvedic or Unaai
Doctors on their pay rolls.

(b) Railways have, however, provided
certain facilitics in rsilway premises for
the benefit of railwaymen to avail of
Homeopathic, Ayurvedic and Unani sys-
tem of medicines under the Siaff Benefit
Fund scheme,

() Does not arise.

Pay Scales of T.F.Rs. in Electric
Engine Shed, Tundla

4218. SHRI DAYA RAM SHAKYA :
Will the Minister of RAILWAYS be
pleased to refer to the reply given to Un-
starred Question No. 5021 on 22 Decem-
ber, 1983 regarding the pay scales of
T F.Rs in Blectric enginc shed, Tundla
and state :
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(a) whether it is a fact that the post
of T.F.R/Tundla grade Rs. 700-900 is
going to be upgraded as SEFO.LR in
grade Rs, 840-1040 (RS)"; and

(b) if so, the details thereof ?

THE MINISTER OF RAILWAYS
(SHRI A.B A, GHANI KHAN CHOU.
DHURY) : (a) No, Sir,

(b) Does not arise,

Nationsl Distant Learning Centre

4219, SHRI SANAT KUMAR MAN.
DAL : Will the Minister of EDUCATION
AND CULTURE be pleased to state :

(a) whether Government have under
consideration a proposal to set up a
National Distant Learning Centre which
will produce special educational packages
and software for the chiidren not attend-
ing schools;

(b) if so, the broad outlines of the
proposed Centre, its Jocation and meodus.
operandi of teaching the children and
training of teachers to take care of those
children who are to be brought under the
‘distant lcarning’ system; and

(¢y when the Centre is likely to start
functioning and whether such Centres will
be set up in the States also after some
time ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a} The pro-
posal. to set up a separale National
Institute of Distant Learning has been
deferred for the present, It has been
decided to continued the Open School as
part of the Central Board of Secondary

) Education for the time being.

(b) and (¢) Do not arise,
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Road over Bridge at Ambarnath

4220, SHRIJ, S. PATIL : Will the
Minister of RAILWAYS bo pleased to
state :

(a) whether it is a fact, that the cons-
truction of a road over-bridge on railway
lines at Ambarnath was sanctioned some
time back;

(b) if so, when, and what is the
present status of the said work;

(c) the total estimated cost of the
project, and how it is to be met;

(d) the specific reasons for the delay
in completing the vital bridge; and

(¢) steps the Railway authoritics have
taken or propose (o take to over-come
these difficulties, and ensure the comple-
tion of this vital bridge at the ecarliest ?

THE MINISTER OF RAILWAYS
(SHRI A, B, A, GHANI KHAN CHOU-
DHURY): (a) Yes, Sir.

(b) The work was included in the
Railways Works Programme 1979-80. The
tenders for Railways portion of work have

. been invited. State Government have also
" yet to start work on approaches

(c) The estimated cost of the road
over bridge is Rs. 37.01 lakhs, out of
which the Railway's share is Rs, 1938
lakhs and State Government/Local Autho-
rity will bear 17,63 lakhs.

A

(d) The Local Authority could not
acquire the land for construction of
approaches which had private enchroach-
ments, Hence the general arrangement
and plan for road approaches to be
executed by Local Authority had to be
changed by them. The Local Authority
then approached various authorities in-
cluding BMRDA to approve revised plans,
The final approval is still awaited from
the State Government,
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(¢) The Railways are pursuing the
matter with the Municipal Commissioner,
Kalyan and the State Government to
expedite acceptance of the revised plans
for the bridge.

Coupon system for Bus Commauters in Delhi

4221, SHRI SUSHIL BHATTA.
CHARYA ; Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state whether Government propose to
consider favourable coupon system as
introduced in some metropolitan cities for
the convenience of commuters as well as
bus conductors in the capital in view of
the shortage of coins, specially of small
denominations ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT# (SHRI Z. R. ANSARI) :
At present no such proposal is under
consideration of the Delhi Traasport
Corporation.

Adjustment of Boat and Bus Timings for the
Bus Passengers of Shoal Bay-Weight-
Myo to Bambco Flat Jetty

4222. SHRI AJIT BAG: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether Government ars aware of
the plight of the bus passengers from
Shoal Bay-wright-Myo to Bamboo Flat
Jetty to avail the boat jouraey in Andman
and Nicobar Islands;

(b) whether Government are also
aware that there is no coordination
between the Transport and the Marine
department for which the passengers have
to suffer; and

(c) if so, steps to be taken to adjust
the timings of the boat and the bus so
that passengers arriving by the bus may
avail the boat at 9.30.a.m. ?
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THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI):
(a) to (¢ Information is being collected
from the Administration of Andaman and
Nicobar Islands, and will be placed on
the table of the Sabba,

Losses of Paradip Port

4223, SHRI LAKSHMAN MALLICK:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(2) what have been the total losses of
the Paradip Port Trust since its inceptions;
and
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(b) the annual income of the Paradip
Port of its own resources, excluding
Central Government’s financial assistance
during last three years and out of this
income what is the quantum of financials
loss or gain' during the said period ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT. (SHRI Z R, ANSARI):
(a) The total loss of Paradip Port
since its inception upto 31st March 83 in
Rs. 32.13 crores,

(b) The information for the last three
years is as follows :

Year Income
(Ps. in crores)

Surplus/deficit
(Rs. in crores)

1980-81 10,07
1981-82 9.81
1982-83 » 2018

(—)6.18
(—) 8.83

(+) 2.86

Target for Universalisation of Primary
Education

4224. KUMARI PUSHPA DEVI
SINGH :

SHRI SATISH AGARWAL :

Will the Minister of EDUCATION
AND CULTURE be pileased to stats :

(a) the target set for the coverags at
the end of the sixth plan for the univessa-
Eisation of primary educalion ;

(b) the achicvement made, so far,
under the above programme;

(c) the steps takem to achieve the
targst; and

(d) the details thereof 7

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON) : (a) and (b)
The targets of enrolment at the end of the
Sixth Plan, in the context of achieving
universalisation of eclementary education
by 1990, are 955 enrolment at the
primary level and 509 enroiment at the
middle level. A statement-l indicating the
State-wise likely enrolment ratios in the
elementary stage (classes 1-5 ; age-group
6-11 and classes 6-8 : age-group 11.14)
by the end of 1983-84 is attached.

() and @) A statement-11 showing
various measures envisaged and under-
taken to achieve the gon} of Universalisa-

tiom of Blementary Education is attached,
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Enrolment thlos Estimated in the elementary stage (classes 1-V ! age group 6-11 and
classes VI-VIII age group 11-14) by the end of 1983-84

SI, No. States/UTs. Classes 1.V Classes VI-VIII
age-group 6-11 ags-group 11-14
1 2 3 4 '
1. Andhra Pradesh 97.3 4.9
2, Assam 70.4% 59.2¢
3.  Bihar 83.0 340
4. Gujarat 109.0 65.0
. Haryana 828 $57.0
6. Himachal Pradesh 91,0 64.0
1. Jammu & Kashmir 91.0 520
8. Karnataka 86,7 359
9. Kerala 99.5* 90.3*
10, Madhya Pradesh 69.0 33.0
11. Maharashtra 115.0* 3520
12, Meghalaya 116,7* 46.6*
13. Manipur 105.8 1.0*
14. Nagaland 120.0 302.6
15. Orissa 89.0 40.0
16.  Punjab 103.0 i 720
17. Rajasthan 85,0 300
18.  Sikkim 182.1% 68.4*
19. Tamil Nadu 9%6.2 63.14
20, Tripura 103.9 415
21, Uttar Pradesh 78.0 4.0
22, West Bengal 98.3* NA,
23, A & N Isiands 1409 1042
24, Arunachal Pradesh 938 33.1
2. Chandigarh 102 4* 39.5¢
26. Dadra & Nagar Haveli 93.0 38.0
27, Delhi 106,7° 904"
28. Goa Daman & Diu . 110.6° 89,5
29, Lakshadweep 1620 105.0
30. Mizoram 103.5 93.5
31 Pondicherry 118.0 108.0
Total (States/UTs), 93.3° 50.7*

Source :

State Plan Documents,
«Estimated on the basis of 1971 population estimates.
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Statement-II

Measure envisaged and undertoken to
achieve Universalisation of Elementary
Education :

)

(ii)

(i)

(iv)

)

(vi)

(vii)

(viii)

(ix)

x)

‘Elementary Education’ has been
included in the Minimum Needs
Programme (MNP) and in the
new Twenty Point Programme of
the Government and, eclementary
education has been accorded a
high priority in Education under
the Sixth Five Year Plan.

Opening of primary and middle
schools within easy walking dis-
tance covering the needs of all
babitations,

Intensification of the utilisa-
tion of existing schooling facili-
ties.

Conversion of
schools into
schools,

single-teacher
two-teacher

Improvement of physical facili-
ties of primary and middle
schools,

Provision of non-formal part-
time education on an extensive
scale,

Appointment of woman-teachers
on a larger scale and provision
of creches/pre-schools as adjuncts
of primary and middle schools.

Improvement of teacher compe-
tence through application of better
standards of educational quali-
fication and inservice training.

Special attention to girls and to
target groups like scheduled
castes, scheduled tribes, landiess
labourers and stum-dwellers,

Adequate provision of incentives
like fres toxtbooks and stationary,
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free uniforms particularly for girls,
attendance scholarships particu-
larly for girls and mid-day-
mesls.

Improvement of quality of educa-
tion through decentralisation of
curticula making them relevant
to the needs, life situations and
environments of children in
diverse social, economic, cultural
and geographical conditions.

Introduction of an ~ ungraded
school system and elimination of
stagnation so that every child
shall complete one class each year
and will be promoted to next
higher class till he completes class
VIII, but with adequate safe-
guards by way of periodic assess-
ment and evaluation on a conti-
nuing basis,

Provision of multiple-point entry,
into any class in the clementary
stage.

Concentrated efforts in the nine
educationally backward States,
augmented by special Contral
assistance - for non-formal pro-
grammes in thesc States, and also
in backward areas/pockets in each
State.

Monitoring of attendance in Pri-
mary and middie schools.

Strengthening of the supervisory
machinery and decentralisation of
administration of elementary
education down to the block-
level.

Parental education to overcome
their apathy towards the educa-
tion of children especially girle
and setting up of school com-
mittees in all schools particularly
in the rural and backward
areas, -
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Greater use of mass media for
-clementary education including
teacher training.

(xviif)

(xix) Constitution of a National Con-
mittee on FElementary Education
to guide the implementation of
the programme of Universalisation
in nine educationally backward
States and setting up of State
Tesk Forces for Elementary Edu-
cation, in these States.

Central paper assistance to all
States/Union Territories for the

(xx)

production of teaching and learn~

ing materials for non-formal edu-
cation programme for eclemecatary
age-group children.

Mounting of national campaigns
for intensive efforts for increasing
enrolment and retention during
the campaign period with follow-
up action throughout the acade-
mic year.

(xxi)

Chartering of OSV’s by Parties other
than ONGC

4725, SHRI T.S. NEGI : Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state -

(a) whether it is a fact that the
Shipping Companies who have got per-
mission to acquire OSV Off-shore Supply
vessels, can offer these for being chartered
by parties outside India also;

(b) if so, how many . companies are
prepared to do it;

(c) if the -Companies state that they
would not depend solely on ONGC,
whether Government would permit acqui-
sition of such OSVs; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
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TRANSPORT (SHRI Z.R. ANSARI) :
() Yes.

(b) None of the campanies which
have been given permission to acquire
Off-shore Supply vessels have asked for
permission to offer their vessels for being
chartered by parties outside India so
far.

(c) and (d) Government have so far
permitted acquisition of OSVs to meet
only domestic requirements. The present
policy, therefore, is not to permit the
acquisition on the basis of employment
abroad as it is felt that such companies
would face serious financial problems
due to the steep fall in the charter
hire rates in the international mar-
ket.

Clash betwezn the ticket checking staff
and ticketless travellers near Gonda
(NER)

4226, DR. A.U. AZMI : Will the
Minister of RAILWAYS be pleased to

state :

(a) whether it is a fact that somec
persons were killed and some were injured
during the clash between the ticket
checking staff and the tichetless travellers
near Gonda on North Eastern Railway on
29 February, 1984;

(b) if so, what steps his Ministry
propose to take to provide adequate
protection to the ticket checking staff ;
and

(c) what are the details of the people
killed and injured ? .

THE MINISTER OF RAILWAYS
(SHRI A B.A, GHANI KHAN CHOU-
DHURY) : (a) Yes, Sir, One person
was killed and 26 persons sustained inju-
ries on 28.2,1984 ia this incident.

(b) This is a law and order problem
and is tackled by GRP, working under
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the direct control of State Police. Tbey
provide protection to passengers and
railway employees including the ticket-
checking staff as and when neces-
sary.

(c) One outsider was killed due to
firing by armed GRP personnel and 26
persons : 11 GRP, 1 ticket-checking
staff and 14 RPF personnel sustained
injuries due to brick-bating and stone
throwing by the mob,

Theft of Paoch Loka Ilols from
Tamil Nada Temples

4227. SHRI ERA MOHAN : Will
the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) the pumber of theft of Panch
Loka idols (Idols of Gods and Goddesses
made of 5 metals) from the Temples of
Tamil Nadu during the past 5 years (year-
Wise) ;

(b) the number of such Idols that
have been recovered (Year-wise figures)
and the number of persons arrested ;

(¢) the number of theft in which the
CS8I has been requested by the Tamil
Nadu Government to investigate and cap-
ture the culprits; and

(d) whether there is any proposal to
seek the direct assistance of CBl to
investigate because of iocreasing number
of such thefts of precious idois ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHR1 P.K. THUNGON) : (a) As per
the information supplied by the Tamil
Nadu Government, the Year-wise figures
of thefts of Panchaloha idols during the
past S years are as under

1979 1980 1981 1982 1983

101 106 114 113 101
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(b) The year-wise figures of such idols
reported recovered and the number of
persons reported arrested are as under, as
intimated by the Central Bureau of Investi-
gation :

No. of Parchaloha idols reported recovered

1979 1980 1981 1982 1983
27 32 20 2 17

No. of persons reported arrested
1979 1980 1981 1982 1983
18 23 23 19 17
(c) and (d) As intimated by the Tamil
Nadu Government, C.B. 1. was not
requested to investigate cases of idols

thefts but only assistance of Interpol Wing
of C.B.I. was sought.
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Claims of compensation for last goods
la Trangit

4229, SHRI B.D. SINGH : Will the
Minister of RAILWAYS be plcased to
state : '

(a) the extent of rise in the claims
for compensation on account of goods
lost in transit in 1983 and how does it
compare with the claims preferred during
1981 and 1982 ;

(b) the reasons for the rise, if so,
in the amount of claims ;

(c) whether Government are awars
that loss of goods in transit is due to
lapses on the part of railway employces H
and

(d) Iif so, what steps have been taken
by the Governmeat to improve the situa-
tion ?

THE MINISTER OF RAILWAYS
(SHRI A ,B.A. GHANI KHAN CHOU-
DHURY) : (a) and (b) The number of
claims for compensation preferred on
account of goods lost in transit during
1983 has shown a decrease of 27.29/ and
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18,69/ respectively as compared to the
numbers of claims preferred during 1981
and 1982, There is, however, an increase
in the amount of compensation paid
during 1983 as compared to 1981 and
1982 which is mainly due to rise in price
of commodities’ and settlement of more
high valuation claims,

(c) and (d) Loss of goods during
transit is due to varidus reasons including
the lapses on the part of Railway
employees. Wherever staff have been
found responsihle for lapses, disciplinary
action is taken against them depending
upon the seriousness of the lapse and the
value of goods involved, Staff are edu-
cated -about claims prevention measures
by bolding seminars, Special drivss
are also launched from time to time to
ensure that claims prevention measures
are observed by the staff.
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Regularisation of Casval Labowters
Working in the Ministry

4231. SHRI K.B. S, MANI : Will
the Minister of SHIPPING AND TRAN-
SPORT be pleased to state :

(a) whether it is a fact that the casual
labourers working in his Ministry are

automatically made regular after working

from certain number of days;
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(b) if so, what are the details in this
regard ;

(c) number of casual labourers in his
Ministry who have .been made regular
during the last one year ;

(d) number of casual labourers who
are working for more than two years
and have not been made regular and what
are the reasons therefore ;

(¢) whether Government have formu-
lated any time-bound programme for
making them regular ;

(f) if so, the details thereof ; and
(8) if not, the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI) :
(a) and (b) The casual labourers are not
automatically made regular after working
for certain number of days. According
to the procedure laid-down by the
Government, while filling-up group ‘D’
vacancies, each Department/Ministry has
first to approach the Director General,
Employment and Training, to nominate
persons available in the Surplus Cell,
In case of such persons are available, the
vacancies are filied-up from amongst the
daily-wage employees who satisfy the fol-
lowing conditions :—

(i) that they have been engaged
through Employment Exchange;

(ii) that they possess cxperience of a
minimum of two years of conti-
nuous service as casual labourers
in the office/establishment to
which they are to be appointed
and have put in at least 240 days
as casuasl labourers (including
broken period of service) during
each of the two years of
service ;

(iii) that they possess the qualiﬁca;
tions prescribed in the Recruitment
Rules,
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(c) 12 casual lsbourers were made
regular during the last one year.

(d) At present there are 23 casual
! labourers who have been working in this
Ministry for moie than two years but
have not been made regular so far
due to non-availability of regular vacan-
cies.

(c) to (g) As the regular appointment
depends on the availability of regular
vacancies, the questions do not
arise,

Freight reveaue

4232, SHRI SURAJ BHAN:
SHRI ATAL BIHARI VAIJ-
PAYEE

Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fuct thatfor 1983-
84 the Railways had estimated a surplus
of Rs. 205 crores, while the current esti-
mates indicate the revenue off-targets by
about Rs. 465 crores, if so, the facts
thereof;

(b) what was the estimated freight
movement target and how much it has
actually been in the current year and how
much loss of freight revenue has been
caused by this shortfall;

(c) what have been the comparative
cests of fuel consumption of 1983-84 and
of the previous year for the same amount
of freight movement; and

(d) the reasons of the revenue targets
for 1983.84 falling short by about Rs,
465 crores.

THE MINISTER OF RAILWAYS
(SHRI A .B.A, GHANI KHAN CHOU.
DHURY) : (a) In the Budget Estimate
relating to 1983-84, a gross surplus of
Rs. 205.73 croies was estimated after meet-
ing full dividend payment. It is, however,
not true that the revenues are off-targets
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by Rs, 465 crores, As per the Revised |,
BEstimate for 1983-84, the drop in net
Railway Revenue is Rs. 332,70 crores as
compared with the Budget Estimate,

(b) As per the Budget Estimate for
1983-84, the estimated originating revenue
freight target was 24! million tonnes,
There has been a shortfall in the actual
loading observed during the course of the
year with reference to the proportionate
budgetted targets, As agaiost a propor-
tionate target of 198 05 million tonnes to
end of January 1984, the tonnes actually
loaded were 187,70 million. Based on
trends, the target for the year has been
revised to 230 million tonnes. The short-
fall in loading has resulted in shortfall in
freight ecarnings. On the basis of the
shortfall in the freight loading and other
tactors such as variation in leads, change
in product-mix etc. it is anticipated that
the drop in freight earnings will be Rs.
114.19 crores.

(c) The final figures of the fuel con-
sumption for 1983-84 will be available
when accounts for March 1984 are closed.

It is, however, added that comparative
costs on a straight basis may not be
readily available and adjustments will
have to be made in the booked figures
on account of factors such as changes in
apportionment between
freight services and other services in the
case of electrical traction and also for
variation in prices in the two periods.

The total expenditure in fuel on 1982-
83 was Rs, 760.10 crores (net). Against
this, the anticipated expenditure for 1983-
84 is Rs, 824,56 crores, This takes into
account the price variation also.

(d) As mentioned in the reply against
(a) above, the revenue target has not
fallen short by Rs, 465 crores.

The recasons for the shortfall in net
Railway Revenue indicated in the reply
against (a) are a drop in goods and pas-
senger carnings as compared to the Bud-
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getted levels accompanied by an increase
in Ordinary Working Expenses on account
of Interim Relief to Staff, additional ins-
talments of dearness allowance, increase
in price of fuel, upgradation of posts,
more than the norms breaches due to
floods, more intensive patrolling of tracks
etc.

Misleading of Indian pilots by Lahore
coatrol tower

4233, SHRI CHHOTEY SINGH
YADAY :
SHRI,LRASHEED MASOOD ;

DR. A.U. AZMI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it isa fact that the
Lahore Control Tower has been mislead-
ing the Air India pilots by giving them
wrong course; and

(b) if so, what are the details thereof
and what is the reaction of the Govern-
ment with regard thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFEAIRS
(SHRI A. A, RAHIM): (a) and (b)
Government have seen press reports (o
this effect,

A report from Ait India in this regard
is awaited.

Science kit in primary schools

4234, PROF, SAIF-UD-DIN SOZ:
Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether Government are aware
that it is necessary to impart education
relating to latest advancement in Science
or Technology from the very early stage
say at the clementary level so that child-
rem become conscious of the world they
bave to face ahead; and
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(b) if so, whether Government pro.
pose to take measures to equip all the
elementary schools with *‘the bare mini-
mum Science-Kit” devised especially for
promoting  consciousness  regarding
Science or Technology? )

"THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K, THUNGON): (a) Yes,
Sir.

(b) School education is primarily the
responsibility of States and mostly
managed by them, However, National
Council of Educational Research and
Training (INCERT) have developed and
started supplying science kits to schools
since 1969-70, in a limited way, Some
States/Union  Territories have already
equipped their schools with science kits
of NCERT design while others are trying
to do so. The contents of the kits are
modified as per changes ia the curriculum
as and when needed. -

Printing paper for publisher of books

4235, SHRI K. A. RAJAN : Will the
Minister of EDUCATION AND CUL-
TURE be pleased to state :

(a) whether Government are aware
that white printing paper which is to be
supplied to the text book publishers at
concessional prices by the paper ‘manu-
facturers is selling in the open market
for npearly Rs. 13 per kg. instead of at
the recommended price of Rs. 5.25;

(b) if s0, the details thereof;

(c) whether this has affected the
book publishing industry; and

(d) if so, the steps being taken in the
matter?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI'P. K. THUNGON) : (a) The
price of concessional white printing paper
being supplied to the educational sectar
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has been fixed at Rs. 5,40)/- per tonne
with effect from 11.4.1983 vide the Paper
(Control) Order 1979. The paper is
'being supplied by the manufacturers to
various allotees at the stipulated price, for
conversion into exercise books/text books,
The Government has not received any
report from State/Union Territory of
concessional white printing paper being
sold at Rs, 13 per Kg.

(») to (d) Does not arise,
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Level crossing near Yevat Railway Station

4237, SHRIS. B. PATIL : Will the
Minister of RAILWAYS be pleased to
state: R

(a) whether Government are consi-
dering to construct a railway level cross.
ing at K.M, No. 239/2 Bombay-Madras
railway line near Yevat Railway Station;

(b) whether it is a fact that Zilla
Parishad, Pune has deposited Rs. 3.5 lakh
towards its coastruction cost and that
Bhima Sabhakari Sakhar Karkhana has
agreed to bear the recurring expenditure
on staff (Gatemen's salary etc); and

(c) if so, when the work on this rail-
way level crossing will start?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURY) : (a) and (b) Yes, sir.

(c) This work is expected to be start-
ed in April, 1984,

Over-bridge at Rayagads Railway Station

4238. SHRI A.C, DAS: Will the
Minister of RAILWAYS be pleased 10
state :

(a) whether Government have any
proposal under consideration to construct
an over-bridge at Rayagada Railway
Station during the year 1984-85; and

(b) if so, by what time the construc-
tion work will be started?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURY) : (a) and (b) No, Sir. How-
ever, a proposal for construction of a
road over bridge in lieu of existing level
crossing at Rayagada received from the
State Government is under the joint exa-
mination of the Railways and the State
Government. The proposal will be consi-
dered for including in the Railways future
Works Programme as and when it is
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finalized and mutually accepted by the
Raijlway and the State Government sub-
Jject to the availability of funds.

Undertaking Dredging Operations
near Malwan Port

4239, PROF, MADHU DANDA-
VATE : Will the Minister of SHIPPING
AND TRANSPORT be pleased to state :

(a) whether it is a fact that the
Malwan Port on the West Coast is not
covered by the coastal shipping service
from Bombay to Panaji ;

(b) if so, whether it isa fact that
the port is not covered because of the
shallowness of sea water near the
port ; and

(¢) if so, whether Government pro-
poses to undertake dredging operations
near the Malwan Port so that the ships
can be anchored near the port to meet
the requirements of the coastal pas-
sengers ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI):
(a) and (b) Yes.

(¢) No. Malwan Port is a minor
port in the State of Maharashtra, The
responsibility for development and ma-
nagement of minor ports is that of the
State Government concerned.

Central Schools in Tamil Nadu

4240, SHRI N, DENNIS : Will
the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether a number of central
schools are to be opened in Tamil
Nadu ; and

(b) if so, details of the places where
these are to be opened ?

THE DEPUTY MINISTER IN THR
MINISTRIES OF EDUCATION AND
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CULTURE AND SOCIAL WELFARE
(SHRI PK. THUNGON, : (a) and
(b) Locations of Kendriya Vidyalayas
(Centra] Schools) to be opened are de-
icided by the Kendriya Vidyalaya Sanga-
than at the time of commencement of
the academic session, It is not possible
to indicate at this stage the number or
names of such places in Tamil Nadu,
where new schools will be opened.

Missing Servants of Indian Embassy
Working for Pak Intclligence

4241, SHRI RASHEED MASOOD :

PROF, ANT KUMAR
MEHTA :

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state :

(a) whether it is a fact that the two
servants working with the Indian Coun-
sellor in Islamabad, who disappeared
under mysterious circumsiances recently
and later reached India, have been ac-
tually working for Pakistan intelli-
gence ; and

(b) if so, what are the details thereof
and what action has been taken by the
Government in the matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHRI A.A, RAHIM): (a)
and (b) Two India based domestic ser-
vants of a Counsellor of the Indian
Embassy, Islamabad disappeared from
his residence in the ecarly hours of 2nd
January, 1984. The Pakistan Govern-
ment was immediately approached for
tracing the missing servants. Subse-
quently the two servants rcappeared in
India, There was evidence of the con-
nivance of Pakistan authorities in the
disappearance of these two servants
from their residence and in their subse-
quent return to India. Investigations
also revealed that there was an attempt
by the Pakistan intelligence agencies to
cultivate and use one of the servants,

The servants are no longer in the
employ of the Government officer. Their
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disappearagce and the attempts to use
them were taken up suitably with the
Pakistan authorities.
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Aggressive Posture of US in
Mediteranean

4243, SHRI BRAJAMOHAN MO-
HANTY : Will the Minister of EX-

"TERNAL AFFAIRS bo pleased teo

state . »
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(a) whether Government are aware
that U S.A. Head of the State has given
clear order to USA Navy ships and their
planes in Mediteranean to fire away
Syrian controlled positions in Labanon
main land ; and

(b) what is the reaction of the
Government of India and NAM countries
relating to this aggressive posture of a
super power ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL AF-
FAIRS (SHRI A.A. RAHIM) : (a)
Yes, Sir. The Government has seen
tt e text of the statement made by Presi-
dent Reagan on February 7. .

(b) Government has always taken
the view that there should be no provo-
cative acts that would escalate the con-
flict in Labanon and made the search
for a peaceful and just solution more
difficult,

Traveling Facilities for Acredited
Corespondents :

4244, SHRI AK. BALAN: Wil
the Minister for RAILWAYS be pleased
to state :

(a) whether there is any proposal to
irtroduce 1st class or 2nd class free
travelling facility for the acredited corres-
pondents reporting the Parliament Ses-
sions ; and

(b) whether there is any facility of
its kind is available at present ?

. THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURY) : (a) No, Sir,

() No, Sir,

Decision to Amend Indian Medical
Council Act

4245. SHR1 MADHAVRAO SCINDIA:
Will the Minister of HEALTH AND -

FAMIY WELFARE be
state :

pleased to
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(a) whether it is a fact that the
Government have decided to amend the
Indian Medical Council Act to provide
for nomination of the president of the
Medical Council of India ;

(b) if so, the reasons therefor ; ai:d

(c) if not, the facts in this regard ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B,
SHANKARANAND) : (a) to (c) The
Government intend 1o amend the
provisions of the Indian Medica! Council
Act, 1956 for the effective functioning of
the Medical Council of India which is
responsible for the maintenance of mini-
mum standards of medical education in
the country.
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7Y TATHY HEHY H7 T W@

(%) w1 7% BE A af.
TR qTY gT € ; &



93 Written Answers

() %31 FIF #7 faqrz W A%
¥ anfaarfadl & faqg ov anra fowr
gfgmrama sr 7

»  forw wte degfa aar anmr Wy
warogt § 99 WA (st dYo o
qm) (%) DIAT-AR I
g wiw? A &1 grer Gad
FIAT $AT  JTGCGT AATUAT & AT
@ T A awt & 1971 AW
1981 ®Y grev<@aT & g faaor §
&tk § 1 1971-81 FAfE ¥ R 2w
¥ mfearfeal Y qrarw@r-ax 11.30%
T 16.35% TG IER )

(%) 7afy, 1971 & 1981 &
i qraar o ¥ 5.05% ) 1fq g,
o Y gfg #Y = FSHfEs  qfi-
feafadi, gaadf, sata A= g7 &
wifear a7 g&ar ¥ AP, FAAT-
g Afeay & gea-aRN & W,
aqr JAwrdg @At § oyl qifww
AT #) A F w7 Afyw A
@
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() afzafagt &7 qraar g0 &
W aafa & duT et wedl § qfe
gt & fom wodl § afy oftw ot
TAX QL TE: wig 3w, A
w3, IOar, TwEwrE, SR)gfEm
Fma

(7) arfzanfasgi & gratar fasrx
4 3fz 5 ¥ fag g 1T IEIE
Tq FTA §, 477 Iral & TG99 97-

© AT @A A gifirw qoarE W -

qqT & fog aREE § ge, smafusar
F AR G TAANT @A F afas
a7 Fwafw faar $72 aar sty faen
&% QIFAT, AT WA & G-
Al JAR F, Fogewar, frgess
afzat, weqvg WA, sragfaat, %
aqr d@T gm wifs frges ggan
T T fadw N mfver &

(%) o, gt

() w awm ¥ar wif s@ne
fararad o &

faw
Y 1971 WYX 1981 & sarorar & fow enfezifagl &Y qrwwat
i amar faasor
%o Ho [IY/WW IUST &Y 1971 1981
(erafeaa)
1 2 3 4

1. &ty R *5.34 7.82
2. wO® 26.03 Jqeey AE

3. fagre 11.64 16.99
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4 TTW 14.12 21.14
5. fgmew ndw 15.89 25.93
6 ®Ai% 14.85 20.14*
7. W 25.72 31.79
g WS W 7.62 10-08
9. WErY 11.74 22.29
100 whrgR 28.71 . 39.74
1. I 26.45 31.55
12. TTMEE 24.01 4032
13. S 9.46 13.96
14 TEREE 647 10.27
15 fefew Iy gy 33.13
16. afawAR 9.02 20-46
17. faga 15.03 23.70
18, JAT N2 * 1459 20.45
19. afeaw smw 8.92 13:21
20. wveam AR fwa fig s 17.85 31.11
2]. WENYH N2 5.00 14.04
22. IR YT AT A 890 . 16.86
23. Mar, wa W 12.73 26-48
4. a9 41.37 53.13
25. frarw 3JqEey Akt 59.63

AT 11.30 16.35

autgT feqr aAT &0
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Consensus Reached in Sri Laaks
Talks about Stateless Persons

4247, SHRI KAMAL NATH : Will
' the Minister of EXTERNAL AFFAIRS
be pleased to state :

(a) whether at an all Party Conference
held in Colombo on 12 February, 1984,
a consensus on Stateless Indians was
reached ;

(b) if so, the details thereof ; and

(c) the reaction of Indian Govern-
ment thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM): (a) and (b)
Government have scen press reports
suggesting that a consensus has been
reached at the All Parties Conference in
Sri Lanka to grant Sri Lankan citizen-
ship to all the remaining stateless per-
sons of Indian origin. No decision has,
however, been announced. President
Jayewardene has separately assured us
that he would take steps to register all
the mmulmn. stateless persons as Sri
Lankan citizens,

(c¢) Governmeat of India are in fa-
vour of this problem being resolved
permmently

Pisa to Meet the Transport Require-
ments of the Capital by 2000 A.D,

4248. SHRI JAGPAL SINGH :

SHRI RAJNATH SONKAR
SHASTRI :

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether keeping in view the pre-
seat alround growth rate of the capital
Government have drawn any long term/
short term plan to meet the transport
requirements by 2000 A.D, ;

(b) if so, the details thereof ;
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(c) whatis the existing coordination
between the authorities concerned with
the development of the city such as
Delhi Development Authority, Muaicipal
Corporation and the Delhi Transport
Corporation for providing transport faci-
lities with the planning and development
of the city and what are the short-
comings, if any, in the existing coordi-
nation system ; and

(d) how does the Government pro-
poses to remove then te achieve the
desired results ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARD) :
(a) to (d) The information is being
collected and will be laid on the Table
of the House.

Fusds for Replacement of EMU is
Bombay, Cailcutta, Madras .
and Delbi

4249, SHRI SUNIL MAITRA :
Will the Minister of RAILWAYS be
pleased to state :

(a) what was the total amount of
money earmarked each year of the Sixth
Plan for Rolling Stock of the Rail-
ways ;

(b) what was the amount ear-
marked separately for replacement of
requisition of EMU coaches for Bombay,
Calcutta, Madras and Delhi ;

(c) whether the addition of coaches
in Bombay, Calcutta, Madras and Delhi
has been commensurate with the rise in
number of daily commuters ; and

(d) if not, what stebil the Railways
propose to take to satisfy the increasing
demand of more coaches ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A, GHANI KHAN CHOU.
(a) The amount incur-
red/earmarked for rolling stock during
each year of the 6th Plan is as under :
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(Rs, in crores)

1980-81
(Actual outlay)

1981.82
(Actual outlay)

1982-83
(Actual outlay)

1983-84
(Revised Estimatc)

198485
(Budget Estimate)

343,25
432.59
489.33
530.0.?5

315,00

(b) The number of total coaches supplied to Bombay, Calcutta, Madras and Delhi
respectively in the Sixth Plan til! January, 1981 is :

Bombay
Calcutta
Madras
Dethi

117 coaches
249 coaches
82 coachbes
'24 coaches

The total outlay on procurement of EMU coaches in the Sixth Plan is expected to

be around Rs. 115 crores.

(¢) No, Sir.

(d) Manufacture of EMU coaches is
proposed to be stepped up in the coming
years,

Deploymest of British Warships to
Hormuz strait

4250, SHRI NARAYAN CHOUBEY:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state; .

(8) whether the attention of the
Government has been drawn to the news
appearing in press that the UK, is send-
ing War-ships to the ' sirait of Hormuz to
stand by and assist the U.S. navy in its
effort to keep the same clear in case Iran
blocks the same;

(b) what actually is taking p'ace in
that part of the world and whethcg ¢1ere
is a danger of further escalation of rivalry
leading to a most dangerous global dis-
pute and war; and

(c) what steps have India taken as
Chairperson of NAM to avert the danger?

THE MINISTER OF STATE IN THE

‘MINISTRY OF EXTERNAL AFF AIRS

(SHR1 A A. RAHIM) : (a) Yes, S:r,

(b) The U.S. naval fleet in coordina-
tion with British and French ships has
taken certain measures in the region. On
Janoary 22, 1984 the Amercian fleet issu-
ed a special notice requiring all aircrafts
flying above the high secas in the Persian
Gulf and the Gulf of Oman, at 20° north
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to get in touch, through spi.cific frequen-
cies, with U S.. naval carries otherwise
they could be seriously threatened.
]
The US government has also announc-
ed that it would take neceessary steps to

keep the straits of Hormuz open for
traffic. )

There is a clear danger of a further
escalation which could not only enlarge
the conflict but also threaten security and
stability in the region.-

(¢) Prime Minister as Chairperson of
the Non-aligned Movement has been in
constant touch with the Presidents of Iran
and Iraq with a view to bringing about
an end to this most unfortunate conflict.
The Prime Minister is also consulting
with some heads of State and QGovern-
ment regarding the continuing war,

Capacity utilisation of integral coach
Factory, Perambur

4251. SHRI ERA ANBARASU: Will

the Minister of RAILWAYS be pleased

to state :

(a) whether the installed capacity for
coaches and wagons in the Integral Coach
Factory, Perambur is being utilised in
full;

(b) whether there is any proposal to
scrap the manufactare of I class coaches
and build only II class AC sleeper
coaches; and

(c¢) if so, what will happen to the
capacity available for building I class
coaches?

THE MINISTER OF RAILWAYS
(SHRI A BAA. GHANI KHAN CHOU-
DHURY) : (a) Yes, the full capacity at
Integral Coach Factory, Pérambur for
coach manufacture is being utilised.

Wagons are not manufactured at Inte-
gral Coach Factory (L.C.F.), Perambur.
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(b) Manufacture of First Class
coaches has been stopped since 1977.78,
Now, all other types of coaches jncluding
air-conditioned sleeper coaches are being
built at L.C.F,

(c) This capacity has been diverted
for manufacture of other types of sleeper
coaches, Double-Decker coaches, Air=
conditioned sleeper coaches etc,

™ WY 2w et fmto

4252. =i e fag . ¥ @AA
ag FarT Y F9r w4

() %t Aeq ¥ 9T FEAfaw-
A o157 7 fdod g weoft &
M TN (A !uw ¥ fwir @
£ 7 QI A ; AR

(=) afz gi, @ sw% faain &Q
Faqr e § 7

WM (st go WMo go Y Wi
@iwd) : (F) @R (@) wAfar-
At X @z faom awa, @dfed
&t o whrer & gga (ewan) Wi
¥ frwe 0F 791 V99 A HT Q-
Tq1 Y T 6@

/

Anti-Indlan activities in Nepal

4253, SHRI BRAJAMOHAN
MOHANTY : Will the Minister of EX-
TERNAL AFFAIRS be pleased to state:

.

(a) whether an organisation named
as Rashtriya Samaj Sudhar Sansthan has
been formed in Kathmandu (Nepal) on
the initiative of one Manzur World a for-
mer employee of American Mission with
objective of eliminating Indians from
their legitimate economic activities in
Nepal;
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(b) whether they have started propa-
ganda that local economy is being pre-
dominated by Indians; and

(c) ifso, whatis tke reaction of
Governmeat of India?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a)to (c) The
Government of India have received
reports about the existence of an organi-
sation in Nepal known as the Rashtriya
Samaj Sudhar Sensthan under the Chair-
manship of one Shri Manzur World. The
ostemsible purpose of the organisation is
to focus attention om such issucs as
waterways, smuggling, migration into
Nepal, work permits, etc, by organising
symposia, distribution of leaflets, articles
in newspapers and public mectings. The
Government of India have noted that,
among other things, the organisation is
reported to bave publicised the question
of the so-called influx of Indians into
Nepal,

wreeita fafer weew ofeer
o i st W R
T W wEW
wad ulr Oy
wT qyaw

4254. s AT TETH NN
o Qo HITe W :
wiinat s fag -

w1 ey site afcare sww 41
ﬁ«ﬁﬁmfﬁﬁw:

(%) w3z &% ¢ f& wofm
fafecar aqaw oftg & A w45-
O A ST & W A
I e gady wad W O X
wTHE] &1 FE weqqw HIAE L ;

(w) afz &, ® wwaN wr
g ; ai
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(¥) W wamrm & FAY AN &
ey frgror & ferg afX e @iy
&€ QoA am€ £ M e sy
wry?

ey it qfewrt wRTM Wwre
# ww Wt (st sigfen
fexaf) : (%) g

(@) & (1) wreg wrgfawma
FygaT ofieg & i U =n-
aifas @ gEq, GEATAOIR ¥
A 1 garmg A 0w wfwwl W
wyaifas @ wferigar 1 ow
weagq foqr | xq asgaa & wmfaw
fFg w100 NE =fawi § & 69
wfasl § IR g1, W u WX
g g A A7 B W@ Qu ¥
FWWQIT T ) T WO A IqIRT
99 54 § g Azt Wi & Aw &
M7 2w § w1g ) FAHAI qAAL
1 1 XY Wl W1 Wi §e wE
¥fauft wr ) SuRER e Ay
auv fanrgmifag ff $iv o4 T
MNT ey faq wfaw vy 91 @ 9%
wa: qwwr A ¥ fagin sfae) &
e &0 v ¥ ww A wTWAT |
AT & 7 guw fedy fadw wig =,
far faie, Hd F gogF § @A N
wafy qgm gEIM ® W F
i F & A @ 07

Appoiotment of a second ayurvedic

physician ia CGHS aywrvedic units

4255. SHRI CHHANGUR RAM:
Will the Minister of HEALTH AND
FAMILY WELEARE be pleased to state:

(2) what is the norm for appointing
a second Ayurvedic Physician in CGHS
Ayarvedic units all ever India;
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(b) whetber there is any dispensary
where second Ayurvedic Physician has not
80 far been appointed and if so, reasons
therefor;

)

(c) what is alternative arrangement
made in such dispensaries where single
Ayurvedic Physician is working, if be pro-
ceeding on leave; and

(d) the steps being taken to provide
two Ayurvedic Physicians in all such
dispensaries? ’

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI
KUMUDBEN M, JOSHI : (a) As per
the standard staffing pattern a minimum
of 2 Ayurvedic Physicians are sanctioned
for Ayurvedic Units,

(b) No.
(c) and (d) Do not arise.
UK Health Scheme for Orissa

4256. SHRI RASABEHARI BEHERA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

() whether for the improvement of
health in Orissa State, the Government
of India have evolved a scheme aided by
U_K. Government; and

(b) ifso, the nature of assistance
given and the progress of work made so
far and the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY. WELFARE (SHRIMATI
MOHSINA KIDWAI): (a) and (b) An
Area Project with partial assistance from
the U. K. Government has been taken up
n five district of Orissa with the ultimate
iobjective of reducing fertility and reduc-
ing maternal and child mortality and
morbidity. The project envisages streng-
thening of health and family welfare
services in these districts, According to
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the latest available information an
amount of Rs. 1400,38 lakhs has been
spent, 555 buildings have been construct-
ed and 8106 personnel at various levess
have been trained.

WINGY WY 2O 9T Weq |,
& watwreg § wiwct W
sqwet .

4257. it fecer ww gEErfon :
T w AN qg @A A U w3
f& .

(%) #.a1 og g9 § f& <wgR
®uw § saradl & a9 a1y a9
el § oY & a9 g & s
yaw X & atfael w7 agfawr =
qIFAT FE qEATR

(&) \wrag @t av g fs W&
firedt ot RuF 0 wetarEEt § oA
foae afi ¢ ;

(w) afz g, @ w71 FTETC T W@-
wrag) ® e wna st §rE g
gL ; W

(w) afx«Fl & su% s w1
2?

tw W (st oo afte wo wAt wi
W) © (%) 7@ Fv ¢ fr Amge
27 % w8 & grg W &w
& & M &Y sqrewr A Araf
freg, arfaraY & @7 o aqfaar &
gaw § wE farwraa s A g€ X

(w) ot i, fearg qeaf dto &
WY arad dgw 2w ¥
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(w) welten ¥u wfrad « & gey
wafiy & fae qrumaa & arfaal
faq ar wxaz mfcal qwed & foo
yeeTea qifagl & feu aqg A ¢
wfavgeaqer 2ol 9¥ fasw el Ay
sTEAT FY ALY §, N AUEHA 1A I
nfaql # fRg aary sy ¢ fag QW
eyl 9T qE) Jafg aF AT qEar
§ i wfewaT g § Q@ Fa H
afgs qfosa glawrd dr €

Application of slum improvement schemes
on railwvay land

4258, SHRIMATI PRAMILA
DANDAVATE : Wil the Minister of
RAILWAYS be pleased to state :

(a) whether in view of the assurance
of the Governmzat to apply Slum Im-
provement Scheme to the slums on the
Central Governnient lands not to be
brought under development for any pro-
ject in the ncar future, the same would be
applied to the railway land.

(b) if so, whether the Government
have identified the areas; and

(¢) if not, whether there is any pro-
posal to do so?

THE MINISTER OF RAILWAYS
(SHRI A.B A GHANI KHAN CHOU-
DHURY) : (a) Yes, Sir, in respect of
encroachments on railway land in Greater
Bombay, improvement to only those slum

" areas which are not required by the rail-
ways for projects and which are located
beypnd 50 yards of the Centre
line of the necarest track and do not
pose safety hazard to the operpliom,
will be permitted far  improve-
ment by the railways after observing

pecessary formalities,

(b) and () Suitable instructions have
been given to Central and Western Rail-
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ways to identify such areas joiatly with
the Government of Maharashtra.

weqe Wit awyRe & v ge
it maY W e fer

4259. ﬁ‘ﬁl‘ﬂ W TN
5P ag qI W vor w6 fv

(%) ITWI ¥ WA UwAEAT
¥ 3 agewpet qr, NEgT WX AT
e ww ¥ A G mheat
wWE;

(%) a1 g wr fawe agr
aifaal & W s F ¥
gu A # gfawr wq FO Y @
Qe &9 F oA T gE
FEHE; Ak

() afz g, t ag W few avo
F gad g= g ot ?

W HAN (st Qo dto wo el @i
Awd) : (F) TR, 1956 ¥ A9,
qT AT FITHT & AT 12 Fo de
doax o 97/98 MuWYX  ATEAT
g g afeai a9 @ E

(&) ¥ () gk @i
@9 uF AR Mm@ qA R
geF A8t ¢ wifE ¥ & S mfeai,
aqia 172 Yo do X 97/93 TRV H
wWeEr AN arft granma § S
FTATAFATHT K AT €T JU §T
W & | W wATAT, FATAAT X Ay
§, MNage aR apERe & A7 Rewgra
o wfafoas T e A g
LR
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Piracy of books

4760. SHRIMATI MADHURI
SINOH : Will the Minister of EDUCA-
JTION AND CULTURE be pleased to
state :

(a) whether Government's attention
has been drawn to a large-scale piracy of
books in the country; .

(b) whether it is also a fact that there
is no model contract- between the author
and the publisher resulting in losses to
authors; and

"(c) if so, the details thereof and the
steps proposed to combat piracy and pro-
tect author’s interests?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
CULTURIES AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) Yes, Sir.
Through newspaper reports and respre-
sentations received from' book publishers,
the Government are aware that there is a
widespread piracy of books in the
country,

(b) and (c) 1Itis a fact that there is
no model contract prescribed. The terms
and conditions of a contract in respect of
ecach work are sottled mutually by the
author and publisher and this in itself
does not involve any losses to authors.
In so far as the question of piracy is
concerned, it is a problem caused by the
rapid advance of technology. Piracy is
a clandestine activity which causes losses
to the country, authors and ligitimate
publishers. This problem is being studi-
ed by the Government in its various as-
pects with a view to finding suitable
remedial measures, )

* Fixing the working hours of the Drivers of
Private Buses under D. T. C.

4261. SHRI MANOHAR LAL SAINI:
Wil the Minister of SHIPPING AND
TRANSPORT:-be pleased to state :

(a) whether Government are aware
that frequent accidents of Delhi Transport
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Corporation buses in Delhi are taking
place due to fatigue and weariness of the
drivers employed by the private operators
on whole-day basis; and '

(b) if so, what steps does his Ministry
propose to take to fix the working hours
of the drivers of the private buses under
D.T.C, ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z R. ANSARD):
(a) and (b) There are number of causative
factors responsible for road accidents,
fatigue and weariness of diivers being
only one such factor. Section 65 of the
Motor “Vehicles Act, 1939 stipulates that
no person shall cause, or allow any
person who is employed by him for the
purpose of driving a transport vehiclc, or
who is subject to his control for such
purpase, to work—

(a) for more than fiv: hours before
he has had an interval ot: rest of
at least half an hour; or

(b) for more than eight hours in one
day; or

(c) for more than forty-eight hours in
the week.

Accordingly, Private Operators working
under the DTC are governed by these
provisions of the M V. Act.

Admission in Kendriya Vidyalayas

4262. DR. KRUPASINDHU BHOI :
Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) the criteria be=ing ‘adopted for
admission to Kendriya Vidyalayas ;

(b) whether Government have recsived -
reports about irregularities in admission

students; and

(c) if so, the detaijls thereof ?
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THRE DEPUTY MINISTER IN THE
MINISTRIES OF BDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON) : (a) Subject
to the child qualifying the admission test
wherever conducted, transferability of the
parents is the sole criterion for admission
to Kendriya Vidyalayas,

(b) and (c) Whenever instances of
irregular admission are brought to the
notice of the Kendriya Vidyalaya Sanga-
than, theseare looked into the appropriate
action is taken,

wiz-funtyny T wnw
4263. o fpien AT W

w7 ™ W ag T ﬂm.:ﬁ
i

(%) we-fyaler @ aw w
frmrfor 1 %Y &7 % 70 I ¥ G0
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(%) w1 ok fealry & a=
wTH AT gqw eudAl & aw W\
184

() wm dq ifs @ e
& &1 aay a%y ArfzArA AT E, w
NE o & A & FgivT @A {
w59 @ AT & ey g ?

o (st go o go ol wi
Wedt) : (%) e w1 qa g
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(7) ¥ aRfer Glww & ge-
T aft T 80

wieft T & asaaw T o
favafauroy
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oo &30 fe .
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(8) st Avdwar famafauras
' faeafa |

(&) 3= (7) facafagrea sgam
AT & ait Fawafaeiaat & widt srea-
g7 ®Y agrar 27 & fqo gy awfaa
el & | @ TF ¥ W s 93
qu.2 & TR 9% faAve faar arar &
AN 37 fazafareg) w), fFa% sw@me
wyafea e oy &, fadim agraan
& Tt § 1 ol Favafaareal ¥ wfv
g ® § iRy gy & qfew
W F1 w1 gearg @ §

Funds for implementing ¢ Health for all
Programme during the Sth Plan

4265. SHRI NITYANANDA MISRA:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether some funds have been
earmarked for implementing ‘‘Health for
All Programme” during the Sixth Plan;

(b) if so, the amount earmarked for
the above purpose; and

() the programmes included therein
for the 6th plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI MOH-
SINA KIDWAI) : (a) and (b) ‘*Health
for All by 2000 AD" is the goal which is
sought to be achicved by providing better
primary health and medical care services
in rural/tribal areas, urban slums etc.
However, under the Sixth Five Year Plan
(1980-85), a sum of Rs. 1753.05 crores
have been earmarked for Health Sector
programmes.

() With a view to achieving the goal
of “Health for All by 2000 AD", the
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Strategies to be foflowed during the Sixth
Five Year Plan are indicated below ;—

(i) Emphasis has been shifted from
development of city based curatiye
segvices and super-specialities to

ling rural health problems, A
Rural Health care system based
on a combination of preventive,
promotive and curative health
care services is being built-up
starting from the village as the
base. .

(iiy The infra-structure for rural
health care would consist of pri-
mary health centres each serving a
population of 30,000 and sub-
centres cach serving a population
of 5,000, These norms are relaxed
in hilly and tribal arcas, The
village or a population of 1000
forms the base unit where there is
a trained health volunteer chosen
by the Community.

(iii) Facilities for treatment in basic
specialities are provided at com-
munity health centres at the block
level. Each centre scrves a popu-
lation of 1,00,000 with a 30 bed-
ded hospital attached. A system
of referral of cases from tbe
community bealth centres to the
district hospital/medical college
hospitals is being introduced,

(iv) Family Planning has been accor-
ded a high priority in the Sixth
Plan with along term goal of
reducing the net reproduction rate
to unity by 1995.

Creation of Posts of Research Scieatists
during 1983.84

4266. SHRI MANMOHAN TUDU :
Will the Minister of EDUCATION AND
CULTURE be pleased to state :

() wheher University Grants Com-
mission has created some posts of new
research scientists during 1983-84;
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(b) if so, the number of such new
research scientists’ posts in various grades
created by U.G.C. during this period; and

(c) the details thereof ?

THE DEPUTY MINISTBR IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON): (a) to (c)
The University Grants Commission has
decided to create a Cadre of Research
Scientists in the Universities to promote
high quality research and to provide
opportunities for creative work to persons
with outstanding merit. The Cadre will
consist of 200 Scientists, 120 at the level
of Lecturer, 60 at the level of Reader,
and 20 at the level of Professor, To begin
with, the Commission has decided to
appoint Scientists in 1983-84, at the level
of lecturer only. Applications have been
invited for these appointments. Selections
are to be made by a Committee appointed
by the Commission. No appointments
bhave so far been made,
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Legisiation on Indian Council of Para-
Medical, Rebabilitation Profession

5263. SHRI'SAJJAN KUMAR : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to refer to the
reply given to Unstarred Question No.
9099 on -the 28th April, 1983 regarding
legislation on Indian Council of Para-
Medical Rechabilitation Profession and
state :

(8) whether Government have arrived
at any decision so far to bring the legisla-
tion on Indian Council of .Para-Medical
Rehabilitation Profession,

(b) if so, when the proposed lcgisla-
tion is likely to come up;

(c) whether Government are thinking
in terms of bringing a legislation for
Physio-Therapist and occupational thera-
pist Council Act only in place of Para-
Medical Rehabilitatian Profession Council
Act; and

(d) if so, details thereof ?

“THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (KUMARI KUMUDBEN
M. JOSHY) : (a) No, Sir.

(b) to (d) The question of introducing
a Bill will arise after a decision in this
regard is taken. It is not possible to give
any firm commitment in this regard.

mrodnctlon of a Passenger Train between
Tatanagar and Banspani

4269. SHRI HARIHAR SOREN :
Will the Minister of RAILWAYS be

pieased to state :

(a) whether Government has a pro-
posal to introduce a passenger traip
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'betwoen Tatanagar and ﬁnmmni on
South Eastern Railway;
1
(b) if so, when such proposal is going
to be implemented; and

(c) the steps taken in this regard ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A, GHANI KHAN CHOU-
DHURY): () No, Sir.

(b) and (¢) Do not arise.

Revision of Pay Scales on Non-Tesching
Staff of Kendriya Vidyalayas

4270, SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of EDUCA-
TION AND CULTURE be pleased to
state :

(a) whether any steps have been taken
to revise the pay scales of the non-
teaching staff of Kendriya Vidyalayas as
per Article 49(B) of the Education Code
of other employees of the Kendriya
Vidyalayas and ron-teaching staff of
Dethi Administration;

(b) whether ' the staffing pattern of
Delhi Municipal Schools, Sainik Schools,
Delhi Administration schools have been
adepted for the offices of the Kendriya
Vidyalayas and if not, the reasons thereof;
and

(c) whether measures have been taken
to change the designation of the non-
teaching staff of Kendriya Vidyalayas and
to increase the number of posts in the
ofice of Kendriya Vidyalayas due to
heavy pressure of work and for promotion
avenue ?

THE DBEPUTY MINISTER IN THE
MINISTRIBES OF EDUCATION AND
CULTURE AND SOCIAL WELFARB
(SHRI P.K. THUNGON) : (a) to (c) Ac-
cording to Article 49(b) of REducation
code for Kendriya Vidyalayas, the scales
of pay of employees of Keodriya Vidya-
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laya Sangathan will be as determined by
the Sangathan from time to time, '

The question of revision of pay scales
of non-teaching staff (Ministerial) of the
Kendriya Vidyalaya Sangathan has been
considered by the Sangathan at length and
it was decided that the present pay scales
do not require to be changed. Similarly
change in designations of the non-teaching
staff is also not considered necessary,

The Kendriya Vidyalaya Sangathan has
devised its own norms for determination
of non-teaching staff for Kendriya Vidya-
layas. The basic ingredient is the student
strength in various classes taken together
in a particular school. This system is
working well. Comparison with Sainik
Schools and Delhi Administration Schools
is not considered relevant because the
nature of these schools and that of
Kendriya Vidyalayas in different,

Official permission to get award of
rupees one lakh by profeasor of
biochemistry, ALIMS

4271. SHRIRLP. VBRMA: Wil
the Minister of HEALTH AND FAMILY
WELFARE be picased to refer to the
reply given to Unstarred Question No,
3968 on 18 August, 1983 regarding suc-
cess in developing anti-leprosy and anti-
pregnancy vaccine and state whether the
Professor of Biochemistry at the All
India lostitute of Medical ' Sciences, New
Dé#&hi was officially permitted to accept
an award of Rs, one lakh from a private
Trust when it is on record that he had
not succeeded in the control of ‘popula-
tion’ and ‘leprosy’ for which he was
given the award according to the cita-
tion?

THE MINISTER OF HEALTH AND
FAMILY WELFARB (SHRI B. SHAN-
KARANAND) : It has been reported
by All India Institute of Medical Scien-
ces, New Delhi, that no permission was
granted to or obtained by Dr. G.P.
Talwar, Professor of Biochemistry for
accepting the award of Rs.one lakh
from Ramashwar Das Birla Smarak
Kosh, -



119 Written Answers

{omfoe & dud w) wnry
w ¥ fag q=-frdw
W WS &

* & 331q "q
™

4272. ot EA AT w@
w1 fadw qed 9g @ WY FUT 6
fe :

(¥) 7 frdw ailes & aeuwm
¥ tfra ¥ o fow Gwd ¥ gaw
¥ qwiT WAl ¥ W\ %W I E
L ixd

(G) qﬁ"ﬁrﬂ"mm FTN
g

fadw siwre & vrew st (s} Qo
T W) (%) sd E fQw
frer e ¥ ax ¥, fomd swm
welt &1 o o e o e @
3w § arr st =X w1 w1
Aoy &7 fvig faar nar, wem &et
e o A1 AW & i &
a9 fa<aR a9% amg gu d 1 @ W
® fiw f5e § wyw I uig w1y @
g $07 ok fow A 2 & wg-

qfedl 7 arfed g @ ¥ @dm A

U FAT ¥ g9 TN w7 45T § fAg
TF A9 #39 IS & IJEF A1 Y
¥ ) ¥ adre &Y ) IFFA DAY AW
Ymurmama A am g e ¥ gg &
o g9 & g afv ac dfaw g
Y oyt fgE ad T T
@ 3 vt e Fredm 3 3 A W)
W1 forar & fradt I 9% 3@ T
e ¥ gg qod et G99 WY i

MARCH 22, 1984

Written Answers 120

gaATT ¥ & 3T JAF AT IWIW
g awa &

(=) s Y I&aT )

worgfen fed/aqgfen o
wfagl WY weg wAw ¥ W
ot g f@ wd
szfon qw w@m™
axfen a@w
¥ 3%

4273. st W waw wigeae
¥q7 T® "l I IF FT FYT HI
fe yggfsa sifagl aor wqagfea a=
wrfaal & 37 safwgl #1 gear fead
g rm Ry F WA ReF 9
fzforge ww farsfen € & 3%
fag g aw =1, TR awr FWR
Wy |uigY Mg W& faa
T 3%] &) T any swr v g ?

o s (Wt Qo e go WY wi
wlwdY) : W R § fafes 2ael
g g mfqal o aggfe a7
arfadt & Wi % @m A f3fer &
¥ gy ¢ guft g€ ax
arr @Al 97 #E I wggfen
sifaai of @ggfes 97 wrfadi &
qrg 7g) & wafy i § o IET

TR a2

Implementation of Madan Commities
recommendations in Dethi
Potytechaic

4274, SHRI MOHAMMAD ASRAR
AHMAD : Will the Minister of EDUCA-

_TION AND CULTURE be pleased to

state :

(a) whether if is a fact that Govern-
aent have accepted the recommendations
of the Madan Committee;
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(b) if so, when;

(é) what is the position of its imple-
mentation in various states and in Union
Territory;

(d) whether it is also a fact that there
has been a long delay in implementing it
in Delhi Polytechnic;

(¢) if so, the reasons ihereof;

(f) ifnot, when did the Ministry
give its technical approval; and

(g) what positive and concrete steps
the Ministry proposed to take in order to
see that it is implemented in Delhi Ploy-
tochnic, speedily and without any further
delay?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI] P. K, THUNGON) : (a) Yes, Sir.

(b) The recommendations of the
Madan Corrmittee which were approved
by the All India Council . for Technical
Education with minor modifications were
sent to all the State  Governments/Union
Territories in October 1978 for imple-
mentation.

(c) to (g) The responsibility for im-
plementation of the recommendations
lies with the State Governments depend-
ing upon the respective State Plan pro-
visions made for the purpose.

Technical approval for implementing
the recommendations of the Madan
Committee Report for Boys' Polytechnics
in Delhi were conveyed to the Delhi
Administration in August 1981, The
proposal for sanction of posts was receiv-
ed from the Delhi Administration only
in January 1984 and is under examination
of this Ministry, However, no proposal
for implementation of the Madan Com-
mittee Report with regard to Women's
Polytechnic has been received in this
Ministry. ’
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Loss of manpower and production due
to T. B. disease

4275, SHRI BALASAHEB VIKHE

PATIL : Will the Minister of HEALTH

AND FAMILY WELFARE be pleased
to state:

(a) whether the Government bave any
statistics about the number of T.B,
patients in the country and the total
manhours lost daily as a result of pre-
valence of Tuberculosis and the losses
suffered daily in terms of production;

(b) how many anti Tuberculosis ser-
vice centres are operating in the country
and their location; and

(c) whether any steps have been
taken on the question of supplying anti-
Tuberculosis drugs to the patients other-
wise than through centre under National
Tuberculosis Programme?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI): (a) According
to the findings of the National Sample
TB Survey conducted by the ICMR in
1955-58 and on the basis of the limited
surveys conducted in different parts of
the country in the subsequent years, it is
estimated that there gre at present about
10 million persons suffering from radio-
logically active TB disease of the lungs of
which about 2.5 million are sputum posi-
tive or infectious. Reliable data regard-
ing the total man hours lost and the
losses suffered daily in terms of produc-
tion are not available.

(b) A statement showing the total
number of Direct TB Centres, TB clinics,
TB beds functioning in the country State/
Union Territory wise is attached .

() Anti TB drugs for trecatment of
the TB patients are being made available
at all the peripheral health and medical
institutions including the primary health
centres by the Central as well as the State
Governments.
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Statement
Treatment facilities available for treatment of TB paticnts
Sl. Name of State/Union No. of No. of Total No. No. of
No. Territories Distts. District of other TB TB Beds
TB Centres  Clinics
1 2 3 4 s 6
1. Andhra Pradesh 23 2 26 2699
2. Assam 16 10 8 799
3. Bihar 33 25 18 1799
© 4. Gujarat 19 19 6 3488
5. Haryans 12 9 - s 295
6. Himachal Pradesh 12 8 10 643
7. Jamma & Kashmir 14 9 5 655
8. Kamataka 19 19 s 311
9. Kenala 12 10 11 2537
10. Madhya Pradesh 45 45 7 1911
11. Maharashtra 0 2 27 7234
12, Manipur 8 - 2 1 110
13." Meghalaya 5 2 — 304
34. Nagaland 7 1 2 100
15. Orissa 13 13 2 801
16, Punjab* 12 10 6 921
17. Rajasthan n 26 2 2028
. 18. Sikkim 4 1 4 100
19. Tamil Nade 16 15 41, 3569
2. Tripora 3 2 - 50
21, Uttar Pradesh 36 56 19 3437
22, Waest Benga) 16 16 102 5948
Unior Terrvitories
23. Andaman & Nicobar
Islands 2- 1 1 67
24. Arunachal Pradesh s . 1 4 182
25. Chandigarh 1 1 - 10
26. Dadra & Nagar Havali 1 - - -
21. Delbi 1 1 1 1539
28. Goa, Daman & Div 3 1 3 276
29. Lakshadweep 1 - .- -
30, Mizoram 3 1 1 92
31. Pondicherry "1 1 3 178
420 354 330 45145

*Figures as on 31.3,1979,
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Central Road Transport Finance Corponﬂon

4276, SHRI K.T. KOSALRAM :
Will the Minister of SHIPPING AND
TRANSPORT be pleaged to state :

(a) the reasons for delay in the setting
up of a Central Road Transport Finance
. Corporation; and

(b) how the Government propose to
overcoms the existing cumbersome proce.
dure for loans to this sector in the
absence of such a Corporation?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R, ANSARID) ;
(a) and (b) After detailed examination
of different aspects of the proposal for
the creation of a Central Road  Transport
Development Finance Corporation, it has
been decided that in the first place efforts
should be made to remove the constraints
in the utilisation of adequate and timely
loans from the existing sources. Efforts
are, therefore, being made to make avail-
able financial assistance to STUs from
IDBI etc. on liberalised terms and at
lower rate of interest.

UGC grant for Vidyasagar University,
West Bengal

4277. SHRIMATI GEETA MUKHER-
JEE : Will the Minister of EDUCATION
AND CULTURE be pleased to state :

(a) whether Government have receiv-
ed any proposal from Government of
West “Bengal to expedite the University
Grants Commission grant for Vidyasagar
University jn West Bengal; and

(b) if so, steps taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P K, THUNGON) : (a)
and (b) The Vidyasagar University
which came into existence in January,
1981 is yet to be declared fit by the UGC
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for financial assistance from Central
Sources under Section 12-A of the UGC
Act. For this purpose, the Commission
had requested the Government of West
Bengal to furnish the necessary informa-
tion about the fulfilment of the condi-
tions laid down in the rules. The re-
quisite information is still to be furnished
by the State Government,

arerore! X AW W TR
waal v Wg, v,
Fokfrdr W Wt
femal &t fas) W
=y
4278. S} TAAIY W@IAGT TTEN
T T/ WAL 4E TAM[ & O 7 {7
() mrag ax ¢ fs frey 39
¥l & @y IuT WA ¥ R
WY Euv 9T 919, A, IS

. oI et fewel &) far ¥ qgrsi

& weafaw gfs g€ & ;

(®) w1 3T wemdi § ararerd,
gy - s araoEt do o
Sl R EW FTQ FB wHAE
o gfawfral & dnfsa frag =1
™R ; R

() frow d= aat & raF ary-
&t ol g gug WA EuAEt &
graTe Y& fradt wemsi ¥ wafaa
fee g #t 7 ¢ 3R TWHIT T
gfeg otz 9d gy aw gra o
¥ feaq AT &1 qar amar qar i)
37 9 ;T wEAE wr o g ?

™ "t (st g0 Wo go WA &i
W) : (F) 91T (@) N oAF
(7) ww fawew gEw g "



128

Written Answers

MARCH 22, 1984

127 Written Answers

- - - v - - bl ) Mbly
- - — — - — (e2) Ljbei p1 ix 260N
— —_ —_ I — -_ kb g e Lh
- - - (4 - - Rhik kit bbj k2 iaez) Wik
(4 S (4 - - - Rl k) 21021
Lig z19 1261 86€l TI8T  OsLl (o2) Bjban Wpb | 2itlxe Qjjep
o1 L1 €l (4 [4 —_— kit dah L Laheh
or L1 €1 8 6 € Rilk bl k3 k2 Rl ki &R
- - - - - _— &l ) 210021
- = — - - - (o2) wjbais e 42 2unp
- — - — — - kit 2bh
— - -~ - - - kel bl by o2 \Rk2
6€ 4 L 6¢ (4 6$ kit b 21B021
$899  09ZLE  OTII 0006  8pLEE  €88P (o2) Rybai \pie i RdE
8 I 9 LE ov (43 bl &b b o
6L 9 6¢ 091 141 681 Kbl ki k) kb Rjbeb Lkl
€861 861 1861 €861  T861 1860
RLaBRL} TYNIYIY




1290  Written Answers

Enhancement in grnat for the welfare of
children in need of care and protection

4279. SHRI SUBHASH CHANDRA
BOSE ALLURI: Will the Minister of
SOCIAL WELFARE be picased to state :

(a) what is the monthly rate of grant
in aid given per child under the Scheme
Programme for the Welfare of Children

in need of care and protection;

(b) whether Government propose to

to enhance the grant in aid; and
(c) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a), The

existing rates are shown below :—

Recurring \—

(i) Mainteanace (food, clothing, soap,
oil, etc.) @ Rs. 60/- per child per

month;

(i) Contingencies like water, electri-
city, postage, stationery etc. @Rs.
100/- per month per cottage.(for
25 children)

(iii) Bed and bedding @Rs. 30/- per
child per year rgcuning and @Rs.
30/- per child non-recurring;

(iv) Pagt-time vocational services @Rs.

10/- per child per month;

v) S'alariu of House Mother@Rs.

200/-por month;
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(vi) Remuneration to supervisory and
administrative staff of parent
organisation @Rs. 200/- per
month per two cottages;

(vil) Salaries of one cook/helper per
cottage @Rs, 100/- ecach per
npnth.

(viii) Rent @ Rs. 16/-per child per
month;

Non-Recurring

(ix) Furniture, equipment and utensils
@Rs. 3000/- per cottage; and

(x) Building fund for construction of
cottage in accordance with the
schedule of rates of the P.W,D..
of the State/UT, concerned.

The financial assistance of the Govern-
ment, shated equally by the Government
o.f India and the State Government, is
limited to 90 per cent of the estimated
cost ar actual expenditure whichever is
less. 10 per cent has to be borne by the
voluntary organisation. ltems at (i), (ii),
(iii) (recurring only) and (iv) bave been
grouped into a total recurring cost of Rs
76.50 per child per month with freedon.)
to re-adjust amount under individual
items. ‘

(b) Ithas been decided to enhance

the rates Of ‘lant-in-aid fl‘o A ril
1984.

(c) The following rates for different
items under the Scheme for the welfare
of children in need of care and protection
would come into farce with effect from
1t April, 1984,
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Recurring Granr

Scale of Grant

M

(ii)

Il

(0]

(ii)

Consolidated for all recurring items e. g. food,
clothing, soap, oil, electricity & water charges,
postage, stationery, education, rex/-book, voca-
tional training, health, recreation, salary of
house-mothers, supervisors, helpers, etc.

Rent

Non-recurring Grant

Initial non-recurring Grant
Furniture, vocational training equipment,

utensils, bed & bedding, etc.

Capital Grant for construction of cottage (s).

PATTERN OF EXPENDITURE

STATES
1. Central share -
2. State share —_
3. Voluntary ——
organisation
UTs.
. 1. Central share —_
2. Voluntary _

organisation

Rs. 150/- per child per
month (maximum)

Rs. 40/- per child per month
(Maximum) (to be stopped,
if construction grant is given,
when the cottage is cons-
tructed).

.

Rs, 570/~ per child
(maximum),

Rs. 6,000/- per child
(Maximum) .

45%,
45%,

10%

90%,

10%
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LLT. for Kerala

4280. SHRI P.K. KODiYAN :
SHRI G.M. BANATWALLA :
SHRI A.K. BALAN :

.}rVi]l the Minister of EDUCATION
AND CULTURE be pleased to

- (a) whether Government are aware
at the Kerala State does not have a
echnical institution of the level of Indian
Institute of Technology (I. I. T.) with
ample facilities for advance studies and
esearch work in Science, technology and
Engineering ;

{b) whether the Kerala Government
1ave requested the Union Government to
stablish such an Instituiion in the State ;

if so, the details thereof and
Government’s reaction there-

THE DEPUTY MINISTER IN THE
[INISTRIES OF EDUCATION AND
ULTURE AND SOCIAL WELFARE
HRI P.K, THUNGON; : (a) to (<)
proposal from the State Government
Kerala has been received in the
inistry with regard to the seiting up of
institute at the level of Indian Institute
Bphnology in the State. The Ind:an
titute of Technology are national
utes providing facilities for educa-
, training and research in engineering
d technology at the highest level and
e an Ali india character. These insti-
s aie not set up on a State-wise

Tedical Colleges Derezognised by
M.C. L

SHRI MOHANLAL PATEL :
. SHRI PIYUSH TIRKI :

the Minister of HEALTH AND
ILY WELFARE be pleased to
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(a) the number of medical colleges
de-recognised by the Medical Council
of India during the last i ve ears ;

_ (b) their names, location, date and
reasons for de-recognition ;

(c) whether it is a fact that they were
de-recognised later on and if so, after how

many years ; and

(d) what happened to those students
who graduated during the period of
de-recognition of these medical colle-
ges ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI B.
SHANKARANAND) : (a) to (d) No
medical college was de-recognised by the
Medical Council of India during the last
five years. However, it was found on
inspcction by the Council that an certain
medical colleges, the facilities provided by -
way of staff, building, hospital, equip=
ment, library and laboratory, etc. were
not adequate. These colleges were
advised to remove the deficiencies. The
compliance reports received from them
would be taken into account by the
Medical Council of India for according
recognition/approval to their medical
qualifications.

Conversion of Metre Gauge Lines

4282. SHRI MOHANLAL PATEL :
Will the Minister of RAILWAYS be plea-
sed to state :

(a) what is the total length in kilo-
metres of the metre-gauge track in the
country at present ; -

(b) the total length in kilomstres of
metre gauge track converte‘d upto the
year 1982-83 ;

(¢) whether there is any programme
under the consideration of the Govern-
ment to convert more metre-gauge line
into broad gauge during the year 1984-85
and 1985-86, if so, the details thereof ;
and o
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{d) what is the progress made so far
in regatd to the conversion of Dethi-
Ahmedabad metre-gauge lines into broad
gauge ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
BHURY) : (a) 24,514 Kmws. (As on
31383

() 2,163 Kms. (Upto 31.3.83).

(c) Yes, Sir, Several gauge conver-
sion projécts (MG to BG) involving 33500
kms. of MG track would be in differont
stages of progress as on 1.484 Out of
this, 367 kms. of MG track is plaswed
to be conmverted in 1984.85 and 182
kms. in 1985-86, s per denils given
below :

In 1984-85

1. Viramgam.Okha-

Porbander (Ph_ 1) —289 kms.
2. Suratgarh-Sarupsar-
Anupgarh — 78 kms,
In 1955-86
1. Suratgarh-Bikaner —182 kms.

(d) This project has not yet been
cleared by the Planning Commission.

Financisl Assistance for Regiomal
Eagineering College,
Calicat

4283. SHRI A, NEELALOHITHA-
DASAN NADAR : Will the Minister of
EDUCATION AND CULTURE be
picased to state :

(a) whether Government of Kerala
has requested the Union Government for
additional financial assistance for the
Regional Engineering College, -Calicut ;
and

"(b) If so, details of the requiest and the
action taken thercon ? ’
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THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI PK. THUNGON) : (a) and (b)
The State Govornment of Kerala had
requested for additional financial assis-
tance to Regional Enginecring College,
Calicut, for the construction of three now
hostels (2 for boys and 1 for girls) and
for maintenance and special ropairs of
existing two hostels an at estimated cost
of Rs. 170.00 lakhs,

The State Government and the College
have been advised to immediately take up
the mrintenance work and major " repairs
of the two existing hostel buildings and
plan the construction of a new single
seated hostel for 200 students. The
College has also been advised to construct
enc more floor on the existing girls hostel
for 30 more girl studonts. Funds for these
works would be relcased early in the neoxt
financial year (1934-83).

Changing the Schedule of Cochin-
Nizamuddia Jayanti Jaota

Express

4284, SHRI A, NEELALOHITHA-
DASAN NADAR : Will the Minister of
RAILWAYS be pleased to state :

(a) the resons for not running of the
Cochin-Nizamuddin Jayanti Janta Ex-
press on certain days as before;

(b) whether Government are aware
of the difficulties faced by passengers due
to this; and

(c) if so, whether Government pro-
pose to run the Jayanti Janta betwoen
Cochin-Nizamuddin as it was running
before ?

THE MINISTER OF RAILWAYS
(SHRI ABA. 'GHANI KHAN CHOU-
DHURY) : (a)to (¢) With a view to
obtain optitam utilization of the available
coaching stock, days of running of 131/132
Jayanti Janta Express have been ratiomali-
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sed and with this rationalisation, a new
. weekly, train v/3., 905/906 has boea intro-
duced between Bangalore aad Hazrat
Nizamuddin via Manmad-Dauad-
Quntakal. The Railways therefore do
not proposc to change the days of
131132,

Study by ICMR Regarding Health
Hazards of Farms and [ndustrial
Workers

4285, SHRI AMARSINH
RATHAWA :

SHRI NAVIN RAVANI :

SHRI SANAT KUMAR
MANDAL :

SHRI G.,Y. KRISHNAN :

Will the Minister of HEALTH AND
FAMILY WELFARE b: pleased to
state :

(n) whether the Indian Council of
Medical Rescarch (ICVR) is currently
studying the occupational health hazards
of farm and industrial workers;

(b) if so, what are the main industries
which are being studied by Indian Council
of Medical Research ;

(c) what are the findings of Indian
Council of Medical Research ;

(d) what steps have been suggested by
the Indian Council of Medical Research
for the remedy ; and

(e) the action taken by the Govern-
ment to implement tiiem ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI : (a) to (¢) Yes.
‘Fhe Indian Council of Medical Research,
through its National Institute of Occupa-
tional Hea'th, Ahmedabad, is engaged in
studying the occupational health hazards
of farm and industrial workers, The
‘main industries studied are, taxtile, asbes-
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tos, ceramics, foundry, slate pencil,
quartz crushing, pesticide formulation,
dyes and glass industries. Studies were
also taken up amongst the bidi
tobacco processing workers and coir wor-
kers,

A health survey of workers employed
in slate-pencil and quartz-crushing indus-
tries, . revealed evideace of very high
prevalence of silicosisa dust disease of the
lungs amongst worksrs. The observed
dust concentrations were several times
higher than the recommended safe levels.
The eavironmental-cum-health survey in

foundry and ceramics industries revealed

exposures to high degrees of heat stress
and, to a lesser extent, the existence of
problems relating to inhalation of harmful
dusts by the workers A survey on the
health hazards to workers engaged in
absestos industries has shown that the
inc.d:nce and prevalence of asbestosis
vary with the maintenance of hygienic

* conditions and medical and health moni-

toring by the industres. Among the
textile workers, the study reavealed that
those who are regularly engaged in night
shift, suffer from psychosomate problems.
The workers in weaving sheds exposed to
high levels of noise, suffer from hearing
impairmant and psychological problems.
Use of ear-plugs and ecar-muffs proved
beneficial to check the hearing impair-
ments in these cases. In the field of
pesticides, the study, revealed that while
spraying BHC, the workers should use
proper safety precuation and need to be
monitore] for longterm effects through
determination of the concentrations of
BHC 1esidues in their blood. The study
on the toxicological evaluation of aerial
sparying of Malathion, revealed the risks to
expo<ed per-ons like pilots, loaders, ctc,
A study on the occupational health prob-
lems amongst the bidi tabacco processing
workers. revealed, mild symptoms like
vomiting, giddiness, bheadache, etc.
These syptoms which occurred only
-occassionally, persisted for a f:w hours,
In most of the cases, the symptoms
subsided without the use of any medica-
tion and the workers could continue the
work next day. An industrial hygiene
survey in the coir processing industry in
Karnataka, revaaled that the workers
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employed in this. process were not.

expesed to any significant risk from ex-
posure to coir dust as had been assumod
carlier.

The findings and the recommendations
of the .C.M.R. are commuaicatcd to the
concerped user departments under the
Govt. of India and the State Governments
and also to the managements of the
industrics employing the workers, for
necessary action

Foodgrains Damaged dwe 10 Transport
ia open Vragons

4286. SHRI AMARSINH RA-
THAWA : Wiil the Miaister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that foodgrains
are being transporizd in open wagons
and also it is being unloaded on open
platforms ;

(b) if so, what is the quantity of food-
grains damaged or lost duung transit
during the last 5 years; and

(c) what steps have becn taken or
being taken to prevent such losses in
future ?

THE MINISTER OF RAILWAYS
(SHRI A B.A. GHANI KHAN CHOU-
DHURY) : ta) Normaliy fo. grains are
moved in covered waircns  Keeping in
view the limited supply of covered wagons
‘and also 10 ensurc movement of other
important items hke cement, fertilizer,
etc., kailways have to offer some open
wagons for movement of foodgrains in
the-rainy busy scason when there are
.competing demands ‘or all covered stock.
This is normally done in fair weather from
December to April.

Coverod shed accommodation is provi-
ded at important stations for unloading
of various goods taking into a.count the
importance of stations concerned and the
quantum and npature of traffic deal with,
requiring covered accommodations subject
to availability of funds. Foodgrains are
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mostly. moved by Food Corporation of
India, who genérally have their own
sidings for loading/unloading of food-
grains on their own accounts by their own
labour.

(b) The statistics regarding quantity
of foodgrains in open wagons damaged or
lost are not maintained.

(c) whenever open wagons are supplied
for loading of foodgrains on Food
Corporation of India account, the wagons
are covered by tarrauling and the move-
ment is arranged in block loads which are
escorted by R.P.F. staff. These block
rakes are inspected on the way at specified
points to put right displacement of tar-
paulins or loosening of lashings, if any
found.

Scheme Proposed by a Coasortium of
Major Foreiga Banks for
Rescuing Indian
Shipping

4287 SHRI B.V. DESAI : Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether a consortium of major
foreign banks has approached the Union

- Government with a noval scheme in an

effort to rescue Indian shipping which i
now in deep distress ;

(by if so, what are the broad oultines
of the proposed scheme ;

(c) whether one of the features of the
scheme is that the Euro-dollar bonds to
be issued by the Government ip favour of
the landing institutions will acquire liqui-
dity :

(d) if so, whether Government have
approved the offer of the consortium of

_major forcign banks ; and

(¢) if so, by what time the fina) deci-
sion in this is likely to be taken ? -
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THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHR] Z R. ANSAR]D) :
(a) No such offer has been received,
Governmeny have however received an
offer from a foreign bank for arranging
to raise funds in the international market
for financing the expension " and re-
structuring plans of the Indian shipping
ir4ustry,

(b) to (¢) Does not arise,

Construction of Budge Budge-Namkhana
Railway Line

4288, SHRI AMAL DATTA : Will
the Minister of RAILWAYS be pleased
to state :
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(a) the details of new railway lines/
conversion of lines which have been
approved by the Railway Board after the
proposal to construct a railway line from
Budge Budge to Namkhana was appro-

- ved; giving date on which approved,

estimated cost on the date of appfoval,
revision of cost, if any, carried out since
then ; and ’

(b) which of the lines so approved
have been taken up for construction and
the money spent oan each of them, year-

“wise figures ?

THE MINISTER OF RAILW_AYS
(SHRI A.B.A, GHANI KHAN CHOL!-
DHURY) : (a) and (b) A statement i
attached.

Statement

Statement of the New Line/Gauge Conversion P-ojects, which were approved
subsequent to the approval of construct.on of a New Line from Budge
Budge 10 Namkhana in 1981-32

(Rs. in crores)

S.No, Name of Project Year or Approved Outlays
W.P, cost

" Latest o

cost 81-82 82.83 83.84

1 2 4 5 6 7

New Lines

1. Bhuj-Naliya 81-82 22,00 025 300 445
s

2. Bhatiada Bye Pass 82.83 2.96 —_ 060 0.5
el

3. Kalka-Parwanoo 82.83 1.60 ' - 0,5 0.0t
60

4, Alieppey-Kayankulam 82-83 11.10 - 140 0.0!
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1 2 3 4 5 6 7
5. Construction of a rail 83-84 87.73 - - 0.69
cum-road bridge across —_—
Brahmaputra at Jogighopa —_
alongwith a PG railway
line from Jogighopa to /
Gaubati,
6. Mathura-Alwar 83.84 3415 - - 1.01
7. Eklakhi-Bajurghat 83-84 36.38 - - 1.01
8. Adilabad-Pimpalkutti 83.84 8.39 - —_ 1.3}
9. Rewa-Sultanpur via Garhi
Manikpur ’ 84.85 200.00 .- - —_
10. Tamiuk-Digha 84-85 4372 | - —_ —_
11, Takher-Saribalpur 485 36.39 - — -
Gauge Conversions
1. Suratgarh.Sarupsar
Apupgarh 82.83 16.64 -_— 2.00 4,00
2. Suratgarh-Bikaner 82-83 36.00 — 2,80 226

4338




145 Written Answers

Expenditure on medical services during
the last three years

4089, SHRI AMAL DATTA: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state the total
expenditure incurred by the Central
Government on rendering medical services
during the last three years?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI
KUMUDBEN M. JOSHI): According
to the informatio®* collected from ' the
office of the Comptroller & Auditor
General of India, the total expenditure in,
curred by the Government on ~ rendering
medical services during the last three
years is as under :—

Rs.
1979-80 72,34,78,624
1980 81 84,17,95,460
1981-82 105,48,34,536

Deteriorating quality of bigher education

4290, SHRI NAVIN RAVANI : will
the Ministcr of EDUCATION AND
CULTURE be pleased to state :

(a) whether it is-.a fact ‘that is a
deterioration in the qudlity of higher
education since independence;

(b) if so, whether Government pro-
pose to conduct a survey to find out the
various facts responsible for the deterio-
ration; and

(c) what other steps Government
propose to take to improve the quality of
higher education?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) The
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expansion in higher education since inde-
pendence has been phenomenal. This
quantitative expansion was not adequately
accompanied by qualitative improve ments
which are essential for the proper gr owth
of higher education. This situation had
an adverse impact on the standards of
teaching, research and examinations in
the Universities.

(® No, Sir,

(c) Qualitative -improvements in edu-
cation are a continuous process. The
UGS has been implementing various
measures to strengthen the infrastructure
in Universities and Colleges, to improve
and update the courses of study, to sup-
port research efforts, and to introduce
reforms in the examiration system, ail of
which have a significant bearing on qua-
lity and siandards of higher education

Railways revenue performance in
January 1983 and January 1984

4291, SHRI NAVIN RAVANI : Wil
the Minister of RAILWAYS be pleased
to state : ’

.

(a) whether it is a fact that revenue
performance of the railways has shown a
marked improvement during January,
1984 than the corresponding period of the
last year, if so, the percentage; and

(b) the details thereof region-wise?

THE MINISTER OF RAILWAYS
(SHRI A B.A. GHANI KHAN CHOU.
DHURY) : (a) The revenue earnings of
the railways during January/84 (Rs. 445 63
crores) were more by Rs, 78.68 crores
(21,44%,) over the corresponding period
of the last year i.e. January/83 (Rs,366.95
crores). :

(b) The region-wise details may be
soen from the subjoined table :—
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(Figures in crores)
Railway January - Jaouary. Variation " Percentage
1983 1984 Variation
Central 62,34 7.62 + 1528 + 51
Eastern 45,13 51.92 + 67 + 15.04%;
Northern 74.11 63.41 — 10,70 - 14.44%
North Eastern 7.47 13.24 4+ s77 + 77.24%,
North East Frontier 9.78 11.68 + 1.9 + 19.43%
Southern 24.26 34.10 4 984 + 40.56%
South Central 31.53 47 46 -+ 1593 + 50.52%
South Eastern 6.2 77.51 1 1429 + 22.60%
Western 49.11 68.69 + 19.58 + 39.87%
Total 366 95 445.63 + 7868 . + 21.44%

T wfafraw, 1963 &t sy
3 (3) & e
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Indian fiagships haragsed at EEC ports

4293, SHRI K. PRADHANI: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to gtate :

¢a) whether Government are aware
that Indian flagships are being harassed
at EEC (European) ports for trivial
reasons; )

(b) if, so, whether Government have
made a suitable move in the matter; and

(c) if so, the outcome thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARD :
(@) No Indian shipowner has so far
reported harassment at EEC port for
trivial geasons.

(b) and (c) Do not arise.

Indla’s assistance to Iran

4294 SHRI ARJUN SETHI: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state :

(#) whether any request has been
made by Iran Government secking India’s
help for its reconstruction in different
projects ; and

(b) if so, the details regarding the
fieids in which assistance has been sought
alongwith ngreemem etc,

THE MINISTER OF STATE IN THE

MINISTRY OF EXTERNAL AFFAIRS
{SHRI A. A. RAHIM) : (a) No, Sir.

(b) CQuestion does not arise.

Site museum at Ballal Dhipi

4295. SHRI R P, DAS: Will the
Minister of EDUCATION AND CUL-
TURE be pleased to state :

(8) whether there is any proposal for
a site museum for display of the finds at
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the present excavation site at Ballal
Dhipi;

(b) if not, what are the other alterna-
tives for exhibition of the rare articles ;
and

(c) the details as to how thess would
be preserved, displayed and utilised by
the scholars?

THE DEPUTY MINISTER IN THB
MINISTRIES OF EDUCATION AND’
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON): (a) No.
Sir,

(b) and (c) The question of preservar-
tion, exhibition of rare articles antiqui-
ties and facilities to the scholars for their
study will arise after the excavations at
the site are finally over.

Preservation of exposed structure at
Ballal Dhipi

4296, SHRIR.P. DAS: Will the
Minister of EDUCATION AND CUL-
TURE be pleased to state :

(a) whether Government are aware
of the recent discovery during excavation
of the Ballal Dhipi conducted by the
Archacological Survey of India;

(b) if so, what are the conservation
measures that have been adopted so far
for preservation of the exposed structure;
and '

(c) - arrangements made for their pro-
tection and maintenance?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION .AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON) @@ Yes,
Sir.

(b) The conservation measures that
have been adopted for preservation of
the exposed structures are as under :
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1. Consolidation of the brick struc-
ture with lime surkhi to prévent
percolation due to rain water and
providing easy drainage;

2. Use of special sized bricks set
with composite mortar fill up the
voids in the exposed structures ;
and

3. Providing the exposed walls with
brick paved apron set over lime

concrete bed.

(c) At present round the clock watch
and ward has been arranged. Nocessary
conservation mecasures have been under-
taken to preserve the structures properly.

Excavation of Balinl Dhipi

4297. SHRI R.P., DAS: Wil the
Minister of EDUCATION AND CUL-
TURE be pleased to state :

(a) what are the main findings from
the excavations conducied by the Ar-
chaeological Survey of India at Ballal
Dhipi in the State of West Bengal du ing
the last two scasons 1982.83 and
1983-84 ;

(b) the details thereof ; and

(c) the future programme of the
excavation at the mound ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
SOCIAL WELFARE (SHRI PK,.
THUNGON) : (a) and (b) During the
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scasons 1982.83 and 1983-84, a massive
brick temple, datable to circa 10-11th
contury A.D , which is cruciform on plan,
pyramidal in elevation and enclosed
within & huge wall, has been brought to
light as a result of excavation at Ballal
Dhipi. A noteworthy feature of the
temple complex is represented by 'a
drainage system connected throuth}a

crocodile-faced gargoyle with a circular
brick-lined kund. Other notable anti-
quities unecarched include objects of cosper
like lamp, ladle and lid, stucco h:ads
and a stone figure -

(c) After reviewing the results of the
current season’s work, future programme
of excavation at the site will be
decided.
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4. TATE 31789 456.71 11.29
5. gfearn 120.82 3.00 -
6. feoaraw w2 — - 81.11
7. S AT T 83.37 — -
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Heun Tsang Memorial

4301. PROF. NARAIN CHAND

PARASHAR : Will the

Minister of EDUCATION AND CUL.
TURE be pleased to state :

(a) whether Heun Tsang Memorial
at Nalanda (Bibar) has since been com-
pleted and has started functioning ;

-

(b) if s0, the nature and the pattern
of activities carried on the Memorial and
the total cost of the project as also the
pattern of its management ; and

(c) the likely date by which it would
be completed” and the date when the
construction work was taken up as also
the reasons for delay 7
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THE DEPUTY MINISTER IN THB
MINISTRIES OF EDUCATION AND
CULTURE ‘AND SOCIAL WELPARE
(SHRI P, K. THUNGON) : (a) No,
Sir.

(b) The total expenditure for which
approval has so far been accorded is
Rs. 35.58 lakhs. The Memorial is now
at the final stages of completion.

(c) The Mcmorial is almost complete
except finishing touches such as land
scaping etc. The construction work was
undertaken in the year 1961 which was
considerably delayed because of d:lay in
import of glazed turgoise blue roof-tiles
from Japan for the outer covering of the
roof of the Mcmorial Hall.

Adoption of 10+2 Systems

by States
4302, PROF. NARAIN CHAND
PARASHAR :
SHR! KRISHAN PRATAP
SINGH :

Will the Minister of EDUCATION
AND CULTURE be pleased to state :

(a) the names of the States/Union
Territories which have adopted the 1042
system for schools alongwith the dates
from which the system has been adopted.

(b) the dates by which the remaining
States/Union Territories are likely to
implement the switchover ;

(c) whether any State/Union Terri-
tory has expressed the total inability to
accept this pattern ;

(d) if so, the names thereof and the
reasons for not accepting this sys-
tem ; and

(¢) the steps taken or proposed to
be token by Government for a uniform
pattern of school education in the
country ?
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THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P K. THUNGON) : (a) 17 States
and 9 Union Territories have adopted the
10+2 System for schools. They are :—

1. Andhra Pradesh
2, Assam
3, Bihar
4, Gujarat
5, Jammu & Xashmir
6 Karnataka
7. Kerala
8. Mabharashtra
9. Manipur s
*10. Meghalaya
11, Nagaland
12, Orissa
13. Sikkim
14, Tamil Nadu
15, Tripura

16, Uttar Pradesh

17. West Bengal

18. Andaman & Nicobar Islands
19  Arunachal Pradesh

20, Chandigarh

21. Dadra & Nagar Haveli
22 Delhi

23. Goa, Daman & Diu
24. Lakshadweep

25. Mizoram

26. Pondicherry

Information in regard to dates from
which the system has bcen adopted is not

" readily available. .

(b) No final dates have been fix:d
by which the remaining States Union
Territories are to implement the switch-
over. In the Conference of Education
Sccretaries of States/Union Territories
held on 5th & 6th January, 1983, it was
urged that the States should switchover
to the 42 system before the 1984.85
academic session,
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() No, Sir.

(d) Does not arise,

(¢) School education is primarily the
responsibility of the state Governments of
India has been from time to time .re-
commending to the States to adopt
similar pattern for Education. The
NCERT has also prepared the *‘Curri-
culum for the Ten-Year School—A
Framework™ for adoption/adaptation by
States.

Impact of Increase in Fares on
Railway Earnings

4303. PROF NARAIN CHAND
PARASHAR : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the Government have
analysed the impact of thc increase in
fares or upward rationalisation in cate-
gories of fares for passengers on total
carpings (from passenger fares) of the
Railways during the past three years ;

(b) if so, whether it is a fact that
Railways have stood to benefit oniy when
the railway passenger fares are lower
than prevalent passenger fares by bus
services on the roads on any given sec-
tion of less than 50 kilometres ;

() if so, whether the Government
would prepare the fare siructure for
passengers in such a way 30 as to ensure
cheaper service of the railways as to
avoid any possible loss of service on
account of diversion of passenger traffic
from railway to road transport ; and

(d) if so, the likely date by which it
would be examined ?

THE MINISTER - OF RAILWAYS
(SHR1 A.B.A. . GHANI KHAN CHOU-
DHURY) : (a) Yes, Sir.

(b) to (d) Resource cost-wise it is
beneficial for the national economy to
arrange for the short distance traffic to
be carried by modes of transportation

MARCH 22,1984

Wrirsen Answers 160

other than by rail. This policy has been
recommended by the National Transport
Policy Committee, Rail Tai:ff Enquiry
Committe etc, aand has " been accepted
by the Government and the fare structure
evolved has been to achieve this policy
objective. This has been speit out in
the various budget speeches also in the
recent past. The question of re-adjusting
the fare structure counter 1o this policy
objective does not arise,
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- Replaccment of Unworkable Wagons and
Compartments

4305. SHRI AK. ROY : Wil the
Minister of RAILWAYS be pleased to
state :

(a) humber of railways wagons and
compartments requiring immediate re-
placement as on 1 January, 1984 ;

(b) number of railway wagons and
compartments requiring replacements in
1983-84 ;

(c) number of railway wagons and

Y S
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(&) funds required to replaco all the '

damaged and unworkable wagons and
compartments and the same becoming

.80 in 1983-84 and the funds available so

far ; and

(e) whether it is a fact that the num-
ber of unworkable wagons and compart-
ments is ihcreasing, if so the remedial -
steps taken therefor ?

THE MINISTER OF RAILWAYS
(SHRI A.BA GHANI KHAN CHOU.
DHURY) :« (a) and (b) Replacement
of wagons and coaches are planned on
the basis of codal life of Rolling Stock
but actual condemnation is done on ¢on-
dition basis of the individual type of
Stock. For purposes of advance plan-
ning, information regarding rolling stock
on the basis of prescribed codal life is
maintained financial year-wise and not
for each month. The numbers of wagons
and coaches that were overaged as on
31-3.83 and those which will become

compartments that would be replaced .overaged during 1983-84 are given
in 1983-84. . below :—
Overaged as on 31-3-83 Becoming overaged during
1983-84

Wagons

(in terms I BG 25492 2140

of four MG 6196 137

wheclers) NG . 3948 —_

Coaches

Passenger 1 BG 722 545

carrying MG 983 242

vehicles J NG 399 35

(¢) The numbers of wagons and coaches that are expected to be built
during 1983-84 are given below :— '

Wagons

(in terms ) BG 16202

of four MG 400

wheelers NG —_

Coaches

Passenger ) - BG 1150

carrying - MG 100

vehicles NG 50
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(d) Al wagons and coaches needing
repairs do not however require replace-
ments. Rolling Stock economical t0 re-
pair is repaired and put back into service.
Only wagons and coaches which are un-
economical to repair are condemned
Replacement of condemned wagons and
coaches are planned through anoual Roll-
ing Stock Programme.

4

(¢) No, Sir.

Capacity Utilisation of Raiiway
Locomotives

4306, SHRI A K. ROY : Will the
Minister of RAILWAYS be pleased to
state :

(a) capacity utilisation of railway
Jocomotives in terms of hour per day or
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in any other scale for steam, diesel and
electric ssparately as on 1 January,
1984 ;

(b) optimum utilisation which should
have beea achieved for the same ;

(c) whether it is a fact that the capa-
city utilisation of the railway locomotives
is on the decrcase in the last ten
years ; and

(d) if so, remedial steps taken in
this regard ? .

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURY) : (a) The hours worked per
day per enginc available for usc during
19.2-83 were :—

A

Steam Diesel Blectric
Broad Gauge 102 18.9 19,5
Metre Gauge . 8.69 18.8 135

(b) The target for optimum utilisa-
tion of diesel and electric locomotives is
18.9 hours per day per emgine on line.
No such targets have been laid down
for steam locomotives but the normal
practice is to allow for 15% ineffectives
on calendar day basis ; the hours

worked per day per engine available for
use is about 8 10 11 hours,

(¢) The corresponding figures of
bhours worked per day per engine avail-
able for use ten years earlier, viz,, during
1972.73 were ;

Steam Diesel Electric
Broad Gauge 119 18.9 16.9
Metre Gauge 10.3 16.0 12.1

As far as steam locomotives are con-
cermned, the decline in their utilisation is
an incvitable corollary 10 progressively
incressively increasing dicselisation/elec-
trification as a result of which the stcam
locomotives have been relegated to the
less important services, There has been
an improvement in the utilisation figures
of diesel and electric locomotives.

(d) In order to further improve the
utilization of diesel and electric loco-
motives, the following steps have been
taken : — ) .

(i) proper train ordering and sche-
duling of goods trains ;

(ii) extended runs of goods trains
with the same locomotive ;
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(iii) effective ~monitoring of diesel
and electric locomotives to mini-
mise idle hours and light running
of locomotives :

(iv) arrangement of overlapping crew
at crew-changing points to
minnimise detention ;

(v) making through freight trains by-
pass congested areas for higher

average speed ;

(vi) regular trip and weekly mainte-
nance schedules for routine
check-up of locomotives at the
nearest loco shed instead of at
the home-shed ;

(vii) intensification of preventive and
periodic maintenance of locomo-
tives in sheds to reduce fai-
lures etc.

Strengthenirg the Management of
Population Schemes, Programmes

4307. SHRI SANAT KUMAR
MANDAL : Will the Minister of
HEALTH AND FAMILY WELFARE be

pleased to state :

(a) whether his Ministry has drawn
up any population centred integrated

community development programme with- -

in the broad basic ne¢eds approach, emp-
hasising gaternal and child health autri-

tion and family planning ;

(b) if so, the broad outlines thereof
and targets sot down for family planning ;

() whether his attention has been
drawn to the observations made by the
executive director of the international
committee on the management of popula-
tion programmes on 19 February, 198!
that the worst managers and doctors who
could not be fitted into any other sphere
of Governmental and medical activity
were shunted to the family planning
departments ; and
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(d) if so, his reaction thereto and -
how he proposes to strengthen the
management of population schemes/pro-
grammes ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAL : (a) and (b)
Maternal and Child Health services have
been integrated with nutrition and family
planning and are being provided as a part
of total health care to the community
through a large’ network of primary
health centres, dispensaries, sub-centres,
rural hospitals etc in the rural areas and
hospitals, maternity homes, pa=diatric units,
newborn units, urban family welfare
centres, MCH centres and post-partum
centres etc. in urban areas. The tarpets
sct down for family planning for the
current Plan period are 2:.00 million

_sterilizations, 7.70 million IUD insertions

and a level of 1100 million C.C. and
O P.  Users (equivalent) to be reached by
1984 85,

(c) & (d) The Family Welfare Pro-
gramme has been integrated with Health
Programme sand various medical and para-
medical personnel are cngaged in the
promotion of the Programme. The
Ministry of Health and Family Welfare is
manned by professionals from various
disciplines.

In order to upgrade their professional
and management skills, personnel at
various levels arc being exposed to various
training programmes.

Doubling of Dlva-Vasal Raillway Line
Liak.

4308, SHRI J.S. PATIL. : Will the
Minister of RAILWAYS be pleased to
state :

(a) whether it is a fact that the
Central Railway authorities have decleared
that the Diva-Vasai Railway link line is
meant only for goods traffic and that no
passenger services could be commenced as
long as the line remains a single line,
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(b) whother the Railways have any
plans to convert the :m;lo line link into a
double line link ;

(c) if so, the details thereof ;

(d) what are the specific difficulties in
commencing passenger trains on this link,
other than that this is a single line link ;
and

(e) what steps the Railways are taking
or propose to take to overcome these
difficulties and start passenger trains on
this line ?

THE MINISTER OF RAILWAYS
(SHRI ABA, GHANI KHAN
CHOUDHURY) : (a) Sir, Diva-Vasai
link has been opened for goods traffic
only, However, the section being single
line section is not the reason for not
running passenger services, The infras-
tructure facilities required for running
passenger services have not been provided
on this rail link.

(db) No Sir.
(c) Deaes not arise,

(d) & (¢) Introduction of passenger
services will i1equire EMU rakes and
several other infrastructural facilities which
the Railways do not have. For lack of
resources it will pot be possible for the
Railways to develop the requisite facilitics
essential for running of passenger scrvices
in the pear future,

Profits/Losess etc. of Public Sector
Undertakings Undep the Ministry of
Shipping and Transport

4309. SHRI JS. PATIL : Will the
Minister of SHIPPING AND TR.ANS.
PORT be pleased to siate :

(») the pames of the Public Sector
Undertakings that come under his
Ministry ; and

(b) their (i) authorised and issued/
subscribed capital (ii) reserves (iii) assets
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(iv) bad debts (v) profits earned or
losges incurred by each of these under
takings as on for the year ended on 31
March, 1960, 31 March, 1981, 31 March,
1982 and 31 March, 1983 ?

THE MINISTER OQF STATB IN
THE MINISTRY:-QF SHIPPING AND
TRANSPORT (SHRL Z.R.ANSARR :
(a) The following Public Sector Under-
takings are under the Ministry of Shipp-
ing and Transport :—

(1) Shipping Corporation of India
Limited.

(2) Moghu! Line Limited,
(3) Hindustan Shipyard Limited.
(4) Cochin Shipyard Limited.

(5) Central Inland Water Transport
Corporation.

(6) Dredging Corporation of India.

(7) Indian Road Construction Cor-
poration,

(8) Delhi Transport Corporation,

(b) The information is being collected
and’ will be laid on the Table of the
House.

Exteasion of Boml:ay-Pune Sinbagad
Express upto Dound

4310, SHRI J.S. PATIL : Will the
Minister of RAILWAYS be pleased to

state © .

(a) whether the General Manager,
Central Railway has received a proposal
from Pravase Vyaspecth, Daily Tarun
Bharat, Pune, that the Bombay-Pune
Sinhagad Express be extended upto
Dound sutcon H

(b) if so, when and what are the rea-

" sons given in support of that demand ;

and
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- from Pravasi Vyaspeeh,
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(c) what dac:slon the nilmys have
taken about that demand 7

THE MINISTER OF RAILWAYS
(SHRI A BA, GHANI KHAN

OUDHURY) : (a) and (b) Yes, Sir,
A request was received from Pravaie
Pune In
December, 1983 for extension of 309/310
Bombay-Pune Sinhagad Express to/from
Dound for daily commuters between Pune
and Dound as also for passerger from
Ahmedabad, Baramati and Wllchandnagar
for going to Bombay.

(¢) 309/310 Bombay-Pune Sinhagad
Bxpress is a well patropised and an over-
crowded train. Its extension to Dound
will deprive the travelling public of Pune
of an existing originating service and is,
therefore, n::t desirable,

Amenities at K.rjat Railway Station

4311, SHRIJ. S PATIL : Will the
Minister of RAILWAYS be pleased to
state

(a) whether the General Manager,
Central Railway has received complaints/
suggestions regarding inadequate passenger
amenities at Karjat Railway Station from
Pravasi Vyaspeeth, Daily Tarun Bharat,
Pune;

(b) if so, when and what are the
complaints/suggestions made; and

(c) action the Railways have taken/
propose to take in this regard ?

THE MINISTER OF RAILWAYS
(SHRI A B. A. GHANI KHAN CHOU-
DHURY) : (a) and (b) Yes, Sir. A leiter
Daily “larun
Bharat, enclosing a copy of press report
which appeared in Marathi Daily ‘Tarun

‘Bharat’ dated 3-12-83 was received by the

General Manager, Central Railway, which
related to closure of lavatory blocks and
urinals on platforms and inadequacy of
the benches at Karjat Railway Station.
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(c) The lavatory block on the up
platform has been recommissioned after
renovation, :

Number of benches providéd on the up
as well as down platforms as also in the
waiting rooms/halls at this stauon are
considered adequate,

Appo ntment of Hindi Teachers in Non-Hindl
Speak‘!,ng States

4312. SHRI CHINTAMANI J_ENA‘:
Will the Minister of EDUCATION AND-
CULTURE be pleased to state :

(a) what is the Government policy in
regard the appointment of Hindi teachers
in Non-Hindi speaking States;

(b) the pumber of posts created in
such States during the years 1981, 1982
and 1983 under State Plan and under
Central Plan separately and particularly
for Orissa;

(c) the number of posts, filied during
the said period, against the allotted posts;

(dy whether it is a fact that all the
posts sanctioned were not filled during the
above period; and

(ey if so, the reasons therefor: and

what instructions are being issued to
those States to fill up the remaining
posts ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCTAL WELFARE
(SHR1 P. K THUNGON): (a) Under
the scheme *‘Appointment of Hindi teachers
in non-Hindi speaking States/Union
Territories®, Central assistance is given to
the non-Hindi speaking State Governments
for appointments of Hindi teachers. The
expenditure is shared on 50 : 50 basis with
a view to involving the State Govts, in
the implementation of this scheme to a
larger extent.
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(b) to (e¢) The information is being
collected and will be laid on the table of
the Sabha.

Modernisation Plan for Jagannath Temple,
Puri

4313, SHRI CHINTAMANI JENA :
Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether it is a fact that Managing
Committee of the Historic Jagannath
Temple in Orissa has sent a modernisation
plan of the Jagannath Temple to the
Archacological Department of India for
approval;

(b) if so, the details of the plan and
the amount involved;

(c) when the said plan was submitted;
and

(d) what is the reaction of Govern-
ment thereto ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
.CULTURE AND SOCIAL WELFARE
(SHRI P. K, THUNGON) : (a) No, Sir.

(b) to (d) Question does not arise.

Bridge at Aodha Dera in Soutn Andaman

4315, SHRI AJIT BAG : Wili the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether it is a fact that the bridge
at Andha Dera, South Andaman was dis-
mantled more than a decade ago and not
yet restored;

(b) if so, details thereof;

(c) whether it is also a fact that the
bus service 1o and from Bamboo Flat was
suspended on this route due to the
dismentling of the bridge;
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(dY whether Government are aware of
the hardship of the school going children
and others; and

(¢) if so, steps proposed to be taken
to restore the bus service upto road point

‘near the Camp and expedite the work on

the bridge ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI) :
(a) to (¢) No, Sir. A bridge there which
accommodates 15 sluice gates has been
closed to heavy vehicular traffic, and not
dismantled, as it had become unsafe duc
to damaged foundations and cracks dcve-
loped afier an earth-queke.  As there was
never any bus service plying on this road
the question of its suspension did not
arise. Construction of a new bridge with
Sluice gates adjacent to the existing one
has been taken up and is nearing compie-
tion.

Construction of the road from Jaa:lighat
Jetty to Dairy Farm via Fishermen’s
Colony

4316. SHRI AJIT BAG : Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) steps taken so far by the Govern-
ment to complete the road from Junglighat
Jetty to Dairy Farm via Fishermen's

Colony in Andaman and Nicobar Islands:;
and

(b) . details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z R. ANSARI):
(a) and (b) Dairy Farm is aiready con-
nected to Junglighat Jetty by an all-
weather road. However, there is a pro-
posal for construction of a road from
Junglighat Jetty to Dairy Farm via Fisher-

. men’s Colony along the sea shore mainly

for the pedestrians. The length of the
road is half a Kilo-metre and the work is
already in progress,
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Manufacture of Norplant Implements

4317. SHRI A, R. MALLU: will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether it is a fact that the
Population Advisory Council has entered
imo an agreement with an international
pharmaceutical organisation, based in
Finland, for large scale manufacture of
Norplant implants; and

(b) if so, the details regarding the
terms of agreement ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI): (a) No,

(b) Does not arise,

Construction of New Airports by Pakistan

4318. SHRI N. E. HORO : Will the
Minister of EXTERNAL AFRFAIRS be
pleased to state :

~

(a) whether Government have received
any information that Pakistan plans to
construct seven new airports including one
at Muzaflarabad in occupied Kashmir
during the next five years; and

(b) if so, the reaction of Government
in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM) : (a) G.vernment
have seen reports to this effect,

(b) Government’s position in this
regard is well known. Pakistan has no
local standi in Pak-occupied Kashmir and
any such action by Pakistan Government
in an area which is an integral part of
India is illegal and has a bearing on our
security,
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Mentally Retarded People in the Country

4319, SHRI DHARAM DASS
SHASTRI :

SHRI K, LAKKAPPA :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Government are aware
that there is an increase of mentally
retarded people in the country at the rate
of 2 per cent every year;

(b) wheth:ritisa fact that due to
inadequate health care facilities there is an
increase in the mentally retarded people;

(c* whether Government have taken
any steps to prevent such retardation; and

(d) if so, details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI KU-
MUDBEN M JOSHI) : (a) to (d)
There are no studies relating to the
prevalence or incidence rate of mental
retardation to indicate the rate at which
such cases are increasing  However, it is
generally acknowledged that one of the
ctiological factor for mental retardation is
inadequate miaternal and child care. Steps
have been initiated by the Government to
private mental health facilities at the
institutional levels as well as peripheral
The improvement in primary
héalth care facilitiess and implementation
of the integrated child development
scheme would also have a beneficial
impact.

Proposal for a container Traffic Station
Terminal and Replacemcat of Obsolete
Equipments at Calcutta Port

4320.  SHRI NIREN GHOSH : will
the Minister of SHIPPING AND
TRANSPORT be picased to state :

(a) whether a proposal for a Con-
tainer Traffic Station Terminal to be bui't
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4
at COficutta Port and replacement of
obsolete equipments there, was under
consideration;

(b) if s0, whether the Container Traffic
Terminal has come up;

(c) whether the obsolefe equipments
have been replaced ; and

(d) if not, the reasons therefor ?

TARB MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z R. ANSARI):
(a) and (b) Yes, a proposal for a Con-
tainer Terminal at Calcutta has been
formulated and is under consideration.
The schemes for replacement of obsolete
ecquipment at Calcutta Port have been
sanctioned separately,

(c) and (d) 7 nos. 6 tonne capacity and
2 nos, 10 tonne capacity mobile cranes
already been procured by the Port in
replaceinent of the obsolete equipments,
Orders for procurement of 8 nos. 3 tonne
wharf and electric cranes has also been
placed.

Progreis in Deepening the Draught of
Calcutia and Haldia Pgrts

4321. SHRI NIREN GHOSH : Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) how far the work on the scheme
for deepening the draught of Calcuttia and
Haldig Ports has progressed;

(b) has the draught been ‘increased at
all; and

(¢) if so, to what extent ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI):
(a) Out of 2800 meters of upstream guide-
wall to be constructed at Balari Bar,
about 1800 meters has already been raised
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to about $ meters above the riverbed,
which is the designed height,

(b) and (c) Over the period from
December, 1982 to February, 1984 the
navigation track at certain portions have
shown improvement in the depth by more
than 0.3 meters. Ascompared to Janusry,
1984, the major portion of the Balari Bar
is tending to improve.

Pedestrian crossing bridge at Betul
Railway Siation

4322, SHRI GHUFRAN ‘AZAM :
Will the Minister of RAILWAYS be
pleased 1o state :

(a) whether it is a fact that a pedes-
trian crossing bridge is under construction
at Betul Railway Station in Madhya
Pradesh;

(b) whether it is also a fact that the
first and last points of the bridge is at
the platforms;

() whether residents of the colony
adjoining the Railway Station had ghe-
raod the General Manager, Bombay cricle,
in the month of January, 1984 for about
4 hours and submitted a memorandum to
expand the construction of the crossing
bridge connecting with the colony; and

(d) if so. what is the reaction of the
Government and by when a final decision
is likely to be taken in this regard ?

THE MINISTER OF RAILWAYS
(SHRI A, B. A GHANI KHAN CHOU-
DHURY) : (a) Sir, a foot over bridge is
under construction at Betul as part of
doubling project, ’

(b) The proposed foot over bridge

. will connect the platforms and is being

provided for the use of railway passengers.

() A memorandum was submitted to
the General Managar, Central Railway on
bis inspection on 23.1-1984 for extending
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this foot over .brldgo for connecting the
colony.

(d) A decision has been taken on
merits to extend the foot over bridge to
cover all the tracks for the facility of
passengers coming from opposite side.

Incressing the Frequency of Traias
running between Bandel and Naihaii

4323, PROF. RUPCHAND PAL :
Will the Minister of RAILWAYS be
pleased to state :

(a) how many trains are running at
present between Bandel and Naihati on
Eastern Railway; and

(b) whether Government are propos-
ing to increase the frequency of trains on
the above line in view of considerable in-
crease in the number of commuters ?

THE MINISTER OF RAILWAYS
(SHRI A. B. A. GANI KHAN CHOU-
DHURY) : (a) Nineteen pairs of trains
are running at present between Bandel and
Naihati.

(b) No, Sir.
‘Subway at Balarambati (West Bengal)

4324. PROF. RUPCHAND PAL :
Will the MINISTER OF RAILWAYS be
pleased to state :

(@) whether Government are 'gware<

that local people of Haripai of West
Bengal have been agitating- for a long
time for a subway at Balarambati in the
Howrah-Burdwan chord line; and

(b) if so, what steps the Government -

propose to take for construction of a sub-
way to facilitate movement of bullock
carts and other vehicles from the western
side of the railway line to the eastern
side ?

THE MINISTER OF RAILWAY
(SHRI A, B, A. GHANI KHAN CHOU.
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DHURY) : (p) and (b) Sir, Government
is not aware of any agitation in this
regard. However a level crossing already
exists at Howrah and of Balarambati
station for the yse of public and vehicles
to go from west to east side. The provi-
sion .of a subway as such is not considered
justified. Further, as per extant rules
cost of any additional facility required has
to be borne by the Statc Government/
Local Authority, No Such proposal on
this basis has yet been received.

Conversion Programme in
Saurashtra Region

4325. SHRI NAVIN RAVANI :
SHRI MOHANLAL PATEL :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether there is any other conver-
sion programme apart from Viramgam-
Okha-Porbander line in Saurashtra region
of Gujarat State under consideration of
the Government; and .

(b) if so, the details thereof ?

THE MINISTER OF RAILWAYS
(SHRI A. B, A. GHANI KHAN CHOU-
DHURY) : (a) No, Sir.

(b) Does not arise,

3 gAY Gy W AT
T S W

4326. o g0 TEw . W AragA
T qfeaga a0 7 qATA WY FT
Far fF .

(F) w1 §8 F7TET qEH) H
TTaHer wifed 53 WY wiv &7
g; R

(w) afzgh, &t sv=a A @
gaq & v whafwar ¢ ?
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w$ waafy 9k 39 @Al & aw agt
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fagsor % feav war 21 [dwie ¥
e war ¢ Awg S€@r LT-8019,84)

Onverbridges on Vuloerable Level Crossings

4335. DR, VASANT KUMAR
PANDIT : Will the Minister of RAIL-
WAYS be pleased to state :

(1) the number of un-manned rai'way
level crossings on all railways passing
through Mudhya Pradesh; :

(b) whether there is a plan to convert
un-manned railway level crossings into
manual or automatic and to construct
over-bridges, if so, details of the projec-
tions for the next 3 ycars;

(c) ", the number of accidents in
Madhya Pradesh State on railway crossing
and loss of life during 1980, 1981, 1982
and 1983; and

(d) whether the Government of
Madhya Pradesh has offered any co-
operation or fianncial aid to build over-
bridges on vulnerable Railway crossings ?

THE MINISTER OF RAILWAYS
(SHRI A B. A. GHANI KHAN CHOU-
DHURY) : (a) Sir, the number of un-
manned level crossings in Madhya Pradesh
is approximately 1763,

(b) The Railways undertake periodical
censes of rail and road traffic at all un-
manned level crossings and proposals for
manping are finalized wherever justified.
Railways have identified 1600 unmanned
level crossings in all States, where buses
regularly ply and are potentially hazardous
for manning’ in phased programme of 4
years. 1200 of these wiH be manned
entirely at Railway’s cost and for 400 the
State Governments will be asked to bear
initial cost, Under this scheme the un-
manned level crossings in Madbya Pradesh
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State which have boen or will be taken up
for manning are as under : —

No. of uamanned level
crossings to be manned

1982—83 - 32
1983—84 —_ 38
198485 - 17
1985—86 - 15

————

Provision of Road over bridg.a is consi-
deted in replacement of busy manned
level crossings only.

(€) Accident statistics are not main-
tained State-wise. The number of acci-
deats at unmanned level crossings in the 7
Railway Divisions which serve the State
of Madhya Pradesh in addition to areas
in adjoining States during each year from
1980 to 1983 together with the aumber of
persons who lost their lives in these acci-
dents are as under :(—

Year No. of accidents at Persons
unmanned level crossings killed

1980 6 3
1981 3 -
1982 8 12
i983 6 10

(d) As per extant rules the State
Governments bave to bear about 50% of
the cost of road over/funder bridges cons-
tructed in replacement of busy level cross-
ings. Road over bridges at Morena,
Vidisha, Itarsi, Birla Nagar, Manendrgarh
& Rajoandgaon io Madhya Pradesh are
already sanetioned on cost sharing basis,

Maiatenance of Engiaes on
Neral-Matheran Line

4336. DR, VASANT KUMAR
PANDIT ; Will the Minister of RAIL-
WAYS be pleased te state :
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(a) whether passenger and goods
traffic service is grossly affected and in-
efficiently run between Neral and Mathe-
ran (Central Railway) due .to lack of
proper Maintenance of engines causing
several break-downs and cancellation of
balf way rejection of traffic;

(b) whether there Is a public demand
to run a shuttle service between Aaman
Lodge, the Motor car road terminus and
Matheran Station;

(c) whether survey has been done to
start this service so that the losses on the
main line can be made good;

(d) whether there is a proposal to
electrify the Neral-Matheran line to elimi-
nate the outdated and aged engines and
modify the traffic to the prestigeous hill
station and tourist centres nearest to
Bombay; and ’

(e) steps being taken to remedy the
prevent disruption in railway service and
tackle the new problems of this ‘most
cssential® rail traffic ?

THE MINISTER OF RAILWAYS
(SHRI A. B. A, GHANI KHAN CHOU-
DHURY) : (a) No, Sir. During the last
twelve months only one train was can-
celled in October 1983 due to locomotive
fuilure, On 3rd January, 1984, three
trains were canéelled due to a derailment.

(b) No, Sir.

fc) Does not arise, in view of reply to
part (b).

(d) No, Sir,

{e) As the diesel locomotives opera-
ting on this section were put on line
during 1955-57, the question of repower-
packing/rehabilitation of these locos and
or going in for new locos is under consi-
deration.

Increase in Financial Assistance to
_ Medical Colleges
4337, SHRI K. MALLANNA : Will

the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :
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(a) whether itis a fact that union
Health-and Family Welfare Ministry has
recently raised its financial assistance to
every medical college imparting medical
education; and

(b) if so, the names oi such colleges
and what are the directions issucd by the

. Central Government to them so far as the

question of their saving in rural areas is
concerned ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B,
SHANKARANAND): (a) and (b) The
Gpvernment of India do not provide
financial assisiance to medical colleges.
However, for the implementation of the
Re-orientation of Medical Education
Scheme whereunder the medical colleges
are directly involved in the dclivery of
health care services to the rural and semi-
urban population, financial allocation of
Rs. 16,4 1akhs each has been provided to
105 medical colleges and the Post-
Graduate Institute of Medicil Education
and Research, Chandigarh, In addition,
three mobile clinics have been provided to
each of these medical colleges.

Recommendatious of W.H.O. against use of
Tranquilisers

4338. SHRI D.M. PUTTE GOWDA :

SHRI BALKRISHNA
WASNIK :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleascd to state:

(a) whether the World Health Orga-
nisation has recently reccommended against
the use of transquilisers used to lessen
anxiety, induce sleep and reduce muscular
spasms;

(b) if so, the names of such tranqui-
lisers;

(c) what are the reactions of, using
these tranquilisers; and
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(d) steps contemplated by Govern-
ment on the recommendations of the
World Health Organisation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI
KUMUDBEN M. JOSHI): (a) and (b)

The World Health Organisation bas’

recommended that the following 33
tranquulisers be dispensed only by pres-
cription :

Aldrazolam, bromazepam, camazepam,
chlordiazepoxide, clobazam, clonaze-
pam, clonazepate, clotiazepam,
cloxazolam, delorazepam, diaze-
pam, cstazolam, ethyl loflazepate,
fludiazepam, funitraze;am, flurazepam,
halazepam. haloxazolam, ketazolam,
loprazolam, loprazopam, lormetazepam,
prazepam, temazepam, medazepam, nime-
tazepam, nitrazepam, nordazepam, oxaze-
pam, oxazolam, pinazepam, tetrazepam
and triazolam. '

(c) Misuse and abuse of thesc tran-
quilisers, which are dependence producing,
could lead to public health and social
problems.

(d) The World Organization recom-
mendations arc under scrutiny by Govern-
ment insofar as they are applicable to
India. :

. Meeting of South Asian Countries

‘4339, SHRI K. PRADHANI :
SHRI B. V, DESAI :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state ©

(a) - whether the first meeting of the
Standing Committee for South Asian
Regional Co-operation (SARC) was held
in the capital last month;

(by if so, the countries which partici-
pated in this meeting and the matters
discussed thereat; and

(c) the consensus arrived at the con-

ference for the promotion of regional
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co-operation in South Asia in,. the
Political, economic, social and cuitural
fields aimed at collective seif-reliance ?

THE MINISTER OF STATE IN THB
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A, RAHIM): (a) Yes, Sir.
The first meeting of the Standing Com-
mittee of South Asian Regional Coopera-
tion was held in New Delhi on 27-28
February 1984,

(b) The countries which participated
in the meeting were Bangladesh, Bhutan,
India, Maldives, Nepal, Pakistan, and
Sri Lanka, The Standing Committee
reviewed the progress In the implementa-
tion of the Integrated Programme of
Action launched by the Foreign Ministers
in August 1983. The Committee also
discussed the World Economic Situation,

(cy The Standing Committee approved
the recommendations of the Technical
Committee in the ninc agreed areas of
cooperation which had met earlier during
the period October 1983 to January 1984.
These areas arc traasport, postal services,
agriculture, telecommunications, science &
technology, meteorology, sports, arts &
culture, rural development and bealth and
population, The Committee agreed on
guidelines for future work. It expressed
its grave concern at the continuing impasse
in the North-South dialogue and drew
particular attention to some immediate
issues of concern to this region such as
the convening of an International Con-
ference on Money and Finance for
Development and the replenishment of
the International Development Associa-
tion.

Salient Features of Health Pollcy

4340, SHRI BHEEKHABHAI : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the salient features of Health
Policy aiready announced;

(b) the system of treatment approved
for far flung areas till now inaccessible;
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(c) the systems of pathies adopted for
tribal arcas;

(d) the weightage given to ftribal
pe'oplo who suffer from specific discases,
like skin, malnutrition, LVD etc.; and

{¢) the steps proposed to be taken in
this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FPAMILY
WELFARE (SHRIMATI MOHSINA
KIDWAI) : (a) The ‘National Health
Folicy’ lays stress on the preventive,
promotive. public health and rehabilitative
aspects of health care and points to the
need of establishing comprehensive,
primary health care services to reach the
population in the remotest areas of the
country, the need to view health and
human development as a vital component
of overall, integrated socio-economic
development, decentralised system of
health care delivery with maximum com-
munity and individual self-reliance and
patticipation. The Policy also lays stress
on ensuring adequate nutrition, safe
drinking water supply and improved
sanitation for all segments of the popula-
tion, .

(b) and (c) The infrastrcture to provide
promotive, preventive and curative health
services to the people of farflung tribal
and hilly arecas of the country would
consist of community health centres,
primary health centres, subsidiary health
centres and sub-centres besides trained
village Health Guides as the base unit
The population coverage norms in case of
tribal and hilly areas have been relaxed.
A primary health centre al_:ld sub-centre
would cover a population of 20,000 and
3,000 respectively in tribal/hilly areas
instead of 30,000 and 5,000 respectively in
the non-tribal/non-hill areas.

(d) and (¢) In order to combat under-
nutrition and mal.nutrition among the
vulnerable sections of the society like
tribal people, the Government of India is
implementing the following programmes
specifically designed to reach the tribal
people :— :
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(i) Special Nutrition Programme.

(ii) Integrated Child Development
Services,

(iii) Prophylaxis against Nutrifional
Anemia and .

(iv) Prophylaxis against Vitamin A
deficiency. '

In so far as the STD including Skin
Diseascs is concerned, the treatment to
the patients is provided free of cost, by
the STD Clinics established at the Back-
ward and Tribal areas, '

Mobile Surgical Units in States

4341, SHRI BHEEKHABHAI : Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

{(a) whether it is a fact that Mobile
surgical units working in some States have
proved every efficacious in eradication of
discases;

(b) the names of such States/Union
Territories which have adopted mobile
units; and

(c) whether it is a fact that both
allopathy and indigenous systems of
medicines have realised the efficacy of
mobile units both for surgery and medi-
cine ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI) : (a) to (¢) There
i8 no scheme of mobile surgical units,
However, 3 mobile clinics have been pro-
vided to each Medical College under
Reoritntation of Medical Education
Scheme.

Expenditure [neurred on Maintenance of
National Highways During 1982-83

4342, SHRI BHEEKHABHAI : Will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state the expenditure
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incurred on maintenance of each National
Highway during 1982.83 ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT .(SHRI Z. R. ANSARY):
Rs. 5907.23 jakhs were spent on the main-
tenance and repairs of National Highways
in the country as a whole during 1982-83.
The record of expenditure on maintenance
of National Highways is kept State-wise
and not National Highways -wise as asked
for in the question.

Coaversion of Pratap Nagar Dabgoi-Chbota
" Udepur M. G. Lioe

4343, SHRI AMARSINH RATHAWA:
Wili  the - Minister of RAILWAYS be
plcased to state :

(a) whether there is any proposal to
convert Pratapnagar-Dabgoi-Chhota Ude-
pur and upto Indore from metre gauge
into broad gauge;

(b) if so, the details thereof and by
when the conversion work is likely to be
started and completed; and

(c) if not, whether Government will
consider the said proposal for the easy
transportation and traffic for the benefit
of the people of that area ?

THE MINISTER OF RAILWAYS
(SHRI A. B, A. GHANI KHAN CHOU.-
DHURYSJ: (a) No, Sir. However, a traffic
survey was carried out by the Railway, as
a deposit work on behalf of the State
Government of Gujarat. for the conver-
sion of Pratapnagar-Chhota Udepur and
Chhuchhupara-Tankhala NG line to” BG
and the report was sent to the State

Government in Dec. *82, who have not .

responded any further in the matter

(b) Does not arise.

(¢ The present resources position
does not permit txking up of the proposed
project,
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Aarat ax oA foen

4345. i arq xreqw wfean ;&4
fadm 50 77 T A Fr wQ fr
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(%) w1 ug @ § fe Farht
gag o NE o o e & o
fye ) S, 1984 ¥ FTEWA 9T
wofre fed a3 ¥ qf faea ¥ fouq
WAy FEATAIM FT IJTAN  HUAT
agr ar ; AT

(&) war wiwdlg IsAIAE qEH
frew & wewA 9T oAy qgwfa s
F1 Y Ftar zawr fqw fwar an
a7 ; &Y To ey dsAv s ?

fadw wenwal & g w@@ (s
go wo wAW) : (F) FA gaw
wz a1 9T F feew wTRE fye
ITET AEY AT TAT 91 Afew ;|
i & faw 22 femway, 1983 #)
srasifaw 93Ws § g9 58 fewm &t
saedt €Y w§ o

(@) e food §1 @eT AT &
arz g€ sfaw § 23 frgar =
3% o dYo ¥ Hegw F¥ o faeEr
fs gr fpem & w179 7 WEQ ATre.
qT qfET AT TT E T FAFL &~
fag § | seiv ®ar e Tad @l
ey fem arar =ifgon, feew &
€ qfad® Agt frar 731 ST & 4
Saad 1984 1 TAfawa qv feamar
war | Ta® arz ag wiwer fefew @
Faqg Iz Aw § IR W feen &
WEY T GAFETET A FQ T I
yag waw fear g fE & ag
ghrfeaa £ § fg T aqam™
yar 73 f6 ag foew wfrss § qame-
¥y feew g1 w0 aar T fearg
g
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Introdaction of Audit Education in States

4346, SHRI DILEEP SINGH BHURIA:
Will the Minister of EDUCATION AND
CULTURE be pieased to state :

(a) the name of States and Districts
in which Schemes of Adult Education and
Functional Education have been intro-
duced during the Sixth Five Year Plan
period:

(B) the amount of expenditure incurred
on these schemes so far, and the full
details in this regard;

(c) the percentage of increase in the
literacy as a result of these Schemes;

(d) whether desired results of these
schemes have not been achieved;

(¢) if so, the rcasons therefor; and

« (f) whether Government propose to

drop these schemes ?

THE DEPUTY MINISTER IN THE
NINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) Adult
Education is included under the Minimum
Needs Programme in the Sixth Five Year
Plan. The Government of India is pro-
viding cent percent assistance to the States
for running Adult Education Centres
under the Rural Fuactional Literacy
Programmes. Similarly the State Govern-
ments are also organising Adult Education
Programme through its own resources. By
the end of December 1983, 316 Rural
Functional Literacy Projects were func-
tioning in different States/UTs of India.
A statement to that effect is laid on the
Table of the House. [Placed in Library.
See No. LT-8020/84]. In the year 1983-84,
70 new Rural Functional Literacy Projects
have been sanctioned to State Govern-
ments & UTs. In all 386 districts will be
covered under Rural Fuctional Literacy
-Programme by the close of the current.
financial year 1983-84.

(b) The Sixth Five Year Plan provides
an outlay of Rs. 128 crore (Rs. 60 crore
in Central. Sector and Rs. 68 crore in
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State Sector). During the first three years crore hes  been incﬁrred as per details

of the Plan, an expeaditure of Rs. 61.10 = given below :

(Rs. in crores)

Year Central State Total

Sector Sector
1980-.81 6.08 9.38 15,46
1981-82 8.92 10,15 19.07
1982-83 15.29 11,28 26.57
(anticipated)
61.10

For the year 1983-84, an outlay of Rs. 40 04 crore exists :

Year Central State Total
Sector Sector
1983-84 220 18.04 40.04
\
(c)to () Toreach the goal of 100 ¥afg wfearat faefaaraa

per cent literacy by.l990 about 110 million
adult illiterates wili have to be covered .
under Adult Education Programme. The 4347. it Ty ﬁ‘g E&m L

progiess made during the first three years five wlx @epfa &Y ag «@A A0

of the Sixth Plan in caorolling adult ~ .

illiterates under the Adults Education T w5

Programme is as under : ]
(%) 7 Ao v fa=re AW H

1980.81 .. 2591 lakhs i feafaai wﬁ queaTel & wEw
1981.82 .. 3099 lakhs waaA A fad famr aer sfoaw
1982-83 43,57 lakhs % faq oF &g efzardt fawfaar-

ageqifa sTT w1 E

Thus, over 10 million adults have been .
covered during the first threc yeirs, The (q) biald H'Tfmﬁrlﬁ e ot

target for 1983-84 is 52.07 lakhs and the sfersor gfm‘{ IqT FUF & fag
coverage upto December, 1983 is 46,16

Jakh, These details will show that pro- g W s fauy AT mf-
gress made in increasing literacy s foxx A1 o1 m a gqat fsarfea Fﬁ'({
encouraging and it will continue till the

goal of cent percent literacy is achieved. ATA &7 Y g 184
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(n) afz g, ¥ amiwdt s
T ?

foram e wepfa aw qurw wRw
wmual & 39 Wt (s dto @
qaw) : (%) &, ag

(&) s (7) ofY, gf | wagfae
wtfad) wagfaa waotfaal & o=
forar #Y sraegFaEil W U FEH
fog fadw wraw ﬁmfaf-aa':

(1) sggfam orfa & frg 159
aar wgafaa sawifa & fag 7.5%
as d¥) &1 A7 |

(2) fazr sfaeror, gwar fogw
wifs & fau faetg qzraan

(7) fawafraradl qra s fa-
g7 famrafaai & 10% & anaw &
afafam famafearan sgaa sam
F, Ho Alo[Ho To HTo F BIN A
Mg & 5o frmgfaar &/ AN &
fadrg AT 21

(4) sgf arfajferggfaa o=-
wifr & w1as gegrast & fau wiq
ag 50 weamE fgargfaay # oF
fadg AT gE AT T

(5) @rwrad qErEr &N F W3-
afaq sa-arfy & e F fag 25
R erfaal 3T oF. e
qroew € °

(6) Tafa®s & Wo Wlo/svo To
Ao & oA #Y mmfch w qU
FIX AT FTAAT FT AT T qATH
7 e fawrg wgmrA werA fwd
T E ’

Writien Answers  £02

Anti-India Propaganda on British TV '

4348. SHRI BHOGENDRA JHA :
Will the Minister of EXTERNAL
AFFAIRS be pleased to refer to the reply
given in response to the calling attention
on 27th Fabruary, 1984 regarding Anti-
India propaganda on British Television on
behalf of the so Called Jammu &
Kashmir Liberation front leaders regard-
ing execution of Magbool Butt ;

. (@) whether the Government of United
Kingdom or the British Television has
since replied to the Indian protest; .

(b) if so, details thereabout;
(c) if not, further steps taken thereon;

(d) whether the Indian High Commi.
sion in UK has <nitiated any legal action
of its own, if not the reasons therefor;
and

(e) what political steps have been
taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A RAHIM) : (a) and (b) The
Chairman of the Independent Broadcasting
Authority of Britain has writen to our
High Commissioner in the United King-
dom to acknowledge that the T. V pro-
gramme in question contains some offen-
sive portions and to express regret that
this took place.

(c¢) does not arise,

(d) Government has not initiated any
legal action as it was not considered
necessary.

(e) Our High Commision are vigilant
about any outpouring of offensive senti-
ments in the British media. The matter
has been taken up vigorously with the
British authorities and it is our expectation
that they and the British media will not
be insensitive to the reactions of the India
Parliament and Public.
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Accident of 1 Up Rachi Express
at Chindil on Janmary 78,1984

4349. SHRI NARAYAN CHOUBEY:
Will the Minister of RAILWAYS be
pleased to state :

(a) the resons for the accident of 1S
Up Ranchi Express at Chandil on January
18, 1984,

(b) when and how docs the accident
bappeoed;

(¢) what is the extent of damage
caused by this accident:

() how many persons were involved;
and

(c) what relief was given to them ?

THE MINISTER OF RAILWAYS
(SHRI A. B A GHANI KHAN CHOU-
DHURY): (a) and (b) On 18.1.84 at
about 03.30 hrs. 15 Up Howrah-Ranchi-
Hatia Express derailed by four coaches
while entering Chandil station, due to
track defect.

(c) Tbe cost of damage to Railway
property due to this accident is estimated
as Rs. 75000/-

(d) and (¢) No person was killed or
injured in this accident. As such the
question of giving monetary ralief to any
person did not arise. All the passengers
were accommodated in the train which
Jater resumed journcy with depleted load.

Indian Freighter Damodar Generul
Detained by the South Eastern
Port of Ulsa

4350, SHRI E BALANANDAN :
Wili the Minister of SHIPPING AND
TRANSPORT be pleascd tc state :

(a) whether overnment are aware °

of the news item *Freighter Detained”
appearing in the ‘Hindustan Times’ dated
January 25, 1984 reporting that the Indian
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freighter Damodar General of Bombay
was detained by the south castern port of
Ulsa on 23rd January, 1984; and

(b) if so, who were the owncr of the
freighter and what was the reason for her
detention ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z R,  ANSARI):
(a) Yes,

{b) The owners of the arrested vessel
Damodar T, J Park, are M({s. Damodar
Bulk Carriers Lid. Bombay, According to
the available information one of the
Damodar Bulk Carrier's vessels, m. v,
Damodar Ganga was chartered to M/s,
Idcomar S. A. for a period of 9 months
from 14.5-83, The time charterers, in
September/October 1983, loaded the vessel
with general cargo from South America to
consignees in the following countries :

(A) Japan

(B) Taiwan

(C) Sonuth Korea
(D) Singapore
(E) Indonesia

During the voyage, commencing Octo-
ber 1983, the charterers did not pay the
charter hire and the vessel on discharging
Indonesian cargo al Jakarta could not
proce ! further as the charicrers were
unable to pay for voyage costs 10 proceed
to other destinations. London solicitors
of consignces informed that M/s. ldeomar
were bankrupt, However, they were in-
sistent that the cargo be delivered at the
consigncd  destination mentioned in Bills
of Loading at owne's expense. It was
estimated that it would cost ths owners
USD 1,0¢¢ 000-which they could ill-afford.
Owners rcfused to proceed from Jakarta
unless the cargo intcrests were prepared
to contribute towards the voyage or alter-
natively t their cargo at Jakarta
where the 1 was waiting, Consignees
appointed M/s. Clyde of London, a firm
of solicitors, to negotiate with the owners,
However, the South Korean consignee
refused to participate in these negotiations.
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In order to force the issuo the South
Korean consignee M/s, Kukje Corpora-
tion arrested another vessel of DBC's m,

v. Damodar General T J, Park which "

was discharging cargo at Ulsan, South
Korea. The S)uth Korean law favours
such an action though Japanese and In-
donesian laws do not favour such action.
As a result of a settlement between the
consignees and the owner, the vessel was
released from her arrest and sailed from
Ulsan on the 16th February, 1984,

Proposa! for another Integrated
Coack: Prilding units in Piranber

4351. SHRI ERA ANBARASU : Will
the Minister of RAILWAYS be pleased to
state :

(a) whether there is any proposal to
have another independent full fledged in-
tegrated coach building units in Perambur
to meet exclusively the export orders for
coaches; -

(b) whether there is any proposal to
havs another such unit in Uttar Pradesh;
and e

(c) if so, the details of these pro-
jects ?

THE MINISTER OF RAILWAYS
(SHRI A. B. A GHANI KHAN CHOU-
DHURY) : (a) No, Sir.

(b) and (c) The Planning “Commission
has approved in principle to set up ano-
ther coach building unit in Rajlway Sector,
but its location is yet to be decided. A
technical study including its location has
been entrusted to M/s. Rail India Techni-
cal & Bconomic Services Ltd.  Therefore,
the decision regarding its location will
only be taken on finalisation of the
detalied Project Report including location
Survey.

Elestric Teaction between Chingleput
and Kancheepuram

4352. SHRI ERA ANBARASU : Will
the Minister of RAILWAYS be pleased to
state
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(a) whether representations have been
received for electric traction between
Chingleput  and Kanchespuram, the
famous centre of silk and zari saries in
the country; and

(b) if so the action taken theroon ?

THE MINISTER OF RAILWAYS
(SHRI A. B A. GHANI KHAN CHOU-
DHURY) : (a) No, Sir.

(b) Does not arise.

Programme for Education of
Communicable [iseases

4353. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether programme have been
launched by the Government in differant
parts of the country for the eradication/
contiol of communicable diseases;

(b)y if so, the discases Jor which
national eradication/control programme
have been launched in Orissa and other
States; and

(¢) the details of the achievement
made during the Sixth Plan in eradicating/
controliing such communicable diseases in

-Orissa and other States ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY  WELFARE - (SHRIMATI
MOHSINA KIDWAI) : (a) Yes.

‘(b) The following National Eradica-
tion/Control Programmes have been
launched in India (including Orissa) :

() National Leprosy Eradication
Prégramme,

"(iiy National Malaria Eradication Pro-
gramme,
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(iii)) National TB Control Programme,

(iv) National Filaria Control Progra-

mme,

(c) Detailed notes showing achieve-
ments made during the Sixth Plan for
implementation of these National Progra-
mme’s in-India including Orissa are given
in the statements laid on the Table of the
House. [Placed in library. See No.
LT-8021/84) ‘

wedal, i G fardt
¥ A ¥

-

4354, S} UHe Ko WIAANEY .
T IX N qZ [@TA FY FIT &I
fw:

(%) ®1 ag &x ¢ f5 @ewq,
Haqa AR 939 A § feawda
FHEET 9T AT A 10 2 AY IFA R
®E ;AR

(&) ¥ I9% 190 A AW &7 WL
¥ afafarr g & fog sawt *1¢
Fagyafc werr fear ar w@r# ?

W At (ot Qo dto go waY &i
wht) (%) @ (&) sl
®Y 7 fifed) 7 @aa’ a1 sfAaaa:
gfefi’ & &7 & qdifga fFar mar g
ST I wrEArL 9T wuifia gar g
oYt g% dfaw “reeT w2 g & 2 92
& @9 Q7 § 1 Sl 9T T T
ggdY amrad: g wE A1 g1, Ak
FRWIY &1 3@ gy arafea g 1 faul-
fa faaal & magir gadafc &

wrar fean oran 8, afe o fravoa

1o fafraw & swra garfaatfa
Nz w2 § afes ®m. §@T qzTar
A4 | '
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|ITY EEAT qU T et
& www

4355. Wit TAo ¥o GwEEwWT
Fq1 X %A1 q FATT FY O 6

(F) Rua meed & ger waw
arg

(=) ax w€wdl g fewdd ®
fagcor &, oHrw. qEg @R A9
Fegwl ® gfewr w7 a@r aw Wi
wid fad $r1 & W wTO § oaE
g% #17 ¥qe nfedi & F13-91% )
frafag a1 & ; AN

(7) FmragH swgfes we-
A 9T IAT 12 %€ a¥ FIw faar
arET & 7

@ |4 (sftue @o go Y wi
atwQd) - (F) u@Em e &
mrag 2 ATEel Ay geq ggfeai
qftaga aor @51 & arfofsar #g &
geafrra &

1frage safedi & wEt ate w99,
gfer g7 gvar ghaftaa 737 afg
¥ wra mifaw & ) aifafeas gafeal &
fowdi 8 7T HIAT UA AT @F
w1, fewdl €1 a1 w27 qur gwTA
FTA, AIF, TGF J4T AAEA 3T AT
¥ g, A7 &1 Few wfx wgd
mfa=a & '

(@) a¥ Lqwl 9T Igh Frga &
/N 9T ifaeg far g arfufeas

© xafedi & fag wem afurfoas w3

arfeai Y saewr &7 oy &1 age-
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g, B2 @Al 9T wgh aqAn
afefsas wdarfal & dqdr &
fae fag 5@ & fag FIF A
afgs aff v §, agt afufoas
sgfeai € wreeT gror freorfe )
EiGil A

() &7 Sq=i qT AR w@EAA
ATET foeg T8 FTFAIT & ATHIT X
fagrom fafqaaw 92 & avqaa srear-
s fgudl’ & sy § wffes fear
T & WY fasg Eav & 0.5 fo o
FgH & NIy AR far T g,
u fz3 ¥ 12 92 FT9 & JuT qLfew
7% #1q & fag sdfem @wa, afz
FE P, 9% FF wF ¥ fag dwx
Tw@amE &

#fafers s, afead (geve)
gizda QT SATHA w1
frafea

4356. st TAo Fo NATA®T
s9T W WA gg Q1A H FA FLA

f

(¥) ®1 7g 9% § fF WA
Gl (qFe), geda, dawia & vk
qg furr 98 § @ qn S safw
» fargit a¥ 1978 & dfafes wfaw
w7 # 7w fear a1, e a% &9 O
qx frgmy A feay war @ ;

(@) g g ¥ SAITN qN &
qre ®1E Tawxar g a1 N afa &,

gf, a1 9% oM a5 frge A m%'

a1 17 § ?

Tm Wt (st go Wto go WA Wi
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wq) . (F) ok (@) @Ng W
¥ goar gegdy &Y 91 @ § Wi g
92T 9T & I JAY |

Loss Incurred by State Road
. Transport Corporations

4357, SHRI ARJUN SETHI :

SHRI. LAKSHMAN
MALLICK :

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether it is a fact that Central
Government provides financial assistance
to State Road Transport Corporation;

(b) if so, whether Central Government
is also receiving the reports regarding the
performance and loss or profit of such
Corporations from the State Govern-
ments;

(c) if so, the names of the Corpora-
tions which have suffered losses or earned
profit during the last two years uptil 29th
February, 1984 and to what extend; and

(d) - The reasons of such losses ?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z, R. ANSARD):
(a) Yes Sir. :

(b) Yeos Sir, The Directorate of Trans-
port Research of the Ministry collects
data on physical and financial perfor-
mance of STUs for analysis and supply to
Govt's Deptts. )

_(©) and (d) A statement of losses is
given in the Annexure. Generally STUs
suffer losses due to increase in the prices
of petroleum products and other inputs,
mounting wage bills and wide gap in fare
carnings and cost of operation etc.
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Amount in lakhs of Rupees

1981—82 198283
1. Andbra Pradesh SRTC 1485.86 908,00
2. Bihar SRTC . 539.53 N.A.
3. Calcutta STC 1655.74 N.A.
4. DT.C 5115.28 2893.00
: 5. Duragapur S,T.C, 199‘.00 N.A,
6. Gujarat S.R.T.C. 3675.00 N.A.
7.. Karmataka SRTC $00.00 1400,00
(Approx.)
8. Kenla SRTC 1604.45 1414.51
9. Madhya Pradesh SRTC v 675.00 691,45
10. Maharashtra SRTC 315581 1700.00
(Approx.)
11, North Bengal STC 465,44 N.A.
12. Oriwsa SRTC 307,95 393—.32
13. PEPSU RTC 736.41 800.04
14, Rajashtan SRTC 1103.89 669.71
15. Uttar Pradesh SRTC 267.94 NA,
16, Assam STC 272.79 N.A.
17, Himachal RTC 440.00 290.00
18. Jammu & Kashmir RTC 74.91 N.A.
19. Meghalaya Transpé’rt Corpn. 97.84 N.A.
. (Apprex)
2. Manipar SRTC 46.19 74.59
21. Tripura RTC 132,95 N.A.

N. B. :—Figures of Profit/losses upto 29th February of any year normally become
available after the closing ef five financial year and finalisation of audited

accounts.
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Grant of Permanancy to
Gangmen

43s8. SHRI CHINTAMANI JENA :
Will the Minister of RAILWAYS be plea-
sed to state :

(a) what is the number  of total
Gangmen working ia the Railways
in various Zones, Zone-wise and how
many of them whose servides are not
made paym:nt yet, zone-wise ;and

(b) what is the criteria adopted for
making a Gangmen permanent ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A, GHANI KHAN CHOU.-
DHURY) : (a) Information is being
coliected from the zonal railways and the
same will be laid oa the Table of the
Sabha. ;

(b) Seniority in service is the criterion
" for making a working gangman permanent
(appointed against substantive vacancies in
permanent posts).

Non-Formal Education Centres in
Orissa

4359, SHRI CHINTAMANI JENA :
Will the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) whether the State Government of
Orissa have sent a proposal to the Centre
for sanctioning of financial aids for
opening of some new non-formal educa-
tion centres in the State of Orissa for boys
and girls separately during the year
1983-84 ;

{(b) if so, the details thereof and the
reaction of the Government thereto ;

(c) what are the number of such
centres likely to be opened in the current,
year and during next three years ;
and '

.

(d) whether it is a fact that State of
Orissa is one of the educationally back-

CHAITRA 2, 1906 (SAKA)

~

Written Answers 214

ward State if so, what special measures
are being taken to bring it at par with the
all India average ?

THE DEPUTY MINISTER IN THRE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K, THUNGON) : (a) to (c)'
During 1983-84 the State Government of
Orissa proposed opening of 3,000 non-for-
mal education centres under the Centrally
sponsored scheme of Non-formal Educa-
tion for elementary age-group children on
50:50 sharing basis, and 560 non-formal
education centres exclusively for girls
under the liberalised scheme of assistance
on 90:10 sharing basis. An amount of
Rs, 15,86,250 for opening 3000 new non-
formal centres and Rs. 3,60,990 for
opening 560 centres exclusively for girls
during 1983-84 was sanctioned as Central
share to the Governm:nt of Orissa. The
number of non-formal education
centres proposed to be opened by Orissa
during the next three years is not avai-
lable.

(d) Yes, Sir, School education is
primarily the responsibility of the States
and mostly managed by them. However,
for achieving universalisation of elemen.
tary education various measures are being
taken. In addition to the schemes men-
tioned above another centrally-sponsored
scheme under which financial assistance
is given to the educationally backward
States for recruitment of women teachers
for primary schools on 80:20 sharing
basis has bsen formulated and put into
operation during 1983-84,  Financial
assistance for appointment of 200 primary
teachers during 13783-84, has been sanc-
tioned to Orissa. ’

Use of Vaccine in Hospitals to
Cure Leprosy

4360. PROF, SAIF-UD-DIN SOZ :
Will the Minister of HEALTH AND
FAMILY WBLFARB be pleased to

_state :

(a) whether any vaccine had been
produced to cure leprosy ;
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(b) if so, how long will it take India
to make the use of vaccine in all hospitals
of the country ; and

(c) whether Government in the mean-
time propose to provide shelter to beggars
among lepors 3o that they are saved from
the double misery of the discase and the
necessity of begging ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY ' WELFARE (SHRIMATI
MOHSINA KIDWAI : (a) Experimen-
tal vaccines against leprosy have been
development and are now under
trial,

(b) Research and Development is a
time consuming process and good number
of trials/evaluation "are to be carried
out before jugding the ecfficacy of the
vaccine. '

(c) Rehabilitation schemes for the
welfare of leprosy cured patients are in
operation, There is a scheme of assis-
tance to organisations for the disabled
persons including leprosy cured patients
who have been physically deformed
permanently being implemented by the
Ministry of Social Welfare, It is proposed
to introduce other social welfare activities
with a view to encouraging the leprosy

patients living the self-settled colonies .

and Jhuggi-Jhompries to earn their liveli-
hood.

Seletion of People for Cultural
Exchange Pregramme

4361, PROF, SAIF.UD-DIN SOZ :
Will the Minister of EDUCATION AND
CULTURE be pleased to state :

e the State-wise number of persons
sp opnsored by the Ministry of Education
for visit abroad in cultural exchange
programmes during the year 1979-80,
1980-81, 1981.82, 1982-83 and 1983-84 ;
and

(b) the details regarding constitu-
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tion of the committee making such selec-
tions ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
{SHRI P.K. THUNGON) : (a) and (b)
The bilateral cultural exchange program-
mes with foreign countries provide for
specific programmes of cooperation and
exchanges in different fields. Scholars/
experts and other persons under the
provisions of the culture exchange pro-
gammes and deputed for visits abroad by
the concerned departments/organisations
responsible for implementation of their
respective items. These selections are
made by each department/organisation
according to requircments of each
programme and as per their
own procedures and not on state-wisc
basis, ;

Sanskrit University in
Andhra Pradesh

4362. SHRI A.R. MALLU : Will
the Minister of EDUCATION AND
CULTURE be pleased to state

(a) whether there was any propogal
under Union Government's consideration
for setting up a Sanskrit University in
South, especially in Andhra Pradesh ;
and

(b) if so, the details regarding its
progress made so far and the time by~
when it is likely to be set up in Andhra
Pradesh ?

THE DEPUTY MINISTER IN THE
MINISTRIES: OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI PX THUNGON) : (a) and (b)
No Sir. However, the University Grants
Commission has been requested to
examine the feasibility of the existing
Kendriya Sanskrit Vidyapeetha at Tirupati
being notified as an institution Deemed
to be University under Section 3 of the
University Grants Commission Act, 1956,
The matter is still under consideration of
te Commission.
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Alteruative Sites for Hutmeat Dwellers
oa Railway Land in
Bombay

4366. SHRIMATI PRAMILA DAN-
DAVATE : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that hutment
dwellers on railway land in Bombay have
been assured by the Government that
they would be given alternative sites
and the compensation before they are
removed ;

(b) if so, whether the Government
have negotiated with the State Govern-
mcht in this regard ;

* (¢} if not, what are the plans to
se-ure land from the State Government ;

_ and

(d) whether in view of the delay the
Government would withdraw the noti-
ccs issued to the dwellers for evacua-

tion ?

THE MINISTER OF RAILWAYS
(SHRI A.BA. GHANI KHAN CHOU-
DHURY) : (a) The Maharashtra Gowvt,
has agreed to remove such of the hut-
ments from Central Govt. lands including
railways as are required for immediate
use, on payment of a grant per family
for resettlement «t altcrnative sites after
eviction erders are passed by the Estate
Officer of the concerned department.

(b) Yes, Sir. This has been decided
in a joint meeting convened by Ministry
of Works and Housing with concerned
Ministries and Mabarashtra  Govt,
Resettlement of evicted persons is to be
done by the State Govt.

(c) oDoes not arise.

(& Evictien proccedings have to be
completed by the railway before physical
eviction and resettlement is donc by the
State Govt, at alternative sites.
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Haealth Care for AR

4368, SHRI N.E, HORO : Will the
"Minister of HEALTH AND FAMILY
WELFARE be pleased to state

(a) whether Governmert are aware
that India has not been able to provide
health care to all in spite of having a
national plan in which bealth care featu-
red prominently ;

(b) what was the total Central aloca-
tion on health in 1950 and to what extent
it is running at present during the Sixth
Plan Pericd ; and

(¢) whether in view of the population
explosion Government have taken steps to
extent more and more medical care
towards the welfare of the people particu-
Ja:ly in rural areas where lack of adopting
family planning objectives have not be-
come popular ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE ( SHRIMATI
MOHSINA KIDWAIL) : (a) *“Health
for all” is the goal which is sought to
be achicved by 2000 A.D. by providing
better primary health and medical care
services in ruraljtr,bal areas, urban slums
eic. plan objectives are formulsted, keep-
ing in view the above goal.

(b) In 1950-55, the total health outlay
was Rs. 9030 crores against which the
figure for the sixth five year plan (1980.85)
comes to Rs. 1753.05 crores,

(c) Yes; the strategies to be followed
during the sixth five year plan sre as
follows :—

(i) Emphasis has been shifted from
development of city based curative
services and super-specialities to
tackling rural health problems,
A Rural Heal!th care system based
on a combination of preventive,
promotive and curative health
care services is being built-up
starting from the village as the
base.
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(i) The infra-structure for rural
health care would consist of pri-
mary health centres each serving
a population of 30,000 and sub-
centres each serving a population
of 5,000. These norms are relaxed
in hilly and tribal areas. A
village or a population of 1000
forms the base unit where there is
& trained health volunteer chosen
by the Community.

(iii) Facilities for treatment in basic
specalities are provided at com-
munity health centres at the block
level. Each ceatres serves a
population of 1,00,000 with a 30
bedded hospital attached. A sys-
tem of referral of cases from the
community health centres to the
district hospital/medical colleges
hospitals is being introduced.
Family Planning has been' ascor-
ded a high priority in the Sixth
Plan with a long term goal of
reducing net reproduction rate of
unity by 1998,

afeqr wE-q qav
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(7) weR AE AT
. India’s help to Victims of Ethnic Viokence

in Sri Lanka

4371, SHRI B.V. DBSAI : Will the

CHAITRA 2, 1906 (SAKA)

Written Ansners 226

Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether it is a fact that victims
of Sri Lanka’s ethnic violence would be
helped by India in regard to their housing
and other facilities ; .

{b) if so, whether Sri Lanka has been
asked to supply the list of those who were
victims and total amount needed for their
rehabilitation ;

(c) if so, how many persons are invol-
ved ; and

(d) to what extent India has helped
for their rehabilitation ?

THE MINISTER OF STATE IN
THF MINISTRY OF EXTERNAL
AFFAIRS (SHRI A A. RAHIM) : (a)
and (b) India has provided relief assis-
tance for the victims of the ethnic
violence which erupted in Sri Lanka in
July last year by way of medicines, food,
clothing, bedding and utensils. Relief
goods worth around Iadian Rs, 11 million
have been supplied by the Government
of India and by the Indian Red Cross
Society.

The Prime Minister has sanctioned, in
addition, a sum of Indian Rs. four million
for providing financial assistance to rcha-
bilitate those persons who are still in
refugee camps in Sri Lanka. A Committee
will be set up comprising a representative
of the Commissioner General of Essential
Services in Sri Lanka, the Officer in
charge of the refugee camp concerned, a
representative of the Ceylon Workers
Congress and a representative .of the
Indian High Commission to scrutinise
applications for assistance.

{c) and (d) According to the informa-
tion received from the Commissioner
General of Essential Services around 2000
to 2500 persoas would be involved, We
hope that our assistance will contribute in
helping these people to resume their nor-
mal life and occupations.
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Institutes of Science and
Techaology

4380. SHRI NITYANANDA ML
SRA : Will the Minister of EDUCA-
TION AND CULTURE be pleased to
state :

(a) the number of institutes of Science
and Technology set up in the country, so
far ;

(b) the names of places where such
imstitutes have been established ;
i
(c) whether Governmient have a pro-
posal to set up such an institute in wes-
tern Orissa ; and

(d) if so, the steps takem in the
matter ?
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THE DEPUTY MINISTER IN THB
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SARI P.K. THUNGON) : (a) and (b)
Composite Institutes of Science and Tech-
nology, at present in the country, are as
follows :

(1) Indian Institute of Science, Banga-
lore.

(2) Indian Institute of Technology,
Kharagpur,

(3) Indian Institute of Technology.
Bombay,

(4) Indian Institute of Technology,
Madras.

(5) Indian lastitute of Technology,
Kanpur,

(6) Indian Institute of Technology,
Delhi, )

{7) Birla Institute of Science and Tech-
nology, Pilani.

(8) North Eastzrn Regional Institute
of Scieace and Technology, Ita-
nagar,

(c¢) No, Sir.

(d; Does not arise,

Child welfare projects implemented in Orissa
dwriag Sixth Plan

4381. SHRI NITYANANDA MISRA:
Will the Minister of SOCIAL WELFARE
be pleased to state :

(a) the number of child welfare pro»
jects which bave been implemented in
Orissa during the Sixth Plan ; and

(b) the funds allocated by the Centre
towards implementing the above and pro-
jects in that plan period?
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THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) 43 Inte-
grated Child Development Services(ICDS)
Projects, including 8 projects sanctioned
upto 1979-80, are being implemented in
Orissa during the Sixth Five Year Plan
period.

(b) An amount of Rs. 2,54,94,015/-
including an ugspent balance of Rs,
5,84,403/- from grants released upto 1979~
80, has been made available to Govern-
ment of Orissa during the years 1980-81,
1981-82, 1982-83 ahd so far in 1983.84
for the implementation of the Integrated
Child Development Services Scheme, An
allocation of Rs. 1,73,30,000/- is proposed
for the year 1984.85,

Setting up of institutions exclusively for
_treatment of bcart paticats

4382, SHR1 HARIHAR SOREN :
Will the Minister of HBALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Government propose to
sct up some medical institutes exclusively
for the treatment of heart patients in the
country;

(b) if s0, the number of such medical
institutes proposed to be sct up in near
future ; and

(c) what other facilities provided at
present and proposed to be provided in
future for the treatment of heart patients?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (KUMARI KUMU-
DBEN M. JOSHI) : (8) No,

(b) Does not arise.

(c) Facilities for the treatment of
beart patients already exist in the maior

“hospitals in the country and in seme of

them the facilities have been further been
augmented by setting up intensive cardn
care units and installing echo-cardio-
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graphy machines. Facilitiés for open
heart surgery are also available in 22 ins-
titutions in the country.

Selection grade to nan-teaching staff of
Kendriya Vidyalayas

4383. SHRI CHINTAMANI PANI-

GRAHI : Will the Minister of EDUCA-
TION AND CULTURE be pleased to
state :

(a) whether selection grade is granted
to all categories of employees: of the non-
staff of Kendriya Vidyalayas and if not
the reasons thereof ;

(b) whether the non-teaching staff
in Kendriya Vidyalayas are getting pro-
motion immediately after completion of 5
years of service in a particular grade ;

(c) if not, the reasons thereof ; and

(d) whether tho Kendriya Vidyalaya
Sangathan is following its own set rules
in respect of transfers or the rules of
Union Government in this regard?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON}): (a) Only
LDCs and Group D employees amongst
non-teaching staff in Kendriya Vidyalayas
are entitled for the grant of Selection
Grade. The Librarians and Laboratory
Assistants are, however, clubbed with the
teaching staff in the matter of granting
scleclion grades.

(b) and (c¢) Promotions to the various
non-teaching posts viz UDC, Head-Clerk,
Superiniendent etc, are made on the basis
of seniority-cum-fitness from amongst the
eligible employees who have completed
the prescribed minimum length of service.
However, no length of service is required
for promotion to the post of Laboratory
Attendant.

(d) Kendriya Vidyalaya Sangathan is
following its own set of rules for regulat-
ing transfers of its employees.
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Inceative for Transportation of
Sufety Matches

4386, SHRI RAM SINGH SHAKYA :
Will the Minister of RAILWAYS be
pleased to stato :

(a) whether it is a fact that the safety
matches are being transported to Delhi
from Sivakasi in trucks which hitherto-
fore used to come by goods trains ;

(b) if so, what are the reasons there-
of and what is the extent of financial loss
to the Railways ; and

(c) whether the Railways propose to
attract the manufacturers of safety
matches by giving them suitable incen-
tives?
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THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHANI KHAN CHOU-
DHURY) : (a) to (c) As the movement
from Sivakasi to Delhi by rail involves
break of gauge transhipment, the consig-
nors of Safety Matches generally prefer
to bring their consignments to Madras
by road and then have the same booked
by rail from Madras to Delhi to avoid
transhipment The number of such
wagons booked at Madras has increased
in the past three years and the rail rates
are cheaper than road rates.

Loss incurred by DTC during 1983-84

4387, DR. A. U. AZMI: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether itis a fact that Delhi
Transport Corporation bhas incurred
heavy losses in 1983-84 taking the accu-
mulated losses to Rs. 500 crores ;

(b) if so, the factors responsible
therefor ;

(©) whether Government propoee to
institute an inquiry to probe into the
functioning of DTC and make provisions
for the Metropolitan Council of Delhi to
discuss DTC budget like the budget of
Delhi Development Authority ; aad

(d) if not, reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI):
(a) The D.T.C's working loss for the
year 1983.84 is placed at approx. Rs,
4382 croggs. The total accumulated
josses upto 1983-84 are estimaled to be
Rs. 379 82 crores.

(b) The losses incurred by DTC are
rmainly due to low fare structure and
rising cost of inputs coupled with grant
of varions instalments of D A, and other
benefits to its employees which are kept
at par with the Central Govt’s rates
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(¢} No such proposal is under consi-
deration.

(d) The DTC is a statutory Corpora-
tion set up under the provisions of R.T.C.
Act, 1950 and the budget of such Cor-
porations can be discussed only in the

State Legislatures, or as in case of DTC
in Parliameat,
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Providiag a stoppage of Jasta at ing oe Express viz. 19/20 Dehradoon

Thendla road

4390. SHRI BHEEKHABHAI : Will
the Minister of RAILWAYS be pleased
to state

(a) whether it is a fact that very few
trains have halts at Thandla road ;

(b) whether any representafion has
boen received by the Government in this
regard ;

(c) if not, whether Government will
consider and provide a halt at Thandla
road for passepgers to travel by Janta ;
and

(d) if so, when?

THE MINISTER OF RAILWAYS
(SHRI A B.A. GHANl KHAN CHOU-
DHURY) : (8) 4 pairs of trains includ-

'

Express are scheduled to stop st Thandla
Road station,

(b) Yes, sir.
(cyand (d) Due to lack of traffic
justification. there is no proposal at

present to provide stoppage of 23/24
Janta Express at Thandia Road Station.

High incidence of leprosy amongst
school children

4391 SHRI T.S. NEG!: Will the
Minister of HEALTH AND EBAMILY
WELFARE be pleased to state:

(a) whether it is & fact that random
survey in Delhi reveals high incidence of
leprosy amongst school children which is
2 out of 1000 students and if so, steps
taken in eliminating/checking the disease ;

(b) whether it is a fact that the R
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and D efforts and achievement for devo-
lopitig leprosy vaccine is poor so far;
and '

() whether it is also a fact that there
is sipilar poor R and D proposal for
finding effective and better anti-leprosy
drugs in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI) : (a) As per
available information no - such survey
has been carried out in Delhi either by
Delhi Administration or Municipal Cor-
poration of Delhi.

(b) Research and Development is a
time consuming process as a number of
tests such as ‘“Lepromen Reaction” ;
Toxicological RBvaluation etc. in accord.
ance with certain basic scientific criteria
are to be undertaken. It is only after
assessing their suitability that the vaccines
are put on trial in human beings. ICMR
has been doing its best to promote the
development bf leprosy vaccine,

(c¢) Effective anti-leprosy drugs such
as Rifampicine and Clofazimine have
been introduced in the National Leprosy
Eradication Programme and the combina-
tion of Dapsone with these drugs reduces
the treatment period of infectious patients
from 5-10 years to 2 years.

. Wrm gt wrdww & e fafm
Tt ot et s At
& qv q¢ fagfe
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Loss of Eye Sight of 40,000 Indians due
to Vit. ‘A’ Deficiency
4393, SHRI HARIKESH BAHADUR:
SHRI HARISH KUMAR
GANGWAR :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whether Government’s attention
has been drawn to a UNICEF report
concerning loss of eye sight of 40.000
Indians per year due to Vit. A deficiency
and if so, practical fool proof methods
and programmes in action all over the
-country ;

(b) whether Government will give a
break-up cases of blindness State wise for
last 3 years due to Vit-A deficiency ;

(¢) whether it is a fact that the cases
are more rampant amidst tribals, SC/ST
and other weaker seétions of so-
ciety ; and

td) whether Government will distri-
bute Vit-A  through voluntary agencies
and private/Government Doctors working/
serving in arcas most affected ?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
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FAMILY WELFARE (SHRIMATI MOH.-
SINA KIDWAI) : (a) In a UNICEF
publication it has beon stated that around
40,000 childten in India suffer from
blindness due to nutritional problems,
According to the studies carried out by
the Indian Council of Medical Research
about 30,000 children go blind in the
country every year duc to Vitamin ‘A’
deficiency, A programme for prevention
of blindness due to Vitamin ‘A’ defi-
ciency by administering dose of Vitamin
‘A’ to pre-school children is being im-
plemented.

(b) State-wise data are not available.

(¢) No such surveys have been carried
oumt,

(d) Vitamin ‘A’ is being distribpted
through medical and para-medical per-
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sonel working in hospitals, Hahdth
Centres, sub-centres, run by the Govern-
‘ment as well as voluntary agencies.

Facilities Extended to CGHS Benef-
claries in States

4394, SHRI AMAL DATTA : Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state the faci-
lities extonded to the CGHS beneficiaries
in differcnt States and Union Territories
during the last three years in terms of
gencra! medical personnel specialist medi.
cal personnel, nursing staff, para-medical
staff, hospital beds and dispensaries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (KUMARI KUMU-
DBEN M, JOSHI) : The inforn.ation
has been given in the attached Statement.
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Proposal for Attachment of A.C, 2-Tler THE DEPUTY MINISTER IN THE
Coaches in Trains MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
4395. 'KUMARI PUSHPA DEVI (SHRI P.K, THUNGON) : Yoga has
SINGH : Will the Miaister of RAIL- been introduced as a scparato subject, on
WAYS be pleased to state : experimental basis, in Kendriya Vid-
yalayas since 1981, The experiment is
to continue upto 30-4-1985. Pending an
assessment of this experiment it Is nct
proposed to recommend introduction of
Yoga in other educational institutions,

(a) whether Government have a pro-
posal to attach A.C. 2-Tier coaches on
some more trains during current financial

year ;

(®) if so, the name of the trains No statistics arc available with the
where such c'mches are proposed to be Government about the total number of
provided : trained teachers available for employment

as Yoga tcachers. However, there are-
(c) whether there is a growing de- ::w pKe n d:i;:l\'id";'l:yrcm position in
mand to attach A,C, 2-Tier coaches in ‘
Kalinga Express :
Redrcssal Mechanism for JNU Staff

(d) if so, the steps proposed to be Grievances
taken to provide A.C. 2-Tier coaches in .
Kalinga Express ; and 4397, Will the Minister of EDUCA-
TION AND CULTURE be pleased

(¢) the details thereof ? fo state :

(a) whether Jawaharlal Nehru Uni-

THB MINISTER OF RAILWAYS versity (JNU) has set up an effective

(SHRI A B,A, GHANI KHAN CHOU- grievance redressal mechanism to deal

DHURY) : (a) No, Sir, with problems of Karamcharies ; as re-
ported in the Statesman dated 23.2-84 ;

(b) Does not arise,
(b) whether Government propose like-

wise for teaching staff and students for

JNU and other Central Universities and

if s0, details thercof and time schedule,
(d) and (¢) Due to paucity of such if any ; and

coaches it is not feasible to provide them

on Kalinga Express for the present,

(c) Yes, Sir,

(c) whether Governmeat propose to
speed up creation and setting up of
Y Training in Educational Administrative Tribunals for all staff as

o lzlmﬂou provided for in the Coastitution amd if

- so, details thereof ?

4396. SHRI BHOGENDRA JHA : .
Will the Minister of EDUCATION AND THE DEPUTY MINISTER IN THE
* CULTURE be pleased to state whether MINISTRIES OF EDUCATION AND
in the absence of any comprehensive pro- CULTURE "& SOCIAL WELFARE
posal what steps are being taken to im- (SHRI P.K. THUNGON) : (a) to (c)

part yoga training in the educational -in- The Jawaharlal Nebru University has
stitutions under the Union Government set up separate Grievance Redressal
and how many trained teachers are mechanisms to consider and settle indivi-
available for absorption or have been dual and collective grievagces of students

absorbed ? and non-teaching staff,

1
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The Committee set up by U.G.C. in
January, 1982, had after examining the
existing procedures for consideration:' and
disposal of the grievances of .varjous sec-
tions of the community in the Central
Universities, has made several recommen-
dations including the setting up of Special

. Courts or Administrative Tribunals for
the purpose. The Government have yet
to examine the report and take a view
on the recommendations made in it,

Ammout spent oa Construction of
Metro Rallway, Calcutta

4398, SHRI HARIHAR SOREN :

SHRI SATYAGOPAL MISRA :

will the Minister of RAILWAYS be
pleased to state:

(a) the amount spent on the construc-
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tion of Metro Railway, Calcutta so far;

(b) the amount proposed to be allo-
cated during 1984-85 for the speedy com-
pletion of the above project ; and

(c) the target date of the completion
of that project ? '

THE MINISTER OF RAILWAYS
(SHRI A.BA. GHANI KHAN CHOU.
DHU-Y) : (a) Amount spent on con-
struction of Metro Railway, Calcutta upto
February 1984 is approximately Rs. 223

crores,

(b) Amount allocated for the year
1984.85 is Rs. 80.70 crores.

(c) Subject to availability of resources
the project is scheduled to be opened
as under :—

Esplanade —Bhowanipur
Dum Dum—Beigachia
Bhowaaipur—Tollygunje

Belgachisa—Esplanade

— Middle of 1984
- End of 1984
— End of 1985
End of 1987

Repatriation of Nissar Hussain Bhat from
Pakistan

4399, PROF. SAIF-UD-DIN SOZ:
Will the Minister of EXTERNAL
AFFAIRS be pleased 10 state :

(3) whether the Ministry had taken
any steps about repatriatfon from Pakistan
of Shri Nissar Hussain Bhat S/o Shri
Gulam Mohammad Bhat R/o New Colony.
Sopore (Jammu and Kashmir State); and

(b) if so, the details thereof and
remedial steps taken in this regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM) : (a) and (b) On
receipt of information in October 1982 to
the effect that Shri Nissar Hussain Bhat
had been taken into custody by Pakistan
authorities, our Embassy in Islamabad
was immediately instructed to take up the
matter with the Pakistan Government with
a view to ascertaining bis whereabouts

and securing his release and repatriation

to India. Our mission has been in touch
with the Pakistan authorities in the
matfer. However, the latter have not
responded positively so far.
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House Building Advance to Govt. Emyloyees
Eligible for Allotment from General Pool
Accommodation

4401, SHRI MANOHAR LAL
SAINI : Will the Minister of SOCIAL
WELFARE be pleased to state :

(a) how many public servants working
in his Ministry and its attached and sub-
ordinate offices located in Delhi/New
Delhi eligible for allotment of Govern-
ment accommodation were sanctioned
house building advances and how many
of them have since completed the cons-
truction of their houses during the last
three years;

(b) how many of them were in allot-
ment of Government accommodation and
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how many of them have not yet vacated
the Government accommodation but have
sub-let them; and

(c) details of action taken against
those found guilty violating the rules and
regulations with details if any ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WFLFARERE
(SHRI P. K.*'THUNGON) : (a) During
the calender years 1981, 1982 and 1983,
16 officers and members of the staff
working in the Ministry of Social Welfare
and eligibie for allotment of Government
accommodation were sanctioned financial
assistance for construction of houses, Of
these, 7 employees have since completed
the construction of their houses. One
employees not in allotment of Govt.
accommodation has been granted House
Building Advance for purchase of a plot
of land. .

(b) The requisite information is as
follows :—

(i) Nd. of Employees—7 (out of 16)
in allotment of Govt.
Accommodation.

(ii) Number of Emp- —I1
loyee out of (i) who
have shifted to their
owa house,

(iii) Number of employees—Nil
who have not yet
vacated their Govt,
accommodation  but
have sublet the same,

(iv) Number of omp- —4 (out of 7)
loyees not occupying
Govt. accommodation
but shifted to their
own houses.

(¢) Since orders of the Ministery of
Works and Housing do not debar the
house owning Govi. employees from
occupying Govt, accommodation and



Jotting out their own houses, the question
of taking any action agsinst the employces
concerned does not arise.

Ceatral Schemes in States to Protect its
Infants from Infection Dehydration,
Dissase and Death

4402, KUMARI PUSHPA DEVI
SINOH : Will the Minister of HEALTH
AND FAMILY WELFARE be pleasod to
state :

(a) whether Government have intro-
duced any central scheme in States under
which steps are being taken to protect
mfants from infection dehydration, discase
and death; .

(b) whether Government are aware
that such cases are growing in the remote
tribal villages in the country;

(c) if so, the specific measures pro-
posed to be taken for the proper
treatment of the infants; and

(d) the name of the districts in
Madhya Pradesh where the .above
mentioned Ceantral scheme has been
introduced ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAD): (a) to (d) A
number of Mother and Child Health
programmes, directed towards promoting
survival and heaith of infants are in
progress. These include immunisation
agninst Diphtheria, whooping cough,
tetanus, poliomyelitis and tuberculosis,
prophylaxis against anaemia and provision
of oral rehydration salt packets to combat
dehydration, All these programmes are
operative in all the districts of different
states and union territorries. Though no
specific data regarding incidence of
diseases in tribal arecas are available
special attention in provision of heaith
facilities to tribal areas being given.
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Stoppage of Pashnpati Express at Joglara
Station at a sew Railway Halt at
Chandouna

1403. SHRI BHOGENDRA JHA:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether Jogiara station between
Janakpur Road and Kamtaul station is
the only station for the Jaley Administra-
tive block and Police Station and theve is
urgent need of stopping Pashupati Express
(77 Up and 78 Dn) there;

(b) if so, from which date those
trains are going to stop there;

(¢) whether there has been a demand
for making a new railway halt at
Chandouna between Jogiara and Janakpur
Road Station particularly for the coming
and going of students and teachers of
Chandouna Kalidas Memorial College;
and

(d) if so, steps taken to make a new
halt there ?

THE MINISTER OF RAILWAYS
(SHRI A, B. A, GHANI KHAN CHOU-
DHURY) : (a) Although Jogiara is the
nearest railway station from Jaley, there
is no justification for stopping 77/78
Express at Jogiara,

(b) Does not arise,

(c) and (d) Yes, Sir. The proposal
for opening of a halt station between
Jogiara and Janakpur Road Stations was
examined but not found financially justi-
fied due to recurring loss. Moreover, the
proposed site for the halt is only 3 (threc)
Kms. away from Janakpur Road Station.

fanda-afaaqr @ mgn

4404.- WY WP WI: ¥ W@
T ag aTH A Far v v .

(¢) wmag wx g frwe siw
# faadeit-afaaqe @ @ikw 1 aqqw
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UNICEF Aided Children’s Welfare Projects

4405, KUMARI PUSHPA DEVI
SINGH : Will the Minister of SOCIAL
WELFARE be pleased to state :

() whether some United Nations
International Children Emergency Fund
aided projects are under implementation
in the country for the welfare of the
Children;

(b) if so, the details of the welfare
measures undertaken in different States
and Union Territories under the above
UNICEF Schemes; and

(c) the details of the Voluntary
Organisations involved in implementing
those UNICEF Projects ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P, K. THUNGON) : (a) to (c)
United Nations Children’s  Fund
(UNICEF) assists several projects of the
Government of India in the sectors of
Education in Food and Nutrition in
Agricultural Universities; Food and Village
Technology; Water and Environmental
Sanitation; Health and Welfare; Education
Development; Childhood Disability; Des-
titute Children; Integrated Child Develop-
ment  Services; Special - Nutritional
Programme; Social Inputs in Area
Development; Development of Women
and Children in Rural Areas; Urban
Development; National Institute of Public
Cooperation and Child Development.

Those projects are under implementa-
tion throughout the country. In several
UNICEF-assisted projects like Develop-
ment of Women and Children in Rural
Areas (DWCRA), Urban Development
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(UDEYV), assistance of voluntary organisa-
tions has been involved. The voluntary
organisations are those that operate in
the fields of child welfare, disabled
welfare, women welfare and related ficlds,

\
Replacement of Switchmen Assistant
) Station Mistrs ER.,

4406, SHRI A. K, ROY : Wil the

Minister of RAILWAYS be pleased to
refer to the reply given to Unstarred
Question No, 10350 on 5 May, 1983 re-
garding weckly rest for Assistant Station
Masters and Section Masters and Sec-
tion Controllers and state :

(a) the action taken so far to re-
place the Switchmen working, in Panel
Boards by Assistant Station Masters
in Asansol Division, Eastern Rail-

way ; and

(b) if no action has so far been
taken, the reasons therefor ?

THE MINISTER OF RAILWAYS
(SHRI A ,BA. GHANI KHAN CHOU-
DHURY): (a) The requisite number
of posts of Assistant Station Masters have
been created by Eastern Railway and - the
process of filling in these posts s
in hand.

(b) Does not arise,

Children Homes in States Getting
Foreign and Geperal Ald

4407. KUMARI PUSHPA DEVI
SINGH : Will the Minister of SOCIAL

WELFARE be pleased to state :

(@) the sumber of Children homes
which have been functioning in different
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S_m? and Union Territories ;

(b) the name of those children homes
getting foreign aid ;

(c) bow many of them arc getting
Central aid ; and

(d) the details of the foreign aid
and Central aid reccived in last three
years by various children homes functio ;-
ing in the country ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P.K. THUNGON) : (a) to (d)
The Ministry.of Social Welfare maintains
a list of the organisations which have
been approved for runniog the Children's
homes under the Centrally Sponsored
Scheme for the welfare of children in
need of care and protection. The
Ministry provides lump-sum grants to
the States and Union Territories. The
State Governments release the grants to
the voluntary organisations, including
the Central sharc and the State’s Share.
The Central aid is not given direct to
the children homes, A statement showing
the number of organisations approved for
running children’s homes apd the grants
released by the Ministry of Social Welfare
to the States and Union. Territories
during the last three yoars is laid on the
Table of the Sabha, .

The following four children’s homes
reported to the Ministry of Home Affairs
that they bad received foreign contribu-
tions during the last three years (1981,
1982, 1983) ;
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Foreign contribution

received during 1981,
' 1982 and 1983,

Name

1, Bachchon Ka Ghar

Daryaganj, Dethi 2,20,492,62
2. Children’s Home
Neemuch-458441 ,
(Madhya Pradesh) . 7,556.00
3. The Children's Home Saikot,
P.B, 15, Churchanpur-795128
5,74,260 00

Manipur
(upto 30-6-1983)

4, Children’s Home

Bhogpur,
Decbradun, (U.P) s 31,17,057,56
Statement
Sl. Name of the Statef No. of Orga- Amount released
No. Uaion Territory. nisations ap- -
proved during 1980-81 1981.82 1982-83
1980-81 to
1982-83.

a ¢ 3) O] &) (6)
1. Andhra Pradesh ‘ 47 $,15,895 5,895,119 13,87,473
2, Assam 6 1,567,266 2,02,061 2,719,117

Bibar - 6 2,87,214 3,02,169° 4,59,3¢€5 .
4. Gujarat 10 1,97,468 3,87,410 4,12,448
5. Haryana 9 2,77,911 1,46,301 1,69,098
6, Himachal Pradesh 1 — - 10,699
7. Jammu & Kashmir - - 2,525 10,699

3. Karmataka 104 CO11,18,642 19,04,273 20,39,027
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9. Kenla 18 7,12,186 8,35,729 9,22,969
10. Madhya Pradesh 10 90,418 1,94,568 2,60,713
11. Mabarashtra 29 5,47,184 7,91,370 7,28,854
12, Manipur 3 40,477 19,500 €6,948
13, Meghalaya 6 1,87,200 1,79,261 2,30,724
14. Nagahad 5 7,856 42,678 1,3,113
15. Orissa l§ 2.26,355 2,74,260 3,67,429
16, Punpd S 31,685 19,200 68,731
17. Rajsthan 6 6,72,540 597,255 7,06,194
18. Sikkim 2 2,683 27,519 28,800
19. Tamil Nado 95 13,22,937  21,66,462  27,76,894
20. Tripura 9 1,89,930 1,71,882 2,18,683
21. Uttar Pradesh 46 6,19,019 7,76,566 5,00,000
22, West Bengal 33 3,55,672 7,87,400  12,49.809
23, Andaman & Nicobar 2 27,015 54,870 1,56,034
24, Arunschal Pradesh 6 1,34,333 2,86,987 1,72,800
25. Chandigarh - - —_ —
26, Dadra & Nagar Haveli — - —_ —
7. Delhi 1 1,39,000 1,53,132 172,800
28. Gos, Daman & Div . 2 5,835 29,800 38,143
. Lakshadweep — —_ —_ —_
30. Mizoram 1. 27,600 74,160 74,160
31. Pondcherry 8 1,66,672 3,32,931 3,56,312
GRAND TOTAL 488 80,94,271  113,08,148 139,96,042
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Shipe Built by Hindustan Shipyard
during the last Two years

'

4408, SHRI D.S.A, SIVAPRAKA-
SHAM : Will the Minister of SHIPP-
ING AND TRANSPORT be pleased
to state :

(a) how many ships were built by
the Hindustan Ship Yard during the last
two years ;

{b) whether any ship was built fqr
foreign countries ; and

(c) if so, the amount earned by the
Hindustan Shipyard ?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHR1 ZR. ANSARJ) :
(2) The Hindustan Shipyard built follow-
ing ships during the last two vears upto
the stages as mentioned against each :

(iy Keels were laid for 3 Bulkers of .

27000 DWT ;

(i) 3 ships were launched.

Including the above there were 7 ships
under various stages of construction
during the last two years.

(b) No.
(:) Does not arise,

Railway Lines in Soutbern Railway in-
curring loss

4409, SHRI DS.A. SIVAPRAKA.-
SHAM : Will the Minister of RAILWAYS
be pleased to state :

@) the details of railway lines in-
curring loss ifPSouthern Railway ;

(b) how long these lines have been
incurring losses ; and
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(c) - the steps Government have taken
to reduce the losses in respect of those
{ines 7

THE MINISTER OF RAILWAYS
(SHRI A.B A, GHANI KHAN CHOU-
PHURY) : (a) and (b) There are 16
lines incurring loss on Southern Railway,
Of these, 13 are uneconomic branch
lines, in identified as such with reference
to the recommendations of the Unecono-
mic Branch Lines Committee, 1969 and
three are uew lines. The details of these
lires and the year from which they are.
incurring losses are indicated in the
attached statement.

(¢) With a view to improving the
financial viability of these lines, various
measurcs are taken from time to time
to increase the earnings and reduce the
working expenses of such lines, Sonie
of these are :—

(1) Development of additional tra-
fic by adjustment of railway
time-table to suit public con-
venience,

(2) Concellation of trains which
are poorly patronised,

(3) Curbing ticktless travel,

(4) Replacement of passenger and
goods trains by mixed trains,

{5) Closure of certain stations/
halts,

(6) Introduction of ‘one engine
only’ system for working trains
to keep down the operating
coats,

(7) Economy in staff, fuel and
maintenance. '

(8) Closure of stations for goods
traffic as warranted by poor
patronage and the like,

and (9) By pursuading the State State
Governments though not very
successfully, to provide feeder
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roads to stations and curtail- port during the time of the
ment of parafledl road trans- train services,
" Statement
S. Name of lines Year of Year from
No, opening which incurring
loss

Unecomomic Branmch Line,*

1. Shoranur-Nilambur 1954 1969-70*
2. Villupuram-Poadicherry 1879 1978.79¢
3. Thiruthraipundi-Point Calimare 1936 1969.70*
4, Mettupalayam-Ootacanund 1908 1969 70*
5 Maduni-Bodinayakanur 195? 1969-70*
6. Chickjajur-Chitradurg 1921 *1969.70*
7. Nanjungud-Chamarajnagar 1926 1969-70*
8. Bangalore City-Bangarapet 1918 1969-70*
9. Nidamangalam-Manargudi ' 1915 1969.70*
10. Paralam-Karaikkal 1898 1969-70*
1. Mayuram-Tranquehar 1926 1969-70*
12. Tirunelveli-Tiruchendur 1923 1969.70*
13. Sagars-Talaguppa 1940 1969.70*
New Lines ‘
1. Salem-Bangalore . 1967 1969-70
2. Hassan-Mangalore 199 1980.81

3. Trivandrum-Nagarcoil-
Kanniyakumari-Nagarcoil-
Tirupelveli 1981 1981.82

'

* As l'c;r uneconomic branch lines, the details of financial results were
maintained only since 1969, after these lines were defined and identified for each railway

with reference to the recommendations of the Uneconomic Branch Lines Committes
of 1965.
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Speclal Report of UNICEF 1984
re.: Children

4410, SHRI AMARSINH RATH-
AWA : Will the Minister of SOCIAL
WELFPARE be pleased to state :

(a) whether the 1984 special report of
the United Nations International Children
Emergency Pund (UNICEF) has been
received;

(& ir so, the suggestions made for
improving the Child’s conditions through-
out the developing world; and

(c) what stens Government of India
are going to take to implement them for
the welfare of the future nation i. e. the
children and particularly in backward
arcas 7

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : (a) UNICEF
{UNITED NATION CHILDREN'S
FUND) has published “The State of the
World’s children 1984 which has been
received by the Government.

(b) Several measures have been sugg-
ctsed to promote child survival and deve-
lopment; growth monitoring, breast feeding
oral*rchydrm on therapy for management
of diarhoca in young children, immuniza-
tion of childien against communicable
diseases, food supplementation to child-
ren, family planning and female educa-
tion.

{¢) Government is alrecady implement-
ing these measures in the programmes
for young cbildren, especially the progra-
mme of integrated child development
services (ICDS).
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IX 7Y fewd) wY gear AIAEAY
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1982-83 - 45,83,99 1.89.69,654
198 3-34 41,65.018 1,97,96,471
(E 1984 aw)

1982-83 38,61.638 1,61,42,653
(7728, 1983 %)

(®) zufy srdfews arfl mavma
NGO ¥ FRT 1981-82 W
AT § 1982-83 ¥ I+ feq w
gifaal &) Tenr & g8 firerae A,
AfrT 1983-84 & A [EFT W
FEFaTHT W@, a7 5 Iy W (¥) &
AT AT AWAT 2 )

‘qrferam weiT W W wgh
awar” siigw & gRTwIT

4413. st geo ww wiw ;. 4T
fadm Wt oz T N For SO

(¥) w1 a@wt w1 an fTas
29 A, 1984 ¥ Efaw frgena #
vqrfeeaT FIT KT WS G Awar’
figs & wwrfas smI # a1
femmar woT & ;

(®) afe g, 71 39 9z gTwT A
1 wfafsar § ; &k

() w1 AFTFTA grfeara Fv-
w17 & B§ friy wwe fear g
afz 7%, a1 I9% sq1 wTOT § ?

fadwr dwrom ¥ Tew WA (s
Yo Yo W) : (%) T gh, gOR

k)

g @A AT T

() ®¥ (7) s @ AR ¥
e # feafs gfafer & wie @
dag # afr yA<feNa #@=f el
Tqee oKl ¥ AT SqAT @M LET
i TP A gAwifaw w7 § ey
ANT wIEI ®T QU /X ATE@ FT
afwa ga g afsam ® FET
#1 qg feafa aar €1 of § aR I a8
wg fiar war § fF weliT W aFT
I AT DAY 2 & qqA W
gur & agraw At & fgwm WA
F 30 AN, 1984 W' HEW W Ag
feafa ux a1z fox Dzt €y

Arelt W TATGNT ¥ AT 9T
wagy wiw g fagw-
framg & Tfes

4414. st T oy qfrer : saT
famr wlt depla 51 g @ W
IR TORE

(%) w1 ag 97 § fs Jage A
fre favafagreg § ofed & sy



8 Written Anewere

¥ gfraferni w af g ;

(@) afx gt & g ag o ww
fe & orat & st ATy wwTOrOA
¥ arnT 9T Tifear fear nar

(w) afzgt, ar aqr | W
frste @ BTAY agr Irft wwE
A1t &7 Ay swfemat & fawg -
T WY

(n) afg g at aegasr @Yy w0
ER Lk

(%) 2fz afi @ I4& @ 0

g ?

ferr Aoy aepla ST awa weqio
saeal & Iq WA () qle ®o
Qi) : (F) AT (&) I AT
agx fawafagrag gva ey @€ g==n
¥ YA 19g2 W wr TE wrwfers
AN FqT IRt 2 f& 3w wiA 7,
fa=g arfa fasm a1, afas gfe &
feg@ra & far fer o wrefare sql
Ty of forrga & T EER R
faq srrat strg waToigg a4

() M= w) fagafamram & 6
Al &1 zifaar g 7 faar 1a7a g wY
ardzvy fear war 97 YT R/ F 4w
e &t g faer 3f9 Beafa afew
S 4

(%) s ad¥ 35ar

Efforts to Eradicate Measles,
Rabies and Polio

4415, SHRI D. M. PUTTE

GOWDA :
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SHRI BALKRISHNA
WASNIK :

Will the Minister of HEALTH AND
FAMILY WELFARE je pleased to
state :

(a) what efforts have been made by
the Government to eradicate completely
measles, rabies and polio diseases in the
country;

(b) whether Government propose to
seek any help from other countries to
eradicate such discases; and

(c) if so, full details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAIL) : (a) to (c)
Measles, rabies and polio are vaccine
preventable dJiscases. Adequate quanti-
ties of these vaccine are available in the
country, Vaccination with Oral Pelio
Vaccine is already a part of the Expended
Programme on Immunisation.

Publication of Books
4416 DR. PRATAP WAGH : Will
the Minister of EDUCATION AND

CULTURE be pleased to state :

(a) whether inferior quality of paper
and permission to export paper had ham-
pered the growth of publication of books;

" and

(b if so, the steps proposed to be
taken by Government to improve the
quality and increase the supply of papers,
modernise paper technglogy, stop export
and reduce prices of paper to promote
publication of good books ?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION
AND CULTURE AND SOCIAL
WELFARE (SHRI P. K. THUN-
GON) : (a) and (b) The paper
industry is at present producing a number
of varieties of paper and paper boards in-
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cluding printing paper. There have been
no reports to the effect that the quality of
paper is inferior, la so far as export of
paper is cuncerned, cxport of writing and
printing paper is permitted within a limi-
tod ceiling of 10,000 toanes but duc to
tho competition in the iaternational
‘market, the actual export of writing and
printing paper is nsgligible and has in no
way hampered the growth of book publi-
shing,

Various steps have been taken by the
Government to improve th: paper situa-
tion. These -include offering excise
rebates to small paper mills for th: use of
unconveational raw mate ials and utilisa-
tion of bagasse for writing and printiag
peper manufactured by new uaits, libra-
lising the import of wood pulp and reduc-
ing customs duty on its import, waiving
import duty on waste paper used for
paper making and exempting import of
wood chips for the maaufacture of paper
from customs dutv. The infrastructure
support is being improved to enable the
papep industry to achieve better capacity
utilisation, Basic excise duty on paper

is being reduced and this will ease the.

position with regard to ava lubility of
paper. Serveral paper mills have modern-
nisation/renovation plans in hund o im-
prove production and qnality of paper.

»
Call to Reduce Marriage Age to
. 20 years in Conference of Asian
«foram of Parliamentzrian

4417. SHRI P. NAMGYAL : Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) vwhether it isa fact that Confe-
rence of the Asian Forum of Parliament-
arians heid rcecentiy in Now Dethi has
given a call 10 1the minimum marriage age
of both mex anJ women to 20 years (0
enable 10 check the growth of population;
and

(b) if so, whether Government are
w»contemplating to bring legislation in the
direction ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI : (a) The Confe-
renco gave a call that the minimum age
o marriage he raised to 30 years.

(b) By the Child Marriage Restraint
(Amendment) Act, 1978, the minimum
age of marrige was fixed for mah at 21
years and for women at 18 yoars. It is
felt that-the time is not yet ripe to raise
the minimum age of marriage for women
to 20 years.

World Peace and & just Economic
Order
4412, SHRI K. LAKKAPPA : Wil

the Minister of EXTERNAL AFFAIRS
be pleaset to state :

(@) whether it is not a fact that the
United Nations has become an ineffective
body to prevent cold wars and the build-
ing-up of deadly weapons by power-
hungry nations ; and

(b) whether in the context of the
above it is proposed to support move-
ments like World Constitution and Parlia-
ment Association which are striving to
promote world peace and a just economic
order ?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI A, A, RAHIM) : (a:;
Despite its limitations, the United Nations
is the most appropriate international
forum for finding solutions to major
world issues such as the achievement of,
general and compiete’ disarmament and
the realisation of the New International
Fconomic Order. At the 7th Non-align=d
Summit Confurence heid at New Delni in
March, 1983, the non-aligned nations
reaflirmed their. firm ad hcerene to  the
purposes and principles of the United
Nations Charter and expressed their
recognition to the need for supporting and
sirengthening the world organisation in
order to make it an effective instrument
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for the fulfilment of its central role in the
maintenance of international peace and
security and in establishing equitable
ecohomic relations between States and in
promoting fundamental rights and free-
doms in the world.

(b) India believes that _all forums.

. which are striving to promote world peace

and a just economic order are useful to

the extent that they contribute towards

Jessening of world tension and greater in-
ternational peace,

Facilities to workmen for hea:ing
of appeal filed by Railway

4419 SHR] AK. ROY : Will the
Minister .of RAILWAYS be pleased to
state @

(a) whether his attention is drawn to
the ietter of the Under Secretary, Ministry
of Labour dated 29 December, 1983
addressed to the General Manager,
Eastern Railway to afford facilities 10 the
warkmen's representatives to atiend the
hearing of the appeai filed by the Railways
before the Joint Secretary and Appellate
Authority, if so, facts in details ;

(b) whether it is a fact that no faci-
lity were extended dcspite instructioas ;
and

(c) if so, steps taken thereon ?

THE MINISTER OF RAILWAYS
{SHRI A.BA GHANI KHAN CHOU.
DHURY) : (a) to (c) Information is
being collected and will be laid on the
Table of the Sabha.

Wt wew & qdfaem il
mu gaufa sga fer ol
&1 qQry
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Expansion of Loading Facilities and
Addition of more Berths at
Haldia Port

4421, SHRI SANAT KUMAR
MANDAL : Will the Munister of SHIP-
PING AND TRANSPORT be: pleased to
state :

(a) whether in- view of the record
lifting of cargo and coal at the Haldia
Port.recently, Government have chalked
out any plan for the expansion of loading
facilities at this port, adding of more
berths etc. ; ’

{(b) if so, the broad details thereof
and the capital outlay inyolved; and

{c¢) how long will it take to complete
the expansion programme ?

THE MINISTFR OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R, ANSAR]) :
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(a) and (b) There is a proposal for
construction of a second oil jetty at
Haldia Port to meet 1he enhanced require-
ment of handling POL  There is also a
proposal to modify the existing iron orc
berth for handling coal by prov.d.ag
additional stacking and reclauning facili-
ties, The estimuted cost of proposed
second oil jetty at Haldia and modification
of existing iron ore berih for handling
coal will be Rs. 34.15 crores and Rs. 1.93
crores tespectively,

(¢) Since both the schemes are yct 10
be sanctioned, it is not possible 1o
indicate the dates of their (umple:
tion. '

Freaclt Proposal in Security Council
for UN Force for Beirut

4422, SHRI CHHITTUBH A GA-
MIT : Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether any proposal w:s made
by France in Securi.y Council ihat a UN
Force be sent to Bcirut to replace the
American Marines and the
British and ltalian troops which is being
withdrawn ;

() whether simultancous withdrawal
of the US Naval Ship from the Levanese
coast were also made ; and

(¢) if so, the reaction of iadian Go-
vernment in this regard ?

THE MINISTER OF STATE 1IN
THE . MINISTRY OF EXTERNAL
AFFAIRS (SHRI A. A. RAHIM)q: (2)
to () Yes Sir, a proposal was recently
made by -France in the Security Council
for the replacement of the multinational
force in Lebanon by a U.N force. India
and other Non-aligned countries made a
number of suggestions which werc incor-
porated in the revised draft. The draft
provided, inrer-aii:, for the estatlishment
of a U.N force which would take posi-
tion in the Beirut area *‘‘as socor as all
elements of the multinational force have
left * Lebanon 1ierritory and territorial
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waters.” India, along with other Non-
aligned countries voted in favour of the
During the debate
in  the Seccurity Council, the Indian
Representative stated that we were aware
of the concerns which were not fully met
in the revised druft  Nevortheless, it was
our belief that it represented a *‘sufficiently
broad and acceptable framework of.
essential elements and provided a reason-
able basis for the Council to take the
mitial step for the constitution of a U.N

force.” The USSR and the Ukrainian
Soviet Socialist Republic, however, voted
against the draft. The proposal could,
therefore, not be adopted due to the
negative vote of a permanenl member of

.the Security Council.

Replacement of Oid Bogies of
Chattisgarh Express

4423, SHRI NARAYAN.CHAUBEY :
Wil! the Minisier of RAILWAYS be plea-
sed to state :

ta) whether the bogies of the Chattis- -
garh Express are very old and have
become obsolete with its fans and shuttes
compietely broken, toilets completely
d.lapidated and alarm chain out of
order ;

tb) if so, when the bogies of this
long distance express train will be repla-
ced ; and

(c) whether the timing of the train will
be rescheduled to make it a full fledged
express-train, providing it with all the
essential facilities ?

THE MINISTER OF RAILWAYS
(SHRI A.B.A. GHAN] KHAN CHOU-
DHURY) : (a)and (b) The cogdition
of the coaches of Chattisgarh Express has
been commcnted upon and remedial
measurcs have been takcn. Recently 2
off POH rakes have been pressed into
service and one more rake will be pressed
into service shortly. The coaches are
provided with all amenity fittings but
due to miscreant and anti social activities
and vandalism, . the amenity fittings are
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unfortunately subject to pilferage. All
efforts are made to replace the shortages
at the originating and terminating stations
durihg routine maintenance.

(c) Speeding up of 137/138 Chattis-
garh Express is not feasible as it
would require withdrawal of halts which
will be resented by the present
users, .

Completion of Karur-DIndigul Line

4424, SHRI ERA ANBARASU :
Will the Minister of RAILWAYS be plea-
sed to state :

(a) the reasons for not indicating the
anticipated date of completion of Karur-
Dindigul Broad Gauge line in the expla-
patory memorandum of the :982-83
Railways Budget while for all other new
projects the date of completion has been
indicated ; and

(b) the total amount spent so far on
this project and by what time this project
will be completed ?

THE MINISTER OF RAILWAYS
(SHRI A B.A, GHANI KHAN CHOU-
DHURY) : (a) In the Explanatory
Memorandum for 1982-83, the anticipated
dates of completion have not been indica-
ted in respect of all those new line pro-
jects where there was difficulty regarding
availability of funds, in view of the overall
constraints of resources,

(b) The total amount spent so far is
Rs, 7.25 crores. Phase-I Stage (i) of the
project from Tuticorin to Tirunelveli is
expected to be opened in 1985. The date
of completion of the entire project will,
however, depend on the availability of
resources and allotment of funds from
year to year.

Pay Scales of Store Inspectors
4425, SHRI R.L.P. VERMA : Wil

the Minister of RAILWAYS be pleased to
state :

CHAITRA 2 1906 (SAKA)
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(a) whether Railway Board while
restructuring Group ‘C’ and ‘D’ cadres,
shipping Inspectors redesignated as stores
inspec ots have bzen recommended scale
of pay of Rs, 700-900 ;

(b) If 80, the facts thereof ;

(c) what action hes been taken on the
joint representation of the Inspectors ;
and

(d) If no action has been taken, the
reasons therefor ?

THE. MNINISTER OF RAILWAYS
(SHRI A B.A. GHANI KHAN CHOU-
DHURY) : (a) to (d) The category of
Shipping Inspectors was-recommended by
the 111 Pay Commission the highest scale
of Rs. 550-750, However, while restruc-
turing the cadre, orders issued in 1976
erroneously indicated the scale of Rs,
700-900 as being available to this category
on the Eastern Railway. While rectifying
the mistake staff who were Incorrectlyy
allotted this grade were permitted to
continue to enjoy the grade as a personal
concession. There has been no change
in the designation of Shipping Ins-
pectors as Stores Inspectors. The
demand of Shipping Inspectors
interalia, for allotment of the grade of
Rs. 700-900 or an cquivalent grade to the
category will have to be considered by the
IV Pay Commission which has been
appointed by the Governmeat to 'go into
the revision of pay scales etc, of Central
Government employees including Railway
employees,

Setting up more Drug Testing
Laboratories

4426. SHRI A, K, BALAN : Wil
the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) whether Government have any
proposal to set up more drug testing labo-
ratories ; and

(b) how many States have set up
adequate drug testing facilities in the
country so far ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HFALTH AND
FAMILY WELFARE. ( KUMARI
KUMUDBEN M, JOSH1 ) : (a)
No.

(b) The States of Gujarat, Mahara-
shtra, Karnataka and Tamil Nadu have
facilities for testing all categories of drugs
and the States of Andhra Pradesh, Bihar
Madhya Pradesh, Orissa, Punjab, West
Bengal, Rajasthan, Haryana and Kerala
bave limited facilities for testing certain
categories of drugs,

12.00 brs,
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SHRI CHANDRAIJIT YADAV (Azam-
‘garhy: I must say that we are very
grateful to you that you have given the
maximum opportunity so far as you are
concerned,” But 1 want to know one
thing from you. Mr. Venkataraman,
the former Home Minister, is here, " He
also made a categorical statement on the
floor of the House, and Mr. Sethi has
made it several times, If you go through
the records of the House, if you go
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through the proceedings of this House,
you will find that Government have made
categorical statements. And this is the
unanimous view of almost the whole
House, If they do not implement this,
then what is the course left tous? 'Is
there any course left to us ? Is there any
course left to us ? After all, what is the
sanctity of parliament ? It is the biggest
forum,

mwérw:@ 2ET WYV #X
a1

You can have another discussion,

SHR1 CHANDRAIJIT YADAV : Why
don't you ask the Minister what they
want to do ? (Umerruptions) '

oo wgiRy ;. AT9 9% §WT AL QE
F 1AM AT 9T qX WS H | I
wsel agi amar $ fs wiw g@ q@E
ag gl |

PROF. MADHU DANDAVATE
(Rajapur) : 1 am rising on a point of
order on this, 1 again want to draw
your attentionf to the fact that there are
certain provisions of the Coastitution...

weam wgtag ¢ 99 {57 oft fEarar

PROF. MADHU DANDAVATE: 1
am coming to another point.  Further
interpretation of that  Article 340, pro-
viso (3), of the Constitution says :

«The President shall cause a copy of
the report so presented together
with a memorandum explaining
the action taken thereon to be
laid before each House of parlia-
ment.”

You had said last time, ‘“We have already
asked the Government to let us know
what they are doing™, The Constitution
categoricaily says that action-taken report
has to be laid on the Table of the House,
How much latitude would you like to
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give to the Government for fulﬂl.ling this
provision of the Constitution ?
'
MR. SPEAKER : They did it,
further... .

Now

SHRI CHANDRAJIT YADAYV : They
have not done it, (Inte ruptions)

PROF. MADHU DANDAVATE:
Inaction report cannot be called ‘action
taken report’, . Inaction report is not
action taken report. Let them clarify. I
have raised a point of order,

. MR. SPEAKER : This was your point
and I think, we had gone into this point
before also.

SHRI CHANDRAIJIT YADAV: Sir,
may [ remind you of this ? When this
point was raised at that time...

MR, SPEAKER : 1have a very im-
portant meeting now, You can come
and rtise it with me. We shall see
whether we can do anything about it.
You can discuss it with me. I havea
very important meeting. With you in-

dulgence, if you can spare me............
{Interruptions)

PROF., MADHU DANDAVATE:
Before you give your ruling on this
point...

MR. SPEAKER :
given my ruling on it,

I have already

PROF., MADHU DANDAVATE:
Will you give me a certain latitude in
seeking ciarification on the ruling ?

MR, SPBAK’ER ¢ Let me see whatl
gave last time, I will see to it...

PROF., MADHU DANDAVATE: 1
will tell you, Sir. 1 remember it. I can
tell you what was the ruling that you had
given, You said, ‘It is true that proviso
(3) requires that the action-taken report
should be laid on the Table of the House:

CHAITRA 2, 1906 (S4KA)
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we have referred the matter to the
Government, Then the Government
came forward and said, *“We have
already said that we have referred
the matter to various States”. But
a lot of time lapsed after that.  Ulti-

mately they have to taken action.on
the recommendation. Referring the
matter to the States is only a post-
office work...(Interruptions)

MR, SPEAKER : Professor, why are
you taking my time and the time of the
House ? 1 have invited you,

PROF. MADHU DANDAVATE:
Raising a point of order is not taking
your time, Sir.

MR, SPEAKER : There is nothing
before me which I have to rule about.
Adjournment Motion is not called for,
I have invited you. I have an open mind.
If you can convince me that there is room
for another discussion, we can do it.

PROF. MADHU DANDAVATE : Let
them clarify the position. Government
is sitting on the Treasury Branches.

MR, SPEAKER: G@Give me some-

thing. Then I can...

PROF. MADHU DANDAVATE:
How is it that, when a procedural point
is raised, Governmeant does not say any-
thing ? (Interruptions)

st T faee qEem (FE9R) ¢
weay oY, Igw Afew fRar @
#1gA 1 (1T feewma wqar 1 39 9
g ¥ oy @1 {5 ¥fade wwand
F qra g9 ¥« faar § 1 #faae |1
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s frragiw St agi 93 & (wwawA)

MR. SPEAKER :

Have another dis-
cussion, .

<
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DR. KRUPASINDHU BHOI (Sam-
balpur) : 1 have given a calling Atten-
tion Notice. More then 25 persons have
been killed in the Paradeep Port, .,

MR. SPEAKER : We are having a
discussion this evening at 4 O’ clock,

PROF. MADHU DANDAVATE:
Why can’t you give a direction to Govern-
ment ?

MR, SPEAKER : 1 can’t give direc--

tions. I can allow a discussion, That is
what 1 can do and I shall do it,

PROF. MADHU DANDAVATE:
Why don’t you ask them to fulfil the pro-
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visions of the Constitution ? It is a sen-
sitive subject, (Inrerruption.)

MR. SPEAKER : | am ready at any

.time: I am ready to allow a discussion.

PROF, MADHU DANDAVATE : We
are not satisfied with a mere discussion.

 We want an assurance. (laterrupt ons)
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12,08 brs,

(Shri Mani Ram Bag:i and some other
Members then left the House)

12,08 brs.
PAPERS LAID ON THE TABLE

Annual Report on the working and
administration of the Companles
Act, 1956

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
JAGANNATH KAUSHAL): 1Ibeg to
lay on the Table a copy of the Annual
Report (Hindi and English - versions) for
the year ended the 31st March, 1983 on
the working and administratien of the
Companies Act, 1956, under section 638
of the said act,

(Placed in library. See No. LT-7967/84)

Annual Accounts etc. of NCER.T,

. New Dethi. University of Hyderabad;

Indian Museum, Calcutta and Motilal

Nebru Regional Engineering College,
Allahabad

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON) : On
behalf of Shrimati Sheila Kaul, I beg to
lay on the Table—

(1) (@ A copy of the Annual
Accounts (Hindi and English
versions) of the National
Council of Educational Re-
search and Training, New
Delhi, for the year 1982-+3
together with Audit Report
thereon,
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(i) A statement (Hindi and
English versions) regardiag
Review by the Governm:at
on the Accounts of the-
National Council of Edu:a-
tional Research and Traia-
ing, New Delhi, for the year
1982-83.

A statement (Hindi and English
versions) showing reasons for

Gelay in laying the papers mentio-
ned at (1) above,

{Placed in Library. See No. LT-
7968/84) N

(i) A copy of the Annual
Report (Hindi and English
versions) of the University
of Hyderabad, for the period
from Ist April, 1982 to 3Ist
March, 1983. :

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the University of the
Hyderabad, for the period
from Ist April, 1982 to 31st
March, 1983,

A statement (Hindi and English
versions) sHowing reasons for
delay in laying the papers mentio-
ned at (3) above.

[Placed in Library. See No. LT-
7969/84)

(i) A copy of the Annual
Report (Hindi and English
version) of the Indian
Museum, Calcutta, for the
.year 1982-83 along with
Audited Accounts.

i) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the Indian Museum,
Calcutta, for the year
1982-83
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(6)

)

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers mentio-
ned at (3) above,
[Placed in Library. Sc¢e No. LT-
7970/84)

A copy of the Amnual Accounts
(Hindi and English versions) of
the Motilal Nehru Regional Engi-

. neering College, Allahabad, for

the year 1981-82 together with
Audited Report thereon,

{Placed in Library. Sce No. LT-
7971/84) .

Ancasl Repert etc. of the Central

THE MINISTER OF STATE

Power Research Instituie,

Bansgalore
IN

THE MINISTRY OF ENERGY (SHRI
ARIF MOHAMMAD KHAN) : 1 beg to
lay on the Table—

1)

@

(i) A copy of the Annual Report
(Hindi and English versions)
of the Cenural Power
Research Institute, Banga-
lore, for the year 1982-¥3
along with Audited Ac-
counts.

A copy of the Review (Hindi
and English versions) by the
Goverument on the working
of the Central Power Re-
scarch Institute, Bangalore,
for the year 1982-83.

A statement (Hindi and English
versions) showing reasons for
delay in laying the papers mentio-
ned at (1) above,

(i)

{Placed in Library. See No, LT-

7972/84)

Notifications under Customs,
Act, 1962

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
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S. M. KRISHNA) : On behalf of Shri
Janardhana Poojary, 1 beg to lay on the
Table a copy each of the following
Notifications (Hindi and English versions)
under section 159 of the Customs Act,
1962 :—

1))

13)

G.S.R. 209 (E) and 210 (B)
published in Gazette of India
dated the 91th March, 1984 to-
gether with an explanatory memo-

‘randum regarding exemption to

wireless  apparatus, _recessories
and components, when imported
by a licensed amateur radio
operator from the whole of the
basic, auxiliary and additional
duties of customs.

G.S. R, 211 (E) published in
Gazctte of India dated the 9th
March, 1984 together with an
explanstory memorandum secking
to modify the description of goods
covered under the exemption of
‘Paim Fatty Acid including Palm
Fatty Acid Distillate and Palm
Stearin Fatty Acid including Spiit
Palm Stear in Fatty Acid’

G.S. R. 15 (E) published in
Gazette of India dated the 15th
March, 1984 together with an
explanatory memorandum regard-
ing rates of exchange for conver-
sion of Austrian  Schillings,
Belgian France, Danish Kroneas,
Deutsche Marks, Dutch Guilders,
Freach Francs, Japanese Yen and
Swedish Kroners into Indian cur-
rency or vice-versa.

[Place” in Library, See No, LT-
7973/84)

12,09 brs.
ELECTION TO COMMITTEE

Natiooal Welfare Board for
Seafarers

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI K, VIJAYA
BHASKARA REDDY) : Sir I beg to
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move

“That in pursuance of Rule 4 (b) of
the National Weifare Board for
Seafarers Rules, 1963, the mem-
bers of this House do proceed to
elect, in such manner as the
Speaker may direct, one member
from among themselves to serve
as member of the National Wel-
fare Board for Seafarers, subject
to the other provisions of the said
Rules.”’ ’

MR. SPEAKER : The question is :

“That in pursuance of Rule 4 (h) of
the National Welfare Board for
Scafarers Rules, 1963, the mem-
bers of this House do proceed to
elect, in such manner as the
Speaker may direct, one member
from among themsclves to serve
as member of the National Wel-
fare Board fpr Seafarers, subject
to the other provisions of the said
Rules "

The motion was adopted.

MR. SPEAKER : Now, matters under
rule 377...

12,10 hrs,

MATTERS UNDER RULE 377
MR. SPEAKER : Shri Shailani.

DR, SUBRAMANIAM SWAMY
(Bombay North East) : Mr, Speaker,
Sir... .

MR. SPEAKER : I have gone over to
the next item,

DR. SUBRAMANIAM SWAMY :
Sir, the democratic institutions have been
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superceded, The Bombay Municipal Cote
poration has been superceded. )

MR, SPEAKER : It is not our
domain, Sir, You must read the Consti-
tution.

12 11 hrs,

{MR. DEPUTY-SPEARER in the Chair}

MR, DEPUTY-SPEAKER : Now, we
are on Matters under Rule 377, Shr
Shailani.

(Interruptions)* *

I am on item under 377. You do not
record anything other than Shri Shailani
I make an appeal to you all. We have
already gone over to the next item. The
Speaker has already gone over to the next
item. I am not permitting anybody. I
have already called Shri Shailani. It is
not proper to go back. We shall only
march forward and not backward.

Shri Shailani. Please do that with
a loud voice. Kindly try to help
me.

(Interruptons)**

SHRI BRAJAMOHAN MOHANTY —
rote, ’

( lnrerrupti;:ns) o

MR. DEPUTY - SPEAKER : You
have got to respect this. We are
item - Matters under Rule’377 I am not
permitting anybody. Shri Shailani, come
to the front. Do not record anything,
Only 377 goes on record,

Shri Sbailani. You read. It will be
recorded. '

** Not recorded, .



303  Matters under
rule 377

12.M4 b,

(At this stage, Shri Rajnuth Sonkar
Shastri, Shri Dhanik Lal Mandal
and sume other Menmb:rs
left the House)

MR, DEPUTY-SPEAKER : Mr.
Jena : You read. It will be recor-
ded.

0 g e T

men.

f A AN (FEAW)
qEAY I9TEgm A, ST WA
gasar g § fadfadt g as
darr 9T e fhar 9 @ g, faas
FTT gR AT AT@ WY FT [HEE
g @t aRgTEa ®1 Ame fEa
w1 gy & 1 &ara oman @ e afawas
faalfay 33+ araqq 7% faRQl &
T & AT AT FIEE W1 450 |G
¥ 7% 500 & wfa fEATm I T
g M AT va® @ @

- ¥ ama wgF 225 T wfa fEenam

gar #1

IA R § AT 70000 §IFH
¢ fad ¥ mfewa FravEr W
arowg fasl # §1 I9T sW &
gqa WX 29T ¥ g AT FY AT
.mﬂg-amfwﬁma TEF wW
agi wafew & st & @1U W
% gar g & N o syifal &
qag

o1 g ¥ 9309 § & Aw
% fedl B samA o @FT T JATH
e s s g aR
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I faalfog) & oo & gwr war
g ) ‘

(if) Unsatisfactory working of téle-
phome cxchanges and public call

offices located in Orissa

SHRI CHINTAMANI JENA : Sir,

-1 rise to raise a matter of urgent public

importance under Rule 377,

The functioning of Public Call Offices
and most of the small telephone exchan-
ges located in the State of Orissa is very
unsatisfactory and millions of users in the
State are suffering a lot and facing a lot
of inconvenicnce and difficulties even after
spending a lot of money towards installa-
tion charges, rent etc. In spite of
approaches by the users, people’s re-
presentatives like M.Ps, M,L.As and

.others, no remedial measure was taken

and no fruitful result could come out for
solution of this acute problem and on the
other hand, the Department is taking
stern action to realise the bills from
hundreds of users and subscribers of
telephones and from the guarantors toe
wards the loss of revenue even though
they are urging to withdraw their
telephones and to disconnect such defunct
public call offices, which are of no use in
time of need. This attitude of the
department has agitated the users and
there is great resentment among the
general public, .

In the face of a serious situation, I very
carnestly request the Hon, Minister for
Communications to look into this
problem personally and necessary action
may be taken for immediate removal of
such defects in' telephone exchanges and
Public Call Offices, located in Orissa.

(li1) Need for installation of high power
transmitters in Barmer, Jaisaimer,
Jodhpur, Bikaner and Srigangana-
gar

SHRI VIRDHI CHANDER JAIN
(Barmer) : Sir, under Rule 377 1 want to
raise®the following matter of urgent
public importance.
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It is gratifying to note that Ministry of
Information and Broadcasting has taken
effective steps to expand the television
network in our counmtry so as to cover
70 per cent population by the end of
1984, '

It is a virtual media revoluiton which
will go a long way in not only educating,
informing and ecntertaining the people
but also bringing about national integ-
ration, i

The Ministry has taken decision to
expand the T.V. through low power
transmitters in the border towns of
Rajasthan viz. Barmer, Jaisalmer,
Jodhpur, Bikaner and Sriganganagar.
These districts are very large in size and
are sparsely populated, The Jow tran-
smitters will have a viewing range of only
15 kms. Only 5 per cent of the popu-
lation of these districts will be benefited
as against target of 70 per cent proposed
to be covered in the country,

All these districts are exposed to
Pakistan T.V. signals which are very
powerful, We can counter-act the
Pgkistani propaganda only if we are con-
siderably strengthening our media in these
areas,

It is, therefore, requested that the
Ministry of Information and Broadcasting
may take immediate decision tor installing
high power transmitters in Barmer,
Jaisalmer, Jodhpur, Bikaner and Sri-
ganganagar,

(iv) Neeodto convene a meeting of the
Joint Bipartite Committeo for coal
“industry - :

SHRI M.M. LAWRENCE (Idukki) :
Sir, there is deep resentment prevailing
among several lakh coal workers for non-
convening of the Joint Tripartite Com-
mittee for coal - industry, Central trade
unions, namely, CITU, INTUC, AITUC,
BMS and HMS have demanded such a
meeting. CIL management has been re-
fusing to do so despite a lapse of nearly 4
months since the bipartite aational agree-
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ment for coal industry was signed.

" Central trade unions demand to discuss

the question of production and per-
formance is also being rejected by the
CIL management,

Several clause of the coal agreement
have not yet been implemented. Sub-
committees formed to implement some of
the clauses of the agreement are not pro-
gressing well. Meanwhile, the manage-
ment is giving unilateral interpretacion to
some of the clauses of the agreement
despite the objections of the workers,

The management has resorted to
arbitrary deduction of 8 days’ wages even
for one day’s unduthorised absence,
Transfers and termination of thousands
of workers on flimsy grounds and curtail.
ment of existing facilitics are only aggrav-
ating the situation. Lack of safety pro-
visions are resultiag in accidents and loss
of tife of several workers.

In view of this the CITU, AITUC, HMS
and BMS have called a national conven-
tion of coal miners on 24-25 March at
Asansol to review the situation and decide
the future course of action,

I would like to draw the attention of
the Government of India to the serious
situation prevalent in the sensitive sector
of our economy. If matters are not
sorted out in time, it my result in stop-
page.

(v) Need for Central fioancial .assistance
and administrative control to run sainik
school in the country

st dfwa T wrow (9€) ¢ &q
1961 ¥ X ¥ & dfs ol &
AT WY 7€ 1 @F Ofq fraior
FT FTG 1T 16 T8 w@r &, faqay
@|iW T WA wAwg &1 I @fey
W AR FTAAE afky T g1 ¥R
TR Aifg frefor At g QYW@
dfis wei w1 Aifes L g Q@
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(vi) Need to start ‘auction sale’ of tobacce
through Tobacco Board for stabilisation
of tobacco prices

PROF, N. G. RANGA (Guntur :
Tobacco growers, especially the producers
of Virginia tobaoco, when in Andbra,
Karnataka and Gujarat had to be assis-
ted on two occasions by the Central Gov-
ernment through large scale purchases
made by the state Trading Corporation,
i e in 1977-78 and 1982-83, What with
the non-availability of adequate trained
staff and adhoc crash arrangements which
had to be made by STC at the stage of
purchase of tobacco and also during the
grading and storing of the purchased
tobacco, the STC sustained heavy losscs
and growers failed to gain adequate pro-
tection and satisfaction. So Government
appointed a Working Group to consider
and suggest steps to be taken by Gove.
mment to bring better stability in the
tobacco market, ensure a fair and remu-
perative price to the tobacco growers and
maximise export earning This working
group has suggested that a crash pro-
gramme should be undertaken by Gove-
rnment, through the statutorily estab-
lished Tobacco Board (o introduce auction
system to cover all the tobacco growing
arcas in Andhra Pradesh to start with,
The Working Group has therefore reco-
mmended that the Tobacco Board should
go ahead gearing itself for the introdu-
ction of the permanent infrastructure and
in the meanwhile, Tobacco Board should
conduct test auctions in Andhra Pradesh
in 1984, 1 suggest that Government
should allot at least Rs, 3 crores to
enable the Board to make all the needed
arrangements to face the challenge of ‘the
1984 crop season.

(vi) Need to ban import of rayon thread

st srTy mifEw (3T9F) @ AT
¥ wr faw ¥ [ & wvdr qawy wuer
& wofaai (1) dwaa omw e
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12.26 hrs

DEMANDS FOR GRANTS (GENERAL),
1984-85—Contd.

Ministry of Defence-Contd.

MR. DEPUTY-SPEAKER : The
House will now take up further discussion
and voting on the Demands for Grants
under the control of the Ministry of
Defence.

Shri Madhusudan Vairale was on his
legs yesterday. He may please continue,
X
SHRI MADHUSUDAN VAIRALR
(Akola): Mr Deputy-Speaker, Sir, while
speaking yesterday, I tried to make certain
points; those points should be considered
a3 a sort of introduction to my thoughts
on this subject,

As far as our defence preparedness is
concerned, and for that matter, the defe-
nce preparcdness of any nation is con-
cerned, there are some basic needs or
other aspects which should be considered.
And it should be borne in mind that the
defence activity is not an isolated process.
It has to be accompanied by a sound
economy, a strong industrial base and
good international relations as also the
capability to cope with modern techno-
logy. Taking all these needs into consi-
deration, proper planning has to be done
in the field of defence.

There are some quarters which some-
times allege over-earning and over-spen-
ding in this ficld. I do not agree with
this view, because if you take into account
the picture of the whole world today,
nobody can say that we are either over-
spending or over-carning. The picture of
our military expenditure and social expen-
diture is very clear,

In the matter of military preparedness,
the percentage spending, Indian stands
scventy in the list of one hundred and
forty-one countrics, Even countries like
Pakistan, China, Barma and Indonesia a
have much higher percentage of spending
on defence, In terms of per caplia
expenditure, India ranks one hundred and
seventeen in the list of one hundred and
forty-one countries, while China stands at
at seventy-two and Pakistan at nincty-six,

When we consider the global military
expenditure, according to the estimates of
1981.82, the total expenditure was six
hundred billion dollars and out of this,
fifty percent was accounted for twenty five
countries, and thoso twenty-five countries
were mainly developed countries. These
developed countries are diverting their
supplies mainly to the developing nations,
According to the data which was released
sometimo in 1980-81 by USA Senate, it
was clear that in 1980, that total amount
was 21.18 billion dollars, and in 1981, a
total amount of § 23,41 billion worth of
arms were delivered by developed nations
to developing nations. ~ This has a re-
ference to the point which I mentioned
yesterday, that it has become an industry,
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and the possibility cannot be ignored that
there may bc mapy sources trying to
create their own market, These days,
things can be assessed. There can be a
reasonable assessment, but thare cannot
be correct predictions.

A few months back, the American
President visited Japan. 1 do not know
what was the reaction of the people there.
The situation during the last 40 years has
changed so much that almost all the
Japancse people must have forgotten that
it was America which first tried jts atom
bomb on their land, This could not have
been anticipated - 40 years back, viz, that
such things can happen, So, keeping in

view the clement of unpredictability,_

Defence planning has to be made,

DR. SUBRAMANIAM SWAMY
(Bombay North East) : You mean that

- there 18 no such thing as a reliable friend, .

SHRI MADHUSUDAN VAIRALE :
I think Dr. Swamy knows thmgs much
better than me,

MR. DEPUTY SPEAKER : You
must be careful, He will put words into
‘'your mouth.

SHRTI MADHUSUDAN VAIRALE :
1 will pot ask him to make any judge-
ment. He has his own view-point, but
the situation can be unpredictable. That
is why all sorts of precautions have to be
taken.

As far as other countries are con-
oerned, they may think that their presence
in several other areas is a part of their
Defence requirement, ¢.g. America at

present is having its presence in so many .

. areas of the world, and they may be
thinking that it is a part of their own
defence preparedness. But for a country
like India which does not have any inten-
tion of committing aggression on any
ether country, its conceptions are
paturally a bit different. But while con-
sidering these conceptions, I think thought
has to be given to other factors which are
present in the modern world.
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I will give some specific suggestions—
the first, that our communication system
which may also include Army Radio
Engineeting network, should be given
reconsideration ; and if possible, a
separate satellite channel should be made
available, so that they need not depend on
other sources for their communic?tion

needs,

Then there is another immediate need.
I think our Defence Ministry is taking
sufficient precaution and having aig-borne
warning systems. These systems come
from developed nations, While developed
nations supnly these systems, there also 1
am afraid they make discrimination many
times, I had occasion to read in some
international magazine that both the
systems were supplied to Israel and Saudi
Arabia ; but it was said that one was
treated like a brother, and another like a
friend. So, this aspect also has to be
considered,

As far as nuclear options are con-
cerned, 1 would not like to make any
aggressive suggestions ; but 1 would
definitely like Government to keep in
mind that on our threce sides, there is
nuclear presence. One is our northern
neighbour, yi- Pakistan And the other
is China. They are also having their own
nuclear preparedness. In Diego Garcia,
ths nuclear presence is there. In such a
situation, though we do not waat to use
this nuclear power for the purpose of
destruction or far the purpose of aggres-
sion, it should be given thought that we
should not become complacent in this
field, because there are discussions now
when Israel has made preparations in
this regard. They bombed the Iraqgi
Nuclear Project, Now there is talk of
Islamic nuclear bomb, As far as America
is concerned, it may be described as
democratic nuclear bomb. Russia’s may
be described as communist nuclear bomb.
Pakistan seems to be coming up for Is-
Jamic nuclear bomb, I do not know
whether I should come out with a sugges-
tion of having secular nuclear bomb, but
I will not do - that. - Ultimately, nuclear
weapons are ‘weapons ; they cannot be
demoseratic ; mor can they be secular ;
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nor can they be communist ; nor can they

be Islamic ; they are only for destruction.

" DRI SUBRAMANIAM SWAMY :
You said just one sentence earlier that
Israc]! bombed Iraqi Nuclear Project.
Then you went to Pakistan. Are you
suggesting something there ?

MR. DEPUTY SPEAKER :° You
must always be very careful about Dr,
Swamy. '

SHRI MADHUSUDAN VAIRALE:
He is a senior parliamentarian. He
should not try to put words into my
mouth., At the most, he can try to put
ideas into my mind.

Last year, our Defence Minister in this
House had said that we kept nuclcar
option open in the field of submarine, |
hope that option is still open. While
planning for our defence preparedness,
there was a suggestion and I think it is a
valid suggestion thot our Army shquld be
equipped now-a-days with more and more
helicopters, armed helicopters and he-
licopters which can have vision even dur-
ing darkness, I think the people who are
looking after our defence are aware of
this need, and they will be given as much
mobility as possible ; and this factor will
also be considered.

There are discussions in the Press and
also in this House that there could be
some other machinery to consider or
discuss the national security problem and
quite a few examples were given, Soms
people thought that the standing com-
mittee system is prevailing in the States
is more suitable One of our fiineds
yesterday suggested that the Westminister
system is more suitable for us. 1 think,
as far as this aspect is concerned, no
definite view can be taken in a hurry,
because every country has it own system ;
and this system varies from country to
country,

In the system of standing committees
all the discussions are kept confidential,
they are not made known to the Press or
people and then again the decisions of
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these standing committees do not come
before parliament for open -discision.
In Westminster system also, which some
of our fricnds say is suitable and should
be adopted in India, I would like to draw
to draw their attention to the recent
recent reaction in the British Press, when
the Brstish Secretary of State for Defence
‘had come out with som= new suggestions,
those suggestions were described as an
‘invasion’ by bureaucracy on the Armcd
Forces, So,1 do not think that that
system also will suit us,

We had the uanfortunate occasion to
fight-threce wars. And from our ex-
perience during those three wars it is
clear that our system proved to be quite
satisfactory and that the system was help-.
ful tous, and it was proved that the
existing system which we adopted during
these three wars was quite sound. But
stifl, it can never be said that there is not
enough scope for improvement, There is
always enough scope for improvement.
There is always scope for improvement
and I think that in our system as our
President happens to be the Supreme
Commander of our Armed Forcss, I do
not know whether that system will.be
applicable to us, or suitable to us or not.
And, in this regard, I would only hops
that our Government is aware of this
suggestion which is being discussed in
the Press and in the House and if they are
aware of if, I am sure they will give due
consideration to it,

One more point, I would like e men-
tion and that is about our ex Army mes.
There is a feeling that we are not attend-
ing to them. They- are being attended
10. There should not be a feeling that
they are being neglected. Yesterday, 1
heard my friend Dr Vasant Kumar
Pandit from BJP suggesting the expansion
of NCC cadre, expansion of the -Tertri-
torial Army and others. While I was
considering that point, it occurred to me-
it is just a suggestion for consideration,
it is not my firm view—that in other
democracies the system of d:afting is
there. In America thet system is exist-
ing, in Australia that systam is existing
and if I remember, in Newzealand alse
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that system is existing and if we want to
instil more and more patriotism , in owr
younger generation, Government should
consider if that system can be introduced
in our country. It will help our existing
defence system and it may also help to
instil more and more sense of patriotism
and discipline in our younger and new
generation,

I have quite a few more points, but
my friend, Dr. Subramaniaum Swamy is
qQuite anxious to be on hishis, I
will give way to him. 1 must thank you
for giving me the time.

ot vorw gae fag (fBaamam) ¢
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The tactical military exercises on the
Western borders of India on a large scale
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Iawr ard faar w1 fawg warar ko
¥ ag vg1 wFm fe aTRIT W A
&9 FIOTT & a9 B AR wifs-
T # AR W@ a Arfge wT fw
oz dwd w1 § | o a5 &
5 geart § 93 g

‘Govt, urged to accept Pak defonce
inspection offer.’

Tq gAY 9% & N AEAG §36

gqfees & @fewe @ &, &0

gifsear & wusgafa frar-gags

£ dqr arET fear § Jar e s=wac
domar g

“The two Janata Leaders called upon

the Government to accept the

;ﬁer of President Zia-ul-Haq to

depute military officials of any

rank to visit his country and

make personal inspection of its
military dispositions.”
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¥ 1 1971 %Y wrT & w17 www faman
oz & e Agey 2 frar Wi g
arg {fean.afae ©'zfa ot § ag g
aawd § WSl 8, ¥feT e qide
&t ow "rare aAr faar i 9ud
a9 ¥EY 5 1965 ¥ AFT wraAw
S I O T EF g A7 gAR 9
artfgm a—gav  wodt  warfaer
FarT € wifeey & FY, wwifer @
TR E | IT I 9 FAX LA
7 a9 gAIR 717 AT 3 geas gfee
g &@d 9T qar 93 fw qifseam 3 @
aq wifeqs § gRAT R 9 ATgfaw
ghaart q@ wryara fom g1 gaR
q1d T A3 § 1 qifeer & R
1971 & wrg A& FHIX QI Y AT
RE I KT g

“Air 10 air version of the US sidewin-
der missiles as well Exocet missi-
les which were used by the
Argentinian forces with conside-
rable success against British ship
in the Falklands war,”

Tz @ra & o} fr 9w gear §
XA qr@ |7 AT 1 AAT IEA
givgw frees o%-16 ¥ T@WE
£ &Y wifew £ O ag 0% Ig a9
faggs frafs oM 1 v I
gamr ¥ sy ww fear &) 2w A
grar g g3fe & @affc 31 Five
Gearing Class destroyers, two Agost
Class Submarines of French origin.

%9 T &1 feqf agi 9T &1 @i
amyF! T a1q wr @T Ag ¢ R xfe
g arfxy & geT gE w1 faar g
o IE-HIEIR & AT qaE, gfc
groT WX Yorewy SE¥) T N &7
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F e IATHI § TINw &1 T8 150-
200 feeilzT Y g § &1 zg ad
¥ u1d 9 qrar § rar & oar
Agl, AT FAA FTFE £ ! dqr1 e
&3 gfasrel § 2@ 2, Qe THe WO
FTo & a7 2000 ST fraigew 3,
afe wra =g o7 avad fam |WE, T
T &0 Argd §, a1 FAr =i
afg arq A & & a1 ar@ A a9 |

¥y igo v Fruo ¥ ax ¥
Wt ®FA AEgAr g o WH ¥ ET-
TEA Y & ard AE aT aar o
fafazd deue At gt wfgg) @
¥ sranfeaga a1 wfeg 1+ a9 FE7
fis faoe are wifs omg ST § w7
o7 - The current set-up does not strike

an effectivc balance in strategic planning
and decision-making processes.

wa aF 92 a9 % TE g, AT aw
caifan A< feargm arfe & daat &
X § qreAd A 45 T CEE
#37 & frg AT dzE &1 wow #
wrrfeags @A Tifgg @ g¥ q%
Wt ATFT Tga AWV ¥ fawre w2ar
wrfga

w A & gd faaor & ant ®
HEWT wigat § | AT T qwwE ¥



319 D.G.(Genl), 1984-85
Min, of Def.

[ T g feg]

A9E ¥ qIANT ® AT AT ¥ | IR
FaT ot oY sefa 1 wwar iy,
atfe qhfees aia a7 % 1 gfada
wIwT 39 AT § 1 S9F §O 79 AG
& afe w@d gw W §arn, a Nl S
&9 gt &, &g 7 g1 1 fewt wfwsrd
q @@ fear, Gfew ag wio § gAY
fumr #1837 Adi g sl F AT
t s gm0 yfeer &, Sed w9
we-aifa gfcfsa & ) g ag A1
T s aUgTT & AT #91 FqATHE
ARy Feasdang w
At gAR 9@ TfaSig A g e
T aar IR E I Reag d s g
wr g fafeaic e @ w g, %
5% fog a3 @ @r d—ag Wt
WIGHY AIH ALY | XF q9 a6l w1
e gu, Yar wwar & fF smowr gR-
fade a9q@ FE g ) ANE! ag W
wigq 7 § & qfrac A § 599
¥ fadgsx aifssm & faast wafa
gE & #u wifeeam wew ET H @
g B TN I§ I4T & @,
MW ' £ gFaAr §, IT IAH
Iq  GUERATIVE ¥e feAr § a4
SAfeaq F@afa a1 g ! & ag a8
AT f5 M9 1@ B ST A W@,
afer am & w@ 9y IEEQ g
T1fgd | Tu.fad fedlt WY 3w & T
qaga QRfadeg &1 f1 agm g€
t 4|

w9 8 BN ¥ wEeasia-
wfefadt @ =fed e & 7
feacea freer 9% 1 @ am W &
qw fogrs wtr s afo Qo o w7
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%o v {2 W ard-fed wtad
¥ am g g | e 3 agt Mg
& oy agag =g ad €| R asa
7 Q-GrergHe FY T8 93 a1 39
# g3 feawn femid 3 € Wfefad
a1 Aot &A@ @ wwar §, FagAr
& ¥ @t wifge | Fu gww ag i
fF g7 &t 99T &1 3T IET 9%
few & & sgEl ®F T oF@A
Tifgy | afg f g g w&q qw
ST gy AN ¥ AW g @
g o 39ife 56 & fag guit qiw
qufer graT g &)

A W MR sk
FA-TT 7 FH pIEEz gi §
afer arer 731 ® F0F T7w @E
oY £HF oy gAY N, w7 I §HA

&1 & wran g e aaw geitwred

AT FEH A A g afew g w aR

SqTRT worga AT wrm awd &
g g fe ardt ofagem w18 @nan
aJmgE § gwrQ wifafedt § «ga
ST A% fRedy

g% §B wer & Iy fedew saww
¥ HqY § $gAT AEATF 1 WIT 800
FUT 97 & TR FI7 HI WY ey
e o3 fedow sx @ § a1< 100
£UT AT 1A G 9T aF § @
afes fagg w1 Frifirom w9
&, faas Wi wAmydiz w1 wmweT §,
LRI A v § @ & W aw-
A g e wegw fw g fed
& Ferr-wET w T ) AT H
feda seww £1-9) T § A @
Yagg R E oo o1 T o
wearel & HegR Wg ¥ wwifEAe
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AW 1 AT F TFo Qo T #Y
AAA-QUINRE & wiad & faqHy gafa
T AT ot ag A A g
& ar ¥ wirar ¥ fasr wwar Sifgy
ga ¥ew-fsticra &Y a1 wgd &, w9y
43 9 g7 @F g Tgy §—ag 30
ag At 2, AfFr @ Aww A W=
X7 & fag g wficar § faswresT@r
arfgd |

aferwed & aR A WY W=
AT A€ & | g oA @ H
AT FY JAMfgar & qF<r w7 2
¥ 37 § g wraAr Avgar, I@ & fay
37 F1 WIe AgF s Afzga, Ffe
WHNFS T G & o qegH
faare garnfed | a9 & < arfie
w1 ferm 19 & s w1 ftaw, 99
% €2z®, 37 ¥ anfuw feafe—ga w1
g drwe At T Afgd 1 gw 9
At ¥ w1y g, X eag ww w1 ow@A
arar g, gRIR I¥AA & gHF & AT
FEa & 5 gu B A 9t €1 o
1§ ST gt g i A FT sar
& & T 39 &1 AT TERIT FW §
AT Fga & o BT A FT FTAT ] )
afer oa ow fawdy Sw @ faafags
FIGTE 4T TT &7 ¥ I &
THIT FY FET AQAT § AT W9 FY IHTL
£ adi v a%dl §, IT A A 72
TS G AIA F WA F
ETF HT TET A 9T, J§  AHEEr
2, @ A Y ST TEET AT R
wfae g7 ga aral & & wgar g
/g

T At & fag o feddieidea &
w91 W@ &, ¥ garoAs ag)

'CHAITRA 2,1906 (SAKA) D.G.(Genl.) 1984.85 322

—Min. of Def,

T 1 9FwI ) R & fesy qary &0
w9 2 fgramr § ol T A @
w17 fed sd & ) Hu vy ag &
I H WY §T wOzfeey w0 Afwg
frad ¥ ot Afaslonm #7as
GIFTTL FT §¥ qUh a9 sy 3y
Ty | a¥ g AN F WA U
fazare qar i it &) Ao @
4 wdf @17 argd, ¥ AN 5 gw w
& fag aerd § o1 @ § AR IR qv
g gram fadm ot AR W
T A, @ oA F g W
TN I A Aq@ ST * qA N
gt T1fge

& a1 & fe mE & A F wgAr
ITEAT § | 447 F 919 9 FT FIWG-
WA AT % I W IE WA
feamr =mgar g w=ww faslar
A feqAw & T A S §, AT
60-65 ATTT ArTF gAR AGT ¥ &
# Srar, gaTawy, grgdHe WY awt
W a5 TIDT € )

AN HON, MEMBER : But Java is
part of Indonesia,

SHRI RAJESH KUMAR SINGH :
Yes, Java is part of Indonesia, but Thai-
land is also that near to that Island,

F21 9T ) SqETHeE g § ST HT
gagar ggf Qarg IR { ara
#gm 5 99 agf & o o ITW
qBer qFeq & fag gk TR § |
gwd §, @ Wl w1 g A qgd
weg g 9T § | gufag ag =T @
CICEAE CEGEIC Rt
TR ¥ 7 foar § e & ag oW
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[ e g Fag ]

% wgan § 6 ag o gaR smia-
g, TR AIWAITF ®OH qH
¥ agn s ¢ g fegw wmw AR
T M * A9 ¥ gATd ww
wga a9 a9 e wifguw ) @ a2
FH g a¥T gE & T § W
FEAT ITEM | WIHT QT (TF AT-
AT AT GATE 1 IW ® WA
AT ¥ J qETH QTR W g W
9 9% I8 &1 g7 Frgawr  gaw arfen
W o Tofo Fro F Fw ¥ ¥
®r€ it gEw Ag @ W | WA
HATTHT gAd WX TEY 0 | IT fo
¥Ho fo ¥ gra § qTH Par § Al
fez &ty agf grlt sk sy ¥ S
TR Y A ®T A9 | AT ATF
AFATEITT ¥ qgiq qzg g &
IT ¥ [@-@E g genr dfE ey
WO v qoa ¥ FE
W IR s 5 R e
qar afi 3N 2 A zAR AR WA
zafaq &1 O3 #1 &0 I afag
TH Sag § qF a1q I HEAT AT
I A FWA Y A IF VT {9 FV
N & wfeq @@ Az qfram@
2TEF I § anat § AT F4 o "y
N qoar 4137 F) A8 F1E AT |
I Fqrfecam & wig fam TN
FAHIW AT 491%, 9 a& Y A9
&7 SqA w47 AFRT WY A qeA wrE
gEEw A 1 T F1% R’ famiw
FEAATI@ AR S g s &
T8 G 97 T § WK a7 gane
T @ wmar g 1 L AYERT ¥ ¥ew g
q=1 @1 &%, ¥ A 8% Wk o
T ) ™ I O dR @d

MARCE 22, {984
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aE qrfdenT § g | yEwr §qi
g% & i wefau A1d Geed dw 1 W @
T wiw ® fandawe Ay wwAv
witey |

QT |G §AE ; SR Ing AG
# gl g7 1T A A7 §F

ot Tk e fag ¢ 7, a9 R
¥ gafau & g@at 937 wE7 A
g 1 7€ a3F qIE K gAFr Ffgd
oYX IF F AANT 300 FUT @A *V
T & | AT FAT war @ AN
A 7f gzw w1 fawin iSo) ¥
gwir 3 & Fe § AFT T A9
W19 TREIT 919 9T A AATF JTF
&7 fawtor sIf9Q ) o NT 48 GEF
g1 ¥y & A ag @I HIAY qIF &7
wwe § A ag nifesaT ¥ wReE 9
& AT o A g S Iud gEie
ot grar war  sEfan 78 I® aT
¥gA IEU § ) ATAIAY, qg AW T e
3 fe gurer 2T wEAr @O Ayl @
Afea fwT W 9% a4 ;M

¥ frrelt qw &7 13 gU oAt qwe
N A a@ g wgm afeF ag
wgur f§ @ A 6 T XY AE T

4

o AT AN EFET | AEAIT HA Sy
i gqfeere 830078 T @ 7 T Ay
ga¥ g F3ar fewrr ot g8 aAm
v &t & fe @A T a% W
a1 W fagr @1m, awre @=@r faar
g @ afaga swd § o
Afer o% AAAG AW ¥E W U
fr gark Te¥e) gew argar, oo Al
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gRAMFqraagaw & | ga wify
¥ ga & WX ¥ gify & 3w 43
§ | aifeea § ot ffagc an g,
geTfas aw € a9t g 8 .
g & W Arfaq 9 &Y §8 9q1 I7A@T
2, 39% HrarT 9T # wF @r g

4dave the support of Pakistan, have the
support of America or other Western

powers.

g gg A a ¢ foem
FOU ¥ fygy @rg 1 gfam & auad
#} 919 a9t 4§ ¥, noy I T4
giar ¢ fa% g1 que &1 o\
A9 AT ¥ 1 gH W e F7 afe
%I 37 §7A7 T, FUILFT TfF7 3987
jrEAt 1 Fagafi wg wIgfe
ag afsr gw foegas wial & fou
sfag &3 1 gw orfemav a9 Y M@z
qqar fgarr sex G qifs awa
qe3 qT 39 mufwm &1 g7 nwg F
aF 1 aqT fegfy g0 TET 97 T@A
arfeT

gq ag vra & fe 7 ot a3 g §,
T A9 ¥ OF-FHT 9T AW ART BHA |
Iaa N aAT E ey qag @
wrR | few & ow amror fawrd
Y a1 WY wEAT ATEATE 1 A
Th aarar f6 gATT AITA AGA FAT &
R gw ATy R ATy ¥ A T §,
afFw gt orw O gfeare @i wifed
R e gfrar Hara & s
& e B ¥ fqard aga @R
WM & | I TR 7@ w1 qRK"T
fear &1 & gad wfa wodft 5@ sas
QI g1 ATAY FTT FHIST FWTE

CHAITRA 2, 1906 (S4KA)

D.G. (Geul.), 1584-85 .126
—Min. of Def.

SHRI A. K. BALAN (Ottapalam) :
Sir, I want the quarum in ‘the- House.
As far as the interested and security . of
the country is concerned, I want more
Members to be present during this debate.

(Interruptions)

MR, DEPUTY-SPEAKER : Mr.
Bulan, you know during the Lunch Hour
the question of quoram is not raised.
So, I hope you will not press for it.

SHRI A. K. BALAN :
Members to be present,

I want more

MR. DEPUTY-SPEAKER : They
have gone for Lunch and they will be
coming back.

(Interruptions).

MR, DEPUTY-SPEAKER : Now Mr.
Harish Rawat may speak.

Nt gw A (WSHIRT) - IuTsEe

< ST, gqT® A gEEAr ¥ ¥, qAQ

sfu® gurdY 87 &7 @7 fet a1
M fear g at ag gard wr
AN, fadwwT gard dwEl g @
PWHRE R W § N 5w
CUREAR A CE el e A
g atam § fe 38 gggel ax,
ARG 9@ F | gl, A1 fawm &
ar g, TN H mET X wdww @
& | ITET FY [ATH F ATAT ¥ gAW
g faamar § fe gn fed) Y w3 &,
faw st s AN @ ¥ amy §
THAT & A& W@ q%a |

T7 awl ¥ aga gk ¥ Ay §,
9T gAA, g a%aT g HAT Sf d wy
T FH AR F & § A0 §B WL
ifeal ® @Y 5o faworaai w day
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[+ gy T ]
2 afe afaww R AW aA § 9w
T modr swwifal ¥ SWY %y,
fagaaEl & I wT OF W afe
&1 AT IgT I FEaara #1 9f=ww
fear &

arae, e 9% & gwru Ry
geaaEl &t d@ifgal o o9g & A
aurwa § fi g A foed st g
AT g, S & w1 N gew qwa-
g & g @ 9x adt w9 g
BN A MEE qraO ¥z axa g
fe, g7 oz gfar & N fafed
femmiiz § | 598 Wt T A T
g fag ag @ fF gl T AT,
gfrar #t sx ¥ agrgy G &4 &
I qUAd v awy § 1 gfar ® &%
W o § ST gAY T oATA § oA
&, A IR YT Y A7 AR AW
¥ T 3 UL ATHNE, qrATSIATdY
FF T ¥ gAY § AR gma
ATl Y FA, GgAEAT AR TR
TEH I E

AR A gEIR e A da,
wifa WX aga &7 wraAT & AwT
T I9Y T U § R F9y zaw wf
A FEET ¢, I gfaat =1 qay awm
gifs «idas §, gd dar IFEN
werd § S gAR g &, g
wora X & g et & fagafaar @
ST HTIE F 1R o ava-
arsl #t guY W@ fEwr 3, 9w 9%
TR TR gR @ B @ aeE-
wrEt AY @ HF F gArd JATAY 7,
g A1 F agrge fawfeat @ aga
w1 qgF< w9 foar §

MARCH 22, 1984

—Min. of Def,

SuTSay wEEy, gw wify ¥ fawara
@y § A HA qERA W & §@id
faaar & gar wgy & 1 g gfawE
T &, g gewfa o a9e 0w )
TR AT & ¥ & @y gu ) Sfww
£ geel w1 T wEAr @ g fe
fergear FwenT g AR & gark qetE

W g 2 R ¥ feogw emAr

AT FY GAFT FU | UG FY WT
®@ & fag aE) afew W@ Y *a-
M FA & g1 77 1947 § w3
ST % qrfeed § gadwa giama
®T 9 goR faars faear § 1 AW
A/ FRaF qifeeara #) Jagan gfaar
% g &, 999 gw o ufeg § ) mAg
agEy € agh afew ggv ¥ qugedr S
gfeg & s arfesara & grRe@
frarge ST qw-16 g s g 2 @
gwar § agi 97 ofirr famea s
AMQAT R G &t AT { Famw o
® g To @l SR /G a@n
TR |

To gugoUR  EHY 0 AET qfEnr
faarga 7€ &

st gl qam © 0%-16 %1 fa%
a & g w1 vy gas-
faqai s oifeear 1 & ST @ E
! AT 3 FHT /Y w9 K 979 2,
T aF & qF § ag Agfw awAls
gid qagfeaat § W guwsw §
w0 & g @O aug ¥

.wud#Y gfaare qifse@ma ®t 23 &)

wiferm Y o1 @ & 1 w19 oy o
¥ Y wutar & fr 3.2 fafqga A
®T %) SEHE TET N7 AAQFT & TN
sz ¥ guT &, SE%F semar aife-
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& Y e ag gfaae 2% & Wi
wY a1 @ §, o e ¥ wfig o
grfeear® & sdvraw zarf wEl &1

fanfor fear or @ &) STAgUTRR
wIT ¥ 4 gard s ﬁrﬁ?a forer o

@ § ol 0¥ garE mI W@ wiQh
oY agT ¥ THT W F7 o8 § Twqq
,aﬁtézﬂ g | T9Y FH Gq A
ﬁmmauw% at § e
R ug ¥ fuar s & owf
ANFEA T AT qIET W O R
¥ foF gw 9¥ /e F a4 @ e ag
IR aTor g weT W oow W fuw
A A ¥ afsgsm &1 Jr @ &
giaard & W smrwr faaas @g
7z ¢ f& aifswm@ ao.am @R &
wifew FT W@ &)1 T80 A eI
®Y yfvar #7 t3eq €9 § @T W
frr g 1 fAfus g & W e
& & QT v arfgx fwar g,

THY JOT WA AT qew@ g1 ag

amar § f5 oifeam &t guaw
T & fAg £ sl ¥ oY 733 faw
gFI I mgdw § fw amﬁftfa
mﬁnﬁ”rél@ qFar &, IRA

W dme wT faar g s g
feaft 2 ot & fadza $aa1 g e
TR qr| Y @@ i A ;rfg
IR wAlaT £ gl w ¥ gfea
2gF | gaw 9 fagia w1 ad
afew Freafawar &1 M &1 9w, Tw
ET ¥ fque ¥ oF w7 g &
AT Y GART LA TG TEAE gE |
X Ry Aif ax @ @ ¥ ey
w21 fr qrfeear ¥ fee wwe ¥ qq
ﬁ&ﬂ'l’ﬂ'ﬂ‘a’fﬁt@ﬁ;

vn?o gugeaw @Y ¢ fRaET e

CHAITRA 2, 1906 (SAKA)
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&} gt TrEw o s Al TEATaE
qrgg ¥ &r | 'Sl wgl fo g
grffeen & fedt Wt aw@ s gz F¥
A1 A5 Y A ¥ fgrgeaw & @y
yg 7 #h A ow wia §AwA #
FAAG | T 1947, €5 &7 1971 ¥
WA §NT Y g9 WY Iegid aF Ag)
%I 97 % g0 AU FH AT W@ E |
QA gAE §F @ WA a1 e il
FL AT ¥ ¥ | AfeT w7 TW AW
£ WA $E T8 IAAT | AT 3
fgard ¢ f& forg aw &1 &
g &1 sgrd wrfesm o
gardt @ 9T g @ § A8 uR
Tofar & fF qrfeears ot w0
® forra & fag ot M gawT W
gwar & | gUR fausr & gzmfrd &t
W Eg q[1q W gEHAT W1fEU, W
usfifa® s ag qaar aifge ) wwT
¥ qig oft &% S0 grU T Qi W
g1 a1 § f& fergamm ®1 mod e
sl § g@AT qAr &% g w0
wifgq | £ &R0 T wer AT g R
AR oifad & TR g% § 1 AfEe,
wgh a% @ W AWAT §, gW A
¥ TS 1 2WET G AT 6 | A
g ®Y.eTRar |7 IAWRL HIAT T
&1 guar ff g o ms faw
SEIT #) gaar qifeea e AT &
? a1 for qvg #t WA aww qfe-
feafqat g7 &Y @1 W@ E, STAT W
FT QATACIG @ {AY ST F gt fild
¥ 37 &7 sq1A ¥ WX arefwd fear
& o TorT JAWT KT AT QR U
# 976 ¥ AT F FT _AFT foar
@y fo & s arqEE R
ATEAT § | E¥ GIT QHIR W sz §
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890 T wWr Y Afg gt ¥ W
Hifug grami & arwygz W aga §@
Jiza Al &% ¥@ Q@ 8
farer 5=t Y § ey whamew § fAdaw
T Argar g v gardy anfaw feafa
TG A W W T W o &
AT AT AT WT AAT KT FQAT
|9 # win §, aAq ¥ qrEeEwar 3
AT a9 § G fefawm 8 gw
F1 a1 7 fgh | A9 g% TR X
& ZmIu SarE e wr g, Wikl 1 9%
T9 Jg Wrg I} Igy T aAw
TR T & gafaq @wrg ) g@d aw
qrisama & o9 amie fefawT sa @
afEare 139 TR W T N W@
IR afEare @@ & fag wgfa.
FqW IUFT XY FETA & AN
g&qT AR IgFr wifafqdr @@ N
g st @ 1ol gu & %
qiffeaa & 9@ fa@ awg #1 ag
fefaem & SE R & @ & S qrwan
FL GGG § | IT& NG AT TF gwAEN
§ IAFT ITAW T 1 M Fgfaa w7
gfFmiarasar g\ w1 fRATA 3 f5
fag s#13 %1 afifeafaai § sa % &%
AN A7 ardy g fag aga @a-
- fag @ aF3 € T ARG AU
fa¥za g fe wae fefasa ) gey o)
goprs aeTT & fawg & faorg fam
arr wifgd @ ayfawan
ghearx anfe oY afverr & as#
fefqerd & qma@ § g W vt

®Y Y ITAN FLAY A AR

o TIRTA® "PI & R A
7T | I8 AT g7 aifas gan

MARCH 22, 1984
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yemrd o dar & fogn fao g =@
¥ TS Ay ¥ gAR qoH w Jar AT
&, drrrat &) a1 ®Y 3 ) qw glgard
Y 9 xgam fewfa § g amy @@
farar & xaf &1 aUwr I®@ A
8, ag & wiwar g afer oF
ara K agsr gr g fasia ® agw
qurT wred feaqrd | afer d7 Jew
&% wt qraTwr AW & fag gw AW
o WY aww )@ & & s g g
fesaar g @ feafe & Qafe y
gardY va Fave ) aga S HeAT K
Iy=E g 9% | g9 faan & amenr
FTUTT w2w IorAr Arfgd | Q@ WA
¥ & 781 £ 3 mAal § W g
AY T I™IZA FEQqrT g, MM Y
IAXY AT I qET HA WA §
AT a5 g9g gfz g X & A
¥ gwr g7 =mwifaw 3 orfee &
o™ Ta quy agfawan ww, 6l
gAY o1fg 35 a1 Jua I ga I
F 1 g% a9 FmrEd FY QA § g
faearer 2 armer wear & IAF @w@AT
%! frgfors #7 wiRar saa A7 A
aifow g7 & s wfzy g faa
st & far § 37 59 w1 wgfs 99-
F97 ALY FATY 97 gurq fagw
<A™ FFT Fifgr | Aed fegw femi
s frgg famr & sm fear
T & 1 & s g fe qw AT qewrer
T 3 ¥} ATATHAT § |

Ew® aay § sy awwd
ara sufey 7gY § a1 fadew adi g
AT oF & afaw arcwim gl ¥ fn
qHHAT ¥ 919 IqET FewTET faw
Q1 91fg | OF a1y 1T A €W
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AT NE fgz ot fear &1 ze A
sq A FT AT FZ &T |
I
=W & arg oft g rIwe T xy
W IFTAT R E 1 T ggeAT T &
g wvar g | o @l g9y gifa-
fewer woremsr At aoe ¥ A ¥ QY
T ) TF FW@ ), QA1 g awar g
afrr § gifzs w7 ¥ 517 & Qg Qw
Agar g Fife T § gra A 9
A &7 #1 aufus farm aga gz aw
fraT s g1 wfes o oswe @
T smdwr wx qifeeam @Y O
fAsm @t @ &, sa fiw & giswis
QAT EI G W e, Iq g THew
§ agY w@ar Jrfgy | g g =qiA
T 997 42 T AT qE & | AT
g aid feed gwe @, agt W1
OO N9 F @1y HAF § SR aF
WY g% e 2ar anfge | agh LI

Fegfagea fotew aga swa &

IR grq A sfafadts gy 2.
qz FAgd & fear @ 5 oagiax
T FFIAIUT 47 § | IAFT WA 7
wifrw s wfgd & AR
fedtam ol aqd 917 | Sw ofar &
R guwt @ gfaaix sndl &1 Ss-
Tou FUA qfgT N Wi ¥ FH WA
raT g |

arg & g VT FIFAITT 7 TS
Wt e A wifgg (& AT o @md
% AT FT arNT 97 ATX ¥
aag faw a1, g d@T fs @i gH
fegram & amez 100 feenfieT aw
wfor 237 & daer wwAT g, AP A
W oeE g dmr ¥ 2 frenie
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Y Y aw ST @ A we) oF
eefad s ot 89 #iedizgny
& aYe god ey gar S ofugr § w@t
WETQTT 7Ef §, maw a7 ¥ ¥ &
ATF &7 F:1 E, 100, 150 fEmses
% §.% e A §, g I qwA
QAT & FE F ZqT FT B
qewId Wiz Qzm. wr fFatr wvar

=1fgq |

Should I take your smile as acceptance -

" of my request ?

WH Feran § i WA S) w7 A
ga7T 15T A% fewa #Y a7w famar
AT § | UA0 &lo &Yo F WU
qga T9 g3 AT & 44 f6a1 g R aga
dar Wt @9 $T 1@ § AT IEF UIT
£ avs o o frar &, foas fad
HTTHT GYATT AT § | AT W
FEATX H FTAWFIAT § | A9 ) G
$agfeaw ol & der @ aR
Ffas gamame AR =ifgy, sumEw
FaraT 91fgq | 399 swimifsas ews
s@ & & ¥ E0afEw anif 51 §9
Faifoa= 3w FT a=er W fFar g,
AR gEy s@ ¥ fag o sefaaw
IO FAT I & | WA WINAY
gUF1 ag @A 9ifge & 1949
¥ o guz w1 fear g faar

" qgar Fifgd 9 IaA AL 9 qIET

AR P A W ucg §, arfwea,
A SR I F Aq e Y, IR
dve argw arw fedw dwm§ Efc
Afcaw widAf €1 sga 8 s §
T & q@r anar § fs ww aw 2k
Afcqe wrdl, aredf dmsa & qw g
WY a7 a% ag wE & @A w7W
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=T &4 @1 ¥ fadew @ e feafas
a7l ®) fewe fafedt & s/qaa o
oo faq & =9 & 39 wwAr Wifgg
AR SAFT TAEFTY qAT 2A0fgq )
€qd wgt gATAr Wi g1 I
gai R st &t and fawd, agi
A fawt W oW awr faw
|7

Fq ¥ wN @ F1 saw qF AT
FY T HIHfgT W A@T 1T
AT a1 gara frwifags ¥z @i
§ gurar 75 feanieT gL e @l
TE dWHY RN P IRAT
¢ A wwT g8 A g agT a9
qa% fom ¢ 5 9@ a% @ 9 a4
¥ §ge AE FLA A GF g FIAT
firet # WP TR EIR A9 qYET
wsar 7 v faar s w7 faw
avg s sgaewT geeAn fanaT #
2 faadt #w adY ai 9 &, 37 feafa
¥ g% fou STFY WT FET Foq g1
1T | A forifeags g STy
AT S S T Y OF AT 919 R
fo¥ g0 A FT9 JHT AT 53
T g AR T 9 ¥ swimaw
e s aw ¥ ge € wig
I« qrAT FY A IgAT A7 W
w 7 % @A A7 T@fs g9 A9
A 1 gan, Fae W AR W
He fERmE A g F gfy
AT O T%

4% @ ara &7 ag1 14 g e K sw
&7 %1 @Y T § fogd sw-d-Ew
o YAgd dfE @ § 1 gd AR
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dfrel & qerr WY ) T o ¥
foay wwstior 7 & se¥ gwr
A T &) Frm o o B W
are @t ¥ §FT Jorive Y a2t aw
AR xad & A gfaw 7 9o
afazm & fegeama & w@war Wy
sfaera fogs & ga@ sqer way WY
g, g &1 o & g § wa@
SgTeT ARR A ¢, dfeT Ao Iw @y
¥ AT G99 SUTET THIRTT BT F
® & .

9g St Agt & AW WEl @ q, AW
A A i Afi @ TN § 1 -
& dfwl &1 JomT ag frew qran)
feafa qg & fe N qifama &1 w0
foww &, ag @ wHT ® a7 fEmr
Ty & fr Sa% @Y AP0 WY Wl AW
g & ¥u wgar ag g e SEw
q_er Ag s =@ifge, afew W)
Fray Nt ST g A A QY wiAw g
faaY sredfaen ST #ga &, g
gt % M ®Y aee, fefasm w9
@wT FITT Hers A ifgw

fraferg & gerd ¥ @ay sawr
Taqd af s @@ § 1wt §F A
5T AT ¥ MY W A o & frw
T w1 §, fe e W
wdt w1 ®rataq ag § | agt & qagA
gFfE N AT ISy s@ a1 @
18N am v § f5 frdtum
F! ¥@ &1 & fag w1 wT Wfge
a3 fadlerg & frd @ aff, afew
At M wrd A Ay W §, I
7T F A@A g oAt Iy Ty qrw wd{f
¥T FTqT07 AT ATEY )
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qaqF A5 ¥ gAala & @AY §
W& oF fadza w0 =g W
qaqd dfw ga Fa® gl 6
qfty §, wgh agy at IA@T A fy
T g, agt T AR AR T T
2 7t 77 agi e Ot FT AR
&1 e TF F qAqE afawl &
agy | 7Y fas quar | o7 95 IFAH
7 @47 qgadr § W a@ Al §,
399 qgy agr wal @Y I A &)
qrafe TaEARe & W gAer of=
aft g ot ) & awwar § 5 99 303-
T &1 T®q W FTAT IO

TF AT THIT F T A7477%A7
31 a7 g1 faar 4fhs a8 w1 ¥4
g w1 faatfa st dfae fw
A ol &) 73 ¥ AAFT faqa w1
#faw & q@ad | 97 € @ TG
Zrar, AN A9 930 TG AfAF A
# 7z grw fy@? WA AR FAN
249 Sfafad adf fameiv

qagd dfw #1 Jar qRdE @
gag § off & I91 FET IFAT | Aq3-
74 gfaal F1 aga @l glaag g
% e 7% fag & A8 NF o
B gerqrg gm, afeq Juw § @
feqifedr &, ox agrge dfvs faaw
3 wr3rg @St &, Ay e awdr S
&, e ag 2 fa agx feraT @ aar
A1 Iuwy Gga & fAadr § AR IES
a1z frawy welt @Er€ w1 AET A
faarr, 73 ) faw &g ferat gom &t
Iq%T sarar §ua ey, 7g Sw A
3EN aga weaN &, fR g8 &

AL FT IR &
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nAA Tar g o ¥ & fraew
FEaT fH ST 9 Iy &r AT FATA
9Ear, WS @i g ®
GAT &, -y ) Agar 2, Jfe
F9A 9% a8 TE WA § faed agd
glasil & sgay 7 @ 1 5@ feadfidr
FT AT FE AT Kfw I 9087

R & ¥ 3o adis Jaqd dfw §
W an fggemm H aga w9 W W
& | 3% agy wEa s g1 IAw
%91 &9 Jqr fawar & fe Ty ¥ o
I ITFLITATIY 1@ § @1 Wi}
&1 feaararer @ Iad afi free
qIET | ¥ SAH q€qT aga W G T
21 % fAgT sew fo SR dua

&1 agT e

Fade agd A feafas aga s
2 dnel & F127 T gy T §
#a IAHY AT F1 AR g afean
A gwar g1 & s www
FAde @A AR ARE
SR

gAvRg Feeade § fafaw qrgeeE,
amfeE sard, N qEr & faear
§ | saRr qr T & g @ fawm
wrar & | Tafag dgadz @AF & fag
qT § qre FoE AT AT FIAT
wifgg R 3o% fag e I Tifggy

fo ModloWTTo ¥ FYAT ATIH
aga #0 qar famar @1 ¥gax A
F! wfqs Ia7 fagar g, w17 S
TAIL FW W TS FIAA AAT A
aga *% dar fenr omar 0 & amvg
s fiF 3% y@a § gfg A g
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# Tt 7Y FT W WA &
gfrew & Wik swfog s -9IEAT
£ | fedw grew & g § gar
gaT ¥ a1 IR aga =1 W feww
¥ I I & ® ¥ Ay IO
TWHT | T gAA JAF & 9®IT
¥ At 3w g, fwy ST
sTATT A8 § 1 ¥ S B N E,
AT Y § 1w qAvT IR
% frerft 3fz &t ifke, 2z @ @
€ W s e fvogEe
I FAYY  AI9eY® AT A
fear &1 & war R & faaew ww
f& agi < s weegE F AN
oo gfewm zg @ & S
AFTT § AR qUEAMY FTH W qgET
¢, 3 fader Safaes N A
wifge | & et & wwar 9T gEr
feg foar ag vz & fag A =gm
v g9 & agi 9T W@ AT F Wi
T AT FY W@ 27 § ) TFo Qo
To ¥ FWA THT AT ¥ |1 ¥ @&,
#fwr Sa¥ agi 1 IRT W §
R IIIRA 92 ATC, & TqFT Iy
mgefmegn 7 ar afewrd Wk =
TAT-INITT TEOT 1 q9a1 1 HiF
JIGIT FT 97 @ § | 7ol 39F fan
% ®TRAS JAT Y =rfgw ot 3y
¥ Sr #Y @T-INET FIAEl W
foredert faee wnfegg

T FAN F gaw araet guy qfv.
feafoai &t s @g7 ol &w *1
1 arfea fear & o gw ey
) wreae fear @ v gardr (10 3w
 gar «Y wrEawwen ¥ gfy
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arTew § | W fag § Iaw) v
Ll

SHRI A. K. BALAN : Sir, 1 rise on
a point of order, There is no quorurm
in the House,

MR. DEPUTY SPEAKER : Let the
quorum bell be rung. .

MR. DEPUTY-SPEAKER : Now,
there is quorum in the House. Dr,
Subramaniam Swamy, you may speak
now.

DR. SUBRAMANIAM SWAMY
(Bombay North East) : Mr. Deputy-
Speaker, Sir, first of all, I want to make
it clear that I did not raise the question
of quorum. Mr A K. Balan, had raised
the point. There is a point in his point
of order because this is a very important
subject which we are discussing now.
The ruling party Members should pay
more attention to this subject,

MR. DEPUTY-SPEAKER Hefore
you rose to speak, he raised the point of
quorum, Now, there is quorum. Ido
not know the understanding between
yourselves at least in this,

DR. SUBRAMANIAM SWAMY :
Sir, I rise to speak on this Demand for
the Defence Grants,. My comments are
going to be naturally critical. I have no
complaints against Mr. Venkataraman’s
stewardship of the Defence Ministry or
Mr. K.P. Singh Deo. Both have conduc+
ted themselves quite well, not as well as
we in Janata did, but, still, quite well
1 have no complaints on that score.
The Defence Report which has been
placed on the Table of the Housc has
two very happy features which 1 should
mention in advance before 1 go into the
critical parts,

The first happy feature is that the
Chapter on National Security Environ-
ment makes out that India is equi-
distance from the two super powers. It
is a happy departure from the past
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where it had tilted towards ome super
power. But this time, the chapter
shows a certain balance which is a happy
feature, Unfortunately that balance is
not reflected in the speaches made in the
House from the suling party side. Again,
the Members from the ruling party who
spoke showed a tilt towards ome Supcr
Power, but that is not there in the
Report. I think the Defence Minister
should perhaps educate his own. party
Members about the perspectives that he
has.

The second happy feature is that for
the first time, there is a reference to a
perspective plan for defence. We know
that since 1964, there has been a five-
year defence plan, and there was a
defence plan for 1980 to 1985, and there
is going to be a defence plan for 1985 to
1990, But weapon systems are very
sophisticated and they require gestation
lags, but there was necd for a perspective
plan. Aad | am happy to see from the
Defenge Report there is a perspective
plan for the years 1985 to 2000. What
this perspective plan is, I do not know,
And I do not know whether the Defence
Minister is going to inform the House.
Unfortunately, they have this archaic
concept of information, and this House
is regularly denied information which is
casily accessible in foreign couantries
about our own country, but our Members
of Parliament are frequently kept in
ignorance. 1 think, nevertheless, the
existence of this perspective plan is
welcome.

I do find one thing very unusual in
this chapter on the National Security
Environment; a reference to the instabi.
lity of Pakistan, because there it no
democracy. I am happy that they are
committed to democracy. Having the
legacy of the emergeacy, this reiteration
of their faith in democracy is a happy
thing, but does the lack of democracy in
Pakistan leading to instability mean that
in general, the Government views are that
where there is no democracy, it is an
unstable situation, In that case, the
Government's own perspective on national
security will have to be spelt out moré
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clearly, If you have a look at Asia,
Japan, India and Israel are the three
democratic countries in the entire span,
Perhaps; Sri Lanka is also a democracy.
This is the first time that I have seen
this being mentioned in the Defence
Report, that because there is no demo-
cracy in Pakistan, the situation is
unstable. Does it mean that there is no
democracy in Russia, therefore, it is
unstable? Does it mean that there is no
democracy in Saudi Arabia, it is unstable?
Docs it mean that there is no democracy
in Bangladesh, it is unstable ? This is
something the Government cannot put in
a sentence; they must come out clearly
and say : Do they regard the lack of
democracy in country as promoting
instability in the region ?

I am also happy to see that the
Defence Report does not mention any-
thing about there being a war with
Pakisian in one year, The General
Secretary of the Ruling Party, Shri
Rajiv Gandhi, has gone on record to say
that we expect some war within one
year., Shri Venkataraman is the Defence
Minister; I do not know whether there is
a super Defence Minister of the country,
but certainly Shri Venkataraman does
not seemy 10 indicate that in the
Report,

Kl

But the outstanding negative feature
of our defence policy as also reflected in
the Defence Report is a lack of mnational
security doctrine, There is a chapter on
National Security Environment, it is very
sketchy, it is only two pages. But what is
your doctrine? This requires to be spelt
out, This demand has been made before
also. Why is there no doctrine ? What
cann’t you spell out your doctrine? You
cannot say that deterrance is a doctrine;
deterrence is one aspect of the doctrine.
You can deter the enemy, that is, of
course, understood. But how do you
deter the enemy ? By pre-emptive action,
you can deter the enemy, by diplomacy
you can deter the enemy. Thero are
numerous ways; you have to have a -
concept of .national security  doctrine.
Every country has it, I do not know,
why our country seems to fight shy of it,
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When you formulate a national dpctrine,
you cannot go by intentions, It is true
that my party regards friendship with
Pakistan very important- in the area of
diplomacy and Shri Biju Patnaik spoke
about it, and there was a reference to it
made by Shri Rawat also, Our party

does regard friendship with Pakistan very.

important, But that is in the area of
external afairs; foreign policy, but when
it comes to defence, you cannot go by
intentions, you have to go by capacity.
If Pakistan augments its capacity, we
have to augment our capacity; if China
augments its capacity, we havé to augment
our capacity. If the United States moves
its troops into the Indian Ocean. We
have to augment our capacity to meet
that threat. [In defence also, you cannot
go by intentions.
Mr. Biju Patnaik said it—and I am also
of the view that the  intentions of
Pakistan and China are not to wage war.
This is our belief. They may Dot believe
that. But when it comes to defence
planning, you cannot go by intentions,
You have to go by capacity, After all,
the leaders change. After all, by the end
of this year, these people may not be in
power, - We will be back in power,
(Interruptions) The same thing may
happen in Pakistan, '
*

There was news of a coup, ldonot

know, So, when you plan defence, you

are going to depend on capacity; and
Pakistan’s capacity has gone up,
Naturally, we have to augment our
capacity. So, a national 'ecun[y doctrine
is necessary.

Similarly about vulnerability, To-day,
our vulnerability is much larger than
before, in some areas; e.g. earlier on,
we had no oil vulnerability, We have
got the Bombay High. Now we are
heading towards seif-sufficiency in oil.
1 must tell you that this fact that we are
heading towards self-sufficiency in oil, is
a matter of jealousy all over the world; it
is a matter of concern in some countries.
And indeed, therefore, the protection of
these installations is of vital concern to
us.
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So, your toncept of security changes.
Earlier on, you did not have to worry too
much about the off-shore installations,
Your resources were under the sca. Now
you have to. Therefore, this is something
which you have to comsider, 1 do not

-know whether the Minister will confirm it

or not—there were reports about a sub-
marine, an enemy or foreign sub-marinc,
being sighted near Bombay High 1do
not know whether he will confirm or not,
but the fact of the matter is that these
are installations which have to be pru-
tected,

Similarly about the fai-flung islands.
Andaman and Nicobar islands are 2,000
Kms. away from the coastline, They
are only 90 miles from Sumatra, These
islands could be occupied in situations,
The question is whether pou are in a posi-
tion to defend the far-flung islands. Here
again, the conocept of security has to be
deve loped.

The third point is one of developing
the internal, external security nexus, So,
I may tell you that during onc of my
visits to Pakistan, 1 was told that they
were encouraged to attack us—specialists
told- me this—in 1965, because of -the
riots in Tamil Nadu over Hindi, in which
you, Sir, played a prominent part, They

_thought that the riots were or virulent...

(Interruptionrs) You were o pposed to
Hindi, Sir,

MR. DEPUTY SPEAKER : For your
information, I was then a Government
servant, 1 have pothing to do with -that,
This 1 say as a pcrsonal explanation, 1
was employed in the P&T Department,

DR. SUBRAMANIAM SWAMY :
We will not go into what you did with
the telegraph system at that time. But
the fact of the mattcr is that when a
situation of that kind occurs, abroad a
certain miscalculation takes place. The
anti-Hindi riots did create a fecling that
the country was falling apart, -But, in
fact, the war proved that it was not so.
In the same way, 1 am arguing why it is
necessary to develop a sénse of doctrine
of national security which the Government
is fighting shy of. 1 do this because of
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the fact that in the modern world, all
these things impinge of each, othsr.
Therefore, I would make a demand on the
Minister to come out with a satisfuctory
answer! as to why they do not have a
notional security doctrine, or whether they
are working on one; and if they are
working on one, when they hope tell this
House about it at least the broad para-
meters of it,

.

The situation to-day in our country,
from the defence point of view, is not a
happy situation. We do have Pakistan
on the one side, and China on the other,
It is a fact that in 1962 we had a war
with China : and in 1947 and 1971, we
had wars with Pakistan, And there is a
feeling that if they had attacked us in the
past, they might attack us in the future,
Nobody can rule it out. There is no
question of ruling it out. But the ques-
tion is not to get highly inflamed or hys-
terical about 1t,

It is true also that in the Ocean, the
United States® presence, after the Iran-
Iraq War, has greatly increased, Re-
cently, the Minister took some of us to a
naval exercise. I do not know whether
I should be telling this to the House.
But the Admirals told me in that exercise,
that sometime ago, they sighted some-
thing on the radar. So, they sent a
frigate to go and investigate what it was.
And no sooner they had gone 25 miles,
it Jooked as if it was U.S. Navy. The
US Navy, its air, arms and all that
surrounded this frigate : from the top.
the planes began buzzirg ; the ships came
out of nowhere; and this poor frigate
identified itself; and they said that
they had come only on an ex-
ploratory mission and returned. Here it
means 25 miles in the Arabian Sea.

You have US presence already, This
you have not informed the House of.
We know US presence in the Diego
Garcia, but that is so close that the rapid
development force concept has reached a
point where just 25 miles away US Navy is
there, waiting around. Something you
said was sighted on your radar. The
frigate goes and they surround it in all
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ways and the submarine also turned ugp,
destroyer turned up, aeroplanes turacd
up ; that poor frigate identified itself and
then after great searching question, it was
allowed to come back. So, in a sense,
we have a situation where, strategically
speaking, we are surrounded : there is no
doubt about that. What is your answer
to that ? Now the answer to that is not
greater reliance on some reliable friend.
In fact, ‘I should say that the Minister
should take a lesson fram the West Asia
war of 1982 where Israel went into Leba-
non and the friends of the PLO and the
Syrians just watched the whole show
the Israel was piercing through, Afganis-
tan was occupied by another super power
and the United States, the other super
power just watched the show. So, there
is a tacit understagding between the super
powers that within these lines if you do
not interfere, whoever makes the first
grab, it is his property. That kind of a
concept functions.

If youi defence Report talks about
equi-distance for super-powers and you
meon it, it is an healthy development,
Therefore, this concept of reliable friends
on whom we can rely or treaty obliga-
tions or a new treaty will not work. Mr,
Ustinov came here, There were specula-
tions that he wanted to pull off another
1981. I do not know what really happen-
ed. The only thing I saw in the news-
paper was the two smiling faces. One
was of Mr R. Venkataraman and the
other was of Mr, Ustinov, Mr, Ustinov's
smile was more authentic’ than Mr, Ven-
kataraman’s smile. Mr, Venkataraman
looked more synthetic. But I do not
know what happened, But I would say
that the country should take a lesson
from the fact that the recent wars
had demonstrated that there is no such
thing as a reliable super power : and the
country must then go in for self-reliance.
This is where, I am sorry to ses. there is
no attempt at drawing up of a self reli-
ance strategy or astute diplomacy to re-
duce the number of enemies you have ;
there is no doubt, the United States in the
ocean Pakistan is there. China is
there. Now, what should be our strategy?
The strategy, in my opinion, would
be disastrous, if I say, let us come closer
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to the Soviet Union; that would be a
disastrous strategy in my opinion, The
‘West Asia war has shown the way the
C hinese went into war with Vietnam. It
shows that super powers cannot be relied
upon and, therefore, the answer to that is
that don't let this gang-up take place.
T hese States may have strategic relation-
s hip with Pakistan ; they may have stra-
tegic relationship with China. But you
use your diplomacy in order to sec that
this gang-up does not take place ; and
you draw your defence point in such a
way where pou can meet this,

Instead of going for self.reliance stra-
tegy, estutc diplomacy to prevent this
gang-up, we find ou the contrary, in prac-
tice, that the Government is going in for
more foreign dependance and provoca-
tive diplomacy. The approach of India
towards Pakistan is not justified. In my
opinion, with the kind of sccurity eaviron-
ment we have, in fact, the alternative
strategy of trying to establish some
amount of - working relationship with
Pakistan that would have been the con-
sequence of this national security environ-
ment, but, in fact, that we find is that the
Government of India is pursuing just the

opposite,

How can this seclf-reliance strategy be
worked up? 1 am sorry to say, after
looking into the Defence Budget, that
two-thirds of the defence budget is just
pay and rations and things like that which
they cannot alter,

Two-thirds, that is, out of Rs, 6,600
crores only Rs. 2,200 crores are left with
which they can' build a weapons system
have some manoeuvrability.  Approxi-
matcly one-third of the Defence Budget
is what they can use to develop their
self-reliance strategy, But that we find
is that since 1981, the dependence on
imports, that is, the defence imports of
this country, if you take the stores, the
total stores purchased by the Government,
and if you take how much of it has been
imported, then, the percentage has been
steadily going up since 1981, Since Mr,
Venkataraman became the Defence Minis-
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ter, the dependence on imports has in-
creased. I am not saying there is a co-
relation. But this ‘is something which
Mr. Venkataraman should answer. And
so, we see on real movement towards
weapons for self-reliance. 1 can give you
a few examples.

Take the acronautical industry. There
was a time when we were producing
solc aircraft of ours, Marut, Ajit and so
on, Now, the aeronautics industry, or
the HAL is entirely on licence production
of Jagours, Mirages and so on. There is
no indigenous production, It is not being
experimented. As far as Naval and
Transport aircraft are concerned we are
hundred per cent importing. We are not
even doing licence production. Now,
this is a very serious development. In
fact, I would recommend to the Minister
to read Shri C. Subramaniam's Aero-
nautics Committee Report of 1970. He
had warned about this, I think what the
country necds now is an Aecro-Space
Commission, like the Bhaba Atomic
Research Centre focusses attention on the
development of aero space jndustry or
aeronautical industry. Why is it necrs-
sary'? Because, all the planes that we
are buying are getting more and more
expensive. According to studies, for over
ten years, the cost of aircraft has been
going up ten times, quadrupling every ten
years. Now if you want to buy a Mirage
it must be costing Rs. 20 crores at least,
may be 25 or 30 crores. But 1 do not
know if the Minister will now tell us how
muych it costs. He will not tcll us these
details, But I think if you look at the
international journals, you can see it,
Rs. 30 crores must be the cost of Mirage.
Now, a few years ugo, an aeroplane or
jet fighter bomber could be purchased
for Rs, 10 crores. Today it is Rs, 30
crores and over the last ten years, the
quadrupling of cost took place. So,
therefore, we should have an aircraft pro-
ject wherr we can develop our own light
aircraft. We have a very good project,
for the light combat aircraft project. But

_1 think there is enormous pressure being

brought on the Defence Minister to enter
into a licence production with the Soviet
Union. I believe Mr. Ustinov also spoke
to him about i ; 1do not know what
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Mr, Venkataraman has said. Rigﬁt now,’

he is not listening to what I am saying.
But the fact of the matter is that here is
8 project which needs to be developed
indigenously and I hape the-Government
would not let go on this, and I think the
light combat aircraft development would
take place,

Similarly, there is a controversy about
the armaments controversy as about the
acronautics industry. Take ‘the arma-
ments industry. Take the controversy
about the main battle tank, Now, if you
are taking time to produce it, no harm.
You have a problem with the power pack,
You have a problem with the horse power
or the engine, you are trying to get over
all those problems. But the people are
not willing to believe you. Why not
come out openly and say ? I would like
to tell you that this Government is totally
confused on what kind of tank they want.
We have a Vijayanta tank. In order to
replace it you brought T-72, The T-72,
the reports say was not good, and Vija-
yanta will be improved and it will con-
tinue to be there till we have our own
M.B.T That is what I tell you, How
can you come out of this ? You have
only one tank factory. You cannot
produce three different types of tanks,
You need a new tank factory which can
produce the MBT and it would require
Rs. 200 crore investment just now. But
there is no provision for it in the budget
and will the Minister tell us when w2 wili
have our own battle tank which is of
indigenous make ? I think, Mr. Minister,
you are not going to tell us ; you should
not keep Parliament in dark, Tell us the
truth, If you teli us the truth, maybe we
will have more sympathy. But I think
this controversy needs to be finally and
firmly settled on this matter.

As far as the T-72 is concerned, I have
already said that it is a tinder-box. The
Russians are palming off the second-hand
material from Eastern Europe, . because
they are giving to Eastern European
countries T-80. Sir, you will agree that
you will not like second-hand material.
Now T-72 tanks are being withdrawn
fron! Burope and being parcelled off to
India and T-89 «anks which are advance
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tanks are being given to Eastern Eurdpe
and not to India, I do not know whether
Mr. Ustinov promis=d T-80 or not. It is
for the Minister to tell us. The fact of
the matter is that if you talk about the
Harpoons which the Pakistanis have,
Russiatis also have equivalent to
Harpoons. Did Mr, Venkataramam make
a requcst that Harpoons equivalent from
the Soviet Union be given 0 us? I
believe, he did not it was turned down,
I do not know whether he will confirm or
deny it. Therefore, we have to look at this
in that perspective,

I think the outstanding feature of the -
last few years has been decline in self-
reliance capability and the Government
must not change its stiategy. It must go
in for greater self-reliance because of a
variety of situations arising in the
national security environment. Even when
it comes to the Navy, the strategy should
be so picked that the Navy is effective,
There is a UNI report which says that the
Government undersiood to have approved
the Naval Headquarters plan to make the
Navy a blue water Navy, It means to go
far in the ocean, as far as Mauritius, if
necessary. If the Government has given
clearance of that, what are the elements
of that ? Do you have the submarine
fleet which is necescary ? Last year, he
talked about nuclear population. Yes, if
you have the nuclear population subma-
rine, it can stay under water for a long

time, And today aati-submarine warfare
is still very weak. So, instead of going
in for all these big frigates and other

things which are being mentioned after
Mr, Ustinov’s visit, I think, you should
go in for submarines in a big way. HHave
25, 30 submarines. Have giant helicopters
with airlift capacity, so that they can
bring in troops from the border and drop
them on the ship.. Such modern concepts
should be brought in, not in terms of how
many this and how many that we have
got but in terms of strike force, The
focus should be on that. Here I am
sorry to say that the Government is
spending only 2.5 per cent of the Defence
budget on research and development.
Most countries spend 20 per cent. I say,
spend at least 8, 9 or 10 per cent, It has
to be done in a big way. But, perhaps,
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they cannot do it. I do not believe that
the Defence budget is growing in a very
large amount, In fact, in real terms the
Defence budget tor the last 15 ycars has
grown at the rate of 2.28 per cent per
year when our national income is growing
at the rate of 3.5 per cent per ycar, It
is only in the last three or four years that
our Defence budget as a ratio of GNP
has risen a little. Otherwise, it was
always declining. Bui, I thisk, if they
cannot do the research and development,
use the tax laws to see that the private
sector comes up with ideas of areas where
they are weak, and allow those institu-
tions, We do not have a proper defence
science departinent in the Universities,
The IITs are there Bu:! they arc not being
"involved, We have Radar Departments,
But these are very minimum. Real
advance in research as to what this
country nceds and is capable of doing is

necessary.

Recently there has beea some contro-
versy about the appointment of the
Commander-in-Chief. [ do not want to
go into that. But thei¢ is a triangular
relationship.  Sir, you must have heard
the triangular relationship in love with
two women and ope man or one woman
and two men. But in Defence also we
have a triangular relationship i.e. the
politicians, the bureaucraft and the
General. This has not been satisfactorily
worked out in the Ministry. The
Generals complain that the voluminous
technical reports that they produce, go to
the Section Officer in the Ministry. Then
it climbs up to the Under Secretary,
Deputy Secretary and all the way to the
Secretary, - but it never reaches the
Miaister, So, a certain amount of pro-
fessionalisation of the administration: is
necessary. Only then you can have a
healthy relationship among politician,
bureaucraft and the General. For this,
1 think, the Defence Minister should
come out ‘with some coecrete sugges-

tions.

I think Gen. Sinha—he may not like—he

has gublished some pamphlets on the
question of how this should be done.

The Government should look at it and
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come forward with some strcamlining of
the decision-making apparatus. Most of
all, I would say the fact that the national
security doctrine bas not been formulated
is very odd for all us and that is why the
debate goes in for a little more of this, a
litile more of that. Most of the debate
is on that but the focus has to be drawn
by the Government coming forward with
a Nauonal Security Couancil. Thank
you,

SHRI P. NAMGYAL (Ladakh) : Mr.
Deputy Speaker, Sir, thank you for

‘calling my pame, The Demands for

Grants _of the Ministry of Defence
presented to the House are under dis-
cussions for the last two. days. While
supporting these Grants, I will try to
express my opinion on this subject. The
arms build-up which is going on around
our neighbourhood in setting up military
bases on the Indian Ocean area, has
practically surrounded "us from all sides.
During the last 3} decades our country
has had to face four aggressions across
our frontier, Pakistan had attacked India
in 1947, in 1965 and again in 1971 while
China had attacked India in 1962, As
you know, America has already set up a
very powerful military, base in the Diego
Garcia and according to th® Press reports
negotiations are well under way between
the United States and Sri Lanka for pro-
viding facilities for the United States Navy
in the harbour of Trinkomalee. The
Americans are reported to be trying to
get similar facilities in the eastern sector,
that is, in Bangladesh around Chittagong
and particularly in the area of St. Martin
and Manpura Islands, It is in this con-
text that the Bangladesh President Gen.
Irshad visited Washington recently and
spent perhaps four days in Honolulu—
one of their most important U.S, naval
bases, The impression is that they were
having negotiations for letting some of the
islands to America. So our couatry’s is
surrounded us from all sides—Pakistan”
from the West, Diego Garcia from the
South West side and if the reports of
what is happening in Sri Lanka and
Bangladesh are true then Bangla Desh on
the Eastern side and Sri Lanka in the
South and on the North-Eastern side
China is already there, ¢« -
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In this context, we have to make our

defence  preparedness for the near

future. '

p- NAaMCGYAL

Turning to Pakistan, everybody knows
that Pakistan is getting American military
aid and economic aid to the tune of
$ 3.2 billion. Within a short period of
about 6 years Zia regime has doubed its
defcnce budget. Defence establishments
now account for over 60 per cent of
Pakistan's total annual budget. Accord-
ing to a report, the per capita defence
expenditure in Pakistan’s budget is little
more than $ 20 while our corresponding
expenditure is only about $ 8. '

Pakistan’s current programme is to
strengthen its air defence system and
air strike capability, The much-talked
about and deadly F.16 aircraft, which has
been mentioned in the course of the
discussion is fitted with the most sophisti-
cated and dangerous missiles and other
electronics gadgets. A number of them
have already formed part of their
formation, Their total strength of this
aircraft likely to be around 50 in numbers
by 1986 or so.

According to some reports published in
the magazines and newspapers, Pakistan
is acquiring 28 AH-15 helicopter gun
ships, 200 M-48 K-.5 all weather night
vision tanks, 24 launchers for computer-
controlled anti-tank missiles fitted on
armoured vehicles and 25 M-113 type
armoured personnel carrier. All these
will be supplied by the United. States.
Some of them have already reached and
inducted into their combat formation.
The supply of the entire quantity of the
above weapons will be completed by 1986.
By the end of this decade, i.c. say by
about 1990, Pakistan would have
700 M-48, K-5 tanks, 500 M-140 type
al:moured personnel carrier and over 500
Picces of latest ‘artillery equipments.
Besides, Pakistan wants to buy an un-
specified quantity of arms from China
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and western countries. The latest reports
say that USA is helping Pakistan to raise
six new infantry regiments consisting of 17
tanks, 34 artillery and 17 anti-aircraft
battalions. Besides this, Pakistan is to
build with American help an underground
hanger in the Occupied Kashmir. All
thesc armaments and other military
hardware are in addition to the already
negotiated $ 3.2 billion American arms
aid. Al of you must have seen Press
reports that Pakistan is also construct-
ing an airbase in Gilgit with Chinese help.
Gilgit is part of the Occupied Kashmir,
The US is also reported to be helping
Pakistan to establishing and perfecting
an integrated command control and
communpication network known as C-3
network. Once this C-3 network is com-
pleted, the fourth factor i.e. the intelli-
gence factor, may also be incorporated in
their system, This, according to reports,
will enable the Pakistani military intelli-
gence to be linked with the Pentagon
circuit for mutual exchange of information
for coverage of military information.
This will give Pakistan a great advantage
over India and Pakistani Air Force will
become impregnable to any outside air-
craft attack. v

On the naval front, Pakistan is also
getting the latest submarines, harpoons
missiles, ships, frigates fitted with most
modern weapons and missiles for meeting
danger ostensibly from Afghanistan, Woell
anybody can understand it as to how
these naval armaments can be used against
Afghanistan, Everybody knows that
whatever. Pakijstan got in arms assistance
from abroad in the past in the name of
threat from China was used against India.
And they are getting these equipment in
the name of the threat from Afganistan.
We all know they cannot afford to use
these against Afghanistan, They will be
using against our oountry.

According to reports, President Zia-ul-
Hagq has agreed to give facilities for the”
US Navy at Gawadar. Pakistan is also
reportedly developing with U.S, assistance
other ports around Makran base to be
subsequently given to the American Navy
for use.
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Reports also appeared in the national
Press quoting Dr. Abdul Qadir Khan,
a Pakistani nuclear Scientists that
Pakistan has achieved success in making
upto 90% enriched uranium for making
the so-called Islamic Bomb. It is said
that 90 per cent of the enriched uranium
can be used for any type of nuclear ex-
plosion.

Along with all these developments,
according to reports, Pakistan is carrying
out air, land and naval excrcises right
from the line of actual control in Kashmir
to Karachi. And that too, for the first
time night exercises had been carried out
in the peak winter. The report says that
it is still continuing.

Sir, the question is : Are we able to
match all these host.le activities all
around our country ? According to press
reports which many of you must have
read, we are still negotiation with France
for acquisition of Mirage-2000 and in
some reports it is also said that the final
decision will be taken only after evalua-
tion of MIG.29 of Russia. Evaluation
is 10 be carried out by our Air Force
rersonnel and after evaluation fipal deci-
sion would bc taken. That means that
Pakistan- would be getting all the arma-
ments worth $3.2 billiog by 1936 and we
do not know in what way we may be
able to counter such a move from that
side. As our hon. Member, Dr, Subra-
maniam Swamy has just said, we have to
depend on Vijayanta and T-72. We
should take immediate steps for improve-
ment of our weaponry and all sorts of ~
air, naval and army equipment as ecarly
as possible. We cannot afford to wait
for evaluation to be made later on and
then dec’de wheiher we shall go in fos
this type or that type. By that time it
will be too late for our hostile neighbours.
are always waiting for an opportunity to
strike at us  So, this opportunity should
not be given,

Tumning to internal situation in our
country, which is very much connected
with our Defence, the situation in Punjab
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and in Jammu & Kashmir States are quite
alarming, Press reports indicate that so
many Khalistan volunteers and the so-
called Kashmir Liberation Front or Army
or whatever it is, are getting training in
Pakistan under one Gen. Niazi at a camp
near Rawalpindi to create instability and
problem for this country. This is quite
evident from the arms recovered, from
whatever we have confiscated from some
of the the people who have been ariested
or some smugglers or other agent provo-
cateurs operating across the J.&K. border,
As you know, Punjab and J&K are most
sensitive States and the Government has
to keep a very close watch in these two
states, The situation in J&K is more
disturbing. Further, the State Govern-
ment there is giving every encourage-
ment to anti-national and secessionist
element,

PROF, SAIFUDDIN SOZ :
it a debate on
Affairs 7 .

Sir, is
Defence or Hom

SHRI P. NAMGYAL :
to that,

I am coming
It is very much connected,

Interruptions)

MR. CHAIRMAN : Pjease try to con-
clude,

SHRI P. NAMGYAL : I will just
conclude The House is aware that is
1965 Pakistan had sent thousands of
infiltrators in to Jammu and Kashmir.
The people of Jammu and Kashmir did
not co-operate with them at that time
and even now they are not going to co-
They cannot get co operation
from the public in Kashmir Valley. But
there are anti-national eclements and
secessionists elements who had been
raising (heir heads high recently. If the
1965 type infiltration is repeated again.

Things will be quite different now. We
should not be complacent about this
thing.

Tcome to my constituency now,

Work for the widening and upgrading o
Lok Miaali road should be speeded up.
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Shri Rajesh Kumar Singh also pointed
out to this. Because of the situation in
Kashmir Valley there can be any type of
trouble and widening of this road will
help in‘the movement of army vehicles,
Defence must have an alternative route,
Therefore, Leh Minali road needs widen-
ing and upgrading. Government should
do it immediately, More funds should
be allotted to build that road.

The relation between the security
forces and the local population is very
cordial. The civil populationr get assis-
tance from the Army in our arca. We
are grateful to them, We also co operate
with them in every possible way. Under
the present changed situation the Armed
Sccurity Forces cannot fight and win a
war without the co-operation of the
civil  population, Civil  population
especially people from border region can
play an equally important role in this
regard. I assure you that our co-opera-
tion would always be there to assist the
Army and other security forces The
Army should change their attitude
towards the people particularly living in
the tribal areas, in the hilly areas and on
the border areas. They should try to
win and the affection of those people and
convince them that they are as good
Indias as aoybody living in Bombay,
Calcutta or Madras, It is very impor-
tant.

More facilities are required to be
given to the serving as well as retired
personnel. On demand of the hon.
Members of this House, two years back,
you have been kind enough to sanction
free ration to all_ the officers living in
peace area upto the rank of Col I feel
that this facility should be extended from
Brigadier upto General because their
number is not much and monetary
involvement would also not be much,
My request is kindly to consider it,

In the tribal arcas like the North
Eastern Region and Ladakh Region, all
the population —are exempted from
payment of income tax. I feel that the
officers who are serving in those areas for
a tenure of two years only should also
be exempted from the payment of income-

#
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tax because they have to leave their family

behind in the peace station, They can-

not carry their family to the front area.

Those areas are not family stafions. So,

in this high cost of living and high rise in

prices, they cannot afford to meet both
ends.

About the pension of retired service-
men, many Members have suggested aad
I am also in line with thosc hon,
Members. You have already reduced
the gap in the parity in pensions in
different categories. But it needs further
narrowing down. You must examine
these things. Those officers who have
retired can be utilised for national
reconstruction. For instance, you have
raised several units of Territorial Army
and Ecological Task Force or so. They
are disciplined soldiers anq they can be
used for these things and they will be
very usefull to our country,

Before I conclude, I would urge upon
the hon, Minister to be always on the
alert and he cannot afford to be compla-
cent because 1 feel tbhat our country may
face hostile attack at any time across the
border particularly from the Western side
as the situation in that country is not
good and to divert the attention of the
people of that country and keeping in
view the situation in border States of
Punjab and Jammu & Kashmir, Pakis-
tani’s military dictators may resort to a
new adventure with the latest weapons
and equipments which they are getting
from America and some other countries,
Finally, I must thank the hon., Defepce
Minister and the hon. Minister of State
for Defence for taking prompt action to
solve whatever problems we are facing
particularly in the border areas with the
Army personnel or some civil-Army
lisison and all sorts of things, He has
been very kind enough to take very
prompt action on our demands. I am
grateful to you Sir, :

Finally, I would say that the demand
for grants for the Ministry of Defence is
too meagre in the light of what I have
explained to you. They are getting free
of cost but we have to buy. Despite
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affecting our national economy, we have
to take a proper view and I think the
Finance Minister should also take these
things into account.

With these words, 1 conclude my
speech,

*SHRI D.S.A, SIVAPRAKASAM (Tiru-
nelveli) : Mr. Chairman, Sir, on behalf of
my party the Dravida Munnetra Kazha-
gam, I rise to make a few suggestions on
the Demands for Grants of the Ministry
of Defence for the year 1984-1985. Our
hon, Defence Minister, Shri R. Venkata-
raman is not only a venerable leader of
Tamil 'Nadu but also a senior leader of
the nation. He has held many significant
posts both in the State of Tamil Nadu
and in the Centre with distinction. He
is being ably assisted by Shri K P,
Singh Deo, the young and ebullient
Minister of State, who has distinquished
himself in the Services. T am happy that
the security of the nation for which a
massive amount of Rs, 68.00 crores is
being alloted is in the safe hands of our
Defence Minmister.

From 1860 to 1983, during the past
123 years scveral reports have emphasised
the strategic importance of Sethusamu-
dram project. The Estimates Committee
of Lok Sabha has recommended it. In
1982 the Public Undertakings Committee
has ‘stated categorically that this must be
taken up in the interests of security of
our Jjong «coast. On 7.3.1984, our
Defence Minister himself has on the
floor of this House stressed the strategic
importance of this project. In 1963 the
Central Cabinet had recommended the
inclusion of this project in the IV Five
Year Plan. Unfortunately till today this
project has not been implemented.

Many military experts of the world
have opined that Indian Ocean is the
sced-bed for the . Third World
War, Diego QGarcia 1is the most
powerful Naval Base of America
on the Indian Ocean. The Trincomalle
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Harbour in Sri Lanka has been given
to the custody of an American company,
All pour ships going from ecast to west and
vice versa of our coast are to go around
Trincomall: in Sri Lanka The ship from
Tuticorin is to go around Sri Lanka to
reach Calcutta. You can imagine to
what extent our ships arc being exposed
to danger at critical times. This necess:-
tates the ecarly implementation of
Sethusamudram project. 1 request the
hon. Defence Minister to take it up as a
Defence projcct and execute it at the
carliest.

Presently, on the [East coast at
Vishakapatnam we have a  Naval
Dockyard and also the ship-building unit.
Many times the ships of Japan and
Taiwan are secen in the Bay of Bengal
making inroads in our economic zone
and fishing nonchalantly. Some time
back in one of the islands in Andaman
and Nicobar Islands some 100 familics
of a foreign country were living for quite
some time. By chance our Naval autho-
rities noticed this and they were evicted
by the Navy liter on  This shows the
vulnerability of Bay of Bengal Hencs
T suggest that a Naval Base and a Naval
Dockyard should be set up in Tuticorin,
Similarly, | also suggest that a Coast
Guard Centre should also be established
in Tuticorin so that the foreign poaching*
ships can be seized [ request the hon.
Minister of Defence to do -the needful in
this matter.

We have an Air Force base in Madras,
1 demand that for the security of the
southern most of our country an Air
Force base must be %t up either in
Tuticorin or in Kanyakumari or in
Rameswaram. This is very_necessary and
I am sure that our Minister will pay
attention to this. Unfortunately all
these years, from 1952 tiil today the
Navy has been treated in a niggardly
manner. In 1984.85 out of the capital
outlay of Rs, 6800 crores, a- meagre sum
of Rs 500 crores has been allocated for
Indian Navy, 1 demand that more funds
should be allocated for making our Navy
a self-reliant Wing of our Armed Forces,

*Original speech was delivered in Tamil.
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Before I conclude 1 would like to suggest
that the east coast road from Madras to
Kanyakumari should be taken over by
the Defence Ministry as a road of strate-
gic imﬁorlnnce and then it will cnsure
the free movement of troops from North
to South and vice-versa. With these
words I conclude my specch.

o fader  gATQ  wwam
(fasls) : @ @amfy N, &
TAT HATHT ¥V SAJIE FT AT T
aaga e & fag et gl ) sw @
qge Y & wratg g4 St w7 awrd
AT Fg - faew G AWl § @A
T @ # wTRr arqfAwaw gerwal
&7 HETT wweat frar § e gwfa &
g @Ay N gw 6800 FOT wTWUT
qF FO AT @ § N frew e ¥ 7
Wﬁ;é’ﬂfw€|

arFaa, afg gw dew &4 &1 AY-
qig & a1 ag faow a9 @ afew o
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g wign {77 § A § ;@ T
AT Su T T g0 AW
fog a@@ ®1 § | TQ N W
gz, T AT g ¥ fau gy @
aTE ¥ HIT 4 EAT Y FO |

T FHTTH gAR TR 3w AwT
w1 g Hfag, faed qgd @R
fraan & &4 ¥ 9 wA@ I
w1 N Frafer waer FAfarw &
d4w § gwT, WA IqF FuPET W

zrw arw faar §

FATU 9T 3@ A FART §, @
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gy & e & aw ¥ Iy
MR aiTgne i e =
A arrfont ®Y gRIR AW T Frare
§ udwT %Y e w@v @ A gAR
an & o) fast faid) &, s7 wr o9F
qei sTawr ¥WT . wW-HNY qg o
T ¥ A § B gai qreme ¥ %
fafezs & aRT 9T AN &fgn A am
F4 Y, 39%7 994 faqw frarg g
a7 aTF ag fag weE & 5 g s
™ F a AR g ¥
YA gz N fiw oAy %
a%a T AU gw s ¥ fiw
§ A t@ ¥ aga waw gfow @
I ERIfFga A o fd a§ o
e §, A w9l ST 9T Ig A wq
FUBR UL F N@ F I FT
S &1 9@y 9T IT IR & | g@fac &
qg AT AIgat fs gd W T wwe
A W IHFQ FE 93, gaw fAU
AR TG @1 aifgg | fagdg a3
IR % 1980 T A AW AH
ot T qwe Hafg gt & oag dfe
afs 7 $79, aY 39 ¥ aga @ IAA-
IR ®TH 1 qFA 4| ST P FEA E,
afz ag qfe it & ), av 3
Iy feefiey wvd) ge% W@ A gw
s A%y ¥ | afz g g A O, A
500 faaT 1§ 10y wEqATE AAT FH
¥ o< afz ag gf7 7 A, @ g7 A
100 ATz WA 40 T9 fag@ W
AT FHY ¥ gy gAY FrE w AT
FATY v Y gear & fag, gAR
o) #) &R gard AT %) aE
S AT T 9FAT & | H4IfE gAIR
arR Y ez g, g ;T a7 ot
aFEd &, agi g faemies fedfa
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8, T e gU v @F o 6w o

& a ¥ gw @t YAl awy ) @R
;mran AR At N 4 fawer AgY

|

wTRAAR, AT ATl 9% S agey
9gU X I I gz &y &, gAY feafa
* I F oF sy fare Wfag | garR
AT &Y Ay o fr fma &
et Y ez A F 1 O 9 AT
Far- qerfeat § wigi fe v awr
2Y ey a% qTAY &1 EgWr W
9T Fa0 avw Hneara @ wgt fr gt
afew wlf qat § fie &R0 &1 g ofT
&Y ST g SR g FF) Zwe
¥ 9T & Al & 9T tEiz Wi

g FTS § | 5T FHIE 9T AT ;Y

F AR a6 I § AR s W §
W IAFY @ AT IAF  qANEH TC
wg 21 Faodg gfefeafadt & @ &
a7g & Fw areeq Y w9 @ S
21 & gg wgar Tgm fy gw Sk
I A IqAT A T awy | gH
¢ wfuw & ofew gfawg &
wifeT ot 3% afww & sfuw .
frwaw gfaardi & 9 w77 Tifge

& A ot & weqanz [T wEH
FAIY 9, 9 WY A A ¥y §
fawra fiear & 1 gardy q= 31 & W
faw &% d1.72 w1 famfor frar &
faages 3 % « Xz1 WgreR” warar 2
R ardang N gw o
T FT wE | @y garw fram
% war §1 xa¥ afafom gy
frria & 320 fast e & @
g g, faare frardw wmar ¢
e faw o darz frar 3 ¥
T wgw gawhwvai §
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AR, W g wgrerR § «aa
g @r ) Sy Avh & fag g syt
aft § #fys auwa W A wEE
1 #uifs gara ot fawia & a8 agq

AT § AGT & | §RA To UHe LHo

WiTo § 7t graeuY 8 wigimfag §
faa¥ am awqa, o aar @-2fat
g | T AT, AN FE A aT K
WETT &, IR GLAT &7 @ gy =0
w1 § 1 gl FAT AR @I wy
A1 Y &y gwiw g, swRt gark
forg g® scafuw geoe wgrart, Terdf
Y qagfeaat ¥ Arawaxar § | Ga
S ZEWY as W s &1 ansir-anit
TR MREY H O & JgOE ATy §
9T JA FAT T OFWT JIET &
(sqrem)

v+ fafrwa, argae & wgar
g e g g wg 3 g
wifge ot fe oifeeam &1 gaaaT #1
g% ( ZATY TAX RN gifesaE &
gEHTTAT HT AT AT A, 7g TF IA-
arew farg & 1 7 fraa- 30 &, 0%- g6
§, SAWT FEEAT FIR AT AT
famw.23 &3 @ ar afY, ag wIF
femmr ¥ Gar giaT & 1 ag wqSar &
s fs goa faae-200 WY Qo
To-32 % T ¥ awwar fear g
To THe THo WITe & TAT HAY a3
W17 W77 9 | A% g N § gH agw
wfaw s T+ & fe g farpg ot fie
TF Igq USBT WX gL ¥ AT
wrar farra g, fasr @¥m | cad @
NT gwy § fF g1 ©av wiF @
ATAT 9T | ¥F& AATAT Yo THo-12
frara oY W @R | %W o@T &
forw & =iy ot &Y qurd &7 Wg e
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TR qaT BE A FuEA @ W
foag w7 & w7 gqrfew@m &1 a1
gEAAT FT FEANY | ATGET, AW
wa 2 frde & #v Isuw @
TR JPAF AW W Ay Afa &
Fgare A9 gfEm &1 @we aifa
qu &R ¥ fau & 1 G awdw
#T A W 5§ aT HT TR I
§ f& aruge gfmaw faq § gw
UIH I/ qET I & | TAY W@ 9 20
uzH I vfqad a1 9% | W a@©
#1 %5 I qfeesm & s
78T § | AT, FH AAAST FT T2
TR §fy & FIX gETAT T FT
957 | qg §f9 FeqU &1 89 W9Ar
FAaAT W GHRIA FT LFARAT FEL
M & ATY FF T IHT | T IAHT
qay ¥ e W I 4 fF
Az1@ § o1 Feqrew wirfaw frowR}
sy At @ Yz 3uE faaAr €99
&< AT 2 I AT TE G A2 |
Iaw) FEwd § W faafasr 33 €
AT 926 A% ¥y @ & & w0
frqt orear &1 wifaqu s & Fag
g T W s IfgT ) WS
garh gy Afa w @A wifgg
fir gw gAY AW H1 FEITAT FIFH
wifs ar §3F wfoew quaTy FEw
gfrar & § fe afs gaw o a9 &%
feqg g @ qelt ® & T ww
Powr o1 gwar § 1 (mwwwr)

a g dwr § uw frrm and o
ez T wwel”, Y aqiar AT
fr g9 famdl § foa qedt 71 g 7§
gl ¥ 74T &, &<w g awat & 1 A
3y wanfrw wex W ama A
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A ywder ¥ fmw § oo
frar qr—rqe arta”, Suk. WA
¥ fagaamw & 40 sfaom w7
o 7€ Y ) IR fET § gUAT wW
& fog &€ o a7 gy | W ™
SHTT & AT FT T« a7 IAY
¥ Tw gufma ag) | awar, @™
yaafm d f gram afl 1 WP
A FHAFT & o TIo ] ATHG TH
sfw I9wg a1 AR g @A
¢ M I A IZ@ AWM A FE ALh-
JAET & AT | I T IF F w18
¥ gpar 2 a7 gz frdw asl wr
sreqy W ARG WX JA¥T WU AN
sy gfewr oy sy gak 2w &Y
Hifaai ot daiw A ag afe &
FITR 9T & gfrat A @ wawar
¥ gewra foar avdt §

TAqe dfid Xy A& g
A3z ®Ar g g A g AW
¥ wagd Af%) #) gear 33 a@ g
60-70 X iy Gfaw Jafage
i § 1 arfes dqul A 9w
w14 foqr 9a¥ gn At & aR WA
qfrel g adf vz awy | 7 qfw
32 ¥ 38 & @7 & gfasrt 40 aF
& gragrE feme @1 ay § . gwfe
qfsow {¥T ¥ 53 ¥ aw  Jav vt v

FFAT I T A Y qe qEA §

fag, Ao A fag arfa =rfgn 1
gty AgIfraray § ag daw Q-0
TR 8 § Nefat T qwar § wafe
sfaad 60-70 TR feme ¢ &1 |
T % GHA 1 ST T ®Y
o1q s3w § foF & €7 agd SR ¥
faq get wm gdma w%, ST
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fordga frfeaa & & w3 @
aqTa §f% gAY QoA a7 g
i1 gaw awadl gd ¥ avats

' srr @ Aife §fast & gAala § IR
¥ g® S AT g

dfrd 493 olaT T @TH AW
FTTHY qqr 3w Y Jar & WAT S@
¥ | I9%1 gW ¥ AF EAEE FL A
%7 gt o fedg feqedz § 9 &
WY #€ i famr § foR 3 gAE TR
srez far I1 awar § I FTT FT SAT
fawrr 2, §var qes fantor fona g,
HETT RIAT §, PR RN, o
arfe age ¥ | F1q §Y g 7§ fawiw
§ wE 0¥ wged § faw ® 5 wfvwa
sqi qags dfFi ¥ fom gifag @
AT qFA & I§ Har g0 a7 g, "o
Q7o Yo §, XWX qrar I 1 TAT-
AT 7 ot FL GHF § ) FEeFT H WY
FLIFT & 1 /P & A9 A CF
1 fagdiy 3g # D A @ F@
g HIAT 4T AU § IAHT AIMT
firdrar ga3 ¥ oY afafaw § =% fag
wat fefafeis qrewt fast ardd

AU F A gE 1 9 T
2 # dfvw faer afrawg § 1w
&Y wifs ¥ g amfor gfer s
% feha F AL I AR AT, §
%3 qgor A ag gme faar @1 @R
a1 o 2 ¢ o ¥ 7 gw o &lo
flo wgd wsfwal T & fag av
fafazl arga * oodaw frarfaal &
forg wfvad @ar €

AT I QRAGTESA § Y 7 iz
R § | a7 "I 9§ g frwwan
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A ey gow & gfumre & avan
o g & arafaaf & ghaarT q,
HYa IART AET AT ¥ | JoEY T F
X IGF a1 qs9 §, @Ay § Sy
feafs #ar <t § To9) & &g S
£ 8 qgw ot frdae Frarar i &
oF 0 wrk &Y wd § we aieen
oY NfF 58 THT K CREIATET §
WEIT goT YT Iaw a=A) A1 § Bed
g ph aed wrE A gAw @iz e
STt & W% fedm A w1l g% & ginar
TEifg Radt § @il 55 s a1
aufiRza fe O W aw & @
A% § IF q<El & gIWA &)
Ifva saewr &) 93, ag A weAy
gt ifge | q-uwaEnfaw ¥
q@ e sfee @t qmEr AU F
g g Wk ued J\ A Ak gy
EACI- A

9T ® AN IgT W51 gEATH
fear § Wi gl gt & fag o
3T wrqw frar €, Sow fag & smowy
qUAIE A E AR WO I SET
A E

15.00 hrs.
(SHRI N.K. SHEJWALKAR in the Chair)

THE MINISTER OF STATE IN THE
MINISTRY OF DEFRENCE (SHRI K.P.
SINGH DEO) : Mr., Chairman, Sir,
I am extremely grateful to you for hav-
ing given me an opportunity to take
part in this debate. First and foremost
I would like to thank the hon. Mem-
bers for their very impressive homework
and the deep interest they have taken in
this subject of national security which is
so very important for our survival and
for our economic development, As
many Members have pointed out that the
natiopal security or the question of



37t D.G. (Genl) 1984-85
—Min. of Def.

[Shri K.P, Singh Deo)

defence is not only in the realm of
soldiers, sailors and airmen but in this
modern security environment, the entire
country has to be geared to face
any eventuality, if such an _even-
tuality does arise, and many of the
Members have given their weighty sug.
gestions that Apart from the armed
force, the morale of the country, the
economic strength of the country, the
industrial capacity of the country must
also be geared up. Our late Prime
Minister, Pandit Nehru had, in this re-
gard, said that the strength of the
country is not only the strength of the
Armed Forces but also the economic
strength of the country, the industrial
capacity and the indomitable spirit of the
country. Therefore, Sir, it is very
heartening that we are all unanimous in
this approach to the problem that should
our country face such an eventuality,
we should have to rise like one person,

Sir, as is the procedure and the prac-
tice, the debate was initiated by an hon.
Member from the Opposition and know-
ing my Barrister friend, who is a very
intelligent lawyer—I- won't say in the
Delhi accent—he has very intelligently
gone into the question of Defence plan-
ning, perspective planning and has also
gone into the aspect of planning within
the Ministry concerning all sections and
bas brought in a host of subjects both
geo-political, geo-strategic as well as
the Defence supplies. Opne of my hon.
friends bere—~Mr, Arjun Sethi—had this
to comment that the hon. Member, Mr.
Ama! Datta, has probadbly not gone
through the Annual Report and had he
done so he would not have raised some
of the questions which he did raisec.
( Intcrruptions).

Sir, I will not be naive enough to any
that Mr. Datta has not gone.- through
the Report. He has very much gone
through the Report. Not only has he
gone through the Report but he has
also gone through a lot of printed mete-
rials, a lot of materials published in the
media and very intelligently through the
ideological spectacles that he wears, be
has thought dt fit to ignore the report and
has given his political assessment of the
question of National Defence Planning,
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But the point, I regret to say is that
he has thought fit to rely on consider-
able material from persons who are not
accountable to Parliament, who are not
answerable to the people of India, and
he has totally ignored a document which
has been placed by the Defence Minister
who is accountably to Parliament and
who is answerable to the people of India
and if he had gone through the Report
right from the first Chapter of the
National Security Environment, the or-
ganisation functions, Defence plan and
the Chapter on Army. the various
schemes of the Services within the Army,
the Navy, Air Force, Coast Guards,
Defence Production Units, Defence R&D,
etc. then for all the points which he has
raised in his speech and the cements
which he has made, the answcrs are very
much there, It would not be possible
for me to answer all the points, because
apart from him, there are many other
hon. Members who have raised a lot of
points. Some of them are repetition,
some of them are new points, but 1 would
confine myself to scven or eight points,
and answer those,

O:‘.-: of the point which Shri Datta
raised was about the civilian Defence
employces of the Ordnance Factories,
about their requirements, and their going
on strike, because my Minister could not
go to their function on 23rd February.
But I think, it was more of an ironical
remark than a serious one, because on
the 23rd Februry was the President's
address and my Minister could not pos-
sibly be away from the President’s Ad-
dress, and secoudly the strike notice was
given by the AIDEF on 7th March,
1984,

’

SHRI SAMAR MUKHERIJEE : Ac-
tually, they gave notice on 3list
December.

SHRI K.P. SINGH DEO : The notice
was given at a time, when the Ministry was
already seized of the matter, and I would
like to refer to the matter of the Third
Pay Commission to awhich the hon,
Member Shri Datta was referring also,
That the Third Pay Commission’s recom-
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mendations were not being implement-
ed por is it in parity with the railways.
The fact is that the Third Pay Commis:
sion had recommended five scales of
pay in which the industrial workers
should be fitted in after getting their
jobs evaluated by an Expert Classification
Committee The Ministry of Defence
had accordingly appointed on Expert
Classification Committee, who on the
basis of the point-tating system, deter-
mined the point-score for variqus jobs.
However, they recommended the fitment
of industrial workers in ninc scales of
pay. Even though the Federations have
participated in the deliberations of the
Expert - Classification Committes, the
Federations demanded the fitment of
workeis in five scales of pay, as recom-
mended by the Pay Commission . The
compression of workers fitted in nine
scales of pay into five scales of pay creat-
ed certain anomalies.

The Ministry of Defence, therefore, ap-
pointed an Anomalies Committees to
sort out various anomalies that had
arisen. The Committee consisted of both
the official side and the staff side, as
represented in the Departmental Council.

In the msantime, the All India Defence
Employees Federation served a notice
that they would go on strike unless the
three-grade structure in the skilled cate-
gories was implemented, Defence Secre-
tary had called the President and the
General Secretary of the AIDEF and dis-
cussed the matter with them. The AIDEF
agreed to continue their cooperation with
the Anomalies Committee. Defence Sec-
retary has also laid down a target date
of May. 31, 1984 for completion of the
deliberations of the Anomalies Com-
mitttee.

In brief, the Anomalics Committee
would undertake the job evaluation of
certain identified cotegories in whose case
the job content has apparently not been
evaluated properly. In this case also,
the Ministry of Defence wanted an 1nde-
pendent organisation like the National
Productivity council, but it was not
agreed upon. Now the Committee will

co-opt experts from the Directorate:
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General, Ordngnée Factories, EME °
and MES, ,

I would like ‘to confine myself to a
few points. The twin policy of the
Government is to attain self-suffigiency
and self-reliance in defence equipment,
Therefore, Ordnance factories and the
public sector undertakings are the con-
crete expressions of India’s drive to-
wards self-reliance and self-sufficiency in
defence production. In the Report. itself,
figures have been given, to show .the
ptoduction . which has been taking

. place in the Ordnance factories and

the. PSUs,

.The PSUs manufacture a wide range
of equipmest such as air-craft, heli-
copters, avionics, acro-engines, a variety
of electronic equipment including radars,
weapon control systems and components,
railway coaches, earth-movigg equipment,
a range of frigates, patrol vessels, tor-
pedo vesscls, machine tool, missiles,
super alloys and other equipments and
components, not only for Defence but
also for the civilian sector,

The capital invedtment in all the nine
defence PSUs on 31st March 1983 was
of the &rder of Rs. 610.28 crores, This
investment was likely to rise to
Rs. 711,31 crores by 31st March 1984,

The value of production went up from
Rs. 82565 «crores in 1981.82 te
Rs; 1144.13 crores during 1982-83, re-
cording an increase of over 39% over
the previous year. During the current
year, the value of the production was
likely to peak at Rs. 1392.76 crores,

The total sales of the defence' PSUs
also recorded imprsssive growth. During
1982.83, the sales were of the order of
Rs. 930,52 crore, and are expected to

crores during’
1983.84.

Six out of the nine PSUs are consis-
tently making profit. Steps have boen
Jptaken to improve the performance of
the other three PSUs as well. The over-
all profft before tax ecarned by defence
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PSUs in 1982-83 was Rs. 72 crores, as
compared to Rs, 67.4 crores in 1981.82,
This also meets the point of Shri Harish
Chandra Rawat who wanted our produc.
tion units to have a commercial outlook,
and also help in the self:reliance, self-
sufficiency and in the indigenization of
defence equipment.
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Efforts are being made to explore an
export market for the products of defence
PSUs, and ordnance factories. During
1982-83, exports were of the order of
Rs. 27 crores which are likely to rise to
Rs. 42 crores during the financial year
1983-84, :

In view of the increased demands both
from defence and civil sectors, the PAUs
have plans to step up their production
units and to increase their capacity
through expansions. Already, the Prime
Minister has laid the foundation-stone
for the new unit of HAL at Korwa,
U.P. BEL have planned to open a
bew unit at Taloja, Mabarashtra, the
foundation-stone for which was laid by
Raksha Mantri in December 1983. Work
on the new units of BEL at Panchkula
(Haryana) and Kotdwara (U.P.) is in
progress. The management of the na-
tionalized Andhra Scientific Co. at
Machilipatnam was vested in BEL in
February 1983.

Regarding HAL, the production of the
trainer aircraft, Kiran, Maik-2 and
HPT-32 has commenced at both Bangalore
and Kanpur divisions of HAL respec-
tively, and the deliveries are expected to
be made to the Air Force during the
current year. The first batch of Andhra
gliders will also be delivered to Air Force
by the end of current year,

The BEL has eatered the field of opto-
electronics through the newly-acquired
Andhra Scientific Co. unit.
undertaken a programme of production of
equipment for space rescarch and have
euntered the fields of electronic magnetism.

BEL are also geared to supply trans-
mitters and other equipment for the

They have’
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special expansion programme for the TV
potwork in the country during the year
1983.85, regarding which one of our hon,
members was wanting that we should
have low Power transmitter in our
borders, :

376

Bharat Earth Movers Ltd. who have had
an impressive performance and have plan-
ned to manufacture hydraulic excavators and
engines. They undertook the manutacture
of bunk houses for ONGC. Besides,
they have designed and productionised 25
tonne rear dumpers and G- 14D dozers,

The Mazagon Dock Ltd, had carned a
caotract from ONGC for management of
multi-suppor vessels (Samudra Suraksha)
which is a sophiscated ship for carrying
out various off-shore maintenance and
support functions during the year. MDL
also delivered the first of Godavari class
frigates to the Indian Navy and on the
last one has also becn commissioned only
recently and the first off-shore patrol
vessels to the coast guard,

Garden Reach Ship Builders add En-
gineers handed over INS Nirdeshak—a
sophisticated survey vessel to the Indian
Navy and the ocean going tug ‘“Matanga”’
to the seward defence both to the Indian
Navy.

The Bharat Dynamics Limited have
taken up production of a new line of mis-
siles for use by our armoured sources.

While the drive for greater self-suffi-
ciency and indigenisation continued,
peaceful and cordial industrial relations
marked the atmosphere at the PSUs.

Reﬁarding ordinance factories, in the
year 1982-83, the value of gross produc;
tion was to the tune of Rs. 869 crores as
against Rs. 787 crores in the year 1981.82.
The target for production in the 1983-84
is Rs, 950 crores which is expected to be
fully met.

The ordanance factories plan their pro-
ducts threwgh constants inteéraction with
1 .
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the services and the Research and De-
velopment Organisation. Some of the
projects which are at various stages are
manufacture of (i) a new type of ammuni-
tion develbped by DRDO for the Navy;
(ii) new types of optical and opto-electro-
nic equipments ; (iii) new sophisticated
anti-tank ammunition ; (iv) newer and
lighter model of ficld and capable of
being air dropped and a host of other
items which are already in the Report.

* So, I do not want to take the time of the
House and deal with them, ({mterruptions)
The hon. member, Shri Ama! Datta, has
said that we are importing small arms-aad
pistols from Italy. - That might have been
a decade back. As of today, we are not
importing any small arms or the pistol
which are manufacture at Ishapur where
he wanted to be manufactured. ¢

The ordnance factories have employed
a forco of 1.8 lakhs of workers. The
welfare programmes like hospitals, edu-
cation, housing, that is also in the Re-
port. So I do not want to go imto it.
We are trying to remove stagnation and
improve the career prospects ; and only
last year, a cadre review had been or-
dered ; this is the first cadre review since
"1957.

Many of the hon. members have also
referred to NCC and the territorial army
and the expansion of which should be
effected and that it should act as a second
line of defenee. Some hon. members also
referred to the United States and China
atc. All these points have been consi-
dered before ; and as you are aware,
when the Prime Minister was handling
the Portfolio of Defence in 1981, a com-
mittee was set up under the Chairmanship
of Maj. Gen. Sparrows MVC Bat our
distinguished soldier and Parliamentsrian,
and it has already given a report in which
there are 66 recommendations, The
government is in a position to finalise the
report. Some of the recommendations
have already been sanctioned and dcted
upon in which improvement in the cadre
as well as, Improvement of cadre, service
conditions of some of the Territorial
Army personnel have been gone into ;
the promotional svenues, the pensionery
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benefits as well as the bounty and refresh-
ment allowances. all these have alreddy
been sanctioned by the GQGovernment.
Some of rhe recommendations which have
far.reaching consequences are under the
consideration of the Government and in
a vepy few days time we shall be taking
some decisions for issuing a final sanction
on the report. The Central Advisory
Committee of the Territorial Army is
also meeting which will go into it and
ratify the decisions of the Government,

The Territorial Army, as has been
rightly pointed out by many of the hon.
Members, has a very useful role to play
in the defence-awareness, in creating a
sccond line of defence. But due to cer-
tain situation it has had a metamorphosis
and it has an evolution too, So this
Committee, the new committee under the
Chairmanship of General Sparrows has
looked into it, how it can be more effec-
tive, how it can be made more attractive
any how it can supplement the efforts of
the regular - Army in casc an eventudlity
arises and it can act as a reserve force
and add to our strength., [ would not
like to say anything here, because we have
refrained from giving the strength of our
Forces here. It will suffice to mention
that  the Consultative Committee
of Members of Parliament has also re-
commended that the Territorial Army as
well as the NCC should bs expanded,
their activities should be expanded,
in the light of it, ecological battalions of
Territorial Armv, with one hundred per
eent ex-servicemen have besn raised in’
Shivaliks of Uttar Pradesh, and Rajasthan
Canal area. There is a move to raise

*ecological battalions of ex-servicemen be-

longing to that particular area in Hima-
chal Jammu & Kashmir and Uttar Pra-
desh. Requests have also come from
Maharashtra and Goa and other Govern-
ments and we are looking into them. The
Department of Environment is also asso-
ciated in this.

The same is the case with the NCC,
and in 1972 when the Mahajan Commis-
sion was appointed to go into the func-
tioning of the NCC it had recommended
to Government that there should be more
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bias towards adventure activity because
as a result of the Chinese aggression there
+was an unwieldy expansion of the NCC
which, the Mahajan Committee said it
should be restricted and a strength qf 31
lakh cadets was the ceiling. Now, it is
also mentioned by the members of the
Consultative Committee that in the NCC,
apart from the adventure activity, the em.
phasis should also be on military training
aspects so that in times of Emergency as
is also theie in the provisions of the NCC
Act, the NCC cadets could be mobilised
as a second line of Dcfence to help the
regular Army in times of war and in times
of Emergency.

PROF. N.G. RANGA (Gustur) : Has
the ceilimg on its strength been removed ?

SHRI K, P, SINGH DEOs : That is
what we are considering at the moment.
Should it be removed and if so, how
much should be the strength ? Because,
it is not a wholly Central Government
project. The State Governments also
participate in it and unless we get the
State Governments’ commitments for
some of the expenses we cannot take a
unilateral view. So, .the expansion of
NCC has to depend on the financial
position of some of the State Govern-
ments and we are also examining how
best the Central Government also can
improve on its contribution from‘, the
financial aspect, So, these are certain
things which we are looking into. It will
be too premature at the moment 1o give
an answer before we examine them from
all the aspects. .

The other point which was raised by
most of the Members is the question of
ex-service-men. Now, the ex-service-
men, as our Prime Minister has alrecady
reiterated in Parliament and in 1981 the
Estimates Committee has also gone into
it, is a national problem which has to be
dealt with by the Central and State
Goveinments and also by the public
sector undertakings, the private sector
and the entire country. As hon. Member,
Prof Shaktawat has said, ex-service-men
are released at a very youmg age when
there is still a lot of service in them,
This is done in order to maintain the
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young profilc of the Armed Foroes.
Some of them, Sepoy ranks aand others,
are released between 33 to 38 years of
age and sometimes 41. In certain arcas
if they keep on getting promotion, they
can go upto the age of 50 upto the rank
of JCO, whereas an officer who goes upto
the rank of Lt. General, retires at a
higher age iec. 58 years. Since this is
a disciplined and organised manpower
which is trained, the country would like
to benefit from their training and disci-
pline, It is also the duty of the nation
to sec that these pecople who have given
the best part of their lives for the sccurity
and integrity of their country, are re-
scttled and rehabilitated, A number of
steps have already been takem in this
regard, which are mentioned in the
Report. So, I would not like to repeat
them, There have been calling attention
motions and half-an-hour discussion in
this House, brought by Mr, Rajesh

.Pilot and Mr, Rajesh Kumar Singh, in

the last session. In defence to the wishes
of Parliment as well as, ex-service-men’s
organisation, the Prime Minister and “the
Government of Iadia have already
appointed a high power committeee on
ex-service-men, which has a few Central
Government  Ministers, some State
Government Ministers MPs and some ex-
service-men, to look into various aspects
of ex-service-men and specially to see
their employability with regard to the
public sector undertakings, private sector,
in the field of agriculture, industry, their
on-the-job training. They gare being
trained in management and other prac-
tices,

SHRI INDRAJIT GUPTA (Basirhat) :
What about their pension ? It is covered
by this Committee ?

SHRI K.P. SINGH DEO : All aspects
of ex-service-men.

This Committee has been given one
year’s time to look into all these aspects,
specially those of the ECOs, Short
Service Rcgular Commissioned people
who have taken release and are already
in some of the banks and public sector
undertakings. Then there was no
monitoring at the nodal points, because



%1 D.G. (Genl,). 195485
—~—Min. of Def.

the Zila Sainik Boards and Rajya Sainik
Boards do not have the organisation or
wherewithal to carry out some of the
guidelines of the Central Government,
which many of the States have agreed to
do now. Some of them have not agreed
due to paycity of funds are some of them
are in the course of agreeing,

About legal safeguards regarding their
lands and buildings which was mentioned
by Mr. Harish Rawat, most of the States
have now agreed. Some of the States
do not feel its nced because they do not
have concentration of ex-service-men.
Therefore, the legal safeguards which
would enable the ex-service-men to get
back his house and land are to be
provided to them through a legislation
which will be coming from the Ministry
of Works & Housing. That will be
.applicable for the Union territories of
Delhi and Chandigarh also. Ex-Service-
men have been taken into peace-
keeping forces by the Governments of

Assam, Orissa and Bihar, The Madhya
Pradesh Government is also.........
(Interruptions)

SHRI SOMNATH CHATTERIJEE

(Jadavpur) : What is this force ?

SHRI K.P. SINGH DEO : Peace-keep-
ing force, West Bengal does not want it,
They have told us that they do not find
the necessity..... (/nterruptions)

SHRI SOMNATH CHATTERIJEE :
You have said that they have been taken

into the peace.keeping force. What is
this force ?
SHRI K.P. SINGH, DEO : Peace-

keeping forces have been raised entirely
of ex-Servicemen or components of it
tike .. ..... (7.terruptians)

SHRI SOMNATH CHATTERJEE
What is that service called ?

SHRI K.,P. SINGH DEO: Peace-
Keeping Force, Because they are disciplined
and trained manpower and beccause they
are young they have been taken in.

L]
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SHRI SOMNATH CHATTERIJEE :
That means that is a State Government
force.

SHRT K.P SINGH DEO : Siate
Governments have raised such forces,
Apart from the Ecological - Battalions and
the Peace Keeping Force, there is a
scheme known as the PEXSEM (Prepar-
ing Fx-Servicemen for Self-Employment)
on the same analogy as the TRYSEM
which is the Trainin2 of the Rural Youth
fur Self-Employment  Since ex-Service-
men have becn away from their homes
for a long time, they would like to be
resettled nearer their homes and they are
not very keen to seek employment for
away from their homes, So, this on the-
job training is being given so that they
can resettle and rehabilitate  themselves
at home by sclf-financing projects.
Financial institutes have been directed to
give them subsidy, interest subsidy. Ex-
Servicemen's cooperatives and transport
companies have also been formed so that
in the field of coal, energy and at some
places in forest protection forces, the
Ex-servicemen who are coming owmt in
large numbers......... (Interruptions). May
I stop, Sir ?

MR. CHAIRMAN : Please go ahecad,

SHRI K.P. SINGH DEO: Apart from
all the steps which have been- taken till
now, we are still not fully satisfied with
all that is being dode for the Ex-Service-
men and, therefore, this High-Power
Committee has been set up by the Prime
Minister. This Committee will go into
the entire aspects and see that the place-
ments for Ex-Servicemen which are
already there and the reservations meant

for Ex-Servicemen in the public sector and
the Government—both in the Centre and
in the States—are fully met and if there
are any anomalies or any impediments,
they are removed. This Committee will
be giving its report and recommendations.

Now I come to the question of Border
Roads. Many hon. Members have men-
tioned about the Border Roads and
GREF people who have to work in very
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arduous and hazardous conditions, We
are trying to make the proximity between
the people in uniform as well as the
civilian element in the GREF and the
Border Roads Department to be reduced
to the minimum as far as practicable.
Due recognition aad rewards to GREF
and Border Roads personnel who have
done yeoman service and excellent
service in Sikkim, Jammu and Kashmir
and other border arcas in very difficult
conditions is also under coasid:ration

(Interruptions)

SHRI T.S NEGI (Tehri Garhwal):
Are you making GREF a part of the
Armed Forces ? This is what is needed,
Last time aiso people raised this question
and they waated that they should not be
governed by two rules—<ivilian and
military,

SHRI K.P. SINGH DEO: We will
take your suggestions into comsideration.
At the moment, Border Roads is
governed by various regulations, Army
Act is also applicable in certain cases and
we shall certainly examine tbe hon,
Member's suggestion and keep it in mind
while reviewing the conditions of service
of Border Roads personnel,

There are two more aspects which I
feel are quite important, Onc is the
Services Sports Coatrol Board  and
sports, Services bhave been in the
vanguard of sports in this country and
specially after the impetus to sports
and to our youth in this country
in 1982 by the Asian Games,
we have decided in the Ministry of
Defence to have special allocation for
sporis and the Services Sports Coantrol
Board which deals with the promeotion
and development of sports in the three
Services. ' They have been asked to
prepare_a paper of the projection for the
pext Five Year Plan, We shall be having
an investment to “the tune of more than
Rs, 12 crores spread over 5 years to
build permanent infrastructure and
equipment of international standards, so

MARCH 2, 1934

" international field.

.

D.G, (Genl, 1984-85 384
==Min of Def.

that our armed forces can compete and
come upto the  best in the

Io the Asian Games

our personnel have done extremely well.

They have won 33 per cent of the total

medals and 5) per cont of the gold,

medals although the representation was

only 17 per cent of the Indian contingent,

In this regard also we considering that

sports is an integral part of the

soldiering and training. Therefore, a

lot of importance is being attached to

the development of sports and sports-

manship in the armed forces,

* My last point is on mountaineering,
This is another sport or activity which
teaches a person self-control, mental
discipline, development of character and
a spirit of adventure. Therefore, the
Ministry of Defence has beea aiding
many of the mountaineering institutes,
like the Nehru Institute of Mountaineer-
ing, the HMI and the new Jawahar
Institute of Mountaineering and winter
sports. This institute is going to be
located at Pahalgam in J&K. We have
also tried to expand the mountaineering
activities both in the National Cadet
Corps, the Territorial Army and within
the armed forces mountaincering has
taken on. Now there is a ladies’
expedition to the Himalayas, led by the
Principal of the HMI, Darjecling, Col.
Khullar;, These are soms of the various
aspects where the Defence Ministry has
been aiding the civilian sector.

I am extremely grateful to the hon,
Members, specially. to Gen, Sparrow, for
having brought out the very impostant
subject of the second line of defence,
which will go a Jong way in creating
defence awareness gmongst the youth, as
well as other civilians, who are interested
in the defence of the motherland, because
history has shown that, whenever we have
neglected this aspect, we haye been sub-
jugated by far less inferior people.

SHRI SOMNATH CHATTERJEE ;
I am really happy at the exoellent
mannper in which our youthful Minister
of State has dealt with the various points:
But he has not touched two aspects.
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There is the Caterpillar Company, which
was supplying/the Defence Ministry, Now
people are on the strcets because of the
withdrawal of support by the Defence
Ministry, I am requesting the Minister
to consider' that question, Secondly, in
the Ordnance Depot at Calcutta thousands
uf people have been retrenched. Repeated
eepresentations have been made by the
unions jointly in the matter.

SHRIK.,P, SINGH DEO : I agree
that I should have replied to them.

SHRI SOMNATH CHATTERJEE :
All unions have jointly made a rcpresent-
ation regarding the Caterpillar Company
also,

SHRI K,P, SINGH DEO : Sir, the
Ordnance Deport had been set up long
time back because of the strategic reasons.
Now an expert Cominittee of the Armed
Forces as well as from the Ministry of
Defence has gone into it. They do not
feel the requirecment of the Ordnance
Depot. But although the Ordnance Depot
will not be there, yet no permanent person
will be retrenched or set idle or seat out
of employment. We are using them for
Project Yatrik, which is too the Andaman
and Nicobar Islands and for the MES
also, We are also kecping in tact all
workers from West Bengal, They will
not be sent out of Bengal. This is a
commitment which we made last year on
the floor of Parliament My Ministers
has also written to the Chief Minister of
West Bengal. Shri  Shivraj Patil. my
predecessor had also written about this to
the Chief Minister of West Bengal,

SHRI SOMNATH CHATTERIJEE :
But you need an Ordnance Depot,

SHRI K.P, SINGH DEO: Thatisa
different question,

ot fto qme At (fegdt moaTe) -
Tamaf Agea, & avewr amard § fe
A TR TAT ANE 9T 1A FT G/
, feqn | Aty geedt & agge g
WA I @A F ok QW
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TEf fr gamt Aol W 9fem 91 g
i dfaw gfat & fedt @ *w
74 &1 9 IAW q& gfawd #ix
oz d fad a1 oW &1 que
afl FT gFAT | TEF ®E I gH
arr @ qF § )

& war Aot ot wY a9 &av Sgar
g e o e ae ¥ @lad s
T wifag oY 31 &Y a9 A wgwE
F WA gu faw aq9m ¥ W@ oA
Afgq oY, St A & 1 T FaX A
IR a3-a3 FfaFrd & agdwe
1 g wifew w3, @ @
31 9% § a A% |{Q qrga sarar
TIAT § 1 IFIT Far i @ §
AfFT 3 W 757 R G §, TR
fasraz TRTH awa &

it Qo v ¥ (Frem-
q1g) : facga qee TFT A

&t o gwo At : ATw T d9T-
feal & fag € Tvmamn AN as@
g | 59% §aW § g4 Surar gwA ad
2 %3 | I TAN TWiT qTEEry
a1 A FWT | w@Ad & Jfkqg
1 gAE 99T AT § IR & AT 9T
e & fagn” &5 & a §
feafAi st avi @ 313z &%
Y el @ g & ek g
qw foft $IA fdar v N
& SowT WY X1 ¥R A fear o
@ & AT w1 A agi 9% fdax
99 W & | 97 WA ¥ BT &1
X QA E T A A A
& araegwar &
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ot it s faegr & femdiz
W af W Swt anil wifred #
Wigsrafiqar & ad saar
fe fer w1l & ooy e fen
™ qg @ g @ S e
W oF sfafwar ag  fe vt # 9
o @Y fr fegaiz & fag fead
aHEEA ¥ TR QY ¥ 1 Ay qar
«F qrom fe @y, anft ¥ aad
wTfRET §X ITAT Wigd § | 96T ¥
Few & ? ww gg & R wrnwe §
igETST § | Y qwE AT wnhed
@ tfpde aifpad & s s
A% T § 1 e aifedl & Ao A
ATY THITAYY TT Y Q@A A FI
fufade 2% Wi oAt & s A
TR IWE @ agHN I N
ARG E 5 oagh o g
FO @ T faeft ) WAy
ag famrfae swar @ &t s adl 99
% | § angan g fs fafade & fafade
aTH T H AT W JTHT /AR I )
Y oo ) gfad RO a=y WS
aefdag A wSBIT ¥ Y Wi &
TR qATa%d § )

st qwe IwwE [WH : FW
WET a7 o | aw 7gi © )

st Aic guo A : IwAE ¢ fE
@ | fasama &% TN AT § SN
fmsA Namaead T arf §
R A7 ¥ graw o T g e 3
wAfre qrg T § 1 99 & afgar g
9 T/ T ) X9 ¥ aEd IF
# +ff e fear o1 @ ) wW-
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®) wqrEr asy & & feddw feqr ot
a%ar &1 &= wmew, fov eifewd
T Amiw F guw €A¥T frar ar @@
a1 ¥ feergT § no § Wik e
¥ arx ag feraiarc g § ®Iw 8T
RE YT @ @ A S E
afrgde w § ) foF Ax agERrd
ot forrderd & AT 39 wEad &Y
N mrmAargr ) Wk IR
Frr @ erga § 1249 ® 0%
gy e 4 It ¥ ww 9§ s
A WA E

foia &5 & fou fafewr w9-60
. X fawam w1 gy ¥ F AT
Haqd wfewrd § $T @ ¢

AT T IAT R :

aa ¥ feavem ar a3 & fv Aw
60 EF 1 AN Sy HY
o ¥ W@ W E9Al & |g
Iraifad g1 ®T qOAT FH T
fads AR g9 & wWEgY ¥ ¥ qW@
forere aram z2 g AT A A g9
& g afaar i@ T WA I
agd  fasrdy AT AW
faalfag fedY ag qrodee #3
i o1 feed 7 frelt @@ wrarg
¥ geary 9T &Efa Y gET Fa
¥ gy &) @A A Qo fe
T FATIT & Trvew Afesd T
a1 & frg a<g a9 9/ € |

W g 1 ffgd 9t S feny
Do § ok ft wofaal ¥ 5w
FW AT IR §, IR Ay A
& ¥ focht 7 foet qg & w97 €A
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FH A AT E 1 ¥ faonrewt St
wafay & ara fas o | &% foet
I @S A gEa § «ai Y
Y | aqred o feerad afawrd 2 X
oAt 7 et a@ wod ofdfadt #1 9w
AT 9T Q9 FT@T X § qrfe s
FW fAgaar og | @ A9 F A
ATAAFAT & |

R A A & N¥ o &
foai § 91 ag vz T g f &%
AT X E | A ¥ IF q9Ql
Wy Agiog avgrwar ? ¥
&% 14-15 AT g T AT 9 173
¥ At Fx qF VAN gar ! wq
Farg) g7 W &, 1@ WA frarg
AT W& W A AT qIdT Ay

ifgg

200 §4F@A &89 qqT WA TEA
1980 ¥ s« d¥7 srew fafreex fewa
fafacex df fawag g 7 sA¥
Avg & fas 70 A & fagwag ¢
T g oy fd arf &) ag w7
EfFagaay&qT qEF & aga
Aueaeg faw qgg A fad ¥
aga asy § | 9t faed gz ag €3
fNaga 7Y §1 I @ MY
9 TETT WY TEIAE A A RY |
N awag g § fF7 sAT *
A 70 arw ¥ ¥w fgar w@m
On August 18th, Mrs, Alva has alleged
in the Rajya Sabha that Tank spares
worth Rs, 7 crores has been disposed of
for Rs, 70 lakhs,

AR AT ME 44 w1 @ T
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¥ gETam A fear Mg SEE W3-
AR AT AR |

Iet g F ax § Aq wgm R
fe wa ofemre, frege avdew @t
ST gan a1 q@H AR w1 g
gaT 99 qug it S ¥ §9 wiw-
Fraf gt | frw ¥ w® FB TR
iy ot | Ifeq ww fafeaar &
23 S ¥ Qua W foee
ey o IO Y & | & swaT
T1gar § dvnfd & az ...,

awnfs agg ;. AN A, AW
fraaT aag W &7 W@ §

! Ao Ao A : TR @ Wl
5, 7 famz i Tfgd

awafy apim @ at f5T a9 w9
qifedwn

16.03 brs.

DISCUSSION ON INDEFINITE
STRIKE BY PORT AND DOCK
WORKERS AT MAJOR PORTS
FROM MID-NIGHT OF
1STH/16TH MARCH
1984

MR. CHAIRMAN : So, we take up
item No, 9, Discussion under Rule 193.
Prof. Ajit Kumar Mehta to raise a
discussion.

Mo uﬁmwm (m).
garafy Y, 9 FEGN d FATE
ara ¢ fr v A Suw # fawsr 100
¥ & Meawg gea A wfassr @
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(o aforr o< drgan ]
8 o §t aw frewt gy wgi
1978 ¥ g€ @ | fror ¢ arer ¥ wify
31X 1978 ¥ A ST FWRYT gr
w1 % wafe 1983 ¥ fegra § o
@ @ | M AR qew & g ek
wiwifcat & sfaffs gy o wd
gC W § TheTor w7 |, AR @h
fag awwar aat ww @ @ -
wifw@l & sfafafe f wot 163 #OT
W 7R ¥ JATH ¥ 69 HUT qT AT
WA ¥ FW AT wwaT
werwrar wraf ¥ safy & | 9=y T g
fis ag wwwar 2z war AR wagd §
wHwfa  geaw 9T A wY Ay
M 11 fewer AW ¢, @ &
AFTHM? @ g wA A
@ ft g TETTE T I W1 W
Tt gEATW 9T A1 ¥ fgaw @ 9@
freg ug sTavaA @ Ay avgE §
ug faew &Y avem § &Y fe g
Fifge | awAlar At & faaw 23
S ¥ e AR fafer fafres
¥ RN Y FIw 3% A ITNY gAY
A& A ¥ 32 m %o ¥aq
Ife o wf A 1213 A W
X rwvan arat g€ s Sd wiet
¥ QgaAT WAT AT &8 ad fea
Ty |

i St ¥ wfafafedi Y ooc
HETFEA VAR FA & fay
wgr, a8 78 & 39 93 fawe @), amaf
& 1 I fadh adt w1 fv ag W
¢ AT W Ewt w a1 FEwR
(2 g .

ITFT EEAT AT fF 1983 FT ATw
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A 137 ¥0O% AT § AT IW 9T 32
w Y, whawdy 17 e ger &

faaa) 3fg & fog ag dare ¢, ¥
% W T oy W darcd

16.06 hrs.

'[SHRI R. S. SPARROW in the Chair]

areey § fe ¥@ arg g sfafafeq)
Y A N&-qaqa wawfa © sfafwn
w1 g%, @R a1y fawr g g
fagr — No usefu! purpose would be

sen;cd by continuing the negotiations,

oy a1 ¢ fe g o fraa aw-
wWyar aral &7 &1 O & 7 ) TR
FrE wweeea gTEd fY, wwieg sEa
reft afefeafy dar v & fir ag wuee-
o7 @ & WY & w3 T
¢ fr za gzare &1 frederdy favw 9
¢, MAqaT A9 9T AGAT FEW
qe ?

aTFR A ag A aff wrar f&5 @
gEaa ¥ AT w1 fewTr qERE g
WA & &I RAVA
wrn 39, feufer =, gidww aw
AW =g NaAeEd Tt &Y e
g, az M a9 sy H g ST A
et frar & ¥wF wAg-gA9
wENIRgmag Iy § fruw e
AT @ O IF AN ae
¥am =0 ary I g foed
48T ¥ A9 wAW@ KT @ E, IaN
aF AE gC AT W vy g ?

wad w1 1T s grfarat § o erar-
foo =TI g 9 SEEA®
10 IQ-4§ §T N W AVIMA
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) A ¥ AQeATh Y awen @
&y @Y ¥ A ww genNLEE = g
& ot arer aga AImT §, ;|WH
ow Aven e Rt o AdImd
a3y

g 9T A T 9g4 § fars
sqrorfieat & gaTdr aTE w2y W ATy
Rt qua 07 & wI
wiEw zim wawm 9w 9T g wwr
gutAT 3T o7 1 W ¥ T WA I
¥ ot MEam W @ o afaw
qzTd WX Y AT 9 @Y AWK
JmrEw af @ o frw Ao w6
frafr weaT 8, SA%T IeaTEA wE T,
are wrar aff JdW &1 IqEmd
el

g awed B Adl 3, 150 Ag
I ATTIG QX AT Y JTTE
fis ara #Y Wt wgar gaw & fag
a¥ & | I oy g gwa & fF @d
ez 7 fraAar azT A w@r g !
% wgT aft ow few @ @ @ g5,
20 TR WI & JTAT Ig 9T @i
T AT

PROF. N. G. RANGA (Guntur) :
Why do they go on strike because of all
this national loss ?‘

PROF. AJIT KUMAR MEHTA : 1
told you the reason. The onus of
strike is on the Government. That is
what I told you. Probably, you did not
hear the beginning part of my speech.

WIT 150 wETr [¥H wEgw ¥
T wk gl & W ¥ um W
frar eaf smrar wr &7
fredardt fvw a2 & ? %fr gz g

CHAITRA 22, 1984 (SAKA)

Strike by Porr & 394
Dock Workers (Dis.)

wq N forderd odwe GRSy
g afar qgeqe @ o x@ Ex M
faedm Qi I qr ot 814

g 2gAr w1gd fe guwaramat 8
JA17 ¥, gwwar &6 ¥ aw S
#rag are o ar AE 1 IRt
# guuds y ww A wAr Wifgoa
13 A9, 1984 ¥ 9EY FIHIT ¥ wgy
fr zm 32 %30T w9T A WA FA@
¥ fog arc &, o f5 187 ®OT WY
& Qg I faw w1 |7 sfqwa gar
- 937 15 HAIH, 1984 ¥ FIHI A
M § A7 ggAl ¥ qg qeaey faar
war fF 1w aw faw 187 &UT W
AET, 215 AT T AN 32 FAF
oo J9ET daw |5 Tiawa & w9 ag
B foar mar @ ? gAwaraat ¥ eq
T Y AT F FIW GIFTHT
aTRaaT faar

oq Wl @I §1 guw & fac
w7 Qwar 2 ? @R wedht g
a7 & fog gwrr TrAT AT
afeT garaRey § el fiww 3

§ Fmw A oAt 1 gg Fawaw A §

ot agiey faq fAga ®, gy @

a1’ wagx wfafafeqi & a@ad &

fau fasfaa $T | S ag 0 I
FRTAFar !

afer g W A W &
awgdl #1 gfew Wiz At 1 & s
& woTd § 1 w1 FraR@war off AYeAn
& Al F AT KA AW H@E
N, NG WM WT F AIG ;T
$? s Wk quA AR -
wiag & feet ¥ oq § ? sfgod
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o= gafer O A9 ;T wFT
a1 @iz Hifag | few sw 9T
Fagel § fer-aa o Ay sfEw sar
T ofesm frar ) aeg e W ag
g M A gqq F wa=ial o
qfr YT AT & SqET ¥ FEE g,
g fraet soie ¥1@ § )

T qg ug Way f§ T I
2 & aaw, M AT AT W
Fafa F AT IIAT | AT FIEIT
o &1 WX AT A fefkw wefn-
freg @ & foq qamt W, @ w0
faar & 7g 19 §s e fw afy &
F1T gad & w9 &, gl fafaw
wefafre oF & 9§ I g, @
DIy A Ay § @ TR
mamg’f FBT gl FIEFTT &
wawar ® @y gu I wgfa @

st fe 7 fafaa qefafeegaa o
FATF & | § TR F A0

wwar g e afe ag oar @ @
gafa 1 997 ﬂﬂ"’f 3: a ag ™
TFIT &1 FTH T L, (4897 9037 B
Iz & T § AT

A wi g faae % feag o §
a1 sgfid, ot e sfem &, o few
g“gﬁaamﬁHRﬂﬁm
qvar wrr wifge ) 9w g fawen
thrgre 23 & & O ¢ f6 qu oK
AT M sAfal ¥ Fgam gE
faelt W SUWR ¥ SAACA & JIAA
% fedl % g8 Y g f5 @ -
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A, TN avfew T gEl ouwAl &
vt & gwrey § A% fdt 7€
MR A ot feafy ag & 6 ¥ wa®w
X g feT o foer ¢ aral § gad
wify &Y ) foa g3 fe g ammd
gar & A wa far gw SAwr
qRag A § e IR @A AgaTEs
femrar | afed feal ff 9 ¥ ow
HAT A £ | T® qg AW I T
a 3% Tz geara gt |

FGAT AAEA ® FWR F 22 9fa-
Ta ® qfg & faw 92 gH w1 fawma
g &, for oY 7Y § 9Ty WA aR
oqq FHfQi & @Ay ¥ fr Iy
"9t § 377 gfq P Tifgr wife
TNTHFAITHEI A §
g my |5 shma & sfaw Faq
afg & fag daeag § 1 3@ -
& & AT @& s N gww
¥a7 gfg 91 T &1 wf femy agi 9
g fsifu w7 faar fe _paaw gf
ary 71 94T & Sty @y & 9
g%ar § & o swe & feferia w1
w1 w1 § 7

@ qin AN @ A gt -
qhaw fagl FwA feqar s
et #3Az AREM AR TR
qefiey anfre § | ag age Lot §
o gz & fag wxre effag)
agh O 9uT MG WA A § Ak
gy SewEl & el i g afx
1 & IqAATE & AT A WY ax
19 &N e wIgi ag WO F7 T IuwH)
¥ 30 sfawar aw ar g, 7 ¥AT 10
sha & & 1 @ @ wwre w7 fefer
faaea aat v g ? AR Ewr R
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o 7 gl ool ¥ dgark wem &
gt aF e AW ®7 FATH ¥, 9EHT
fratwo qgmé w &F go @ Ar
ifge

Iawy winl &) gd oy g
wift aF orq Iawr g§ wfowa Qaa-
Ffm ¥ Q@ @ &1 T oA
g atex § 7 ow-dfoar 3w fem
ara w1 ? g Iaw AAw sfgo i afx
Ty gATEr 3 ot awf awwng 9}
&® GATET 67 FUT w947 § AT 0
A geg-dfrar AT F@ E ag A
se T QA mr g & ?
¥o g ¥R T ¥ oaww ¥
g Afg dR aE wT oA
W $8 daw g1 Tfgw  FUT AW
20 sfama Wt Nag & N ag A daw
6 FAT & qaa1 § NfE awxd #1 ¢7
¥AT T IAE W o A g A
g ¥ | N £ 957 ¢ 5 daw qwat
¥ arw o afw ag & I3TTE) 9T
ofr SErAt oz &) oF wgww &
R, dar fr aowr Rk & o ¢,
gf ot amg § wrw 9 Ty
TATE WY AoAT HT 47 A 120 HAT
T 1 120 FOT & ¥ 6 FUF To
=Y ufw #31 1) & 1| & gww 78 qmn
g mmr g &7 & aqig gaAw
" Y #@H w7 § g Gafear
@ & | IEI AU /T 163 FAT To
W HT 69 FUT 9T FT A | w4

AT § 69 FUT & 67 FAT AT 120

5T Y |

TNty &Y, w9 R wraE-fraty
s &1 seite w2, 21 goTT waE
AT faw 1.0% ¥ N oww 2
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wearfag afe o wiw W@ § afz saw)
qor ¥ o) ag 0.030, & afy W
Y oy faar wrrg o o) wg Sizw gawaiE
gl faw FT &HEw 13 @UT 1 qA
g & % a19 ITHY AR 9X TRrTET-
gd® frarew 3 wIT ewr g8
sfarcsr & fag 69 0T wo T W {1
afw amaar A o f ow fea
HgH 80 ®UT FT WIRT B W)
afggurw e d & aR N § @
gH IWY WRI AT QU FT GFE £
wq fF e AEr gEaie wr @Ear
fe & wig go AT &1 wrzy P &
fag dare @, afew sAe aEd #7
At & fag dare agl § 1 s AR
g - WIgT qEIQ ST 9T BT |

afz sy wweEr O fasrd e
Aol & A o fagr T @Y @we
War g wrar, Sfew s g A
gaasa frar s wifag ag wer
aqr 1 & qg W) wgam qugar g f qad
A WY HATHT K AEY A1 ) F@HY
sgraar gy feg@r A1 @ 7 g ag
FIW T I, F|ifF F9 T
gIATF T ATHET Nifes &7 faar @
A auw foaar @ 6 gueqr &1 gw-
g frew AT & gTAw ® dR-
FA qifgqg FT T T T w;
RIT TEY grat & | SInETTT AFF 1
gEare ) fead) aral I9T IR ey
¥ frad ®) friwR fear Wi feamil
VIS H W LY wag W qiT
W@ g, @AW H AT FIGAN Sifga
I8 & rawegr w1 fagw A @
AT ] | WIAAT qg WA § e e
o e A geam w AT e
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wifer & AT FRT Tage P IawT
I w9 KN qq1 A ST
IR AT A FIAT GEAT FYE WA
AT g1 & FIHITH qBAT AIEAT §
fo war aqat {H sfasr & 8z«
srRYaT Al @1 g F fAsET &1
wea g AR afz g, a1 §Ewa S
fafe T ey ag w7 A whafA-
faqi # gaem ? afz gi, @1 w3 aw?

swat yTwr wmft (79 TaE)
garafa 7ERY, w47 § ®Woq |qray
Hgan oY T AWW A G @@, TqT 0
@I 97 Ay qg FI-faary FT @ gl
T & fasm &0 ;1 9qT QT I
¥ faema st ? Q@1 S @ Al
Iq GYYT § T &1 Al4q O gIAOA
A AR arafa @ @ g3
®AHTT FUA a7 § | afeq qie@a 4
o F Alqd FIF @AY FWT W
IS AT AV WA T &1 g fad
¥ 3T FT AN, FEAX AT HIT
3T & Aeqw § IAqT g W14 {5 W
frat ITAATEA® I F IR & G194
A

IR %g fe gEET AN Amy T
¢ 91T 163 FAT & wT ¥T 69.%F
aa§ @ § K WA
WEET T Jg I A I A I
W ¥ G § W1 At Wi gw
awdmger fafa ¥ 1y s w &
amA wif aaet A gr . @
of 9g%e, 3@ & SR W wqW
qadl X MG FHwifaEi A g@gam ¥
o T feafa sq=r o 8 s
AR 3G & TIHA NS AT § T

s
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Haganar Ny we et ft ot §,
Far A€l guk AR st ¥ -
Far & arear § av °F, fagiy sAw
T GHEGTH) & AIG HYAT qHET
F1 4t are My faar & fadm W
Frawag g ez gsa Wang &
g Ta e wrF w1 9T w4«
¥ fow wE § wa smliesfa
qXF qUEar g, A IR IeqT T
AT AT T, T g gEdreIr w1
qag glar £ gk g & feaar
JW TIFT AV & 04T A7 |HaT 8,
g fyadt cafaas wafedw §,
fam & st & o aega) & oma.
SEATEEY &, W ¥ srw § ot
ARWE IPAEIA O T JgEN &
AR § 14T AT § AW &1Q AN,
wfearge, WQifwan ey | 3 @«
X aegd @ N gt AT ® -
feg &\ @ & v dar W A we-
nd ¥ q@rd - @iz, sufaq aww
A 7] FIATW® Tgd A § 1 Ffaaw
TIFH 93 AT FTU Fra1aqma i
AT 3 — & gt S 37 ey sgrad
grrarf € § N @ oaww 9 agz
Har fer 9t q¥ g & afk ¥
T6d IO 4G IAY wFh @ W@
T U 9 ¥ ¥4 AT, {19 &G
B SR S G &y U ®
frg @ Tegal A g W)
g W &fd ¢, "I WA
A A foar a1 g% #R @ Il w1
WHAAAA ST N AT A Iw A
AT A g PN 1 qR @
ara ¥ s § e g aw A
¥ arrx A @I TR W9 TE-
arfaey ) 0 ag & Prigy we ot
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&1 ¥ wegd W W av wrow W

IUHPY FTAT ATAT HEATATE® § |
)

ot AT A TNE AT gEENE F
Iq - wgrt & g faRwi &
ArqrA wgr ATar § WX I@ & U7 730
&7 QT a% %X fa2mi & oAt g,
Afs7 7@ EITATT & HI GATE Tad-
T @Y7 gE 9T wfagd wHrg %A
AT GET R T AT gwame fEar
ft 3w # orew ArEA R, WanE &
fa2=it gz7 &1 wora. @ar § wfFT g&
g 7@ grata & gy faean gan
fegrafe @l W E wmer g
HEA §) WA N qEA & | T 3-
AT TRT®HE 3T A% W agq a1
Frm faq &1 gu wrN 9T ags afa-
T AT TE |

Agar ot 7 i vy e wmer &
aureE & fAg ST W Jaw g
2, 1 wgeg ¥ A af & afe
qraz AT F) AFH Far ar fesa
araf g€ & 39 ¥ T w T RIWAI
& fa1 ¢ . ag wnat Foww, 198 §
gegl Ty A aww g gl
qg I K T F X7 G gorr | 9
¥ W2 ¥9 WAA 9EN, TiW AN 9
e A famifadas arin fed & i)
TN IFT A AR & 7N AN
wquTe Y § R oA 99 @ @
wrwg fear WX ag wg1 fe T wy-
WEqT ¥ g ¥ W@y gg A qa-
gifew s gfgra aasaT § a%ar
2, g wl | 3q ¥ g T awR
o ot sz 32 wOF WA W W
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dare Y | wx 32 wAF WA O O
ufy 7 & fox A @R 9w
AT g g @ W AX wY A
4t dfea gt afs sa Y et wit
F) afg qra et g, Y gA faarc @
QI &gl & fawre @ ga ot WS
I wfa®we wara oW WR AT ¥
AT @ ¥, FF ¥ gEL AW G GE
draR widT A 5 ag ¥ THET agq
TIT TATA TN AT § |

FHAfEl & agamal §1 W @
FEr 7€ | oF ofeq® YRT F FHNAT-
fal &1 dqmm gay ofemw e &
wrafadl & avae af @ sFar
Faife g ow afeqrs T AT IS
TG WX A W WA w1 AT g,
WIAAT AT | ST FIW I & fag
fruifa fearmar &, ag or @k @
faet § 3R e € ag fa=-frea
gt 8 1 AT #r€ ARt few)
2, @ gt arefam ey w e
afaw iy ®IF 1 WX F@@ L)
rafaq s &t & s & ¥aa-
Ay & faemar @it X IgemET &
TEETAT G TR § | TH wTEd
7 ¢ fe few ag & i fey
99 ¥ TR I K IJWY qEr
At § fo afy gard aww & Wi
T L, @ W X @ & fag I
%1 feom AR gar § T &
I gwr RRY &) daw o @

g Igia faard fe 69 wO¥ wWR

®1 I XY BT § H gAAr wwAT I
% fear arg | aw g W BT @ W
N s T T 9w Wik
FE gEU DRI & 7 &) &
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o wgRa § w0 fF @ T &3
T *1 afg ger &Y arw Qar g,
T ug AFIEAEQT § AT T qF-
FIEAT $ TEY W TR H & A
I ¥ 7 AW FT @A QIA @@
T, @ W O e S W
TRA w4 afe ¥ ww & sfea
i 3 A IT T IEw " R, ag
Y Frfge W faaar 9w & faear
wifgg, SaaT At & Wfgl, & § wrf
VAT A H IR AT AN @
¥ feqr @ Afew @ am
T AR s § gx fasfa
At , A ag W feafs s
T & ATY, T WY W A T I
R vyt fe daT wT ¢ 5 S =w
W E @ Adf | g A WAy
LGAERLUE LR CIGCEE (AT 1
MEN Iy @ N DI
grErasE & fog oF g &
wwg Aim afer ¥ gad fag ot qae
T8 gu AR A gEA WY @
TR & ) feafa o few avg
¥ WA FAT A0lgT, 1@ A IT H
faeger oY Frar 7i &1 W ama ¥ o
¥ FT7 AT AMFY 97 HI I F17
&% %1 faur | 97 I grara T &,
& 73 AgRT A WaEas  A_g] Al
%) Iyerew FUT & fqv, 37 N Ay
5 & fag, fyg 3 ar0 ) gfafEa
¥ st arazaw awgy faw ond,
AT ¥ 7ET & AR I qla@w w1
wrarga frar | Q@ S 5+ S I fiear
NI ITY v & fag ag
fear afew 3 gafaq fear mr f
AT FT ATTGE ATAH ST KT

-
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mqkmﬁmﬁ Faq:ﬁ qTHTL
mrgﬂmfna;v& TFIT £
§ g% w3 1y, @ ey A
aw (g1 g9 IRy AT afz S @
fradt § v ol & owi &Y
TR agwy 1 A W R WA &7 W
W g &r g fe frg awg § A9
A amafe & AT A ¥ W A w3

Q% ¥ HX HEAT WEE' § | 4
Awgfe 59 1 N ofsxy 7w g,
7 ¥ gfx @ wifgy afer swmnfa
agey, ¥ afafadl § wxea &A@
W 930 & A1, T @R T H3-
grfag o &3 qF ge & W3-
w9l #1 A 2@T § | §B WEW Ogd
Gofafgldt) M agt 9z ag
|y R g wiT gz agrfag fear
g feor § faadt wnfan gy
3, foad sifas wagR & sar &a-
fan £1 Q% & fag fegm= & JAq1-
wor, gfraa & av FwA) w0 fea
2 foray fs enfer &Y A% o1 8% ?
1 & ¥RT AZT § AT FIW g €,
39 7o FTHT ®Y AFA w7 IO
IA%T 1 & 1 afz ¥ woet 7 Ay g,
¥ ag I ¢ % 9% Fa7 azq afeg
At g AN &7 q@A & W)Y IEE
e 3 A1AT 1 A FXE FRATA
Q¢ ¥ w7 F19 w2 & | eynfan agd
a1 @ § Wk ag wamar s g fe
Wi IAHT QA AR A Wy

& a5y wgar gt g fr s wgiaa
3 o) ey fear &, M Y gwA
fey §, graer sanfa) AT
WIT ¥ T WY s fear & g O
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Tga sryoT wyw & AR AW fgm A B
@ A o e & e wew oedt
Fed faaziar gY I1g 1 wreES S 2w
Y ared afefeafaat & Ivwr 2&d g
wzT & AT AAAIG g€l BT A
%! ggaa ] g 9g FFRTA H
aar A% & | N A AR IT FAAT-
fRat ) gFAcHIEE FT @ §, AR 43
sraar Fifge 6 ag 3T #Y fadl =1
gfssx @}t 1ag afa ws fad
mr ey oY afe W@ 2 ag @i
#:r wfy ¢ gufwg au AR (s
TAAT AE AT TWS Y gw AT Al
71 faq®T T GRET K] AR
Fifgq 1fF g #9A e 71 ¥ Afq
F AT qg ¥ I7T 1 ardy feafa &

IFT % |

SHRI M.M. LAWRENCE (Idukki) :
Mr. Chairman , Sir, the strike by Port
and Dock Workers in reality is the crea-
tion of the Government, If the Govern-
ment had taken proper steps to setile
the issues, agree with the demands raised
by the Port Federation Representatives
cent per cent, this strike in all the 10
major poss of our country would not
have takon place. Some people are
alleging that in haste, they went on
strike, It is a falsechood. In September
1983, the Port Federation jointly sub-
mitted a8 Memorandum of demands to
the Port Authorities as well as' the
Government. So many discussions had
taken place betweea the two partics but
nothing fruitful came out of that, Sub-
sequently, -the officials of the Ministry
intervened and so many rounds of talks
had taken place. But all of them did
not bear fruit. Then our hon. Minister,
Shri Vijaya Bhaskara Reddy, intervened.
In his presence also four rounds of talks
took place. That also failed.

.

Snr, there is a background for the
demands put forward by the Workers
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working in the Ports and Docks in our
country, In 1975, ‘theé  Government of
India set up a Wage i Revision -Committee
to examine and report a uniform wage
structure for all major ports in India
under the Chairmanship of Justice Lokar,
That Committec submitted a report in
March 1977, On the basis of that re-
port, an agreement was signed between
the Federation of Port and Docks
workers and thé Government of India on
14th July, 1977. With this agreememt
a measure of uniformity in the wages
and allowances of port and dock workers
of India was achieved. The wage revi-
sion Committee had proposed three
rates of DA, from Rs, 130 10 Rs. 2/-
per point of cost of living consumer price
index based on 1960. It was stipulated
in that agreement that the rate of DA
would be reconsidered when the cost of
price index rose to above 363. But the
Government of India did not honodr
this commitment, This was the begin-
ning of sliding down of the wage level
of the port and dock workers. Till
then the Government was blatantly ig-
noriog the agreement with the workers.
The Government manoeuvred “and the
agreement got extended to six years in-
stecad of the earlier five years, When
that agreement was sigaed initially, the
port and dock - workegs were ahead of
the other public sector undertakings in
the matter of wages and other benefits,
However, due to the extention. of the
agreement to six years, and by denying:
the revision of D A, rate, effected in
eroding the legitimate income, dye
to them, .

The port and dock workers Federa-
tion demanded Rs. 1000 as basic pay,
basing on the all India consumer price
index of 500, 1963, and DA to provide
for full neutralisation of rise in the cost of
living with a minimum of Rs. 2/- per point
plus house rent allowance, city com-
pensatory allowance and other fringe
benefits. But the Government was. pre-
pared to raise it to an overall enhance-
ment of only 10%. Subsequently, the
discussions went on with the Ministry
in the presence of the hon. Minister and
it was raised to about 13%, as the hon,
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Member has pointed out a littie
while ago,

In the year 1982 and 1983, so many
scttlements were made in other public
sector undertakings. The four Federa-
tions demanded that the basic pay, D.A.,
the bouse rent allowance, and the CCA
should be raised to be at par with
other public sector undertakings. What
i wrong in asking for such a rise 7 Ac-
tually, the four Federations bave come
down from their original demand As
already pointed out, their original
demand was for minimum basic pay of
Rs. 1000/-, From there the four Fede-
rations have come down to a stage (o be
at par with the other public sector under-
takings. In fact, the Government of
India have entered into an agreemeat
with respect to the public sector under-
takings and they are already implement-
ing it. Why is Government playing a
dualrole? It can be given in other
public sector undertakings, but in the case
of port and dock workers, it cannot be
given, This is double standard.

An hon. lady Member was explaining
here that there were differences between
the working methods, circumstances and
all that. What is the difference between
the food taken by steel workers,
coal workers and that taken by
the port and dock workers? What
is the difference between the cloth worn
by the steel workers, coal workers and
other public sector workers and that
worn by the port and dock workers ?
What is the difference in the expenditure
on medical treatment, house rent paid
and the difficulties ecxperienced in the
cries ? 1 cannot understand, They are
taking the same food, wearing the same
cloth, facing the same living conditions
and living standards, The rise in prices
expericnced by all the workers in all the
public sector undertakings is the same.
So, to say that circumstances are diffe-
rent in different sectors, is not tenable,

In the stoel industry, an increment of
Rs, 91/- in the basic pay has been an-
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nounced, plus two increments. Likewise,
steel workers working in port cities are
getting HRA at the rate of 30‘/. in
Bombay, 25%, in Calcutta and Madras,
and 159 or so in oiher ports, Why is
it being dcnied to the pert and dock
workers ?  The same rent is being paid
by the port and dock workers. The
same cost of living hike is being fuced
by port and dock workers, work:ng in
Calcutta, Bombay and Cochin as the
workers working in the stoel
industry, Why is the Governmertt reluc-
tant in allowing these facilities ?

The argument put forward by the
Minister is that the gap is very big,
when we compare other public sector
workers, and port and dock workers.
It is true ; but whose creation isit? I
have already explained that it was creat-
ed deliberately by Government, and not,
by God but by the omnipotent God
who is ruling this country.

SHRI BIJU PATNAIK (Kendrapara) :
Goddess.

SHRI MMM, LAWRENCE : 1 am
prepared to make that correction.

MR. CHAIRMAN : 1| would like to
recommend something to the hon, Mem-
bers, so that everybedy gets an equitable
share of the time. Please stick to the
silent points.  If possible, spend less time
on frills. This applics to all,

SHRI M.M. LAWRENCE:
working in that field,
their leaders.

I am
1 am also one of

SHRI CHITTTA BASU (Barasal) : It
should apply to the Minister,

SHRI BlJU PATNAIK : He would
be happy not to say anything at all,

SHRI SOMNATH <CHATTERIJEE
(Jadavpur) : He wants lesser time. More
than 1,07,409, workers are engaged in
the port trusts of 10 major ports agd
30,808 workers are working under 7
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dock labour boarde, Why is the
government reluctant to put them under
port trusts directly ? Why are they
trying these workers for the mercy of
Stevedores ? In the Dock Labour
Boards, the Stevedores arc managing
every thing even though there is a board
for name sake Their cudgels are in
their hands, They are squeezing the
workers. Likewise, more than 1500,000
workers are working directly under the
ports, but they are not under the port
trust nor under the Dock Labour
Boards ; they are under commission
agents, forwarding agents, clearin§* agents
. and other contractors. They are working
continuously for years together. Why
are they not made permanent ? Govern-
ment is always saying that they are for
down trodden people and they want to
improve their conditions. Who s
holding their hands to make them per-
manent ? I know it very well that only
Stevedores and private exploiters are
squeezing the workers who are shedding
their blood and working very hard for
this nation. But who is benefited by
that 7 The people who are benefited by
that is the private owpers of the com-
pany Why is the government reluctant
" in enhancing port charges as recommend-
ed by the Major Ports Commission. The
Commission recommended to enhance
it by 3 per cent instead of the present 1
per cert, e sharc of Indian bottom
ships are only 28 per cent. of the total
traffic. The rest of the ships are owned
by foreign shipping companies, The low
port charges benefit only the foreign
ship owners, Why does the government
follow this policy ? Why are they not
prepared to correct this policy ? If they
do it, they can increase the earning of the
ports. Even otherwise by the present
low port charges, the hon. member, who
had spoken first, has pointed out that
big profit is made by these pecople ;
nevertheless the government is not pre-
pared to increase the wages or the DA
or the HRA or the CCA and other fringe
benefits of the Port and Dock workers,

Likewise, bonus is being denicd to
port and dock workers.; they are being
paid only 833 per cent ex-gratia ina
sphere where 'big profit is being made.
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They bave demanded 20 per cent of

bonus, Legitimately, they have got the
right to get that bonus ; it has to be paid
to them.

During emergency, even this ex-
gratia payment was not given ; only 4
per cent was given taking the advantage
of emergency. Willingly, government is
not prepared to help the workers in order
to ameliorate their conditions, Only
through organised pressure, they can
achieve this. The hon, lady mem>er
and so many other members have siid
about the national spirit and all that.
She said, that the national and interna-
tional situation is very bad. It is true ;
it is very grave. It is the concern of
all of us, not-only inside the House, but
outside the Housc also, Sir and it is the
prime concern of the working class of
India, Why ? It is they who are pro-
ducing for the nation; for the whole
people. Who told the hon, Member that
they are not concerned about the national
interest 7 She was saying that,

AN HON, MEMBER :

She is not
here now. !

SHRI M.M. LAWRENCE : He repre-
sentatives are here, She was preaching
us discipline. She was very much worried -
about indiscipline. The Port and Dak
workers have shown in this strike that
they are a most disciplined class in this
country, they have organised discipline,
they have shown it, for their livelihond
and not for making bank balances, from
sugar business.

SHRI SOMNATH CHATTERIJEE :

_Not for fighting a Rajya Sabha secat ?

SHRI M. RAM GOPAL REDDY
(Nizamabad) : Sir, can I transfer my
balance to Mr. Chatterjce, because he
is a poor man, a communist ?

SHRI SOMNATH CHATERJEE :
Agreed ; agreed.
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SHRI M.M. LAWRENCEB : By this
strike the workers have shown their dis-
cipline and the rcasonableness of the
demands raised by them; Even though,
formally the Government has declared
the strike as illegal, as per the Industrial
Disputes Act, they say that the strike is
virtually illegal.

Sir, very hurriedly, after the failure of
the Conference held by the Shipping and
Transport Minister our Labour Minister
entered the field. He was in Ahmedabad
at that time. From there he sent a
message to all the Federation leaders not
to leave Delhi, asking them fto stay for
one more day, rather, three hours more,
They stayed. ' we discussed, but thore
was no new proposal. Thus for wifat
the Labour Minister intervened in a
hurry ? Only for the purpose of show-
ing—as a procedurc—that the Labour
Minister also had intervened. And, he
asked them for ope week’s time, to
postpone the strike by a week. Those
were the tactics to weaken the workers’
strength, to defeat the workers, and their
fighting strength, to pit one, section of
workers against another.  All the-leaders
including INTUC lJed by Congres(l)
were not prepared to beed to that re-
quest, Why ?  Decause they were also
representing the workers, They were
also interested in ameliorating the condi-
tions of the workers who have showed
their confidence in their leadership. They
have al withstood it firmly till today.
Now, it is for the Government to come
forward with an open heart for the talks
with the representatives of the federations,
with a liberal mentality, so that the
issues can be settled and the losses can
e avoided. :

Now, there is a threat hanging on the
bead of the workers. The Navy will be
.used. More Police Force, more batta-

-lions of CRP etc,, have been seat to
all the:Ports. I knaw that. In Cochin.
I am told, that two battalions of CRP
have already reached there by yesterday
nad that the Navy conducted a Route
March in the Port area there, The hon,
lady Member was much pained about
the difficulty being created duc to this
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strike in getting the essential commodi-
ties and all that. She was very much
pained about the rise in prices, But
may I ask by increasing the price of coal
just before the Budget Session, what
effect it has made in the price structure
of the country or on essential commo-
dities ? Is the Government interested
in bringing down prices of essential com-
modities 7 The Government is primarily
responsible for the increase in the prices
of all the essential commodities. My
humbie request is not to use the Navy.
Chaigman Sir, I know that your role
during Indo-Pak war was glorious. Sir.
Through you 1 request the Government
not to use the Army Against the workers.
We arein a very serious condition both
nationally and internationally. It is a
time when our defence forces and va-
rious sections of people have to be
very cordial and united to safeguard
our independence, In such a time if this
Government is going to use the defence
forces or the Naval Wing against the
workers, it will be deterimental to the
interest of the country, So, with ali
scriousness | warn this Government not
to play with fire. The workers of this
country are very much interested in
getting the essential commodities tp va-
rious parts of the country and to all sec-
tions of aur people, By using threats
and by using Navy and Army, do you
think you can cow down the strength of
the workers ? The workers are fully
confident that they are fighting for their
livelihood, That is why INTUC has also
joined the strike.

I once again request the Minister to
call the psepresentatives of the Federa-
tions and start discussion immediately
and prepare .or get ready to sanction
increments, DA, HRA, CCA at par with
thoee -of otber public sector undertakings’
workers, '

‘With -these words I conclude my
speech.

SHRI SONTOSH MOHAN DEV
(Silchar) : Sir, I bave heard  spédthes
of the Members of the Opposition and
I think while giving their speeches they
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have very rightly and correctly tried to
focus the feelings of the working classe:
numbering about 138 lakhs and the
demands which have been raised by them
and idiscussed ‘at various levels, the
agreement which was signed and lapsed
in December 1983 and to review that
agreement or to have a fresh agreement
there were negotiations from August
1983,  The amounts involved in the
offer that has been made by the Govern-
ment at the intervention of the Ministers
and the demands which have been raised
by the four unions—two breakaway
unions are of course there — in ten docks,
are Rs, 32 crores and Rs. 69 crores.
When these labour leaders ask what do
I know about the labour demands and
other things, to a certain extent I will
agree. I will agree to the extent that
they know very well about their de-
mands. At the same time I also know
that our Government, our Ministers and
the officials also know to what extent
they can give. So, I will not go very
much into the legitimacy of the demands
and the concessions which have been
given by the Government or the
commitments which have -been made
to the Government. 1 would like to
see this problem from the angle of
a common man who is affected by this
strike, When Mr, Lawrence says that
he is also equally conscious about the
general public, I do not disbelieve bim.
but I think now the situation has come
when the Opposition is also saying that
Navy should not be deployed there to
work as an alternative to these working
people. At the same time, the Govern-
ment is asking these unions to come to
the negotiating table, There should be
a meeting ground considering ‘the situation
created all over the country because the
port workers are working at places: which
are the receiving points of certain essen-
tial commodities and also the distributing
points from one place of the country to
to the other place, ] do not believe that
any demand of the workers will be neg-
lected by the Government. True. The
Government will try to give what they
feel reasonable and the unions will de-
mand what they think is rersonable but
a give. and take attitude should be follow-
ed'“both by the Government and by
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the unions, coasidering.- the ,.. situation
which is prevailing inn the country because
of the world phenomenon of inflation,
In our country, as many Opposition
Members and our Members hate said in

* their speeches, more than 80 per cent

people live in the rural areas True.
The price level could not be checked to
the extent it is desirable. Are we going
to worsen the situation further ? Who
is at fault ? I do not say whether the
unions are at fault or the Government
is at fault, It is a time when both the
Government and the workers shoud
sit togethet and discuss and decide this
problem so that we can show to the
whole nation that the unions as well as
the Government are really thinking for
the people, I am not a trade union
ader. 1 do not know what arc the
norms. Government has declared this
strike is illegal, Some Members have
said that the daily loss is Rs 80 crores.
1 do not know how far it is correct
Even if you say that you want to bargain
with the Government by creating a loss
daily, 1 do not think that is the attitude
of Mr Indrajit Gupta and others.
Definitely not. Those who are talking of
a daily loss of Rs. 8 crores, I think, ate
also not projecting the correct cause of
the Unions. I am suré the union leaders
are not thinking on these lines.

The main question is whether in totality
the Port Trust Authority ‘can concede
the demand of the dock workers, Why
should we consider it in relation to the
coal or steel industry ? We have to
consider it in isolation How can we
consider all of them at the same level ?
Then, it is said that the Bombay dock
is making a profit while others are not,
Are we to go on that basis to come to
a settlement ? No, that ‘is not de-
sirable.

17.11 hrs,

(MR. DEPUTY-SPEAKER in the Cheir)

1 think both the unions and the
Government have to come to an under-
standing so that these demands may not
create a situation where the dock industry
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itsolf Bocome a sick one, As a Member
of Parliament coming from tho castern
region, I would request the Union leaders
as well as the Government to consider
all these aspects and come to .an amic-
able settlement. It is said that some
antj-social elements, with the blsssings
of some political leaders, are trying to
take advantage of this strike, which is
not daiuplc. It should be avoided.

The Mimister in his reply should make
it abundantly clear that the Government
is willing to settle sbe matter at the
negotiating table. Al the same time, I
would appeal to the union leaders and
those persons who are focussing the views
of the unions to aécept this at least under
protest. If the Govcrnment agrees to
50 percent of thiir d:mands, let them
accept it under protest at lecast for the
pext three months...({are:-ruptions) { am
making this suggestions as a layman.
Afier two or three months they can again
pegotiate. There should be a settiement,
which should be between Rs. 60 crores
and Rs. 32 crores. If you do that, then
it can be said that both the Government
and the unions are thinking of the people.
This is my simple appeal. It should not
be taken as a prestige issue either by the
Government or by the union, I find
from the records that the demands relate
1o wage revision, house reat allowance,
dearness allowance, city compensatory
allowance etc.

Nobody disputes the right of labour
to make their demand, be it in agriculture
or industry. They have to play their role,
Both our Prime-Minister and our Govern-

ment have accepted it on the floor of

the House and outside many a time. But
championing the cause of labour is
not the monopoly of the opposition
parties,

SHRI SATYASADHAN CHAKRA.
BORTY (Calcutta South) : Your Party
people are also with us, No monopoly.
This is a joint endeavour.

SHRI SONTOSH MOHAN DEV :
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There you can see even the INTUC is
known to be aligned. We have not told
the INTUC that for the reasons which
they think are rcasonable, they should not
fight, This should be the attitude. If you
in the interest of the country work hand
in glove with all the parties, we can solve
this problem. With the same attitude
we should sit with the Hon. Minister and
work with him to arrive at a settlement,
He is & very reasonable man. I am
bappy to see today the way they were
speaking. I think what papers have
written is not corrcct. [ had the occasion
to hear for five to ten’ minutes Shri
Indrajit Gupta and also the Hon.
Minister, Shri Vijaya Bhaskhara Reddy. 1
am confilent when lcaders like Shri
Indrajit Gupta on that side and the
Miaister, Shri Vijuya Bhaskara Reddy on
this sids get togcther, there will be a
meeting ground.

SHRI SATYASADHAN CHAKRA-
BORTY : Sir, he forgets that with Shri
Indrajit Gupta on one side and Shri
Vijaya Bhaskara Redly on the other
side, there is supreme leader on the
head,

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI K. VIJAYA
BHASKARA REDDY) : Ask Shri Law-
rence,

SHRI SATYASADHAN CHAKRA-
BORTY : You cannot do anything. Prime
Minister has to say something.

SHRI SONTOSH MOHAN DEV :
You give up that phobia,

SHRI BIJU PATNAIK (Kendrapara)

" Sir, Shri Santosh Mohan Dev was talking

about the good quality of the Hon
Minister. Therefore, I would like to
ask the Hon. Minister a couple of
questions,

The total income of the ports all put
together for handling the cargo is roughly
Rs, 21,000 crores, if I am not wrong.
The total wage Bill of the workers comes
to just one per cent. I puta question
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to the Hon. Minister and to the Govern-
ment and to Shri Pranab Mukherjee and
of course, to the Prime Minister : is it
too much to increase it from one per cent
to one' point three per cent ? The total
wage bill of the workers is today only
one per cent of the total cargo that is
bcing handled at the Indian ports taken
together. Tt stands to reason and I am
sure there is greater capacity for it
whether it is the wage bill or other
conveniences to he given to the workers,
which amount to two per cent .of the
total cargo that is being handled by the

ports.

Sir, T don't understand why Shri Law-
rence and other friends were saying that
you must pay like other public sector
undertakings. Why ? You have your
own right. You have got your own
financing, So you_ must -get above the
public sector undertakings. 1 cannot
understand why they are paying below the
public scctor takings. I don’t understand
this logic. If I were negotiating with Shri
Vijaya Bhaskara Reddy, I would have
been talking in different terms saying “‘this
is my right. I am handling Rs. 21,000
crores. You give the necessary support
as Government and I will raise it to
Rs. 25,000 crores, Even that 0.3 per
cent will be absorved in this  You give
me the facilitiess. You know the condi-
tions in which I am living. You know
all the harbour conditions in which I live
as a worker. Because of all these condi-
tions 1 cannot put my best. Make it
convenient for me. Give me all the
facilities as an honoured citizen of the
country can get for me, for my children,
for my housing and other things. In
such a case I will raise your port intake
from Rs. 21,000 crores to Rs. 25,000
crores or even Rs. 30,000 crores ; and I
will go on like in other countries which
are doing much better than we are
doing.”

Sir, 1 .don’t understand what is this
Rs. 62,000 crores or Rs 65,000 crores,
For the coal workers, as a Minister, I
arranged to raise their total wages by
Rs, 90 crores. What is the difficultyy?
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I don’t understand -all these things.
Rs. 60 crores or Rs, 65 crores is not
important, I had raised the wages in the
case of steel workers. What is the
difficulty as long as production ratio
remains, the productivity ratio remains ?
Therefore, as a Government, I would like
you to help the workers. For greater
productivity, give them the benefits and
then demand productivity, Then only
nation progresses and then only the
nation’s output increases, It cannot be
by starving them, by reducing them, by
holding them to ransom, but demanding
of them better performance, That should
be the spirit of the time, That should be
the spirit of any progressive Govern-
ment.

Now I come to these pert workers. 1
have to narrate a very pathetic thing that
happened in one of the major ports in
this country i Paradeep in Orissa,
Only a few ddys back, as soon as the
port strike was declared, all the dadas in
the port who take charge of the casual
labour started fight amengst themselves.
The result was that some policemen got
killed in the melee. What happened
after that ? The carnage that the C.R.P.
i.e, the Central Police undertook in that
port area, was totally ghastly, I have
been in contact with the Orissa Govern-
ment people, Governor, Secretaries and so
on telephone, The report is, only seven
people have been kllled, But the eye-
witnesses there say that more than 200
people, specially women and children,
have been either burat or they have
drowned themselves in the creeks. It was
worse than the cyclone that once caused
terrible havoc in that area, The tidal
wave went very high at mid-night and
nearly 10,000 people got killed. The
police went round the places with
‘inashal’ and put the torch on
thatched house in the area., Every fhat-
ched house of the poor people was burnt.
The Prime Minister only two days back
showed great feclings about adivasies—
saying that their culture is no less than
that of ours, etc. etc., I would like to
put it to her, she is not here, most of
these pecople, 99%, engaged in this are
adivasies. They are women and children
who were affected. The women carry
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their children on their back and go to
work, The work is handled by thsse port
workers, stevedores on contract. The
point raised is, how long will this contract
labour go on? You have the dock
labour, Then you have contract labour.
Why ? Let us review the whole thing.
You are the Government, You are
supposed to be progressive Government,
Government that works, etc, etc. For
God's sake, let us review the whole thing
together, the whole apparatus, Can't we
improve on it? Can't we stop the
marauders who go on sucking the ordinary
poor people 2 You have your own State
Government, your on party, You should
take it up yourself—that ncarly Rs. 7 to 8
crores tax properties of people have been
gutted. They must be compensated so
that they can live because they are the
workers of the port, The people who
have been killed or who have dicd, their
kith and kin must be compensated for
that. I am told that the Chief Minister
announced ‘Rs. 10,000 for every one
killed. Every one means police men, three
or four policemen. These police men
have been killed because C.R.P. went on
carnage. I say, it is the responsibility of
the Government, especially the Govern-
ment of India. It is because the C.R.P.
s the Government of India’s and because
they went into carnage, the compensation
to the ordinary poor people especially
Adivasi people must be paid by the
Government of India. 1 put it this way.
More than that, I would request the hon,
Minister that since it is his establishment
he should demand the Chief Minister to
ensure that a sitting High Court judge
of Orissa is ‘gppointed to conduct a
judicial enquiry. I hope that the Minister
is already sitiing on the pegotiating table
uwith the workers of the dock and major
unions and I only hope that your Rs, 20
or 30 crores different should not s'and in
your way. Go by a principle. Go by
what has happened in steel, what has
happened in coal and take a decision. |
am sure you will doit. If you cannot
persuade Pranab to shell-out a little
money, this would be a pretly bad thing
bocausc Rs, 3 or 4 or 5 or 10 crores
are lost evcry day, apart from anything
else,
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I do not see what are the reasons for
the Government to stick out like Textile
strike at Bombay. Government just
sticks out. Let the people go ta hell,
Let the workers go to hell. This is
hardly the attitude of the Government.
We are all parfners, workers, government
and administration. The whole thing is
the game together. The nation lives

together. It is not just brow-beating one
another.

T wrf 60 FT AL XA 50
U3 @, &Y geFra qin | fafrey
T FY, NE fafqwr aq v dar
IEA F, §G 41 FU |

That is all I would request. with folded

hands. I hope he will sit down and do
the needfut. Let the Ports and Harbours
work. Regarding the carnage that has

taken place in Paradeep Port which I had
the misfortune to build when I was the
Chief Minister a sitting judge of the Orissa
High Court be put up to have a judicial
enguiry.

SHRI LAKSHMAN MALLICK
(Jagatsinghpur) : Sir, it is really very
unfortunate that the Port Union strike
took a diflferent turn, In spite of the
appeal from the hon. Minister, the Port
Unions did not come forward to settle
the demands and did not respond to the
‘appeal of the Minister. This is the third
time in the independence of India that the
port workers go on strike throughout the
country.

As you know, the strike has caused a
great loss in different port citics. The
strike took a different turn in Paradeep
as my hon. friend from the Opposition
just now mentioned about the pathetic
story of the Paradeep incident. There
has been a great discontent among the
Paradecp port workers. These is a dis-
content among the workers against the
Pos. authoritics. There are genuine
demands of the workers. And the Port
authorities wanted to equalise only certain
jabours te manage the port., Thou-
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sands of workers are working in
the Paradeep Port, Their demands
are genuine and they have decided
to continue the strike in a peaceful
manner, ‘ But it is regrettable that the
Port authorities did not handle the
situation in a way it should have been
handled. About 2,500 families are home-
less and there was a vilent clash among
the police and the workers,

You know, the situation was such that
anti-social elements took an upper nand
in this strike. I would request the
Government to take immediate steps to
help the famijies which have suffered in
the strike. I would urge upon the
Minister of Shipping and Transport to
direct the Paradecp port authorities to
change their attitudes towards labour.
There are reports received by the Govern-
ment of India about the attitudes of port

trust authoritics towards labour, This is ,

not the time to discuss which demands
of the port trust workers are genuine and
which are not genuine. This is the time
to settle the issue. I would request the
hon. Minister to settle the issue amicably
and persuade the unions to come to
the negotiating table to settle the dis-
pute.

I heard the Opposition members who
spoke on this issue, They are finding
fault with the Government, But this is
not the time to find fault with the
Government, without realising the finan-
cial implications of the demands raised
by the port unions. I would request my
friends opposite to take the initiative with
the port unions and persuade them to
withdraw tbe strike. They should extend
their helping hand to the Government to
get over the sitnation created by the
strike,

An unfortunate incident happened on
the 19th March at the Paradip port. You
konow the situation. There were 1o
compelling circumstances to recruit un-
listed labour when the listed labour was
there in surplus, What compelled the
port authorities to recruit unlisted labour?
When the strike started on the 16th
Maxrch, it peaceful and there war normalcy
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at the Paradip port. This unfortunate
incident took place on the 19th. It is a
very sad thing, I hope the hon. Minister
will take neccssary steps to safequard the
interests of the labourers and their
families who have been rendered help-
less and financial help extended to
them,

With these words, I conclude.

st ey AYE (FRTAYR) A E
gfrds & w9t aregE A w@r oW
e ¥ gad ark A surar @@ A
A AT DT T AT 7T B FRGET
& Foamr & wre s wrert § ) @
AT 9T WY W& qv safe @ @
FH 5T R & el @@ mg qrar ¥
FTH 4 FE 9 AAgI AT A § 7
9 ¥ g ¥ AT AH FW | wWhig
sRifFgramfi sz g MRz
e AfwaT § 1 o« Q2 7 fawy at qxaE
ifermm @ T w@A N, 9@ aw
YT PHT TAT AT TILF $LA #T
aTq gt 2 1| feT ) g I Fr
T AT a1 a1 W AW ¥ g
§ 1 T W @I fAed #7 q0a;
3T &, 0@ ¥ A9 THWY gwast 2
TAFT AT FIT § | AfeT =R dam-
TIEA T T AT T® AT g7 WA
w0 ag guaet ag) Wi guedt
TadY § O gwwkar s Af W
FTIAN ? WY e Y g JH AT
&, dfe v oY &1 wvad ¥ Eam-
IME ARSI AT R a9 FiIqH
T gaT | JE AFA H arg AW @
fear mar | a1 wrvEn DE AwS w1
3 oadt o o @ ¥ w@ fE
AT & S FETEE &I
g1 w1 AT g A

® Y 3 owg R ¥ froaw-
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A & S W ST arfe s
afra & a1 ¥} FFT =7 92 Awfew
oY AT | FX I w A A e
ag wrvwr gosieT §R sfer qrdf
stafidiqg iz A g R &
# are gfe wfe § (9 § aroRd
g 3t & 1 agy ww A% Q¥ g 2
wafe AroFt W A9t & i
¥ frer v EIOF vt @ AR
fieeht % AT T W g o qafEn
@,WW ﬂi@lw qE w
A w1y fei & gk d ) WOy
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mifiw gt & f5o faga & @19 F9-
T ael B afmw wfee g g
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sTEw FAN ) W o T o @
arY § ) TAAE & G gR wqH
a¥ar § ¥ ¢ f wdwwr fear ang,
fryum ®' wwreTRe feat sTo arfs
a7 ael TS F AR gn § e
W foqr 91 %, FeeeT %) o
gy fear w3, ww fear T agd
TIae ¥ fay ww oEwnge feqr
AIgw Qe g e grama
» e w1 gfe ¥ 7 qw g, oF
@ fagarar s w2t 7w fam
T AT | KW AT AV AT A9
el ¥ TR Q@ fr @rew afy
FT ¢ aag & fay I8 ww
g, dgaRag Qo 5 ww wwe
g Y AT+ fa o awe
w7 § AR ot amw wid §, v
AT |
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e fafredy & Ay s svE
¥ 9 T e v § SAE WA 9y
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faad 10,000 TEI Uw ®T FEWE
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g @y ¥ 3w gfrgw & ddw
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Fa7T I @ AR AN AR I H
ATARA A @ A ave A f fgeroa
T et g oafew 7 W ;FH
we oY 39 HE AT § g
fe o fege widt § s 9g SN
TR FAE I @ QN F W arg
T <% o, & dar FF I N
TE Z R wrgE QY qrh fagar
TR wAT gl @ o
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TOY & ATAAT g & ARAT
& rgw el ¥ quR fred Ay wd
¢ @ 1857 M 1F g oAy § ww
Hawi A, 9 @A fegrgeart &, gAs)
91T 3% & fag @0t ®1 frgar
fear 1 awwar § 1857 § ww =@
Y & IUTET A &Y gEea o
aifrgi ®) W w9 IR g faer
A AFIAIT GHEHT qAT FI SART
gat & w€ | afeT e ¥ wadr §
W g § Sa¥ 1857 ¥ gEE ¥ Wiw
T ag few f5 aelt @ gEwa, aaw
# a%E, ot B, @I, Mo
Qo HYo, gfag &T Ho HITo dYe
Qo, X7Eid AT Jo& & ANl &1 §
AT AT & W T FT & AR wiafeai
F) TTAT § I TN AT fF I9F W7
AT, w AR I Wz § fF A
Tq aE & S8 Me ;N g ¥
qIg Y %iT ¢ a5q.¥ faw w1 w30
QT FW A ! @ qame fear
AT ifg 9ty

74 qanfuy & fF w0 sy W
A AR uw Hfaw qraT
fawar § f& off ard Q=5
T &, a1 S @y H e 8
e o7 oF Hfae o) 3T 97 arasa
&0 N 7 g q& fiwdm | 99 7
THT AT FT 120 FA2T To A &7
e @ 13 & 10 Tidw ¥ A 69 #IT
Y ¥ wrawr w1 @ a@ g
wifge. o9 fe a2 § aq @ afeaw
geelewm F a%g Y aw 9] B3
rawd § N g ¥ 9 AT
T ® AR 69 FAUT To A®Y
aar wifge
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SHRI BRAJAMOHAN MOHANTY
(Puri) : No doubt the anxiety about the
strike is there and everyone wants that
there should be a compromise and settle-
ment of all the issues, of all the contro-
versial issues between the Union and the
Government said that normal work should
be restored in the ports.

Since the strike certain features, certain
silver lining features should not be l9st
sight of. (1) All the important major
trade unions irrespective of their Pasty
affiliation and irrespective of their com-
mitment to ideology have joined together
to project thc demands of the port and
dock workers. Not only that, they want
that some humane treatment should be
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given to the workers irrespective of their
Party affiliations. They are committed
to one charter of demands. That is
something one should be happy about.
It is a very good feature and that should
not be forgotten. Secondly, since the
strike started, not a single incident of
violence has been reported. The strike
is peaceful and even when the Paradip
incident took place, the demonstration by
the workers was going on peaceful and
polide was just looking after that peaceful
demonstration on that side. So absolutely
the strike has nothing to do with the
violent incident that has taken place. That
third silver lining is that the Government
and the hon. Minister have a sympethetic
attitude and his mind is open for nego-
tiation and settlement. If somebody feels
that out of Rs.. 120 crores, given them
Rs. 60 or 70 crores and settel it, that is
not the approach, because it is only one
sector of the public sector enterprise and .
its impact on the total public sector
should not be forgotten. I think they are
sympathetic to the demands of the
workers. Who can deny the workers’
demands that they shall be treated equally
with the steel workers ? But aill the same
we have to look into the other aspects of

_it, namely, most of the major ports are
"running in the red. Bombay . is eamning

profits and very high profits. But most
of them are the red. So far as
Pardip is concerned, since years it is
runningnin the red. That has to be taken
into consideration and the total impact
it will bave on the entire public sector,
The whole difficulty is that we have not
been able to evolve a uniform wage
structure in all our public sector under-
takings. That is our problem, Even if
you take the LIC and the banking sector,
there is the difference. Then at the State
headquarters botween what & State
Government employee gets and what &
Central Government employees geots, there
is much difference as also in the case of
a teacher in a State Government school
and a teacher in the Central school.
That genecrates discontent, So far we
have not been able to introduce a uniform
wage structure. That is the problem,
However, I would urge upon the bon.
Minister—he has an open mind and a
sympathetic attitude—that he should very
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seriously attempt for a negotiated settle-
meat, and the sooner it is done, the better
it will be, My submission would be that
perhaps an early attempt could be quite
beneficial to us,

Another aspect about the Paradip is
this There the tragedy of the situation
is that the management and a section of
tha trader unions wanted to recruit from
the unlisted worksrs and convert them as
listed wortkers. My submi:sion would be
that the rule of .law is applicable there.
As a matter of fact. I am the President of
the Paradip Port and Dock Workers'
Union and twice 1 tried to meet the
Chair.nan of the Port Trust Board but it
was not possble. You will be sur-
prised to know that a number of emplo-
yees have been dismissed and thzre is no
cule of law, II' somebody abuscs somns-
one, he is dismissed from service, No
other major punishinent had been inflic-
ted. The unfortunate part of it is that
there is no Dock Labour Board there
which has to control the supply of dock
workers.» As a matter of fact, it is some
anti-soc‘al elements that are creating
troubles and it is the management and the
section officers there who are cent per
cent responsible for this. So, my question
is : Will the hon. Minaister make an
enquiry—may be a department enquiry—
to know under which circumstances the
unlisted workers were coaverted into the
listed workers ? Is it time now ? Is it
the situation thzre ? I would like that
enquiry to be comprehensive enough. [
would submit that a number of workers
have been dismissed. I do not know
whether this is true or not, There are
allegations and, if all these allegations
are pioved, it will resuit in a large scale
disthissal of ths workers. That is my
point, You imagine the difficulty of the
workers also running from Rourkela and
Paradecp to Delhi for filing appeals in
the High Court. The workers are haras-
sed like anything.

Therefore, I would urge upon the hon,
Minister that he should enquire into the
matter to find out the circumstances
under which this had been done,
The people there have lost all their hopes,
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There are workers in the Paradeep Port -
dock workers. They must be given some
compensation. The State Government
bas also declared some compensation for
the workers. Not only that Even the
Chief Minis'er visited the area and he
had talked to the workers; He has
ascertained the facts from them. As Mr,
Patnaik said, he was instrumental for the
creation of Paradeep when he was the
Congress Chief Minister in Orissa, He
had the special blessings of Pandit
Jawaharlal Nehru, But, what has been
the result ? The Congress Party there
was routed out as there was a lot of
allegation of corruption there. In the
election held then our strength had been
reduced to thirty. Sir, 1 was a Member
of the Asse nbly then. My submission is
that let him not make it more serious in
this busy time, Some attempt should be
made to help them., Let him not make
an attempt to make it more difficult
while speaking, the Leader of the
Opposition has not uttered a single word
of sympathy for the police officers and
those who have sacrificed their lives in
maintaining peace there, There was not
a word of sympathy coming from him.
There was a tussie bstween a group of
workers, The police rushed there to
maintain peace, They were brutally
attacked and not a word of sympathy came
from them. The police deserves com-
pliments, that is, these who sacrificed their
lives for the case of peace and mainte-
nance of law and order, With these
works, I thank you very much,

MR, DEPUTY - SPEAKER : Shri
R.L.P. Verma. Please stick to the subject
because the Minister’s reply is very impor-
tant in this discussion, This I place
before you for your kind information,
The point here is that when the Minister
replies the Members are not present. If
you want, we can ask Mr. Indrajit Gupta
to speak as the last speaker and then the
Minister can reply. I have no objection.
It is left to you, But, then, you will start
by saying that everybody was not given a
chance to speak. )

SHRI INDRAIJIT GUPTA (Basirhat):
I have sent a note to the Chairman asking
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him to distribute the time equitably from
the beginming. I know you will start
doing this,

MR. DEPUTY-SPEAKER : I am not
restricting the time.

SHRI INDRAJIT GUPTA : We are
also taking the trouble of sitting
bere,

' MR. DEPUTY-SPEAKER : I am not
restricting the time now. 1 say that
the Minister’s reply is very impor-
tant,

SHRI INDRAJIT GUPTA : We do
not deny that,

SHRI K. VUDAYA BHASKARA
REDDY : It is in your hands,

SHRI INDRAJIT GUPTA : We will
here his reply,

ot Qeenter srate wwi (Frezar) -
TR WERY, A N R T 2T
IHE A U N gEAE § qg
oot & s § gAY EMT awen
T g a3l g wg w1 WA go
#T 9 7@ auere agd ¥ § Iaw)
gy gy ST Iewl & waaifa)
¥y N a@g o § afz St
W0 ¥ guraT & Wi QU R
g & and ¥ off fAak e
grar @t arr qg afcheafy = gy
Ot gy FgaT IWT F9T RO
T ¥ 22 ¥ 25 wfwww wwfeal ¥
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¥ @F &y gl § wed
W & q@d oy afs o agd Aifa
qoaTae 8t faewg @ Sy wfawi &
a9 ¥ gy ¥ wRAr dar v
st wf it 7 foedr wEl ¥
s # W 4 gfant & wmewl ¥
Frada ¥Y @ oYX AN aga A
am ogE i wAgd & A RET #rd
A WA 69 FUTEY W FA!
& e afew adi | wod ok go-
i § 22 ¥ 25 vl aw ¥ fam
—wrgar Wik zmw Sut § aY ag
I 79gR § w fae Wt gt SaR

g @ § 1 TR 9 25 ¥ 30 TX@e

¥Y ®iT Y § ¥g Sarer AEY & WS
9% fa=R fegr st Angeaa g 2w
¥ foad 3 qua @, fomd @Y dzwmg
& Tl 129 $qT 1 A HaT TAT §
I ¥ 69 wUT % 3A § A1 g wiww
gy & wafs v qgt 1 ufa A

8O FUT T WET [FE WX qar
g} Ug TTAI &4 g% 9N T EH
w1 oftory 3@ A qd-ogzea ¥ fan
% & a1 & 1 wfgw fea) aw afz
17 7 wAMIE w1 W 99T
W e e wir far av =%z qar
g g aw ¥ qudle ¥ @
safrat &Y oiF o€ v @ gfae aren
N, oI svar g &
Fat N a3 Ht wTmd o | @ IE-
A9 ¥ wiEH) w7 §T §HAT § A Y
Fgror qwar §; wr wmre-d Ay
grar & ) oY ofifenfa & 5o St
12-13 719 & IT A & | el
fog o §, 5@ gfewior w aaifas
A wgy ar awar g o afefafy
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¥ #AY off wy gafaare wonr =gy
AT AagA w1 wfew fal av -
a7 ¥ fgeqr a% o7 A< af ¥
FrfeT | gEATH W FIA wT I9T
723 P S w9 § wy @l gl
g% frar o1 @ 8, afegd Aol wY
Z fzar srg @ IR GWEATd g @Y
SITAY | T FAFAT TE G AT
A T DA R T AL AF U R
galt agi 9T T I W &}
T adq FoPR S @A arE® ;X
Tgeqr ¥ &, afz g% qfeare 5 @ ar
10 a4l &7 At fagr sg A ITR
qit AEAT 97 25-30 ATE AW ET
FEAT § | T gATE T Y sTATAT
AR, AFarf-as A gorraifas
A £ § Y g afes s A IR
FF wfas aatfa B T FEOF
fag 97 &1 swaaml s1 geq faa
AT Il |

& quay fAdg s g%
ZTATT F1 A1 qGA TIfAGAT g L
sfafer 9t 80 7T T & AqA
7T &, TawY T4 w7 AW &7 fga £
gl Y ag wieT I H A ¥ dw
¥ &7 ¥ age fear sngar | a9 A9d
FNAAT, TATA F WA FHAUEL FY
AFAAT 550 §o A% FPATE WR
ITHY 325 Bo faer W@r &, N fF oy
% %Y feafs B Fad gy, wgf wr
Wy guags w1 &1 awdww @il
FTeng TN /A X HFE s
A A dg F wgmw € S
Aqar famar wifge wa gfewr &
afs Ay fawrz &3 @ ¥ g & @
AY afast ¥ feg & v
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SHRI INDRAJIT GUPTA (Basirhat):
Sir, 1 think this debate will have a posi-
tive effect, beneficial effect on the settle.
ment of this strike. Most of the Members,
almost all the Members who have spoken
here, have sympathised with the causc of
the workers, the demands of the wor-
kers, Nobody has said that the
workers are putting forward unjustified
demands.

Now, unfortunately, some issues have
been brought in which have created some
amount of confusion. Even in the State-
ment of the Minister, ' which he had made
here, on the floor of the House and in the
other House, for example, I must clear
those one or two points,

First, it was stated here that the strike
was illegal. Though there were some
confusions in the press, we read that they
said that we had not declared it illegal,
but it becomes automatically illegal. It
becomes automatically illegal because
conciliation proceedings were pending and
therefore they went on strike and it was
illegal. I just want to correct the record
a bit. Under the Industrial-Disputes
Act, notice bas to be given of strike. It
has enjoined upon the employees of the
public utility concern to serve notice
before they go on strike, They have
served notice on 24th of February. This
was done by all the four Federations
including the Congress led INTUC Fede-
ration, It is the responmsibility of the
Unions that they have to serve due notice,
Under Section 22 of the Industrial
Disputes Act, once a notice of strike is
received, it is the responsibility of the
Government immediately to start concj-
liation proceedings, and the Act says that
the conciliation proceedings have to be
conducted by a conciliation officer, In
the present case, no conciliation officer
appeared on the scene for the simple
reason that the negotiations were being
conducted at the highest level between the
Minister himself and the leaders of the
four Federations. The question of con.
ciliation officer coming along and holding
conciliation proceedings does not arise in
this case, It is not relevant because the
negotiations were going on at the top
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. level. Now to say that conciliation was
pending, therefore, the strike is automati-
cally illegal, I do not know why they are
making so much out of it, except to try
to confuse the public that we have done
something illegsl.

It is said im the statement of the
Minister that essential services like water
supply, fire fighting, hospitals, electricity
etc. have been exempted by the Federa-
tions from the purview of the strike. It
is quite correct; we always do that. We
have also exempted all defence cargo ;
Any vessels carrying defece cargo will be
handled in spite of the strike by us,

" Passenger vessels will be handled ; Any
ships which are in distress will, of course,
be normally treated as they should be.
And whatever work has done during the
last five-six days in respect of these
matters is being done free by the workers
without taking any wages, Don’t say that
our attitude is an irresponsible attitude.
It is not.

I only want to wish to add my voicc
to what the other hen. Members have
said for the use of the navy. It is an
irony that only two hours back, we were
debating on the Demands of Grants for
the Defence Ministry and we were talking
of the role of Navy in repelling back the
external aggression, and here the Navy
is being used to break the strike of the
workers, This is very sad. [ would tell
the Goveramenat that this is not the
proper way to deal with such matters
Such strikes have taken place in many
countries. This has not happened for the
first time. Many times nailways, dock
and port workers have gone on strike,
longshore men im America have gone on
strike 30 many times. These are demo-
cratic countries like ours with a parlia-
mentary Government; the army and aavy
have never beenr brought in to break the
strike.  This should not be done; it will
have unhealthy consequences. Many hon.
Members have already emphasised this
point, I do not want to go isto the
details of it. '

The question now is, how is jt that
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wage revision agreements running into
crores of rupees were successfully nego-
tiating in the other public sector under-
takings. Nowhere it was necessary for
the workers to go on strike, neither in
coal, nor in steel, petroleum, BHEL, or
any of the major public sector undertak-
ings, where new wage agreements were
signed in the course of last one and one
and a half years. How s it that only in
the case of port and dock workers,
things have come to such a pass where a
strike has taken place, and it is going to
complete one weck We do not want
the strike to go on, we want a settlement.
If the Government wants to test the unity
or determination of the workers, well, 1
think, one week is ample to demonstrate
them, and it is not necessary to prolohg
that. We have made it clear. The Four
Federaticns have also raid that. You
have read that in the newspapers this
morning We are also waiting that there
should be resumption of negotiations and
the Minister should take initiative for
that,

In the other public sector undertakings,
I do not know whether in those cascs
also, it was the respective Min:sters, the
Minister of En~rgy, or Steel and so on,
who reglly were responsible for negotiat-
mng the terms, But those | Ministers
appeared at the last moment, when
practically the whole agreement had becn
drafied and finalized. Then the Minister
appeared and gave his blessings. Here,
we find that the Minister was actually
discussing the terms of the possible
agreement; and the whole thing broke

-down, and the strike has taken

place,

1 would like to te!ll the Minister that
this is not the way to negotiate. You
tel me : °*I am going to give you a piece
of cloth. You take the cloth and get
your shirt or your dhoti made out of it.
1 connot give you a bigger piece of cloth,
This is the total piece of cloth which I
can give you, You go and do what you
like with it, If you find that out of that,
the dhoti which you make will come only
above your knees, or that the shirt that
you sew out of it will have omly one
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sleeve; there is not enough cloth for
another sleeve, or there will be the front,
but no back, T cannot help it I can
only give you this piece of cloth;
you go and do what you lke with
ft.”

This is a peculiar way in which nego-
tiations took place in the ports and docks.
You said: “WR: can give you Rs. 32
crores.  You take this, and do what you
want,” What about all the specific
demands of the workers; and how they
are rclated to the people in the other
public sector undertakings ?

Somebody has said that there cannot
be uniformity in wages. I beg to differ
from him. In each industry at least,
we have been striving for so many years,
you know that, that there must be some
uniformity of wages., A crane-driver or a
winch-man in Calcutta or Bombay or
Madras or Paradip or Marmugao or
Kandla—is he doing the same kind of
work or not? There have been com-
mittces which have gone into the classi-
fication and categorization of work in
ports and docks. Wages are the price
paid for a particulur job done. If I am
a crane-driver or a winch-man or a
worker in ‘any other category in the ports
and docks, 1 do not expect that in ten
ports, there will be ten different wage
rates for the same work done. This is not
the way thatany scientific wage structure
is built,

We have asked for a certain wage
according to the skill, the worth of the
worker, his training, experience etc. You
cannot get round this by saying: I

' cannot give more than Rs. 32 crores’.
Why Rs. 32 crores ? Why not Rs, 33
crores; why not Rs. 31 crores ? Where

does this figure come from ? We do not

know anything about it.
are told : “This is the amount. This is
all what we can give you. Take it'and,
do what you like,” This is why the
negotiations could not be properly finali-
zed,

Arbitarily we

I request the Minister, because I believe
he is also very eager for a settlement; I
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suppose some talks will take place again
to-day, tomorrow or the day after
tomorrow; whenever he chooses; negotia-
tions can be resumed. 1 would request
him not to go about it in this way.
There are different items, different com-
ponents of the wage packet, as he knows;
and those must be taken up one by one,
and properly discussed; and a fair and
equitable. just solution for each of these
must be found, Then you can add up
the whole thing, and see how much it
comes to, If it comes to some figure
which is...

PROF. N.G. RANGA : It is done.

SHRI INDRAJIT GUPTA : No; it is
not being done. They have said : “‘Rs,
32 crores” What is the meaning of Rs.
32 crores—I do not know. You have
given Rs. 200 crores just now to the coal
miners; and that rise in coal price has
been justified here in this House by
saying : “‘Oh, by Rs. 200 crores the wage
bill of the coal miners has gone up. So,
we had to increase the price of coal.” By
increasing the price of coal, they have
netted Rs. 500 crores, and made the wor-
kers the scapegcat for it,

You know what is happening in coal
mines. The Energy Minister is always
crying about the conditions in the coal
mines. You' know what is happening in
steel plants. 1-1/2 million tonnes of
manufactured steel was lying unsold with
the SAIL. They are not getting rid of
it. They are importing steel from out-
side. This is not the condition in ports
and docks. They were handliag cargo
tonnage, in all our ports together—from
75 millions tonnes, their handling has
gone upto 100 million toones. And
workers are being reduced ia number.
They say there are two many surplus
workers. Those wotkers are being slowly
weeded out, either through veluntary
retirecment or through compulsory retire-
ment or 1etrechment, or whatever it is,
So, then, we must proceed on 1he basis of
some legic, some principle. You cannot
simply, arbitrarily decide some round
amount and say, take this amount and do
whatever you like, That way negotiations
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will not succeed. 1 know the Minister
will say that if we go beyond certain
figures, then it will raise expenses of the
port, port charges and all that and that
ship owners and the shipping lines will
not be able to bear the burden; and
the result of that will b= that they will
not carry cargo, But let us go into
it,

There was a major ports commission
set up by the government some years ago.
That major ports commission was of the
opinion that port dues and charges which
were being levied and rates which were
jow should be raised. But they have not
implemented that recommendation of the
major ports commission. Some of us
had some time served on the port trusts
as members/trustees of the Boards. We
know how much money is being siphoned

. ways, wasted away; how crores of rupees
of demurrage, customs charges and otber
charges are being lost which could be
potential income of the ports; snd so
much corruption s going on; so much
theft is going on. Only to make the
workers scape-goat of the whole thing
we cannot tolerate this. Somcbody was
saying that workers do not have national
feelings; they do not understand the
country’s interest. Of course, in this
House, 1 do not expect to hear anything
different from that side. 1 never heard
all these people when lock-outs and
closures were going on, when big business
houses and monopolists kept their
factories closed for months and months
gogether, 1 do not hear all these indig-
“nations from that lady who spoke and
these are the people here, nobody uttered
a single sound from that side at that
time. Factories producing cement, cloth
.and so many essential commodities were
lying closed in different parts of the
_country for months together, closed by the
employees, not by the workers, Nobody
said that you are anti-national; you are
destroying so much production of the
country.

PROF. N.G. RANGA : They are
being taken over by the Govern-
ment.
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SHRI INDRAJIT GUPTA : Nothing
is being taken over by the Government,
What is taken over by the Government ?
You have taken over a textile mill of
Tatas in Bombay. You cannot open it
now; it is remaining closed. .

PROF, N.G. RANGA : They are
losing.

SHRI INDRAJIT GUPTA : I know
this prejudice and bias against the workers
whenever they go on strike,

PROF. N.G, RANGA : No, no.

SHRI INDRAJIT GUPTA : Yes,
What about those people who are merrily
evading crores and crores of rupees of
taxes ? Rs, 7000/- crores of tax cannot
be collected by Mr, Pranab Mukherjce
and the whole blame is put on other
people, I think you know what is the
rise in the cost of living. You know
under what conditions they live. I do
not know if you have ever scen those dark
arcas in bombay and Calcutta where the
dock workers live; they are not fit for
human habitation. They are living in the
filthiest/slums,

MR, DEPUTY-SPEAKER :
Harbour is in my constituency.

Madras

SHRI INDRAJIT GUPTA : 15-20
workers are living in one hired room and
accordnig to shifts by which they work,
they use that room for sleeping. One lot
is sleeping and the other lot is at work.
When one lot is working, the other lot
gets a chance to sleep, There are the
conditions under which they are living
and working, Have they been provided
with housing ? Now, if we ask for house
rent allowance at a certain level, they say,
we cannot pay; we cannot give you. If
you think that these workers are really
doing a major job for the country by
handling all this traffic at the ports
without which the country cannot survive,
you should have a different attitude to-
wards them,
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1 do not want to go into any further
detail. I do not agree with the figure

here about the total wage bill also, I

have got my own figure, I find that it is
an inflated figure of the existing wage
bill of the port and dock workers; it is
not that much; it is less than that As
other friends here had said, the gap
which is there between what they had
offered and what the federations are
demand'ng, has to be bridged; and I
beliecve it can be bridged if there is a
correct approach. You should not stick
rigidly to this figure, that you cannot
possibly give more than Rs. 32 crores,
What is the logic behind it ? We do not
know. So, I simply say that there is no
possibility of this strike fizzling out, If
anybody is living in an illusion that the
strike will fizzle out, or the workers’ unity
will be disrupted, or that the Navy will
be able to break this strike, I think it is
better they do not go in for that kind of
an orientation because it is not only the
Port and Dock workers but lakhs and
lakhs of other workers in this country
who will come to the rescue of the Port
and Dock workers. We will give a call
for solidarity behind the striking workers
if an attempt is made to break their strike
by repressive methods of other methods.
And then this trouble will spread to the
other places. The other workers will join.
These are all important cities and towns
where the ports are located. We have
askod for parity, that the principle of
parity in the public sector should be
observed., What is wrong with it? 1
do not understand  Let the Minister tell
us that this principle of parity is wrong,
If it is something absurd we should not
ask for it, we will not. Just now some-
body said ‘at the minimum level" For
the lowest paid worker, at the minimum
level, should there be a parity, or should
there not be a parity 7 Why should one
fellow get a minimum wage which is high
and another a minimum wage which is
low ? And, he has the samec cost of
living and the same problems, housing
problems, same family requirements and
Wel’)'thing‘. We are trying to bring about
a standardised minimum payable pay
packet in the major industries and occu-
pations in the country. Does the Govern-
ment have any policy regarding this? They
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should tel! us.

And in Paradeep, the Paradeep Port
was constructed in order to enable iron
ore from Keonjhar and Barbil and other
places to be exported, for which contracts
have been made to sell iron ore to Japan.
We cannot sell it to our steel plants,
Our steel plants are not able to consume,
unfortunately, all the iron ore what we
get from them. Now because of the
téchnological developments and big vessels
being employed, bulk carriers for carrying
this iron ore it is found that these bulk
carriers cannot operate in Paradeep Port.
It is not constructed to handle such big
ships. So, those people who want iron
ore imports do not want to send their
vessels to get iron ore from Paradeep
because the vessels cannot enter the port,
So, Paradeep Port is facing difficulties,
iron miners in Orissa are facing difficulties
they are threatened with closure, or
retrenchment and all that. Is it the
fault of the workers ? Is it the fault,
of the workers that at Calcutta the
traffic has gone down very much ? The
main exports from Calcutta traditionally
were tea and jute. These are the two
biggest items of export, value-wise. If
there is some recession in the jute export
market and in the tea market and these
people do not export so much as they
were doing previously, traffic goes down
and then the work at the ports is reduced,
You say you have got surplus workers.
Arc we to blame them for that ?  If the
workers do not have work there, then
close down the ports if you caa,
Close down Calcutta port or Paradeep
port, You will not do it I know,
So, that is not the way to set about. we
want more traffic. You seec' the position
at Haldia, So much ?:‘ money was spent
for those conveyor systems, bulk haandling
systems of various types, of bulk cargo.
Now cargo is not coming. Some cargo
is being diverted from West Bengal
and the [Eastern Zone to other
ar:as.

PROF, N.G. RANGA : Why?

SHRI INDRAJIT GUPTA : I do not
kaow why. It is your Government. You
tell us, why all this conveyer systems aad
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bulk bandling machinery which has becn
installed in many cases is not able to
work up to iti .capacity because there i<
no cargo. And then you will say that
“the Port is 1oosing ; therefore, the
workers cinnot bs given wages,” And,
it is a strange argument. [ do not under-
stand it, Anyway, these are the problems,
I think the Government should take a
deeper ook at it and have a more broad
and sympathetic attitude towards the
workers’ demands and let the Minister
tell us what he proposes to do now to
resume the negotiativns so that an early
settlement can be reached on the basis of
the principle of parity with the public
sector in general, There is no reason
why the Port and Dock workers  should
accept less than what is being given in the
recent—'months’ in the other industries,
especially the steel workers and coal
workers, steel workers particularly,
through their establishm:nts of SAIL
which are there in all the port towns.
In the very town where the ports are
situated, the workers are employed and
there are steel workers belonging to SAIL.
They are getting something which has
recently been given to them. But we are
asked not to ask for it, especially the
ERA and CCA. Wny not ? They are
living in the same city and the same town.
There should be some principle in it.
Otherwise, tell us that the Government
does not accopt this principle at all. He
should tell us whether they are prepared
to implement this principle and that they
are not going to stick to this figure of
Rs. 32 crores. 1 want a piece of cloth
with which I can clothe myself properly,
1 do not want a piece of cloth which will
make me look like a clown afterwards
with one hand and ome arm and no back
and all that. I must be properly dres-
sed.

‘So, please consider that and let us '

all try together to settle this thing to
the satisfaction of the workers 30
that the work is resumed as soon as

possible.

MR. DEPUTY-SPEAKER : Now, let
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us got the reply from the Minister,
The time allotted for this was two
hours, Now we aro sitting upto
6.30,

{Interruptions)**

MR. DEPUTY-SPEAKER : I am not
going to allow anybody. Do not record
anything, There is a limit for any-
thing. '

SHRI SATISH AGARWAL (Jaipur) :
My humble submission to you is that at
this point of hour we will not press for
quorum according to our traditions,
though the Members on the opposition
side. are five times more than those on
the Treasury Benches. Five or ten
mir utes more do not matter. If one or
two Members want to speak you allow
them,

MR, DEPUTY.SPEAKER : All right,
there should be some rationale...

(Interruptions)

Mr. Rasheed Masood has already spoken
on behalf of. his party, He is insisting
now, I can understand Soz’s asking for
his speaking, Chitta Basu has not
spoken.

SHRI SATISH AGARWAL : Al
right, permit him, Sir. We aro not
adamant like the Government to strike a
balance, Out of the two you permit at
least one,

MR. DEPUTY-SPEAKER : Now Mr.
Soz and Chitta Basu will put some
questions and ask for some clarifica-

tions,

PROF, SAIFUDDIN SOZ (Bara-
mulla) : Mr, Deputy Speaker, Sir, it was
unfair with me that you wanted me to
wait. Anyway 1 wanted to have the
privilege of speaking before Mr, Indrajit
Gupta. Stalwarts like Mr, Indrajit Gupta
have spoken, what can I donow ? But I

=+ Not recorded.
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have a definite point of view, You
carlier said that Kashmir had no port but
from Kashmir in ten ports the strike has
been organied. I represent my party
and 1 have lot of sympathy with the
workers who have gone on strike—not
for the strike but for the cause, The
cause is mnoble. They want bread, they
want . wage and even after the hon.
Minister makes up ' his mind to sanction
Rs, 69 crores, there will be no parity
between them and other workers in public
sector undertakings., As a student of
economics, 1 know a little about industry,
So far as the shipping industry is con-
cerned, I will never repeat what others
have said but on a particular point the
stress will be absolutely mine and original
and not bookish. The point is that in
shipping industry, I know there is a
saying thal unless they organise a strike
and wage, the officers there, the adminis-
trators there never listen to them. So,
this saying is correct and all the ten ports
must weap continuously for months, then
they will rise for the occasion. 1 have a
point to ask from the Minister why did
they not negotiate before 31st December ?
They must know it is not only the shipping
industry, they are generating a very
adverse demonstration effect throughout
the services because if this thing trickles
down to all the industries that when you
organise a strike then only the Govemn-
ment responds and will increase the
wages, that will have a very adverse
effect. .

This time I feel the port workers have
a just demand before the Government but
there could be workers who have no just
demands but they may raise demands just
because of their negligence, because of
their policy of drift, They have exhibited
the policy of drift in politics, they have
exhibited the policy of drift in economy.

Because of this policy, adverse demons-

tration effect will trouble all the industries
and the workers will feel that whenever
they organise a strike, they will get an
Increase in their wages. This is a thing
which the hon, Minister should take into
consideration.

The Minister is standing on prestige,
I have point that even after he grants
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Rs. 69 crores, no parity will be establi-
shed. They have not gone deeper and
found what kind of corruption is going on
in all the ports and who is involved there.
Mr, Mohanty was making a point that
there is terrible indiscipline in the shipping
industry. This industry has been allowed
to remain backward and now the Minister
should risc to the occasion. I waant to
say one thing. Tomorrow or the day
after the Government will come forward
for a compromise. Mr. Indrajit Gupta
deserves all praise and congratulations
that he has told them that if the Govern -
ment adopt undemocratic methods, he
will organise other workers also, They
will rise to the occasion and the Govern-
ment will not be allowed to adopt
undemocratic methods. The Minister
therefore should not stand on prestige,
he should get in touch with the colleague
the Lahour Minister and solve this issue.
You have to solve this but you will waste
more time and make other workers also
come to the scenc and then you will
resolve this. This is a policy of drift and
I condemn this policy of drift. I express
sentiments of sympathy with the workers
not because of strike but because the
Government has forced them to go on
strike,

SHRI CHITTA BASU (Barasat) ;: 1
will make only one point and .1 hope the
hon. Minister will reply to it, I° think
the hon. Minister has taken note of the
spirit of the House. The spirit of the
House is that the Government should
take the initiative, immediately resume
negotiations and arrive at a settlement to
the dispute. While doing so, the hon.
Minister has to revise his éarlier point of
view in regard to the negotiation that has
already taken place, bpcause he has carlier
stated that the demands of the workers are
unrealistic and unreasonable,

Here I would like to quote from the
Business Standard and not from any left
party or trade union journal. According
to the editorial of Business Standard of
17th March : .

““The port workers all over the world
enjoy a higher wage level than
the other public sector wor-
kers.” ) |
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So, this has been concerned even by
Business Srandard that port woraers enjoy
a higher level of wages than the workers
in other public sector units.

As already explained, here the demand
is very simple, parity with the workers in
the steel industry. Calcutta is a port city
and also a steel city. The Jowest paid
stee] worker gets Rs. 145 more than the
lowest paid port worker, What is the
rationale of it ? Can you justify it ?
So, do not accuse the workers by stating
that they are not patriotic or that they
want to hold the nation to ransom, You
have to justify your position when you
make this remark.

MR. DEPUTY-SPEAKER : What is
the:total emolument of a coal worker at
the lowest level 2 Also, what is the
lowest total emolument of a Government
servant ?

SHRI CHITTA BASU : In Calcutta
the lowest paid worker in the steel indus-
try is getting Rs. 145 more than a port
worker; of course, this is excluding certain
items, The Minister should take note of
it and explain it,

Secondly, there has been increase in
productivity. There is a decline in the
number of workers. My point is that
whatever might have been the attitude of
the Government up till now, allow me to
say that it has pot been quite healthy.
I presume that it is not his mind ; I
presume that it is the Finance Minister
who forced him to take the attitude,

MR. DEPUTY - SPEAKER : Why
are you putting one against the
other ?

«SHRI CHITTA BASU : What is the
reason of logic for Rs, 32 crores and not
Rs, 31 crores or Rs. 33 crores ? There-
fore, the specific suggestion which
emanates is this : accept the principle of
wage parity, accept the importance of the
port workers and try to win the confidence
of the port workers, ‘Don't unnecessarily
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rub them. And in this case, I want to
say with the dJeployment of the Navy—
1 don’t throw a challengc; yes Army is
very strong; yes our Navy is very strong
and it may be that you can crush the
port workers' strike—you don’t know to
what situation you are leading the country
to. That will weaken the defence of the
country. That will ' disturb the entire
social fabric, As a matter of fact, the
Army should not be deployed against any
section of the population. This is a very
disastrous step the Government has
taken, 1 think even at this late stage
the Government should withdraw the
Navy; otherwise the situation may take a
worst turn,

Lastly, I don’t want to rub the whole
thing, since I feel that the immediate
settlement is to be arrived at on the basis
of a logic, of a principle, having regard
to the genuine demand of not only the
port workers, but the entire working
class itself. 1 say ‘this because the work-
ing class of our country have become
more conscious of the disparity and the
gap which has been created. Of course
it is not the creation of the workers. It
is not their fault. If there is any fault
of the workers, it is that they were not so
much organised and conscious of their
rights five or ten years ago, It is because
of this that the artificial gap and a lop-
sided wage-structurc. has been created.
Of course, he is not the person to
ratjonalise the whole wage structure. I
don’t accuse him. But the whole thing is
that he should have some sympathy and
that he should have some Jogic and some
principle to abide by.

SHRI M, RAM GOPAL REDDY :
Very good, Sir.

MR, DEPUTY-SPEAKER : It would
pot affect your industry,

SHR] CHITTA BASU : Neither does
he require your assistance nor mine.

MR. DEPUTY.SPEAKER : Mr, Chitta
Basu, while you are speaking about the
pational wage structure, he thought thas
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it would apply to the sugar industry
also.

'
SHRI CHITTA BASU : Don't get
apprehended.

Therefore, my appeal to the Minister is
that he should really become Vijaya
Bhaskara i.e. his victory should shine like
the Sun, if I have understood correctly
the meaning of it. So, he should attain
the victory by winaning the hearts of the
port workers by replyjopg on certain
scientific principle of wage structure and
not by being misled by certain bureaucrati
or some quarters particularly in view of
the fact that the business community
wants immediately the end of the strike,
It is not only we, but the people, who
finance this Business Standard and other
economic papers and who also want the
immediate end of the strike, because it
will have a disastrous effect not only of
tl ¢ economy, but on the whole of the

country. .

MR. DEPUTY - SPEAKER : Now.
Hon. Minister will speak.

SHRI SATISH AGARWAL : We
hope you will be generous as the
Government has been to the, public

sector,
)

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI K. VLJAYA

BHASKARA REDDY) : You judge-

whether 1 am generous or not after 1
speak,

Sir, I am happy that necarly tem or
twelve Hon. Members have taken part in
the Debate and some of the stalwarts in
the Labour movement have given their
opinions.

Sir, thete are some developments since
yesterday. After the Calling Attention
Motion was admitted and the discussions
took place in the Rajya Sabha, I made an
appeal again to the Labour leaders of the
four Federations to come back to .the
negotiating table. There was a response

~
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from that side, Yesterday I recéived a
letter from impoitant leaders who are
here in Delhi saying that they are
ready to take part in the negotiations.
I have that letter. 1 had discussions this
morning with some of. the important
M.Ps. We will follow that up by fixing
a date and by talking to the labour
leaders, That apart, I would like to
clear some of the points which have
been raised by some of the hon. Mem-
bers. Shri Indraj.t. Gupta, one of the
stalwarts here has said something. He
has not understood about the sum of
Rs. 32 crores which I have offered He
was often repeating that this is the
amount I was giving, nothing more,
nothing less and whether it was enough
for the shirt or not. I would throw it
on their face and ask them to accept it.
That has not been my approach, I have
made it very clear in the Rajya Sabha
and 1 have made it very clear in my
negotiations, Shri Lawrence who is a
party to this negotiations knows it.
That was a begioning. This Rs, 32
crores according to me is a beginning
and is also a reasonable piece of cloth to
cover a good worker. But if they want
serge or other imported cloth, 1 am not
able to provide that, 1 wiH definitely
provide enough recasonably good cloth
and that was my view when I offer.
ed it,

159, wage increase is not an unreason-
able thing, According to me the wage
Bill is 216. According to your calculation
it is 187. If it is 187, then it is 17§%.
If you take the Jast wage agreement of
1980, it was 17.79/. So, I started, even
according to your figure which 1 do not
accept, with 179/, which I am sure you
know is reasonable. I said it is not a final °
thing. It can be negotiated, and it can
be improved

SHRI INDRAJIT GUPTA :
interim offer ?

SHRI K. VIJAYA BHASKARA
REDDY : No, it is not an interim
offer. It is a starting point for dis-
cussion,

SHRI CHITTA BASU :
point for discussion.

It is an

Starting



" 455 Strike by Port &
Dock Workers (Dis.)

SHRI K. VIJAYA BHASKARA
REDDY : Yes, That has been re-
ported......

SHRI CHITTA BASU : If this 179
of yours is not a second thought ?

VIJAYA BHASKARA
REDDY : 1 do not want to go to this
or that, It will be on the negotiation
table, We can work out. But, un-
fortunately, this strike is thrust on us
and the nation,

SHRI K,

In 1980 there was an agreement. The
negotiations started and went on for five
or six months, They gave strike notice
thrice gnd every time they withdrew and
there was no strike, Ultimately, they
signed an agreement.

Here is a point of appeal by me and
by my collegue Shri Veerendra Patil. In
the first notice they said we were going
on strike, I said and 1 am going to
repeat that this time I do not want to go
into the reasons. They have decided to
go’'on strike, Thatis why the negotia-
tions could not further move. Otherwise,
according to me they could have reached
at something, Even taking for granted
that the negotiations for this agreement
could have been there, I started quite
carly i.e. in August, In August, bipar-
tite discussions took place between the
IPA and Port Federations, They could
not reach an agreement. Later on, at
the Secretary’s level discussions took
place. The negotiations failed, at that
stage with 14%,. That they did not ac-
cept. Then I interfered. It is peculiar
to this Department, I am not interested
in getting involved in these things. If at
all I get involved, this is only to help
the agreement. It is as per the practice
with this Ministry, since all the three
agrecmenis were signed accordingly, The
same pattern we have followed. This
pattern is peculiar to this Ministry. We
are following the same thing, The strike
could have been avoided by them.

Anotber revealing factor is, which one
of the very important trade unionists of
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this Dock and Port workers told us and
it is a fact, that strike never took place
in March, Even if there was strike in
1978 or earlier, it was in the rainy
scason. March is a very good scason
for loadjng and unloading and they had
been avoiding that scason. I do not
know why they have chosen this ? The
last agreement was signed in January.
We started negotiations in August, The
negotiations even could have continued
for some more time. This good period
and a heavy loss to the nation could
have been avoided. We appealed to
them to withdraw the strike. But it did
not go through, The other thing is,
whether the strike is illegal or not, it is
an immaterial thin. But according to
the law, whatever Mr, Indrajit Gupta
has said , when the conciliatory procedure
is on, when I as the Minister inter-
vened...

SHRI CHITTA BASU : You can-

not be the conciliatory officer.

SHRI K. VIJAYA BHASKARA
REDDY : For three hours, I have
heard all the hon. Members even the
hon. Members behind you very patient-
ly. You know at the regional level,
once the negotiation starts, the con-
ciliation also starts.

SHRI CHITTA BASU : That is not
the law,

(Interruptions).

SHRI K. VIJAYA BHASKARA
REDDY : Naturally the conciliation
automatically-starts and if somebody dec-
lares strike, it becomes automatically
illegal. That is the point. (Inrerruptions).

SHRI K., VIJAYA BHASKARA
REDDY : Sir, even now, one question
which everybody has been saying is about
the parity with the steel workers and
the coal workers, ’

SHRI SATISH AGARWAL : Mr.
Reddy, why they decide to go on strike
in the month of March is because there
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was a photograph of Parliament which is
to be dissolved after the Budget session,
According to you, which is correct ?

SHRI K. VIJAYA BHASKARA
REDDY : I do not want to say. But
you must ask the labour unions why they
chose the month of March,

MR. DEPUTY SPEAKER : Mr.
Agarwal. there is no photograph of Lok
Sabha. I am putting the record
straight, '

SHRI K. VIJAYA BHASKARA
REDDY : The parity question is the
thing which the ports cannot at this stage
bear, The port workers, according to
the carlier agreement—not this 1980
agreement—but earlier agreement, felt
that the gap was widening, To bridge
the gap, it is not possible at this stage
since the port position is not favourable

and it is more critical. Except Bombay

port, no other port is eaming profit.
Mr, Biju Patnaik has said that the turn-
over is 80 much and the wage rate is not
even oae per cent of the business handi-
ing. Wages are not calculated on that
basis.

PROF. AJIT KUMAR MEHTA :
Is the total profit less than Rs. 120
crores ?

SHRI K. VUAYA BHASKARA
REDDY : The aggregate profit is but
oot the turnover.

SHRI CHITTA BASU : There is an
aggregate profit if all ports are put
together.

SHRI K. VIJAYA BHASKARA
REDDY : That is not thousands of
crores,

SHRI CHITTA BASU : 1 did nbt
Py that.

SHRI K. VIJAYA BHASKARA
EDDY: Mr. Biju Patnaik mentioned
other way. -
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MR. DEPUTY SPEAKER: Mr.
Chitta Basu, you are making Parliament
the .negotiating table and putting ques-
tions and replying and all that, Lethim
reply. You take your own decision,

SHRI CHITTA BASU : We are
not going to sign the agreement here,

SHRI K. VIJAYA BHASKARA
REDDY : At least, it is my opinion that
the demands of the Ports Federation
which have been presented are not realis-
tic. I hope they will think in a realis-
tic way and try to come to some agree-
ment which will be entered into for
4 years, In the last agreement, there is
lot of gap between these workers and the
steel workers, We will try to reduce it.
I am not sticking on to Rs, 32 crores,
We can negotiate, But just with the
cost of Rs. 163 crores, can we imagine
329, wage rise every 4-years? Is it
practical or realistic or the financial posi-
tion of the ports can bear this -increase ?
Mr. Lawrence or Mr. Indrajit Gupta
and all of you are experts and you can
advise. We are all discussing all these
aspects,

On the other hand, on the question of
parity, that is a bigger issue. All the
public sector undertakings, political
leaders and then the Government are
thinking about it and I do not know
whether it is time to evolve certain for-
mula where every time the negotiation
need not be there., Once, like the DA
formula, if you come to some agree-
ment, automatically the wage structure
is revised. That may be in future, and
that is good. But as on today, it is not
possible to think of parity, Why are you
thinking only for steel ? Why don't you
ask for coal ? According to you, you
have given Rs. 200 crores. Why don't
you ask for coal ? You feel yourself
that it is not realistic,

SHRI MM, LAWRENCE : The gap
was created by the Government.

SHRI K. VIJAYA BHASKARA
REDDY : Don’t throw everything on
the Goverament. What were you leadct:wrs
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doing ? You were the people who signed
the agreement there. Don't throw every-
thing on the Government. Somewhere
they have slipped. The slip is not because
of the Government. It was.an agreement
reached between the Government and the
labour leaders. The same four federa-
tions have been entering into ap agree-
ment with the Government for the last
necarly 20 years, The whole thing must
now take a right turn and we must try
to come to some agreement.

The loss to the nation thould not be
allowed and, particularly, the flow of
essential commodities should not be dis-
turbed, Some of the friends here have
been saying that the Navy should not
be put in confrontation with the labour,
That is not a correct approach to the
_problem. Some of the members said and
it is also a fact that the prices of edible
oil will go up. It is a scarce commo-
dity. When the flow is not uniform
and steady, the business people will try
to take advantage of it. It is the res-
ponsibility of the Government to take
care of that. It is not to break the
strike. We have not attempted that way.
That has not been our approach at all,
But it is the responsibility of the Govern-
ment to see that the essential commodi-
ties flow in a coatinuous and steady
. wyay ; that the refineries do not stop,
that the Super Thermal Power Station at
Madras runs ; that the kerosene is sup-
plied ; that the edible oil is supplied and
so on. It is with this purpose in view
that we have asked the Navy to
help us. .

MR. DEPUTY SPEAKER : The
trade unions also have informed you that
the flow of essential commodities will not
be disturbed.

SHRI K. VIJAYA BHASKARA
REDDY ;: The trade unions have in-
formed us about the handling of defence
cargo "and about the essential services,
like, clectricity, power and water, that
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type of things, not these things. In re-
gard. to edible oil, they have not offered ;
io regard to POL for the ‘refineries, they
have not offered ; in regard to kerosene,

they have not offered...
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SHRI INDRAJIT GUPTA: If they
offer you everything, what is left out ?

SHRI K. VIJAYA BHASKARA
REDDY : Is it not.the responsibility
ot the Government 10 sce that the prices
donot go up? The Government can-
not shirk that responsibility., Please do
not take it as a confrontation ; that we
are putting the Navy in confroniation
with the workers.

SHRI INDRAJIT GUPTA :
are we mecting ?

When
When are you call-

ing us ?
SHRI K. VIJAYA BHASKARA
REDDY : 1 hope there will be a rea-

listic response this time from the labour
leaders. In response to my appeal, they
have responded. We are likely to meet
soon and, I hope, everything will go
through well, About the parity issue, I
appeal to the leaders of the fede-
rations...

MR, DEPUTY SPEAKER :
can discuss the details with them,

You

SHRI K. VUAYA BHASKARA
REDDY : The various items have been
discussed at varipus levels. So many
details have been discussed, Everybody
knows what it is, This was one of the
methods that I adopted and worked out the
details accordingly, If that does not satisfy
you, we can go into details and take up
every item and discuss it, That is not
a big problem, The problem is that the
approach should be realistic and that you
should think of/only a good decent shirt,
not of a luxurious suit, I think, in en
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atmosphere like this, when there is a
good response, I should not say more
but sit together and try to solve the
problem as early as possible. I request
the cooperation of the -hon. members in
this respect,

MR. DEPUTY SPEAKER : .My
only appeal to both the sides is that no-
body shall take it as a trade union
struggle and negotiation and thus make

CHAITRA 2 1906 (SAKA)
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it a prestige issue. Both sides must come
together and solve this problem.

19.01 hrs.

The Lok Subha then bdjourned till Eleven
of the Clock on Friday, March 23,
1984/Chaitra 3, 1906 (Saka).
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